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LOK SABHA DEBATES

LOK SABHA

Thursday, November 13, 1986(Kartika 22,
1908 (Saka)

o Sem——

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

[Buglish]
Illiteracy Among Women

*141. SHRI JAGANNATH PATTNAIK:
Will the Minister Of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether illiterarcy among women
still persists all over the country ;

(b) whether any study has been con-
duced by Government in this regard ; and

(c) if so, the details thereof ?

[Trans’ation]

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RBSOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHIX:(a) to (c) A

statement is given below,

Statement

The literacy rate for males and females
in the last 4 census years was as follows :~

Year of Literacy rate

Census Male Female
1951 24,95 7.93
1961 34.44 12.95
1971 39.45 18.69
1981 46.89 24.82

2. State-wise rate of female illiteracy
as derived from the 1981 census i gtven
in the Appendix.

The Adult Bducation Progr mime has
been studied ang evalva'ed by a number
of institutions of soclal science research
and of higher education, Msgy of those
studies included information in regard to
the women’s illiteracy and th. manncr  in
which the various adult educatio . pro-
gramme were effected. However, the
a'u!hent!c source of collection of mfurma.
tion in respect of women’s literacy cogn-
tioues to be the census condusted by the
Registrar General of Indi,
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APPENDIX

Paper of wemen illiteracy as

per 1981 Census

5. N. States/UTs Female
Illiteracy

1 2 3
1. Andhra Pradesh 79.61
‘2. Bihar 86.38
3. 'Guijarat 67.70
4. Haryana ‘77.73
8, Himachs] Pradesh 68.54
6. Jemmu & Kashmir 84.12
7. Karnataka .72.29
8. Rerala 34.27
9. Madbya Pradesh 84.47
10. Msaharachtra 65.21
11. Manipur 70.94
12. Meghalaya 69.92
13. Nagaland 66.11
14, Orissa 78.88
15. Punjab 66.31
16. Rajastban 88.58
17. Sikkim 77.80
18. Tamil Nadu 65.01
19. Tripura 68.00
20, Uttar Pradesh 85.96
21. West Bengal 69.75

UNION TERRITORIES
1. Andaman & Nicobar

Islands 57.86
2. Arunachal Pradesh 88.68
3. ‘.‘Chandigarh 40.69
4.v Dadra & Nagar Havell  83.32
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5. Delhi 46.93
6. Goal Daman and Diu 52.44 °
7. Lakshadweep 55.35
8. Mizoram 45.09
9. Pondicherry 54.29

—Bxcludes Assam where census could
not be held owing to disturbed con-
ditions prevailing there at the time
of 1981 census.

—Excludes the population of area
under vnlawful occupationof Pakistan
and China whe'e census could not
be taken.

SHRT JAGANNATH PATINAIK :
Mr. Speakcr, Sir. it may be seen from the
figures that have been given that only one
out of four women is actually literate. So
far as the rural female literacy is con-
cerned, there is no uniformity even there,
For instance the rate of female literacy
in Kerrla is 62 99 whereas in Rajasthan it
is only 544, it is 46 80 in the Union
Territory of Mizoram, whereas it is as low
as 9.30 in Arunachal Pradesh. Bessides,
the rural female literacy has increased to
44 millions feom 17 millions : whereas
rural female illiteracy has increased from
23 millions to 203 millions. At the same
time, the female rate of growth between
1971 add 1981 has increased to 19.28.
Thus, it can be scen that the ra‘e of female
Jiteracy among Muslim wonen, scheduled
castes and scheduled tribes women is very
lnw. Not a single woman has become
literate from that section of the society.
Keeping all these facts in view, I would
like to know from the hon. Minister
whether the Government has any special
strategic programme for women education
and for bringing uvaiformity and whether
they propose to reconsider the existing
planaing ? ‘ ;

SHRIMATI KRISHNA SAHI : Mr.
Speaker, Sir, the hon. Member has put
two questions at a time, Firstly, he bas
mentioned about the gap between the
urban and the rural and has stated that
the rats of literacy in the rural areas hag
incressed, The percentage increase in.
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female literacy in the rural areas since

1951 is as follows : the rate was 4,87 per-.

cent in 1951 which rose to 17.96 in 1981
whereas the rate in the urbap areasin
1981 was 47.82.
areas, the rate increased to 17.96 from
4,87. Secondly, the rate of female literacy
in the rural areas in 1951 was 7.94 which
increased to 2482 in 1981, meaning
thereby that it has increased three-fold.
He bhas asked about Orisca. According to
guarterly report of 1986, out of 1,17,264
adult students in Orissa, 91,315 were
women. Although the State of Orissa is
backward in education yet the rate of
participation of women in that State is
encoureging.

MR. SPEAKER : What special pro-
grammes are you going to launch in this
regard ?

SHRIMATI KRISHNA SABI : So far
as special programme is concerned, you
might, perhaps, rememb r (hat the Presi-
dent. while addressing the jolnt session of
both the Houses of Parliament had
anpounced that education for girls upto
11th standard would be made free. Under
this scheme, a provision of Rs. 10 crores
was made for the vear 1985-86. Out of
thie, Rs. 8 crores were allocated to the
States and Rs. 0.47 lakhs to the

Unilon Territories, the proposals from
which were rececived by the Central
Governmet. A provision of Rs 100

millions bas been made for this purposeé in
the current year. Tbe Stete Governments
have been asked to ensure that ot least 50
per cent of the students enrolled in Adult
Bducation Centres should be women.
Relaxatiop has also been given in the
rules governing the ranction of grants for
running educatiopal institutions and Women
Literacy Centres so that they may get grant
for runniog at least § Centres,

SHRI V. TULSIRAM : What is the
peed for this when the hon. Mipister is
flanked by wemen f om toth sides ? Not
only tbis, women are sitting behind her

also,

SHRIMATI KRISHNA SAHI : Mr.
- Spowker, Siry with 8 view to ipcreasing the

KARTIKA 22, 1908 (SAKA)
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rate of literacy, a scheme hes been intro-
duced from 1985 to re-imburse the tution
fee to the States upto 12th standard. It
is also proposed to give incentive to the .
State Governments for the education of
giris,

SHRI JTAGANNATH PATTNAIK :
Mr. Spesker, Sir, a rosy picture has been
painted because a comparison has been
made with the pre-independencc period,
but as the things stand now, werank
lowest in the world in female literacy.
Today, women teachers are not available
in most of the rural areas, because they-
gt married durlng their recruitment age,
Therefore, I would like to know whether
hon. Minister proposes to give age
relaxation in the case of women teachers ?

SHRIMATI KRISHNA SAHI : Sir,
with a view to increasing the enrolment of
giris in schools in nine educationally
backward" States, 8,000 women teachers

- bave so far b:en appointed on 80:20

basis since 1983. For this, 80 per cent
grant has been given by the Central
Government. An amount of Rs, §82.96
lakbs was given during 1935-86.

MR. SPEAKER : Is the intention of
the bon. Member to stop marriages ?

[English]

DR. PHULRENU GUHA ' I would
like to know how many centres are run by
voluntary organisations and how much
tooney is spent on that account ? I would
also like to krow how long it takes for
any application of a voluntary centre of
apy State to come to the Central
Goverament ?

[ Translation]

SHRIMATI KRISHNA SAHI : M.
Speaker, Sir, an amount of Rs. 5§95.83
lakhs was provided to the States in 1985-86
for opening Informai Bducation Centres.
Under that scheme, 20,500 Informal
Education Centres were opened and
§,12,300 girls were enrolled,
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[Ehgllsh]

- SHRIMATI M. CHANDRASEKHAR :
Mr. Speaker, Sir, from the statement, we
fiod that Kerala is the State which hss got
the minimum’ percentage of illiteracy at
34.27 per cent, whereas in the other
States such as Rajas'han, Uttar Pradesh.
Bihar, etc., it gocs upto 88 to 89 per cent.
8o, as ‘per the 1981 Census if Kerala has
shown 34.27 per cent, why not we take

some steps to learn some lessons from

Kerala ? Will the Ministry také some
steps (o sends somebody to study this
improvement in that place, not only because
Kerala is 8 liters'e State from among
all the otter States in India, but also with
regard to women’s literacy, they are doing
fine. I would expect the Ministry to take
some stepy o send somebody and to study
this problem and incorporate these points,
As we have Education in the Concurrent
List, our Government should send the
statement to the other Ministries and ask
them to follow it up,

THB MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI PV. NARASIMHA
RAO) : Sir, the figures statewise indicate
many things. Where there is an effort,
where there are socio-ecopomic conditions
congenia) for girls’ education being under-
taken on a priority basis, where the State
Goverom:nts have been making that effort
for a long long time now, we have results.
Elsewhere this has not happened, and this
bas not happcied in Rajasthan, we will
have to see the history of Rajasthan. What
was Rajsthan before Independence 7 What
did it consist of 7 How many native States
were there? Please go to any native
State ; with the exception of a very few
like Baroia, you will find that illiteary has
come down as a legacy. Now, it will have
to be an affoit particulaily directed in the
States where literacy is low. That is what
we are trying to do. The New Education
Policy has given an elaborate programme
of action in this respect and we are going
to implement it,

Alternative Arrangements for Treatment
of Out.Patients at A1IMS

*142. SHRI RAM PYARE PANIKA :
Will the Minister of HBALTH "AND
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FAMILY WELFARE be ploased to state
what alternative arrangements have been
eonsidered for treating out-patients in case
tha OPD of All India Institute of Medical
Sciences, New Delbi is closed ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF HEALTH IN THER
MINISTRY OF HBALTH AND
FAMILY WELFARE (KUMARI SAROJ
KHAPARDE) ® There is no proposal to
close the out.patient department of All
India Institute of Medical Sciences. Hence
the question of making alternative arrange-
ments does not arise,

[Translation]

SHRI RAM PYARE PANIKA: Mr.
Speaker, Sir, the reply given by the hon.
Mioister is contrary to the categorical
statement made by the Institute’s Director
Dr. Sneh Bhargava on 30th September to
the effect that the Government did not
accept his proposal for opening peripheral
hospitals at State headquarters and as a
result thereof 3,000 patients were coming
duily to O.P.D, but only 816 beds were
there includirg 80 V.I.P. beds, of which
100 beds daily. were being vacated and as
such they did not have sufficient beds for
referred patients. It was for this reason
that he had given a proposal for the setting
up of such Institutes in ecach State
Kceping in view this horribie situation and
also In view of the fact that the situation
has become worse today due to Doctors’
strike in Delbi, will the hon. Mivister give
consideration to the proposal given by the
Institute for the setting up of Institute of
this level in each State ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARB (SHRI P.V. NARASIMHA
RAO) : Sir, what our Director has said is
correct and what we arc saying is also
right. . .

MR. SPEAKER : And, Sir, what you
are saying is also right.

SHRI P.V. NARASIMHA RAO :
Whatever he has said is 00sz2ct eqanse
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the hospital has been. set up exclusively

for ropning the referral system, . Referral -

system did not come into vogue because
the number of patlents was very much
higher, When a patient comes, we cannot
torn bim back saying that he shopld bring
a reference,
referral wing went into the back.ground
and now it js a general hospital to a large
extent. However, 30 per cent of the
patients are such which are treated as
referral cases from other hospitals What
we are saying is that the situation, as it
exists now, does not warrant this hospital
to be converted into a referral hospital.
We shall have to take such a step when
_ position becomes uamanageable and in that
case we shall have to make arrangements
to cater to the peeds of thousands of
patients who visit the O.P.D. We cannot
leave them in lurch, aod another thing is
that they are inter-dependent. At present
the situation does not warrant to convert
it into a refeiral hospital, but gradually we
shall have to resort to it and mobilize
funds for this purpose. We have formula-
ted a scheme to open peripheral hospitals
and to increase their number. I would
also lJike to tell you that in spite of the
fact that the treatment is available
at  peripheral hospitals the patient
choose to come direct to this Institute.
There is a psychological reason behind it.
They think that being a big hospital, it can
make even headache vanish ip minutes,
The hospital in their neighbourbood,
perhaps, would take a longer time. All
these factors will have to be looked into.
But as the position stands now, the time
does not seem to be ripe yet to convert
it into an exclusive referral hospital.

SHRI RAM PYARE PANIKA : Mr.
Speaker, Sir, the bon. Minister is right in
saying that there is a craze among the
people for this Institute aod they think that
better treatment would be available there.
But, at the same time, the fact remains
that three thousand patients visit this
lnstitute daily. Keeping in  view the
_importaace of this Institute, the Goverp-
ment will hare to make some alternative
_acrangements. As regards the position in
our State of Uttar Pcadesh, an institute
pamed Sanjay Gandbi Institute is going to
be sct up there ; other Siates have also

kmﬂk& 22, 1508 (S4kA)
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been demandirg such institute ia their res-
pective States. Will the hon, Minister-
advise the States to set up such institutes
by mobilizing their cwn resources and by
getting Central assistance for this purpose
durine the Seventh Plan, becanse it is not

.possible to bave all such institutes in the

Certral sector 7. This 1is necessary to
enable the padents who ere coming to
Delhi at present from all over the country

to get treatment in their respective States,

SHRI P.V. NARASIMHA RAO: Sir, I
have just now told about the conditions
prevailing in the Delhi hospital. When
such are the conditions here, how can we
advise them to set up referral hospitals
there 7 Already we have referral hospitals
which are not functioning as such., Tt is
all right that we can write them to open
referral hospitals wherever possible, they
also know it. The atiention that we can
give to a patient in a referral hospital can-
not be given under the system that is in
vogue now. Another demand that is
being made is to get the O.P.D. cxpanded.
Extension in O.P D. means shelving the
referral system. This: is the alternative
that we have. Even Estimates Cemmittee
have said that setting up a referral system
should not result in inconvenience to the
public. We bow to their orders as well,
We shali have to make some arrangements
after keeping a'l these things in view,

MR, SPEAKER : Allopathy and allo-
pathic hospitals are becoming more and
more popular. But they are very costly.
We should lay more emphasis on Ayurvedic
system of medicioe.

SHRI P.V. NARASIMHA RAO : That
we are doing.” There also, we are facing
the same psychological problem. The
paticots come here only after trying all the
systems of medicine. !

MR. SPEAKER : What is the reason
tbat we are adopting the entire western
system. :

(English]

DR, KRUPASINDHU BHOI : Hon.

Speaker, Sir, it is a good co-incigence that
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this question has come up when the Junior
Doctors are on strike. The Minister has
said that there is no proposal to close our
Out-Patient Department. But practically
the Out Patient Department in AIIMS is

totally closed because the Doctors, GDMO -

and other people who can be deputed there,
will not be able to treat the paticnts or
they cannot take personal care. This
. Ministry is misinterpreting the demands of
the Union of the Junior Doctors. In the
Report of the Pay Commission, the basic
pay recommended for Siddha, Unani,
Ayurvedic doctors and also for GDMOs
who are just MBBS, begins at Rs. 2200,
But for the Junior Doctors’ demand-——who
are putting in more than 90 hourr in a
week, i.e. more than GDMOs... ...

MR. SPEAKER: Dr Bhoi, the point you
are referring to, is not in the question,

DR. KRUPASINDHU BHOI: No, Sir ;
it is a coincidence.

MR. SPEAKER : There is no coincide-
nce. It does not flow frem this question,
Why can’t you be relevant ?

SHRI P.V. NARASIMHA RAO: My
idea of closing down Out. Patients Depart-
ment is oot related to the strike.

DR. KRUPASINDHU BHOI : I would
like to enquire how it is not relevant... .

SHRI M. RAGHUMA REDDY: Isita
fact that there is a shortage of operation
theatres in AIIMS ? If so, when are we
going to meet the requirements? If a
patient goes to the hospital, he has to wait
for 3 or 4 years for operation, (Interrup-
tions) I would like to know from the hen,
Minister whether he is going to take any
steps... (Interruptions)

KUMARI SAROJ KHAPARDB : The
hon. Member asked about shortage of
operation theatres. I don’t think in AJIMS

- there is apy shortage of operation theatres.
\What he is saying is absolutely baseless. It
i~ possible that in certain cases one has to
wait for a certain period. but it does not

NoVEMhER 13, 1986
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mean that tlme is chortnu of opcration
theatres,

[Translation)

MR. S8PEAKER : Such patients remaio
alive for three to four years.

[ English)

SHRI M. RAGHUMA REDDY: A per-
son has to wait for operation, especially
for ENT and neurology cases.

A )

KUMARI SAROJ KHAPARDE : In the
ATIMS, people are coming not only from
the city, but also from the whole country,
There is heavy rush. It is a fact. But it
does not mean that it is so0 because of
shortage of operation theatres. It is not
correct. One has to wait for some time.

MR. SPRAKER: This is an over-flow of
patients. .

Rehabilitation of People Displaced
Due to Indravati Project

*143. SHRI RADHAKANTA DIGAL :
Will the Minister of WATER RESOURCES
be pleased to state :

. (a> the total number of people dis-
placed due to the executivn of multi-pur-
pose Upper Indravati Project in Orissa ;

(b) the steps taken for their rehabllita-
tion ; and

(c) the details thereof ?

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND, (a) to
(c) 2833 families are likely to be displaced
by the project. Lands have been identi-
fiea for rehabilitation of 1309 families but
the affected persons have expiessed pree
ference for cash grant. A Rehabilitation
Committee has also been oonsm\ned by the
State Govornmcnt.
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SHRI RADHAKANTA DIGAL : The
Minister has stated in his reply that 2833
families are likely to be displaced by this
project, but he has identified land for re-
habilitation only for 1309 families, after
seven years. In view of this fact, this pro-
ject will start submerging the dam area
during June 1987, So, I would like to
know from the hon. Minister whether all
the displaced persons i.e. displaced due to
the Indravati projeot can be rchabilitated
during the next six months,

SHRI B. SHANKARANAND: Land has
already been identified for the purpose of
rehabilitation. Families have also been
enumerated. A majoritty of families
are asking for cash grants in lieu of land
for rebabilitation. Efforts will be made to
renhabilitate each family, according to its
choice, as far as possible.

SHRI RADHAKANTA DIGAL: I want
to know from the hon. Minister whether
Government have any proposal before them
to rehabilitate the displaced persons in the
ayacut area of this project. or in an area
nearby, in any other land not fit for culti-
vation ; and further, 1 would like to know
what are the reasons for the displaced per-
sons opting for cash grant, which is not
sufficient for rehabilitation,

SHRI B. SHANKARANAND: The
State Government has formed a Rehabilita-
tion Committee uoder the chairmanship of
the Chief Secretary. Many details of reha-
bilitation are being discussed, snd propo-
sals formulated.
are made to rehabilitate each family.

[Tramslation]

SHRI ARVIND NETAM : The hon,

Mibnister has just now said that the displac-
ed persons have preferred cash grants.

MR. SPEAKER : What
prefer 2

do they

SHRI ARVIND NETAM : Cash. They
are demanding cash instead of land. Since
most of the displaced persons are tribals, I
thiok, cither their demand has not been
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properly.nnderstood or they have not been
fully convinced. Will the bon, Minister
seriously look into it whether there is some
kind of protest behind it ? Secondly

contrary to QGovernment claims, land-
in tribal areas is not avajlable ever
since the Forest Conservation Act,

1980 came ihto force. I would like to
know whether this matter will be looked
into afresh ? :

MR. SPEAKER : Either pay them
cash or allot them good land.

[English]

SHRI B. SHANKARANAND : ft jsa
very good suggestion for action. :

SHRI K. PRADHANI : This project is
situated in my constituency. I know
about It better than anybody eise. I -am a
member of that R ehabilitation Committee
also. In Koraput District, a patch of land
measuring about 1200 hectares was reclai-
med by this project authority to settle
these displaced persons of Indravati Prdject.
But after the reclamation was done, the
villages were set up there and these displa-
ced persons were taken to that place to
settle there. But only 30 families are
residing there ; others refused to settle
there because it is unfit for cultivation ; it
isrocky. Is it not a fact? Wil the
Minister kindly look into the matter and
let me know what allotment they have

"~ made for each family for rehabilitation ?

As far as I know, only Rs, 14,000 are
allotted for each family which is not suffi-

cient to purchase one acre of land for their
settlement.

" SHRI B. SHANKARANAND ¢ T must
thank the hon. Member because he is a
member of that Committee and he knows
the facts, as he said. If a displaeed person
refuse toscttle there, perhaps there must
be some valid reasons for it Definitely
we will enquire into the matter and sce ho';

‘these people are settled.

MR. SPEAKER : The land must be
§00d ; otherwise, they cannot live there,
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You ask the hon, member aboot it because
he is a member of that Committee; he
kpows whether the Jand is fit for cultivation
or not. Have you seen that land ?

SHRI K. PRADHAN] : Yes I have
personal seer that 1and. We had discussed
about it in the Commiitee, Our Consulta-
tive Committee has repotted in the resolu-
tion that it is pot fit for cultivation, Let
the Minister enquire into it.

(Interruptions)

SHRI B. SHANKARANND : Where is
the dispute in what he eavs ; I do not dis-
pute In the facts, what he says. If the land
is not fit for cultivation and if the families
are insisting upon cash grant, that will be
done. (Interruptions)

[ Translation)

SHRI ANADI CHARAN DAS: What
he is talking ? He cannot talk like that.

(Interruptions)

MR. SPEAKER : You take your seat,
what are you doing ? You have no businass
to do that. [ am saying so in response to
your words.

SHRI ANADI CHARAN DAS: You
are big people. You do not understand
the words of a poor man,

(Interruptions)

MR. SPEAKER : Order, Ocder. Is
snybody listening to what 1 want to say ?
I am saying about your point.

1 am also talking about your point. If
they want land, let they be given fertile
fand. . You may look into it yourself. I
the farmers are displaced, they should be
given fand. SR

{Interruptiom)
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MR. SPEAKER : Wby do.you imter-
rupt me when I em saying something ?”
Can you not sit propesly 7 I say that you
most provide land which is fit for cultives -
tion and habitatiop. That is what R is.-
It must be looked irto. That is all. Yes,
please ?

(Imurmx;ttom)

MR. SPRAKER : It is all right now.
You take your seat, -

SHR]I B, SHANKARANAND : I do
not dispute with what you say and what the
Members say. :

(Interraptions)

[Mnlatlan] '

MR, SPEAKER : Why don't you fet
bim speak ? '

(Interruptions)

MR. SPEAKER : Let bim speak. If he
does not agree with us, we don’t you let
bim speak, why are you intersupting ? Let
speak. You are again speaking.
Please sit silently.

[English]

He is agrecing with us. What more do
you want ?

SHRI B. SHANKARANAND : We will
try to find out. If the land is Javailable,
we will definitely give the land.

MR. SPBAKER : You must fiad out,

SHR1 ANANTA PRASAD SETHI:
They sbould give land. (Interruptions)

MR, SPEAKER : If you persist lke
this I will ike you to withdraw from the

" House. Sit down, now.

SHRI S.M. GURADDI : May T kpow
whether this project. .. (Interruptions)

MR. SPEAKER : Notbing more,
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'SHRT S.M. GURADDI: May 1 know
whether you go to any  assistanee . from the

. World ‘Bank to complete this project and

_whether it {s a fact that -the World Baok
bas Insisted. on rehabilitation of those

families which have lost their land 7 Have
‘they suggested it or not ?

_ SHRI B. SHANKARANAND : Leave
alone the World Bank, the Speaker, the
Members of Parlisment, the Government,
they are insisting that the land should be
given to the farmers. The World Bank
assistance is there, its component is there.
It is a multi-purpose project and {tis for
irrigation. The Prime Minister last year
visited this area and has said that all
efforts shouvld be made to sec that the pro-
ject is completed within time.

MR. SPEAKER : I know.

SHRI B, SHANKARANAND : Soy @
special assistance of Re, 10 crores has been
granted and we bave already written to the
State Government to give Rs. § crores as
tbeir share.

MR. Speaker : Shri Nityanands Misbra.
(Interraptions)

MR. SPEAKER :I have already told
him. How many times do you want me. to
say he same thing over again ?

'SHRT ANANTA PRASAD SETHI :

The policy is very good, but the impiemen-
tation is very poor. That is the trouble.

MR. SPEAKER : Will you take your
seat ?

SHRI ANANTA PRASAD SRTHI :
Will you kindly go there, Sir?

MR. SPBKKER +Have you not heard
me ? ‘
o © Gmterraptions)
\‘musvlmcavk : It is all right.
Shri Nityspsnda Mishra. Absent.
ol Wameshrey Prased Sing.
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Raflway Fisance Corporation for
" Raflways Development Programmes

*145. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of RAILWAYS
be pleased to state :

(a) whether there is any proposal 'to
float a Railway Fipance Corporation for -
financing the Railways development pro-
grammes ; ‘

(b) ir 80, the details thereof ; and

(c) whether this arrangement will re-
sult in increase in passenger fares and

~ freight rates ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

()& () It is proposed that the
Indian Railway Finance Corporation may
have an authorised capital of Rs. 200
crores and a paid-up capital of Rs. 50
croes, The Corporatiop would undertake
public borrowings. From the funds so
raised they will procure Rolling Stock and

other equirment and lease them to 'he

Railways. It is proposed to raisc Rs. 250
crores in the current year. The details in
regard to the rate of interest etc. have not
yet been decided.

(Fransla:ion)

SHRI RAMASHRAY PRASAD
SINGH : Mr. Speaker, Sir, in response to
bon. Minister’s rep'y, I would like 10 know
the amount of loan received by the Corpor-
a‘ion from the public and what {s the 1ate
of interest thereon ?

SHRI MADHAVRAO SCINDIA :
What does the hon, Member want to
know ? «

MR. SPEAKER : Shri Ramashray

- Pramadji, you put your question agsin
plense. '
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SHRI RAMASHRAY PRASAD
'SINGH : The hon. Minister has told that
the proposed Corporation would borrow
mopev from the public. T would like to
know hoew much money the Corporation

has so far borrowed from the public and

what is the rate of interest thereon ?

. SHRT MADHAVRAO SCINDIA : It
has been decided in. principle that a cor-
poration named ‘Indias Railway Finance
Corporaticn® will be registered The rate
of interest on its borrowings and other
provisions are still under consideration.
Since po bonds have yet been floated, there
is no question of borrowings.

SHR] RAMASHRAY PRASAD
SINGH : Mr. Speaker, Sir, we want to
know whether during the formulation of
the proposal, it was also congidered that
with the seiting up of the proposed Corpor-
ation for the development of Railways and
after railwav equipments are purchased with
the torrowings from the Corporation, the
railway fares would also go up or not?

SHRI MADHAVRAO SCINDIA : The
rate of interest on the proposed borrow-
ings of Rs. 250 crores will be, perhaps,
10} or 11 per cent. This is a proposal
and the decision thereon is yet to be taken,
That means, it will be higher by 4 per cent
as compared to the rate of interest that we
pay to the Government and will result in
an additional burden of Rs. 10 crores on
the Railways in a full vear. The Railways
are spending Rs. 4640 crores yearly and
keeping that figure in view, these 10 crores
rupees are not much. This may also oot
pecessitate any increase in the rail fare or

freight.

[English)

SHRIMATI GEETA MUKHERJEE : I
could not fully understand. the rate of
interest question. It is said in the' mai.n
reply that Rs. 250 crores will be raised in
the current yeer itself. And now you say that
the details of the interest have r.lot yet been
worked out. Naturally I take it that it is
within this financial year that 'yoq want to
raise Rs. 250 crores through public borrow-
ing 8nd, therefore, you will promise some
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rate of interest to the public #s we are
‘seeing many . public undertakings raising
loans from the public at 15 per cent or 16
per cent rate of interest, I would like fo
know from the hon. Minis ter, sirce only a
few months are left for tho current year to
be over, whethor the economics of getting
public borrowing at such a high rate of
interest and the implications of it to the
railways when that money will be leased
out to the reilways, have been worked out
so that additioral burden through this high
rate of interest does not come on the
consumers,

MR. SPEAKER : He has already
replied to that question that the additiopsl
burden on the railways will be Rs. 10

-crores only.

SHRI MADHAVRAO SCINDIA :
10} per cent has not yet been decided.
In principle it has been accepted that the
Indian Railway Finence Corporation be set
up. The formalities themselves would be
taking epproximately a month or two.
While those formalities, the registration,
etc. and the setting up of the body would
take place, in the intervening period, we
will make up our mind as to what the rate
of interest should be and what are the
special ipcentives, if any, that should
accompany the rate of interest. But we
are saying that if the rate of interest is
10§ per cent or 11 per cent, then the
difference comes to 4 per cent only. But
as yet the rate of interest has not yet been
decided.

[ Translation)

MR. SPAEKER : Geetaji,

do you also
intend to deposit some money,

)

[English]

SHRI K.S. RAO : It 4
hon. Minister has come wi'h
tion of starting a Railway
poratior and borrowing ' f -
public with a view. to' .i:: d:on:;m::::
facilities to the people. In Andhra Pradesh
a lot of cement ihdustries haye come up
near Jaggaiabpat in Krishna Djstrict whigh

2o0d that the
't{° proposj.
Finance Cop-.
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are losing crores of rupees because of short
of railway. line between Naligadl and
Gontur. They are prepared to “deposit a
tertajo amount with the railwiys. I wish
to know from the . hon, Minister
whether he will undertake construction of
thie railway line which will be useful for
reduction of the cost of cement and for
that they are prepured to give the - deposit
to the raflways.

‘SHRT MADHAVRAO SCINDIA : It
- does Dot pertain to the question of Indian
Railway Finance Corpo_ration.

Blind Population and Aid to blinds
for Treatment

*146. SHRI MULLAPPALLY RAMA.
CHANDRAN : Wil!l the Minister of
HEALTH AND FAMILY WELFARE be

pleased to s'ate :

(a) the estimated number of blind
-persons in the country as per the latest
0ODSUSs;

(b) whether the mumber of blinds in
the country has been decreasing or increa-
sing during th> last three years, year-

wite;

(c) whether Government bave aoy
- estimate as to what percentage of the blinds

is curable;

(d) what help is being extended by

Government to enable the curable blind to -

regain sight; and

(e) whether Government "have  any
specific proposal/programme for extending
‘financial aid to those who are blind and

cannot afford treatment,

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
'MINISTRY OF HELATH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDB) : (a) According to ICMR.
Survey (1971 73), 9 million persons were
gstimated to bave vision lJess than 6/60
i.e. they could not count figngers from a

distaaco of 20 f.

| ; KARTIKA 23, 1908 (S4Xx4)
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'According to National Sample Survey

- (1981), using criteria of counting fingers

from 3 metres (10 ft), 3.47 million

persons were found to be blind,

(b) A country-wide sample survey for
blindness is in progress at present and the
decrease or increase in the number of
blind will be known after its findings
become available. '

(c) Yes, Sir. About 80%.

(d) Free medical treatment is provided

Government hospitals and in the
eye camps. '
(e) No, Sir.
SHRI MULLAPPALLY RAMA

CHANDRAN : Sir, I understand that in

order 10 tackle the p.oblem of blindness,
the Goveroment of India had introduced
a massive programme in the year 1976-77,
and one of the salient features of this
programme  is conducting eyc camps
throughout the country. In view of the
irreparable damage that these camps have
posed in recent months in certain  parts of
the country by rendering hundieds of
persons tctally blind, may I know from the

- hon. Minister whether this eye camp

approach has been entirely withdrawn or
the voluntary organisations are being
torbidden from conducting these sort of eye
camps in future ?

THE MINISTER OF HUMAN
RESOURCE  DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WFLFARE (SHRI P.V. NARASIMHA
RAQ) : Sir, there are two sides to this. The
eye camps in many iostances have done a
very good service, in some instances they
have alm' unfortunatly added to the blinds.
So, it is a question of how efficiently an
eye camp is run. During the recent
meeting of the Central Council of Health,
a decision was taken that eye caumps run
indifferently or with inadequate preparation
or with inadequate -after operation care,
should be clearly banned. We should have
some criteria which should be rigorously
foilowed. We are setting up a committea
10 g0 into all the aspects of eye camps, It
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is not possible for us to say categorically
that there will be no camp at all. That
would be wrong. But at the same time we
cannot leave it to the whims and fancies of
quacks masquerading as opthalmic surgeons.
8o, this is a matter which has to be gone

{nto. Decision has been taken and we will
go into it.
SHRI MULLAPPALLY RAMA.

CHANDRAN : Sir, from the reply given by
the hon. Minister, as also from the study
made by the Indian Council of Medical
Research, the total number of blinds in our
country is alarmingly high despite the
sincore efforts made by the Government. It
is a known fact that the main reasons for
the high rate of blindness in our country
are low level nutrition, lack of sufficient
nuraber of opthalmic personnel in the
hospitals and, of course, lack of proper
awareness in the minds of the people also.
Under those circumstances, malnutrition
being the chief resson for the high rate of
blindaess in our country, may I know from
the hon Minister how much amount has
been allocated or set apart in the Seventh
Pian for the Vitamin-A programme aud
what is the number of children who are
going to be besefited by this programme ?
Also, I would like to know the progress of
this programme during the last three
years.

SHR1 P.V. NARASIMHA RAO : Sir,
there are multifarious reasons for blind-
pess. Blindness itself is defined in different
ways on different occasions by different
bodies. The WHO definition is one. There
are other definitions also. The surveys

have not been comprehensive so far, The

area taken or the number of persons taken
for survey have been far too indequate. So,
it is very difficult to come to any definite
conclosion. The survey which is now being
uadertaken is a comprehensive one and I
hope that when the results of the survey
are availuble, we will be able to have a
much better picture of what is happening
on the blindness programme. I would only
say tbat camps have been run and there are
cortain programmes of assistance from the
Ceatral Government, but I cannot give you
exact figures at the moment. The figures
of cataract operations, ectc. are available
but I would only add that we are paying
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all possible attention to this. After the
survey is completed, I would on some
occasion, like to.come to the House with
all the findings and seek for the cooperation
of hon. Members,

(Translation]

SHRJI V. TULSIRAM : Mr. Speaker,
Sir, I would like to know from the hon.
Minister whether he has received any re-
port as to the number of cases which were
cured aud of those who lost their vision in
the operations done in the eye camps ?
Secondly. earlier also, such camps were run
in Uttar Pradesh and 200 persons had lost
their vision in the course of such
Ooperations,

MR. SPEAKER : This has already been
replied to.

SHRI V. TULSIRAM : Mr. Speaker,
Sir, today itself I have read in the news-
paper that 100 persons have lost their eye-
sight. May I know the reasons for that ?
What precautions arc being taken to see

‘that such incidents do not occur in future ?

SHRI P.V. NARASIMHA RAO : Mr.
Speaker, Sir, I have already said that
thousands of people bave been cured but at
the same time there are people whose
cases have been spoiled, but the news-
papers do not give the figures of those who
are cured. The news in respect of the
people who get blinded is prominently
publisbed. Therefore, we cannot reach a
conclusion that everywhere the . people are
subjected to suffering. It is just possible
that au odd case at some place was spoiled,
but you cannot say that this is what is
happening everywhere......(Interruptions)....

SHRI NARAYAN CHOUBEY : Why
should even a single person go blind ?

SHRI P.V. NARASIMHA RAO : That
is why we are going to set up a committee
and action will be taken only after tﬁn
cases are tboxonshly investiguted,

LA
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MR. SPEAKER : It is not a casual

approach. He is trying to say something. -

.Let him say. 1Itis not a casual approach.
How can this be a casual approach ?
(Imserruptions) You #re un-necessasily
(Interrupgions). ‘

A

SHRI P,V. NARASIMHA RAO : I am
going to tell you that figure. During the
Seventh Plan an amount of Rs. 31 crores
has been allocated for the programme and
I would like to say that I am not atall
giving & non-serious reply. 1 am saying

that this programme cannot be closed d wn

tomorrow because it has been found bene
ficial in many places. It cannot be left to
the whims of the quacks because some
calamities have occuried. So, therefore,
“we will have to go into all these things. We
have set up. We have taken at the highest

level of CCH and we are going to go into.

this. .

SHRI BHAGWAT JHA AZAD ; There
are approximately 90 lakh people who are
blind in this country and fortunately
majo ity of them can be given eye sight

" with a small investment by simple opera-
tion. May I know, under the National
Programme for Control of Blindness,
whether medical and para medicsal forces
are in position ? If so, by what time it
would be possible for the Goverement to
give sight to those who can be given under
this scheme ?

SHRI P.V. NARASIMHA RAO ; The
National Progromme for Control of Blind-
ness which was launched throughout the
country in 1976 aims to reduce the blind-
Dess in the country from 1.4%, which it
happens to be at the moment t0 0.3% by
the year 2000 A.D. and we are working
with that as a target.

SOME HON. MEMBERS : Please aliow
us, :

MR, SPEAKER : 1 cannot do it daily.
I have so many Members more on the
quession list. (Inserruptions) |
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SHRI A, CHARLES: Please allow me.
I have bsen working on this. . ‘

MR. SPEAKER : If you are working

- on it, it is very good. Please keep working

on it,

Repair gnd Maintenance on National
Higbway No. 12

%143, SHRI AJAY MUSHRAN :
Will the Minister of SURFACE TRANS.
PORT be pleased to state :

(a) whether the repair and maintenance
work on National Highway No. 12 has
deen delayed considerably;

(b) if so, the reasons thereof;

(c) whether the laid down norms for
National Highways have been adhered to
so far as National Highway No. 12 ijs
concerned;

(d) if not, the reasons therefor; and

(e) the steps the Ministry propose to
take to bring the National Highway Nu. 12
to the laid dowh specification ?

THE MINISTER OF STATBE OF THE

'MINISTRY OF SURFACE TRANSPORT

(SHRI RAJESH PILOT) : (a) No, Sir. -

(b) Does not atise,
(c) Yes Sir, within available resources.

(d) Does not arise,

(e) Improvement of the National High-
ways is a continuing process subject to
availability of funds. Further imporve-

‘ment works costing about Rs. 37 grores

have been included in the 7th Plan for
being taken up on National Highway No.
12 in Rajasthan and Madhya Pradesh,

 SHRI AJAY MUSHRAN : National
Highway No. 12 was dee ared as such in
1960 and in 1960 it was only .bout 500
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kms, in the State of Madhya Pradesh, In
1981 another 400 kms;. of Rajasthan area
was slso added to the Nationa! Highway
No. 12, Now the hon. Minister bas said in
his reply to part (c) that it is a coatinuing
process 1 would very muoh have appreci-
ated if the process were eontinuing provided
it had begun, With the process of repair,

maintenance and bringing it to the specifica-

tions it has npot begun, the question of
continuiag process does not arise.

Now, my first Supplementary is:
During the Fourth and Fifth plans, i.e.,
io the Sixties, what all was done by way
of repair, maintenance and bringing the
Nationa! Highway of 1960 till 1981 to the
specifications and how much money was
allotted in the Fourth, Fifth and Sixth
Plans, and in the Sixth Plan how much
money was spent on the section in Madhya
Pradesh and how moch money was spent
on the section in Rajasthan ? It is because
I havea feeling that the area and the section
of the road in Madhya Pradesh since 1960
has not been repaired at all and there has
been a lot of public inconvenience because
of that,

[ Translation]

MR. SPEAKER : Your question a:e
quite lengthy, You will have to give all
these points in writing separately. We
can say about National Highway No. 10,
but yours is National Highway No. 12.

(English]

SHRI RAJESH PILOT : Mr. Speaker,
Sir, the hon. Member of Parliament has a
background of ordnance in the Army and
the Army people really believe when the
bomb is blast. Till the bomb is made,

they do not call it a process.

This working of National Highway has
been on after it was declared in 1960 and
the Rajasthan portion was included io the
year 1981, 1 tbe Sixth Plan we spent
roughly Rs. 10 crores oo this National
Highway, Rs, 1.79 crorea in Rajasthan
pertion and Rs. 1.38 crores in Madbya
Pradesh portion. In the Seventh Plan we
bad rough'y R, 17,74 crores in Rajasthan
and Re. 19,26 crores in Madhya Pradesh,
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Sir, as 8 second point he has asked
about the Sixth Plan expenditure on the
National Highway 12. . In Madhya Pradesh
portion in the Sixth Plan we had spent from
1980 to 1985 Rs. 1600 lakhs and ip
Rajasthan we had spent Rs, 1800 lakhs.

SHRI AJAY MUSHRAN : I would
also like to know from the hon. Minister ¢
Is there any priority for the road plan laid
down in the Seventh Plan by the Planning
Commission and if it has not been laid,
what steps the Government is taking to get
the road plan given priority and witbin this
money which the hon, Minister has »aid,
for the Seventh Plan Rs. 17.74 crores for
Rajasthan and Rs. 19.26 crores for Madhya
Pradesb, whether work will start from

Madhya Pradesh or Rajasthan side,

SHRI RAJBSH PILOT: As far as
priority is concerned, the Planning Com~
mission has been taking up the c@se with
the Goverem-nt because road sector we
have got to give priority. But unfortuna.
tely résources a ¢ limited and that is why
the Government is going in for a National
Highway Authority so that resources could
also be augmented in a different way
because at the moment our requirement {is
great, to bring ali the National Highways
to the standard and every State is demand-
ing for the National Highway. So, we are
trying our best, whatever we can augment
from the Planning Commission within our
resources and ulso some other sources

could be opened to augment this priority

sector.

As far as the work is concerred, when
it starts I will certainly give the choice to
tte hon. Member of Parliament who wantg
the work to start from Madhya Pradesh.
We will start from . Madhya Pradesh also
and we start from Rajasthan also.

SHRJ P. KOLANDAIVELU : Sir, with
regard to the National Highway it is under
the direct control “of the Central Gose:n.
ment. Funds are being allotted Statewise
by the Central Government only and the
maintenance is taking place according to
the funds avaflable, which are allocated to
the State Governments. My question is,
the condition of the National Highways is



very véry poor ‘when compared to other
forelgn countries  Sir, we do not have
any expreds .ways also. Just in foreign
countries express ways are allotted and by
that a car can go straight with “ 80 km or
100 km per hour speed; but here not even
e bullack c2rt. Here I want to kncws from
the Sixth Plan period and the Seventh Plan

period not even a single kilometre of road

bas been upgraded from State Highways to
Natiopal Highways. That is the position
now. Bven in respect cf the maintenance
you are not giving priority accordirg to the
National Highways which are available in
the States concerned. I want to koow

from the hon. Minister whether you will-

come forward to allocate more funds to
the States, according to the km, wise, at
least for masintenance, if not for upgrada-
tion. You kpow fully well ‘that you are
now baving independent charge. Formerly,
you were not having independent charge of
Surface Transport and now you are. There.
fore, you should please find out and get
more allocations for the States for the
maintenance of Highways.

SHRI RAJESH PILOT: Sir, itisa
fact that regarding National Highways, we
have rot been able to cope up with the
national requirements of the traffic. But
it is again due to the resources. As far
as the maintepanCe is concerned, whatever
resources we give to the States, that is also
not very rightly utilised by some States,
That is why, we are coming up with the
suggestion,,,

SHRI P. KOLANDAIVELU : What are
tbe States which are not rightly utilisiog ?

SHR1 RAJESH PILOT : Well, if you
ask a separate question, I can tell you,
Some of the States have surrendered the
funds also. We are fizhting for the funds;
we have given funds to the States but they
have not been able to utilise the minimum
possible, whatever they can spend from the
fund. That is why, we are coming up.with
the ‘suggestion that we should bavea
National Highway Authority so that the
quality of work can be monitored by the
Centre. | ‘

' (Interruptions)
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‘MR, SPEAKER : Why do you want to
stir up a hornet’s nest 7

SHR1 RAJESH PILOT : Sir, I do
agree with the hon. Member that when you
travel on the " rosd, it is the National
Highway image which is prejecied. If a
foicigner goes and travels on the road, he
does nct know whieh State he i passing
through. He will certainly feel about the
national roads, That is why, we are
coming up with this idea.

As far as adding of kms. to the
Nationa! Highways are concerned, we have
faken a decision that whatever the
National Highways are there at fthe
moment, let us first bring them up to the
standard, improve them first and then add
to the Kms.

As far as the Express Way is concer-

ned, it i8 a very good suggestion. We

bave already taken up the work with the
World Bank aid in Ahmedabad-Baroda
route. The work has been sanctioned.
The work it going on. We are also
secing the feasibility of having Express
Ways in other parts of the country.

SHRI AMAL DATTA : When the
National Highways are planned and
specifications are 1aid down for them, it 1s
done according to the number of traffic
which s expected to move in the pext 5
years. And also the load is taken, as the
axle load of the type of traffic which is to
move In other words, if 200 trucks of
Tata, Mercedes are supposed to move, yob
take 200 trucks and the axle load is taken
as 7.5 tonnee.. Bverybody knows that
Tata, Mercedes or Benz truck carries 15 ¢o
17 tonnes. That s the wusyal thing
Now, I have asked the authorities concar:
ned in road building ang tbey say thjs is
the internasional norm-and therefore, they
have to take the axle load and they cannot
take the actual load. That is the reason—
and they have admitted—wby our roads
break-down very easily. If you do fot go
by the reality, the actuality of the positiop
this is bound to happen. K

The other thing is, S-year term i
short 8 period because by the timl: ;:3
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saoction, 3 vears have already clapsed.
So, the number of traffic bas gone up.
Now, what are you going to do to rectify
the sitvation ? ‘

SHRI RAJESH PILOT: Sir, it is &
fact that by overloading, our roads get
damaged. That is why, we are coming up
with an- amendment to the Motor Vehicles
which go overloading. The amendment 18
likely to come.

SHRI AMAL DATTA : Why don’t
you take the actual position 7

[{Transiation]

SHRI MOHD. AYUB KHAN: Mr,
Speaker, Sir, the hon. Minister comes from
Rajasthan. Firstly, he had promised to
. link Jhunjbunu with the National Highway.

I woutd like to know whether he intends
to construct National Highway from Sikar
to Delhi via Jbunjhunu and if so, when he
is going to inaugurate it ?

MR. SPEAKER : Please give a firm
assurance, no Kucha business here.

SHRI RAJESH PILOT : Sir, as I said
just now, the policy of ihe Government is
to improve the existing Nationa] Highways
first and after that new National Highways
should be taken in hand. If we go on
accepting new National Highways, we shall
pot be able to improve the existing ones.
I am not in a position to give any firm
assurance o the hon. Member.

MEVSPBAKBR: You should take up
at Jeast one by dolog a favour,

\

[ English]

Setting up of Centrally Controlled
Medical Institute in Andhra Pradesh

#449. SHRI V. TULSIRAM ; Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(2) whether there is 8 proposal to set
up Centrally controlisd Medieal Tostitytey

{o Aodbra Predesh ;
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(b) if s0, the details aloogwith location

" thereof ; and

() the time by which the medica)
institutes are expected to be set up ?

THE MINISTER OF STATE IN THE

.DEPARTMENT OF HEALTH IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) No, Sit.

(b) and (c) Do not arise,
[Translation)

SHRI V. TULSIRAM : Thank you
very much, Mr, Speaker, Sir. I thought,
1 would not be getting a chance because
you would say that the Question Hour was
over. You did give me a chance but the
hoon. Minister has spoiled that chance. ...
(Intcrraptiom?. .., Sir, T would like to-
know from the hop. Minister as to why a
pegative reply is given every time the tuin
of Andhra Pradesh comes ? Is it due to
the reason that Telugu Desam Goverpment
is in power there ?

KUMARI SAROJ KHAPARDE : Sir,
it is pot that a pegative reply is given
because Telugu Desam Government is in
power there. Since no suck proposal is
under  consideration of the Central
Goveroment, hence the negative reply.

SHRI V. TULSIRAM : Sir, there is
one Nizam Orthopaedic Hospital there, in
which a specisl ward in the memory of
late Sanjay Gandhi was also opened.
Funds for this purpose were also made
availab!e, but nothing of this sort is seen
there. At the same time, a promise was
also made to set up a Cancer Research
Centre, but in this case too, no such
arrangement is there. I want to know

whether she is going to provide such an
arrangement there ? ‘

KUMARI SAROJ XHAPARDE : T
question asked by the hon. Member w:
::out someﬂ;!na else, but he is asking

pplémentaries on en j
e ‘ tirely a different *
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Requirement and Turnout of Medical
" and Paramedica) Personnel

%144,  SHRI  NITYANANDA
MISHRA : Will the Mibister of HEALTH
AND FAMILY WELFARE be pleased to

state :

(a) whereas the number of doctors is
increasing progressively in the . country,
rural areas are being neglected for medical
care ,

(b) the annual turnout of doctors and
paramedical staff ; '

(c) the requirement of doctors and
paramedical staff separaely for the rural
folk all over the country ; and
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~ (d) what steps are being taken to
augmwent the turnout of paramedical staff
who can attend to the requircments of the
doctors in rural areas ?

7 ABE MIMISTER OF STATE IN THR
DEPARTMENT OF HEALTH IN THR
IMINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) No, Sir.

(b) The annual turnout of doctors and
pera-medical staff is about 13,000 and
34,189 respectively.’

(c) The information is contained in the
statement givep below.

(d) By augmentation of admission
capacity in existing schools, opening of
new schools for paramecicals for rural
areas and introduction of vocational stream
courses.

Statement

Category Total No. in Reguirement
require- position for 1.4.1986
ment by as on to 31.3.19%0
31.3.1990 1.4.86

Medical Officer 32,498 21,896 10,602

Norse-midwife 40,622 9,215 31,407

Pharmacists 24,374 22,049 2,325

‘Lab. Technician 24,374 8,175 16,199

Health Worker (Female)/ |

Auxiliary Nurse Midwives 151,666 96,222 55,444

Health Assistant (Male) 21,666 25,248 3,582

Health Assistant (Femle) 21,666 16,244 5,422

Health Worker (Male) 1,30,000 83,943 . 46,057

————"



‘$5  Wrliren Answars
Deaths Due to Meningltis

®147. SHRI BALASAHEB VIKHE
PATIL : Will the - Minister. of HEALTH.
AND FAMILY WELFARE be pleased to
,ltate :

(a) the number of persons died of
foeningitis, Statewise during the last three
-years ; and

(b) the measures adopted ‘hy“‘Govcm-
ment for the cure and prevention of this
_disease ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND 'FAMILY
"WELFARE (KUMARI SAROJ
KHAPARDB) : (a) The number of persons
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who died due to Mminaocoecal mfceuon
during last three years as per reports
teceived from State Governmenrs/U.T,
Administrations are given in the statement
given below.

(b) The following meuwu bave beenl
are being taken to contain the discase :—

(1) Weekly monitoring of cases and
deaths from major hospitals ;

(2) Examination of school children to
detect healthy carrier rate ;

(3) Alerting of all hospitals and
dispcnsaries for case detection,
" chemoprophylaxis, immuno-
prophylaxis to high risk groups
and maintainance of adequate
stocks of medicines,

Statement
Meningocoecal Infection
DEATHS

S. No.  States/UTs 1983 1984 1985 1986
1 Andh;a Pradesh ‘ 82 58 63 i1
2. Assam 13 11 —_—

3. Bibar | 23 15 62 28
4. Gujarat 1 6 9 -
5. Himachal Pradesh 7 6 9 1
3. Haryana ‘ 2 11 10 9
7. J&K 1 3 — —

3. Karnataka 39 27 56 36

9. Kerala 14 20 30 21
10. Madhya Pradesh . 27 29 - 24
11. Mabarashtra . 262 171 143 | 3t
12, Manip;lr | - - -i —
13. Meghalaya , 1 — — —
14. Nagaland ' K — e —
15, Orisp - § [ { T L
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PRI — 3 4 5 6
| 16. Puﬁjub“ ‘ 1 — 2 1
17. Rajasthan 69 93 95 67
18. Sikkim , —_ — — -—
19, Tamil Nadu .‘ - — - 1
20. Tripura -— -— 1 -
21. Uttar Pradesh 116 39 120 17
22. West Bensgal — — _ -
23, A & N Islands -— — —_— -
24. Arunachal Pradesh — -— — -
28. Chandigath —_— — — —
26. D & N Haveli —_— — - -
27. Delhi 2 20 277 205
28." Goa, Daman & Diy - — — —
29. Lakshadweep — — — —
30. Mizoram — — — —
31. Pondicherry — — — —
TOTAL 722 573 964 475

*Data provisional

Vayadoot Service for Kerala

*150. DR. K.G. ADIYODI : Will the
Migister of CIVIL AVIATION be pleased

to state @

(a) whether a propnsal has been
forwaided by the Kerala Government for
starting a Vayudoot Service in Kerala ;

(b) if so, the details thereof and the

time schedule of starting the service ; -

-and

(¢) if oot, the reasons thereof 7.

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (2) Yes, Sir.

(b) and (c) This pcoposal was about
introduction of Vayudoot services on
Manglore-Calicut-Cochin and Coimbatore
sectors. Mangalore, Cochin and Coimba-
tore are already airl'nked by Indian
Airlines services. Calicut is included in
the list of stations proposed to be airlinked
by Vayudoot during the current plan
period. An aitport at Calicut is under
construstion and is likely to be completed
by December, 1987. Airlinking of Calicut,
therefore; depends on the development of
the airport and other infrastructu ¢ and

- is subjest to the availability of aircraft

capacity,
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I.ﬁprovemeut of Natlonal Highway
No. 43 fn Orfssa

*151. SHRI K. PRADHANI: Will
the Minister of SURFACE TRANSPORT
be pleased to state @

(a) whether there is any proposal for
improvement of National Highway No.43
jon Orissa passing through Koraput district
and particularly the stretch between
Kotpad and Jeypore during 1986-87 ;

.(b) since when the improvement of this
bighway is pending ;

(c) whether the condition of the stretch
of the highway is very bad in comparison
to the stretches passing through Madbya
Pradesh and Andbra Pradesh ; and

(d) if so, the reasons for the difference
in the maintenance and improvement of the
National Highway ?

THE MINISTER OF STATE OF THB
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes Sir. In
1986-87 Annual Plan, there is a provision
for widening and strengthening of 15 km
of National Highway No. 43 passing
through Koraput district of Orissa. The
stretich between Kotpad and Jeypore is
pot included in this proposal.

(b) The improvement of this National
Highway has been taken up fiom time to
time in accordance with availabiity of
resources, the requirement of traffic and

inter-se piiority of all such works on all
Indja basis.

(¢) No Sir.

(d_) Does not arise.

Proposal to set Csauvery Tribunal

*152. SHRI P. KOLANDAIVELU :
Will the Mirister of WATER RESOURCES
be plcased to state :

NovEMBER 13, 1986
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(a) whether Government né conside-
ring to set up a tribunal for Cauvery
issue ; and

(b) if s0, when ?

THR MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) and (b) The Governmert of Tamilnadu
bave submitted a formal request for the
reference of the Cauvery waters dispute
to a Tribunal for adjudication under the
provisions of Section 4 of the Inter-State
Water Disputes Act, 1956, and the same
is under examination. -

Development of Yubavarati Stadiam,
Salt Lake, West Bengal

153, SHRI SATYAGOPAL MISRA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have taken s
a decjsion to release Rs. 10 crores for the
development of the Yubavarati Stadium,
Salt Lake, West Bengal :

(b) if so, the details thereof ;

(c) whether any amount has been
released so far in this regard ; and

(d) if not, the reasons for delay ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA): (a)
The Government have decided to provide
Rs. 10 crores for completion of Yubavarati
stadium at Salt Lake, Calcutta. The funds
will have to be utilised for the completion
and provision of sports facilities and not
for payment of pending bills.

(b) According to preliminary indica-
tions given by the State Gevernment, it
proposes to utilise the above central finan-
cial assistance on installation of an electro
nic score board, artificial athletic’ ti‘ack.

flood-lighting, roof and certain unfinished
works, .
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. (&) . Initial release of funds would com-
mence as soon as the State Government
bas made available detailed proposals to
the Central Government and & phased time-
bound programme for completinc the pro-

joct.

(d) Does not arise.

Smuggling from Cargo Complex of
Indira Gandhi International Airport

SHRI SUBHASH YADAY :

SHR{ DHARAM PAL SINGH
MALIK :

*154,

Wiil the Minister of CIVIL AVIATION
be pleased to state :

(a) whether attention of Government
has been drawn to press reports regarding
smuggling of goods worth several crores of
rupees, without paying any customs duty or
completing other legal formalities from

- cdargo complex at Indira Gandhi Interna-
tional Airport

(b) whether any inquiry has since been
conducted ;

(c) whether any arrest has also been
made : and

(d) action taken or proposed to be
taken in regard thereto and to avoid recur-
rence of such cases ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Yes, Sir.

(b) The cases are under inveeuganon
by the Police Authornlea.

(@ Yes, Snr.

(d) The following preventive measures
have been taken to avoid recurrence of such
incidents :

(i) The Delivery Gate between the
Cargo Terminal and the Heavy
Cargo Shed, which provides direct

access from the afr-ifde has been

sealed }
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(ii) Airport Police Personnel have
been posttd in the air-side at the
gates opening frcm Terminal 11 to-
wards the airside.

(1ii) Entry in the bonded area at the
Cargo Terminal has been restricted
to operating staff of Airlines. Cuse
toms, I.LA A L and its agents ;

(iv) Fork Lift Operators have been in.
structed to follow directions only
from I.A A.l. officials in regard to
retrieval of Cargo ;

(v) The processing of genersl com-
mercial cargo and uvpaccom-
panied baggage is being
separated to avoid any mix-up.
The storage area for import
Cargo is also being augmented by
adding a new covered shed measur-
ing 3000 sq. mt;s ; and

(vi) The issue of blank Gate Pass
Books snd their deily usage is
being monitored on a day-to-day
basis.

~ Telugu Ganga Project

SHRI THAMPAN THOMAS :

SHR1 BHATTAM SRIRAMA
MURTY :

*135,

Will the Minister of WATER RESOU-
RCES be pleased to state :

(a) whether Union Government. made
any efforts to have the . inter-State differe-
nces ironed out in regard to Telugu-Ganga
Project ;

(b) whether the Prime Minister also
held talks with the Chief Miuisters concern-
ed ; and

(c) if so0, the outcome thereof and the
stage at which the¢ matter stands at pre-
sent ?

'THE MINISTER OF WATER RESOU-
RCES (SHRI B, SHANKARANAND) ; (a)
Yes, Sir,
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(b) Duripg bis visit to Hyderabad on
11th April, 1986, the Prime Minister held
discussions on the Telugn Ganga Project
with the Chief Minister of Andhra Pradesh.
The matter was also briely dizcussed in the

meeoting of the Prime Minister with the

Karnataka Ministers and officials on 12th
_Aptril, 1986,

(c) An inter-State official level meet.
ing was held by the Ministry of Water
Kesources on 28th April, 1986. The Union
Minister of Water Resources convened a

meeting of the Chief Ministers on Sth

June, 1986, but this could not take place.

Efforts to sort out inter-State issues are
continuing. Recently on 24.10-1986, a
review meeting was held by officers of
Central Water Commission at Hyderabad
. on the points on which further clarifications

are required from Andhra Pradesh. ’

Relief Measures for Flood Affected in
Assam

*156. SHRI BHADRESWAR TANTI :
Will the Minister of HEBALTH AND
FAMILY WELFARE be pleased to
state

(a) whether as a relief measure to
the recently flood-affected people of Assam,
Govetnment of India have sent medicines
to prevent epidemic and also for the
ailing persons, along with garments for
those who have lost everything in the
floods ;

(b) whether Government have slso
sent a team of doctors to provide medical
assistance ; and

- (¢) if so, the details thercof, and if
not, the reusons therefor ?

THE MINISTER OF STATEIN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA.
RDE): (a) to(s) As per the request of
Goverument of Assam, the Central Govern-
wment have provided adequate gquantity of

- NOVEMBER 13, 1986”

 Written dntwers 44
medicines, anti ma'arial drugs, DDT, Mals.
thion Technical for fosging operation &
Fogging machines, No request for a team
of doctors has been received from the
State Government. However, the Regilo-
nal Director (Health & Family Welfare) is
coordinating relicf m casures with the State
Health authorities.

Mode! Rallway Statfons

*157. SHRI K., RAMACHANDRA
REDDY : Will the Minister of RAIL*
WAYS be pleased to state :

(a) whether there is a proporal to
establish a Model Railway Station in each
of the Railway Divisions ;

(b) if so, the details thereof ;

(¢) tbe amount likely to be spent for
establishing these model railway stations ;
and

(d) the names of the railway stations
selected under this scheme in Southern
Railway, South Central Railway and South

_Bastern Railway ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) 66 stations have been selected to
be developed as Mode! Stations on all
Zonsl Railways, Statement-l indicating
the gumber of siations Railway-wise is
given below.

(c) The total amount likely to be spent
for establishing these mode! railway stations
cannot be assessed at present as detailed
plans and estimates are still under preparas
tion. .

(d) Statement-ll showing the names of
Railway Stations selected on Southemn
Railway. South Central and South Eastern

- Railways is given below,
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Statement.l

- Statement Showing ;be'anhbcr of Model Stations Proposed

8. No, Railway Totol No. of Model

‘ : Statiors
1. Central 8
2. Bsstern 7
3. Northern 11

4, North Bastern 6
5 Northeast Frontier 5
6. Southern 7
7. South Central 5
8. South Eastern 8
9. Western 9
Total 66

Statement-11

Names of Rallway stations selected on Southern [Railway, South Ceniral and

South Eastern Ratlways

Ratlway Division Station .
Southern Madras Madras
Tiruchirapalli Tiruchirapalli
Madurai Madurai
Mysore Mysore
" Bangalore Bangalore City
Trivandrum Trivandrum
Palghat Coimbatore
Soath Central Secunderabad Hyderabad
Hyderabad Nanded
Vijaywada Vijaywada
Guntakal Tirupati
Hubli Bellary
South Adra Ranchi
Bastean Bilaspur - Bilaspur, Raipur
Chakradharpor Tatansgar
Kharagpur Kbaragpur
§ Kburdﬁ Road _ Bhubaneshwar
. Namr Gondia

Waltair o _

Waltair
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Shortage of Wagons for Coal

*158. DR.CHINTA MOHAN : Wil
the Mibister of RAILWAYS be . pleased to
state ©

(a) whether Collieries arc complaining
of shortage of wagons whereas Railways are
maintsining that they do not have enough
coal to fisight ; and

(b) if so, the steps, Government con-
template to take to improve the situation ?

THR MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
There are no complaints from the Depart-
ment of Coal regarding shortage of wagons.
The loading position is reviewed on a
continuous basis at different levels, and, as
a result of this coordination, the position
in respect of offer of coal is improving.

New Rail Lines for Transportation
Facllity to Visakhapatoam Steel
’ Factory

*159. SHRI G. BHOOPATHY : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether thers is any proposal be-
fore Union Government for laying new rail
lines for transportation of raw materials
to Visakhapatnam Steel Plant, and to
transport the finished products to different
parts of the country ; and

(b) if 0, the details of proposed new
rail lines and the anticipated expenditure
therefor ?

THR MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Construction of Koraput-Rayagada new
B.G. line (164 kms.) was approved to serve
the needs of traffic for Visakbapatnam Steel
Plant, The present estimated cost of the
projeot is Rs, 322 crores.

Mo'umari-Jaggayapetta Dew line (32
kms,) estimated to cost Rs. 19.64 crores
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under covnstruction will also be used partly
for transport of raw material for Visakha.
patnam Steel Plant,

Termioal at Bhayandar and Four-line
Track on Western Raflway

*160. SHRI S.G. GHOLAP: Will
the Minister of RAILWAYS be pleased to
state '

(a) whether there is a proposal to
bave a terminal facility at Bbayandar, Wes-
tern Railway, Bombay Division ;

(b) if so, the progress in the matter ;

(c) whether thercis alsoa proposal
to have a four-line track on the Western
Railway ; and

(d) if so, the progress of the Vasai |
Bridge near Bhayandar and when it is likely
to be completed ?

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No,
Sir.

(b) Does not arise.

(c) Four-lines exist betweenm Church
Gate and Borivili. There is no other pro-
posal under consideration at present.

(d) The progress of cons'ruction of
new Vasai Bridge upto October 86 |s

26%. The work is planned for completion
in June, 1990,

Construction of Trivandrum Byepass

*161. SHRIT. BASHEER : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether Government have given
approval to the estimates for construction
of Trivandrum Byepass which starts from
kilometres 551/900 of National Highway -

No. 47 at Kazhakuttam and ends st Pars-
ssalay |
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(b) if 80, the details thereof and the
present position regarding the work ; and

{c) the time by which the work is
expocted to be completed ? ‘

THE MINISTER OF STATE OF THB
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) and (b)
Trivandrum byepass having a length of
about 43 kms. is proposed to be construc-
ted in two phases. The alignment for the
byepass under phase.I i.e. from Kazhokut-
tam to Vezhamuttam, a length of 20.5 kms.
has been finalised. The alignment for
Phuse-1I (length of about 22,5 kms.) is yet
to be finalised as the aerial photographic
survey is still in progress. The details of
the works sanctioned and their present posi-
tion is givea in the stalement given
below :

{c) It is too early to indicate the
time by which the byepass will be comple.

ted.

Statement
Phase—1I (i.e. kms. 0—20.50)
Estimate amounting to Rs. 20507

lakhs was sanctioned in January, 1978 for
the acquisi'ion of land from km. 0.0 to km.
20.50, 1t is targettedto be completed by

June, 1987.

2. BEstimate amounting to Rs. 36.943
lakhs for the construction of this byepass
from km. 11.90 to 13.079 was sanctioned
under Job No. 417-KR/47 to provide
access to the Air Port. The work has been

completed.

3. Two estimates for the reach from
km. 10.25 to 11.90 and km. 13.079 to
16.50 for earth work and C.D. work amou-
nting to Rs. 69.89 lakbs have been sanc-
tioned. The State PWD have invited
tenders for these works and have recently
forwarded the revised estinate based on
these tenders to the Ministry. These
revised estimates are being processed for

sanction.
Pha.e—1I1 (i.¢ lergth of 22.5 kms.)

An cstimate amounting to Rs. 1.09
lakhs was sanctioned in January 1982 for
serial photographic survey for aligbment of
this phase. The work is in progress.
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Navodaya Vidyalaya at Bellary
(Karpataka)

1398. SHRIMATI BASAVARAIJES-
WARI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether there is a proposal to
start a ‘‘Navoduya” school in Bellary
(Katnataka) during the current year.

(b) whether Government have received
representations  for starting Navodaya
School in Bellary ; and

(c) if 80, the reaction of Government
thereto ?

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO) : (a) No,

Sir, .
(b) Yes, Sir.

(c) A Navodaya Vidyalaya has been
sanctioned for the district of Bellary to
set up in the text year ie. 1987-88 at
Rama Sagar, Hospet Taluk.

[Translation]

Construction of Bridges Over Banas
River in Rajasthan

1399. SHRI BANWARI] LaL
BAIRWA : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) the number of existing bridges on
Banas river in Rajasthan ;

(b) whether their present condition is
satisfactory ;

(c) whether any survey has been unde;-
taken recently for constructing more bridges
on this river ;

(d) if so, the names of the places
where bridges are fequired to be cons-
tructed according to the Survey report with

details ip this regard ;
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(e) . whetter Government propose to
prepare a comprehensive programme soon
to build durable bridges for all the roads
passing across the Banas river ; and

(f) if so, the details thereof and when
survey for this purpose is proposed to be
conducted ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) (a) ond (b)
There are five bridges on Banas River in
the State of Rajasthan. Out of these five
bridges, ooly two of them viz. (i) Bridge
near Nathdwara on Udaipur-Beawar Road
on NH. 8 and (:i) Bridge near Tonk on
Jaipur-Tonk-Jabalpur Road on NH. 12 fall
on the National Highways. The condition
of the bridge on NH. 8 near Nathdwara on
Udaipur Road is satisfactory whereas the
bridge on NH. 12 pear Tonk on Jaipur-
Tonk-Jabalpur Road is an old and weak
bridge called Frazer bridge. The Govern-
ment of India have sanctioned Rs. 504
lakhs for construction of a new bridge to
replace the existing bridge. The remaining
three bridges which fall on State Road are
also reported to be in satisfuctory
condition.

(¢) No, Sir.

(d) Does not arise.

(¢) The construction of bridges on
roads other than National Highways crossing
Banas River is to be carried out by the
State Government depending upon the
importance of the road, traffic volumes and
availability of funds. At present, there is
one bridge on Banas River under construc-
tion near Swai Midhopur on Dausa Swai
Madhopur Road State Highway No, 29.

(f) Does not arise.

[English]

Posting of Technical Hands on Posts
of ACS Caterfog in Rallways

1400 SHRIRAMESHWAR NIKHARA:
Wil the Minister of RAILWAYS be pleased
fo state ;

-NOVEMBER 13, 1986
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- (8) the total rumber of posts of ACS
(Catering) from the Technical and es.cadre
on All Zonal Railways, Railway-wise *

(b) whether it is a fact that Western,
Northern, South Central and Southern
Railways bave got more than two posts of
ACS (Catering) from ACS catering cadre ;

(c) whether it is also a fact that
Technical hands have been deprived of
their fundamental rights ; and

(d) on what date Technical hands for
Jhansi and Nuagpur Divisions, Central
Raflway will be posted which are the only
Divisions having 3 base kitchens on Indian
Railway servihg approximately £000
meals lo pantry Car apart from other
duties performed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The infor-
matjon is given below ~—

Railway No. of posts of
ACS (Catering)

Central 1
Eastern 1
Northern 4
North Eastern Nil
Northeast Frontier Nil
Sou‘hern 3
South Central 3
South Eastern . 1
Western 3
(b) Yes, Sir, These 4 Railways have

more than two posts of ACS (Catering)
which are ex-cadre,

(c) No, Sir.

(d) There is no exclusive post of ACS
(Catering) on Jhansi and Nagpur Divisions
for making it ex-cadre. Commercial
Officers of the Divisions lavariably look
after catering. as paﬂ of their dutigs,
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~ Traficking of Women and Girls

1401. DR. B.L. SHAILESH : Wil the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state *

(a) whether a study and sutvey con-
. ducted by the Joint Womens Programme
(JWP) on “‘Trafficking of women and girls
for scxual exploitation and sale’ revealed
that a3 majority of girls or women 2are sold
into prostitution by their own relatives or
parents as reported in the '‘Hindu* New
Delhi Edition dated 20 Octoter, 1986 ;

(b) whether Government have examined
this indepth survey on the living conditions
of these women ; and

(c) if so, the remedial measures pro-
posed in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF YOUTH AFFAIRS &
SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURSE DEVELOPMENT
(SHRIMATI MARGARET ALVA) :
(a) The report on the study or
survey by the Joint Women’s Programue
has not been received by this Ministry.

(b) and (c) the question does not arise.

Medical Facilities Available to
Karnataka People

1402. SHRI NARSING SURYA-
WANSHI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(a) whether the people of Karnataka
are less privileged in respect of the quality
of health services and other medical facilities
through Qovernment hospitals than in
other States ; and

(b) if so, what steps have been taken
or likely to be taken in this regard by
the Centre 7 .

THE  MINISTER OF HUMAN
RBSOURCE DEVELOPMENT AND THE
MINISTER OF HEALTH AND FAMILY

"KARTIKA 32, 1968 (S4K4)
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WELFARE (SHRI. P.V.. NARASIMHA
RAO) : (a) and (b) No Sir. A comparative
statement indicating the number of doctors
registered, . with the Medical Councils,
number of Government Hospitals and beds
therein and the number of QGovernment
dispensaries and beds therein available in
the various States does rot indicate the
situation mentioned in the question.

However, Health is a State subject and
all the hospitals are under the direct cons
trol of the individual State Governments.
It is primarily the responsibility of the
State Governments to provide medical
facilities and ensure their quality in their
respective States,

Fly-over at Chatapathar in
Asanso] Division

1403, SHRI PURNA CHANDRA
MALIK : Will the Minister of RAILWAYS
be pleased to state :

(a) whether the fly-over at Chatapathar,
Asansol has been completed ;

(b) if so, when the construction work
was started ;

(c) if not, the progress made so far ;
and

(d) the expected time by which it would-
be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) The wortk of construction was

started on 135.9 81.

(c) The physical progress of the work
op the bridge proper bsing executed by the
Railway is 75%. .

(d) The completion of the work will
depend on the completion of the approaches
by the State Public Works Deparinent.
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Howrab-Amta B.G. Line
SHRI HANNAN MOLLAH

SHRI SANAT KUMAR
MANDAL *

1404,

Will the Minister of RAILWAYS be
pleased to state :

(a) the percentage of work completed
to date, on the Howrah-Amta Broad Gauge
line ;

(b) whether the progress of work is
satisfactory in terms of target ;

(c) when the work is likely to be com-
pleted ; and

(d) whether there is any escalation in
the cost of the project, If so details
thereof ? :

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Phase’l
from Santragachi to Bargachia (24 kms.)
i.e. 32.4 percent has been completed.

(b) and (c) Purther progress and com-
pletion of the line will depend on availa-
bility of funds in the coming years.

(d) Present estimated cost is Rs, 60
crores against originzl estimated cost of
Rs. 18.72 crores in 1974-785.

Conversion of Cuntur-Dronachalam
Railway Line in Andhra Pradesh

1405 SHRT C. SAMBHU : Will the
Minister of RAILWAYS be pleased to
state * .

(a) whether there is any proposal to
convert the Metre Gauge line into Broad
Gauge line between Guntur-Dronachalam
in Andhra Pradesh ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA) : (a) and (b)
Sutvey for comversion from M.G. to BG.

'NOVEMBER 134, 1986

Aaithen Answers ;36

between Guntur and Dronacha'am and
separate parallel line from Kurnool Town
to Guntakal via Dronachallam (470 Kms.)
bas been taken up.

[Translation]

Payment of Dues of Retired Employees ;
in Baroda Division

1406. SHRI RAmM PUJAN PATEL :
Will the Minister of RAILWAYS be
pleased to state :

(a) the number of employees retired
from Baroda Division of Western Railway
during the period from 1 Japuary, 1985 to
31st July, 1986 ;

(b) the number out of these employees
whose cascs of pension, gratuity etc, have
not yet been cleared ;

(c) the number of employees out of
them who have since died but their dues
bave not yet been paid to their families ;
and

(@) the time by which the dues of the
deceased employecs are proposed to be
paid by Government to their families ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 669.

(b) There are 70 employees whose
gratuity has not been paid mainly due to
non-vacation of Railway quarters by them.
Names of the the employecs will constitute
a lengthy list and wil be furmshed, if
desired later.

(c) Nil

(d) Does not arise.

(Eaglish]
Conference of G.Ms’ Of Zonal Rallways
1407. SHRI P.M, SAYEED : Will

the Miniiter of RAILWAYS be plened to
state :
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(8) whetber a Confcrence of General
-Managers of alt the Zonal Railways was
beld in New Delhi in the month of
September, 1986 { and.

(b) if so, the d=tails of 1he suggestions
and proposals made to increase efficiency
and popularity of passenger trains and
goods carrier trains ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHA VRAO SCINDIA) (a) Yes, Sir.

(b) Punctuality of passenger trains,
quaiity of service to the passemgers, safety,
security, maintenance and upkeep of
coaches & wagons, improvement in cater-
ing seivices, passenger amenities, improve-
ment in goods loading und fulfilling the
Railways freight loading targets, improve-
ment in eogine utilisation & terminal
facilities, completion of track renewal &
sanctioned works, reduction in claim,
ensuring safety. of passengers & their goods,
improvemcnt in reservation facilities and
compute isation were some of the important
subjec's discussed.

Losses Sustained by Indian Merchant
Shipping During Iran-lIraq War

SHRI H.B. PATLL:

SHRI JAGANNATH
PATTNAIK :

1408.

Will the Miniter of SURFACE
TRANSPORT be pleased to <tate :

(8) whether Indian Merctant Shippirg
has sustained losses during Iran-Traq war ;
and

Ab) if 80, the details thereof
the lives lost and ships damaged/broken ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.

(b) A statement is given below.

Statement

Details of Indian Marchant Ships repor-
ted lost/damaged during the Irap-Iraq war
are as follows i~—

including -

KARTIRA 22 1908 (S4X4)

1.

3

6.
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" M.V. ‘Varupa Yan' of Thakur Ship-

ping Company :

Trapped at the start of war in
November 1980 and reported total
loss, No loss of life or injury to
perscens reporced. Insurarce peyment
made Rs. 1.2 crores,

M.V. ‘Neelkanthan’ of Himalaya
Shipping Company :
Trapped at the stert of war in

November, 1980 and reported total
loss. No loss of life or injury to
persons reported. Insurance pay-
ment made Rs, 1 crore.

M.V. Shree ‘Vishnu’ of Reshamwala
Shipping Company :

Trepped at the start of war in
November, 1980 and reporied total
loss. No loss of life or injury to
‘persons  reported. Insurance pay-

. ment made Rs. 0.6 crores.

M.V. Avatar’ of Vijaya

Lines :

‘Vijaya

start of war and
reported total loss. One life lost,
No injury reported. Insurance pay-
ment made Rs. 0.4 crores.

Trapped at the

M.V. Risbf ‘Vishwamitra’ of Garware
Shipping Company :

25.10.1981 and
Two lives
Amount

Attacked on
abandoned as total Joss.
Jost. No ipjury reported.
of loss Rs. 3.25 crores.

M.V. ‘Archana’ of Shipping Corpora-
tion of India :

Attacked on 20.11.1982, resulting

in partial damage of hull and
accommodation. No loss of life
reported. 18 rersons  injured.
Amount of damage US § 12000/..

M.V. "APJ Priti’ of APJ Lines :

Attacked on  31.5.1983 aod
abandoned ss tota) loss. No loss of

ife or injury reported.
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8. M.V. ‘APJ Ambika’ of APJ Lines :

Attacked on 1.3.1984 and abandoned
as total loss. No loss of life or
injury reportel.

9. M.V. ‘Jagparl’ of Great Eastern
Shipping Company :

Attacked on 11.10.1984 resuiting in
partial damage to hull. No' loss of
life reported. One person reported
injured. Amount of damage Rs, 0,18
Jakhs.

10. M.V. °‘Kanchunjunga’
Corporation of India :

of Shippiag

Attacked on 25.12 1984, resulting
in partial damage to hull and
accommodation. No loss of life
reported. One person  injured.
Amount of damage in Malaya
Dollars 1,725,000/-.

In additlon to above ships, 235 sailing
vessels were stranded in war 2one at the
start of the war and many of them are
reported to be total loss. The exact
amount of loss is not known,

UGC Recognition to Padmavati
Mahlla University, Tirapathi

1409. SHR1 S. PALAKONDRA-
YUDU : Will the Minister of HUMAN
RESOURCE DEVELOPMENT b2 pleased
to state -

(a) whether the TUniversity QGraats
Commission has recognised Padmavati
Mahila University at Tirupathi in Andhra
Pradesh ; and

(b) if so, wheither the University will
get all the benefits includiog monetory
benefits ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTJURE IN THE MINISTRY HUMAN
RESOURCE DEVELOPMENT (SHRIMATI
KRISHNA SAHD : (a) and (b) Sri
radmavati Mahila__, Vishwavidyalayam,
Turupathi, has been established under an
Act of the Aodhsa Pradosh Legislature.

NOVEMBER 13, 1986
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The university does not require any

“further recopnition from the UGC. However:

since the university was established only in
1983, it requires to be declared fit by the
UGQGC for financial astistance from Central
sources. The UGC has since agreed to
declare the university fit to receive such
assistance. Any grant for institutional
development will be sanctioned to the
university only after the required number of
teaching posts are filled up, the buildings
have been completed and the statutes of
the university have been amended as
suggested by the UGC.

Policy regarding cultivable
Railway Land

1410. SHRI SYED SHAHABUDDIN :
Will the Minister of RAILWAYS be
pleased to state :

(a) the total area of land under the
control of the Railways ;

(b) the policy regarding the utilisation
of the Jand, if cultivable, lying on both
sides of the Railway track ; and

(c) the extent of implementation of the
policy ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 3.42 lakh
hectares.

(b) As per the extent policy, the
railways propose to utilise the cultivable
vacant land by afforestation ; such affore-
station being done departmentally at
stations and Railway colopies and in bets
ween slations generally through State
Forest Departmcnts.

(c) About 24,000 hectares of Railway
land have been covered by afforestation.

Metal concession passes to
physically bandicapped

1411. SHRI N. DENNIS : Will the
Minister of RAILWAYS be ploased tg
state : A N
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(a) whether there is any proposal
under consideration of Government to
issue metal concession passes to the physi-
gally handicapped on produétion of doctors®

certificates ; and
(b) if so, the details thereof ?

THE MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ¢ (a) No, Sir.

(b) Does not arise.

Serampore fly-Over

1412. SHRI ANIL BASU @ Will the
Minister of RAILWAYS be pleased to
state :

(a) the progress so far made in the
construction of fly-over at Serampore ; and

(b) the expected time by which it
would be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (8) The physi-
cal progress on the bridge proper being
executed by the Railway is 70 %.

(b) The completion of the work will
depend on the completion of the approaches
by the State Public Works Department.

Closure of Ulieconomic Railway Lines

1413. SHRI MOHANBHAI PATEL
Will the Minister of RAILWAYS be
pleased to state ;

(a) whether it is a faet that Railway

Reforms Committee has made a study to
Jocate uneconomic railway lines in the

country ;

(b) if so, the findings of the committee;

(c) the suggestions made to close down
uneconomic railway lines :

' (d) the numbu' of such railway lines
slosed down in each zone ; ~

'RARTIKA 22, 1908 (SAKA)
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(e) whether it is 8 fact that in addition
to these lines many other lines have also
been closed down by the Government ;

(f) if 8o, the number of such rail lines
and the reasons for their closure in

Gujarat ; and

(g) the steps being taken by Governmant
to restart those lines 7

3

THR MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes; Sir.

(b) and (c) The findings and suggestions

X ‘of the Railway Reforms Committee were

that 136 branch lines considered unecono-
mic may be classified under the following
categorics, for purposes of olosure/
retention 1 —

(i) 40 lines can be closed down in
view of availability of adeguate
road services to meet full (rans-
port requirements of the area ;

(ii) 17 lines can be closed down pro-
vided ‘kutcha’ - roads which be-
come unserviceable during the
monsoon are converted into all-
weather metalled roads ;

(iii) Continuance of $ lines for which
surveys for conversion have
been ordered would depend upon
the findings of the surveys,

(iv) Continuance of 74 lines which
cannot be closed down for reasons
such as stretegic importance,
serving remote areas not acces-
sible by road, serving towns which
are of tourist importance, ete.

(d) Five lines on Western Railwa ysengy
one each on Southern and North Eastern

Raflways.

(e) and (f) Two other lines were closed.
None of them were in Gujarat.

() There is po proposal to reopen the
elosed lines,
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Schemes for Development of Inland
Waterways during 1986.87

1414. SHRI V. SOBHANADREES-
WARA RAO ' Will the Minister of SUR-
FACE TRANSPORT be pleased to state :

(a) the schemee which are going to be
implemented during 1986-87 for develop-
ment of inland waterways ;

(b) the amount sanctioned for develop-
ment of Buckin-ham Canal from Vijaya-
wada to Madras during 1986-87 ;

(c) whether Inland Waterways Authority
proposes to construct Nuvigation Lock at
Vuyyuru when upper pulleru joins Ryvas
canal ; and

(d) if so, the details therecf ?

THE MINISTBR OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) The under:
mentiored Central/Centrally  Sponsored
schemes have been included for implemen-
tation in the Annuval Plan 1986-87 for
development of inland Woterways « —

(i) Hydrographic surveys of the river
Brahmaputra fiom Dhubri to
Sediya, rivers Gandak and Kosi,
the feeder routes of river Gapga
and the West Coast Canal between
Cochin and Quilon ;

(i) Development of infrastructural
facilities for slipping and naviga-
tion between® Allahabad and
Haldia on the river Ganga-Bhagi-
rathi-Hooghly ;

(iii) Construction of slipway at Pandu
and setting up of terminal facilities
at Karimganj in Assam ;

navigational aids
and the

(iv) Provision of
on the rivers Mandovi
Zuari and capital
Mandovi, Zuari and Mapusa rivers
in Goa ;

(v) Improvement of Neendakara.
Cheriyazheekal waterway, Cham.
pakara Canal (Pbase-11), Udyog-

mandal Canal and precurement of-
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dredger and water hyacinth har-
vester for development of waters
ways in Kerala ;

(vi) Construction of terminal for ferry
services across the river Hooghly
at selected points in West Bengal :
and

(vii) Improvement of Buckingham,
Commamur, Eluru and Kakinada
Canals,

(b) The two canals hamely the Come.
mamur Canal and the North Buckingham
Canal form the inland waterway between
Vijayawada and Madras, An amount of
Rs, 20.00 lskbs has -been provided in the
Annual Plan 1986-87 as Ceniral Share for
improvements to Buckingham Canal and
other canals systcem of Rivet Godavari and
Krishna in Andhra Pradesh. Besides, a
sum of Rs 20.00 lakhs has also been pro-
viced in the Annual Plan 1986-87 for
improvement of Buckingham Canal stretch
between Ennore to Andhra Pradesh Border
in Tamil Nadu.

(c) No such proposal has been included
ip the Seventh Pian,

(d) Does not arise.

{Translation]

Amount spent. on Construct'on of
Hieun Tsang Memorial, Bihar

1415, SHRIMATI MADHUREE
SINGH : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state

(a) the amount spent so far by the.
State Goveroment and Unjion Government-
on the construction of Hieun Tsang
Memorial at Nalanda (Bihar) in the
memory of the Chinese pilgrim Hieun
Tsang ; and

(b) the future development plan thereof
and the time by which it will be
completed ? ' : s

'
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. THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND THE
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) It was a Central Government
project on which the total expenditure
was Rs, 46,42 lakhs. ‘

(b) The construction was completed in
1984. In March 1985, the Government
of Bihar agreed in princip'e to the merger
of Hieun Tsang Memorial with the Nava
Nalanda Mahavihara and to establish an
autonomous organisation. However, the
State Government has since indicated that
a thinking has developed for establishment
of an Open University at Nalanda
incorporating the Nava Nalanda Mahavi-
hara into it. The matter is still under
- consideration.

Scheme for Development of
Historlcal Tomb of Shershah Sari
in Sassram

1416. SHRT MOOL CHAND DAGA :
Will the Mini<ter of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether the bistorical tomb of
Shershah Suri in Sasaram is in a dilapidated
condition and has lost fits charm for the
tourists due to its poor maintenance and
inadequate lighting and sapitation arrange-
ments ; and

(b) if so, whether Archaeological
Survey of India is preparing any scheme
for the development of the tomb and its
surrounding area and if so, the salient
Yeatures thereof and the expenditure invol-
ved and the time by which the Wwork
will be compieted ?

THB MINISTER OF STATE IN' THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE: DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) The
tomb of Shershah Suri is not in a dilapida-
ted condition and has not lost its charm.
However, certaln  structural repairs.
including resetting of . venecr slaba .inside
the dome, are to be carricd ont snd
sdequate amrangemeats for lighting and

sAnitation ape nopded,
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(b} A scheme for the development of
the. monument and its eavironment,
including structural repairs, is under
preparation: Meanwhile, certain works
for repairs to the dome, erection of geill
enclosure for the monument complex and
provision of sanitary facilities have been
ssnctioned at an estimated cost of Rs.
11.44 lakhs, to bs completed during the
current financial year,

[ English)
Lift Irrigation Scheme

1417. SHRI AMARSINH RATHAWA :
Will the Minister of WATER RESOURCES
be pleased to state :

(a) the names of the States where lift
irrigation schemes have been implemented :

(b) whether it is a fact that there is
large scope for popularising lift irrigation
in the country and particularly in Gujarat ;
and

(c) if so; the details of central assiste
ance given to each State for the purpose
and particularly to Gujarat durfog the years
1985-86 and 1986-87 ?

THBE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Almost alf the States are
implementing lift irrigation schemes.

(b) Yes, Sir,

(c) Minor Irrigation Schemes are
funded and implemented by the State
Governments from their own Plan resour-
ces. The Central Government provides
assistance through Centrally Sponsored
Schemes to accelerate the minor irrigation
programme. Separate figures regarding

_assistance given for Hft irrigation schemes

are not maintained at the Centre,

Digital Microwave Technology for
Raiiway Tele-Communications

1#48. SHRI  SRIBALLAV  PANJ
GRAHI : Will the Minister of RAILWAYS
be plnad to stpte ;
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(a) whether West German con:ultant
for the Railway Tele.communications met
work under its computerisetion programme
bas favoured the digital microwave
techoology : - '

(b) if so, whether any interim report
has been rececived by Government in this
regard ; and : :

(c) if so, the details regarding its

suggestions and the reaction of Government
tereon ?

THF MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.
(b) Yes, Sir.
(c) It is a comprehensive report

runping into four volumes, handed over -on
4.11.1986. No decision on the report has
been taken

Passenger ameniites at Kiratpur,
Hoshiarpur Guler and Jwalamukbi
road Raflway Stations

1420. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government have received
any request for providing additional
pes:erger amerities at Kiratpur, Hoshiar-
pur, Guler (KVR) ard Jwalamukhi Road
(KVR) Railway Stations ;

(b) if 50, the details of the amenities
demanded et these stations and the action
taken by Government to provide them ;
and

(¢) the total amount allocated by tbe
Northern Raitway for providing passenger
amenities during eech ofthe past 3 years
sepatately for cach .year including the
current financial year? :

THE MINISTER OF STATE OF THE
MINNTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Requests
pave been received for providinc additions]

NOVEMBER 13, 1986

Wiitten 2 naners . 68

passenger fecilitics at Kiratpur, Guler and
Jwalamukhi Road Stations. No request is
available for additional passenger facilities
at Hoshiarpur Station,

(b) A statement is given below.

(c) The totel allo!ment of funde for
providing passerger amenities for Northern
Railway duvring each of the past 3 yeare is
as under :

1984-85 — Rs.85.00 lakhs

1985-86 — Rs.83.00 lakhs

1986-87 = Rs.143.00 lakhs

Statement

1. Kirstpur Station :

(1) Water Supply for passenger.—17
band-pumps already exist which
sre adequate for passengers neceds.
A shallowbore well has also beep
provided and pifed water supply
to upper class waiting room, has
been made available.

(i1) Second Cla:s Waiting Room——A
wai ing hall already exists and the
same i9 considered adequate for
the present level of traffic.

(111) Passenger Shelter—The proposal
will be considered in fulure Works
Programme subject to availabnlny
of funds.

11. Guler Statlon :

Extension of covered shed on
passenge- platform—The proposal
will be consigered in future Works
Prcgramme subject to nvailabmty
of funds.

Ill Jwalamukhi Road Station :

Extension of Passenger Ptatfom—-
The work has beep sangtioned,
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 Special Train between Caltcutta and
" Bhubaneswar to link places of
Buddhist Interest

1421, SHRIMATI JAYANTI  PAT-
NAIK : Will the Minpister of RA!LWAYS

be pleased to state :

(a) whethor Railways have introduced
a special train from Calcurta to link places
of Buddhist interest in Bihar and Uilar

Pradesh ;

(b) whether a similar train is propsed
te  be introduced between Calcutta and
Bhubéneswar to link the places of Buddhist
" interest like Ratnagiri, Udaygiri and
Lalitgiri in Orissa ; »nd

(¢) if so, the steps taken in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) A tourist

train was introduced from Calcutta with
the tourists

effect fiom 3.11.1983 for
visiting  Buddhist centres like Gaya,
Varapasi, Lumbini and  Koshinagar.

However, this special train has, since, been
withdrawn due to poor patronisation.

(b) There i8 no such proposal at
present.

(z) Does not arise.

Concern over T.B. of the Spine

1422. SHRI LAKSHMAN MALLICK :
Will the Minister of HEALTH AND
FAMILY WELFARE b: pleased to state ;

(a) whether T.B. of the Spine is
dontinuing to cause concern in India and
other developing countries ; and

(b) if so, the steps taken by various
disciplines of medicine to tackle the
problem ?

THE MINISTER OF STATE IN THEB
DEPARTMENT OF HEALTH IN' THB
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- MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b) Tuberculosis of
Spine constitutes a very low percentage in
comparision to the number and problem of
pulmonary Tuberculosis. It 'is a non-
infectious chronic disease, Facilities for
free dingnosis and treatment for all type of

. Tuberculosis including Spinal Tubecculosls

are available in the District TB Centres,
TB Clioics, hospitals, including general
hospitals,

Increase in Incidence of Polio
cases in Madhya Pradesh

1423. SHRI PARASRAM BHAR.
DWAJ : Will the Mipisten. of HEBALTH
AND FAMILY WELFARE be pleased to
state

(a) the details regarding increcass in
the number of polio cawes in the State of
Madhya Pradesh purticularly in  the
remote areas where Scheduied Castes and
Scheduled Tribes are living ; and

(b) the steps Government are taking
in this regard ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) The details of incidence of
Pbliomyelitis cases in the remote areas
of Madhya Pradesh, where Scheduled
Castes and Scheduled Tribes aie living, are
not separately availabie. However, the
pumber of cases of Poliomyelilis reported
to the Central Bureau of Health lntellige-
nce by the Medical Institutes of Madhya
Pradesh, during the last four years aroe as
ander :- ‘

.Yoat Cases
1982 1950
1983 850
" 1984 | 1699
198S 2123
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There was 8 slight increase in the
mumber of cases during 1985, as compared
4o oarlier years. Reasons for this increase
-are attributed to the increased awareness
of the disease and detection of cases and
nbetter facilities for treatment awailable in
- the medical institutions,

(b) The expanded Immuaization Pro-
- gramme started in 1978 iovolves Immuni-
~gation of infants against Poliomyelitis,
The Universal Immunization Programme
started in 19835.86 proposes to immunise
85% of the infants by 1990 against seven
vaccine preventable diseases, including
poliomyelitis. From 1931.82 to
1985 86, a total of 21.31 lakh infants
have been immunised against Poliomyelitis
in Madbya Pradesh.

Control Structure below Waullar lake
in Kashmir

1424, SHRI CHINTAMANI JENA:
Will the Minister of WATER RESOURCES
be pleased to stete

. {(a) whether it is proposed to construct a
control structure b:low the natural'y-mide
Wullar Lake in Kashmir for improving
pavigation ;

(b) whether Paki.tan has ac:used India
- for violating the Indus Basin Treasy ;

(c) if so, the stand taken by the Union
Government and the reply sent to Pakistan
.in this regard ; and

(d) whether the survey of the project
bas been complcted ; if s0, when the work
is likely to be started ?

THE MINISTR OF WATER RESOUR-
CES (SHRI B. SHANKARANAND) : (a)
- and (b) Yes, Sir. ‘

(¢) India has informed Pakistan that
Tu'bal Navigation Project is purely a
control strocture meant for improving the
ravigability of the Jhelum River mearely by
tbe regulation of the depletion of the
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‘Datyra) storage already available in the
- Waular Lake. This structute will pelther

contribute to raising the water level in the
Walar Lake nor involve any consumptive
us: of the waters. No provisioos of the
Treaty are, therefore, violated. The
matter bas been taken up by the two
Commissioners under the relevant provis-
jons of the Indus Water Treaty, 1968,

(d) Work bas already been started,

Survey for Raflway Line between
Kakinada and Kotipaili

1425, SHRI MANIK REDDY : Will

.the Minister of RAILWAYS be pleased to
state ¢

(a) whether Government bave received
representations from various social
organisations and people requesting for
construction of Kakinada-Kotipalli railway
line ;

(b) whether South Centra) Railway has
conducted survey again between Kakina da-
Kotipali railway line ; and

(c) if so, the details of the route survey
and the action taken by Government and

~ amount sanctioned for the project ?

THE MINISTER OF STATE OF THE .
MINISTRY OF RAILWAYS (SHR1
MADHAVRAO SCINDIA) : (a) Yes, Sir,

(b) and (c) Survey has been taken up
and yet to be completed. The route being
surveyed is via Ramachandrapuram and its

length will be about 40 Kms.

Proposal to Introduce Train between
Seinthia end Sinrl

1426. SHRT GADADHAR SAHA :
Will the Minister of RAILWAYS be

~ pleased to state :

(a) whether there is any proposal to
introduce a train copnecting Sainthia with
Siuﬂ’ in Bijhmn district of West Bepgal ;
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(b) if s0, the details thereof ; lmd
(c) if tot, the reasons lharafor "

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (c) Six pairs of trains are at
present available between Saintbia and
Siuri which sdequately meet the traffic
requirements.

Free Education (o Students

1427. SBRT BASUDEB ACHARIA:

Will tte Minister of HUMAN RESOURCE -

DEVELOPMENT be pleased to state :

(a) the pumber of States and Union
Territories which are supplying text books
free of cost to the students reading in
schools and colleges and the details
thereof ; and

(b) the number of States and Union
Territories which have made education free
upto class Twelve (XI1) snd from which
year and the details thereof ?

THE MINISTER QF STATE IN THE
DEPARTMENTS ' OF EDUCAT!ON AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) As
per the Fourth All India Bducational
Survey as on 30.9.1978 all the States/UTs
except Manipur, Sikkim and West Bengal
had schemes which varying coveiage for
the free supply of texthooks to schools.

(b) According to the information
available upto 1983-84, education 18 free
upto XII class for all students in Govein-
meant; local body anod aided schools in
West Bengal, Tripura, Arunachal Pradesh,
. Dader and Nagar Haveli and oanly in
. Government  schools in Sikkim aand
. Andaman and Nicobar lslands. From
. 1985-86 the Government .of India has

.v8taited a new scheme under which educa-

~ tion ot girls has been made free In glasses

1X 40 Xil n ail Stares/UTs, it beiwny free
alieady upto class Vill 10 most States/UTs.

mnnm 22 mm (S4KAH
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Pemlns Gnl‘eﬂag from Conjunctivitis
‘1428. SHRI -ﬁNANTA 'PRASAD
Ministar of HEBALTH
AND FAMILY WELFARE be pleased to

state °

(a) whether Union Government have
asked for the reports regarding uuﬂ'ererl of
@ new disease conjunctivms

(b) if so, the names of such States and
the number of persons - luﬂ'ered from this
eye disease ; and

(c) whether Government have made
any research in thie regard and have tried
the medicines which can be more
successful to cure the sufferers ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA.
RDE) : (a) and (b) No, Sir. Conjunctivitis
is not & potifiable disease and no statistics
are maintained for the said disease,

(¢) The research conducted at Dr. R.P.
Centre indicated that the last epidemic
was due to a virus infection. There is no
specific treatment for viral conjunctivitis
but the Jisease is sclf-hmltmg and does .
not cause serious effects.

Reconstruction of Mandovi Bridge in
Goa

1429, SHRI PIYUS TIRAKY ; Will
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether Government propose to
reconstruct the Mandovi Bride near Panaji
in Goa as the economy of the Upion

~ Territory has bezn affected due to lack of

connecting bridye with the rest of the
country ; and

. (b) if so, the dctails thereof ?

THE MINISTER OF STATB OF THE

 MINISIRY OF SURFACE TRANSPOR]

(SHRI RAJESH PILOT) : (a) and (b) Yes
Sir. [Ine consiruction of parallel Manday
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Bridge in Go e stands included in the fist
of woiks to be sapctioned during the
Scventh Five Year Plan. The proposed
bridge at an citimated cost of Rs, 1207.18
- lakhs shall be sited about 60 metres
upstreem of the existing bridge. The

890 m lopg bridge shall cater for two

fanes of traffic and foothpaths on either
side for pedestrian traffic, designed as per
National Highway. standards. '

Non-A vailablity of Orthopaedician In

C.G.HS. Wing of Safdarjung
»ﬂospltal
1430. SHRI KAMLA . PRASAD

SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
' state ¢

(a) whether CGHS beneficiaries have to
gueue up in the general Orthopaedic OPD
in Safdarjung Hospital causing bhardship
and’inconvenience to them ;

(b) if so, whether there is any proposal
to depute Orthopaedician in CGHS Block
and if not, the reasons thereof ;

(¢) whether any headway has been

made in providing Nursing Home in
Safdarjung  Hospital and opening of
mordern polyclinics in  Government

residential colonies like R.K, Puram ?

THE MINISTER OF STATE IN THE
DEPARYMENT OF HEALTH IN THE
MINISTRY CF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDB) : (a) and (b) There is a separate
Registration counter and Examination
cubicle exclusively for CGHS beneficlaries
‘in the Orthopaedic Department of Safdar-
jung Hospital, As such, the beneficiaries
are not required to queue up in the
General OPD for Orthopaedic facilities,

(¢) At present the Government has po
_ proposal to open a Nursing Home in
' Safdarjung Hospital or Polyclinics in
. Government residental colonies.
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| Editorial Board of Bhsl‘utﬁ“

1431. DR. G.S. RAJHANS : Wil
the Minister of WATBER REBSOURCES be
pleased to state :

(a) the composition of the Bditorial

Board of ‘‘Bhagirath®® with their educa-
tional qualification etc;

(b) the guidelines laid down in regard
to constitution/revonstitution of the Edito~
rial Board of *Bhagirath’’;

(c) whether the guidelines bhave been
followed in regard to the present Editorial
Board ard if not, the rcasons thereof;
and

(d) whether any time-bound programme
has been chalked out in order to imple-
ment the decision taken by the Board and

the time by which they will be imple.
mented ?

THE MINISTER OF WATER RB-
SOURCES (SHRI B. SHANKARANAND) :
(a) The requisite information is giveo in
the statement given below.

(b) The functions and duties of the
Editorial Boards are to provide guidelines
for improvement of the Journals. The
Editorial Boards are constituted/re~constitu-
ted keeping in view the above functions of
the Boards.

(c) Yes, Sir.

(d) The Editorial Boards have made
certain recommendations/suggestions regar-
ding conversion of the Jourpals from
quarterly to monhly,  increasing the
amount of honorarium to the contributors,
making Januery, 1987 Issuc as a Special
Issuec op Madbya Pradesh ctc. The
suggestions of the Board would be consider-
ed by the Central Water Commission and
administrative decisions taken thereon,
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Statement

I'he composition of the Editorial Baardl for the quarterly Bhagirath ( Hindi) and
Bhagirath (English) is as under :— ,

Sl. Name - Designatlbn Bducationa! Qualifications
No. 8/shri ' |
¢ )] (3) 4 4) (5
BHAGIRATH (HINDI)
1. Kurian Matehew Chief Bogineer B.E. (Civil) Chairman
2. *V.P. Govindadas  Director B.E. (Civil) Member
3. S.S. Mapocha Director " B. Sc (Bagineer- Member
) ' ing)
4, M.S. Bisaria Director : B. Sc., B.E. Member
5. S.S Pahuja Dy. Director B. Sc. (Civil Member
Engg.)
6. R.S. Pandey Director M.E. (W.R.D) Member
_ B.E. (Electrical)
7. R.N.P. Singh Dy. Director B.Sc. (Engg.)
M. Tech Member
(Structural Engg.)
8. - Vacant - Editor Member

BHAGIRATH (ENGLISH)

1. Kurien Matehew Chief Engireer B.E. (Civil) Chbairman
2. *V.P. Govindadas  Director B.E. (Civil) Member
3. Z. Hasan Director B. Sc (Civil Member

Bogg. (Hons.)
P.G. Diploma
(Str :ctural Engg.)

4. R.V.Raa Director Post Graduate Mcmber”
. ' in water
Resources
. Development
5. P. Sachidanand Director ~ B.Sc (Civil Member
. Engz.) '
6. M.L. Baweja Director B.Sc. (Engg.); Member
) M- Tecbc
7. R.S. Pandey Director M.B. (W.R.D)) Member
‘ B.B. (Blectrical)
8. Vacant Bditor Member

‘Till the posts of Bditor of the two Jouma!s which are presently vacant are filled up,
the Asstt. Editor (Bhagirath Patrika) and Asstt. Director (Publicity) will attend the
meetings of the Editorial Boards of Bhagirath (Hindi) and Bbagu'atb (Boglish) respectively
to aswist ia the. deliberations of the Board.

*Consequent upon the retirement on uuperannuatnon of Shri V.P. Govindadas,
 Director, Shri Suresh Chandra is lookiog after the work. Educational qualification of Shri
Suresh Chandra is B.Sc. (Civil Engs.)
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Allocation of Research Projects to
Universities

1432. SHRIMATI USHA CHOUDH.-
ARI : Will the Mioister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(8) whether a programme is being
formulated for widespread revision of our
university system and for allocating research
projects and problems of practical nature
to universities to boost the process of
developmeant of sciece and technology:

~-

(b) whether technical research and its
interaction with industries also will be
covered udder the new programme; and

(c) if so, the details thereof ?

. 'THR MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURB IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to(c)
The National Policy on Education—1986
and the Programme of Action for its
implementation visualise a revamping of
the higher education system and research in
. the country. The outlines of the program-
mes for this purpose are contained in the
Programme of Action pressated to Parlia.
ment in August, 1986.

Sanitary Conditions ia  Central
Government Hospitals. and CGHS
Dispeasaries

1433, SHRI HAFIZ MOHD.
SIDDIQ : Will the Minister of HEALTH

AND FAMILY WELFARE be ‘pleased to

gtate

(a) whether the sanitary conditions in
Central Government hospitais and Central
Government Health Scheme dispensaries
femain the same in spite of raising the
fssue a number of times;

(b) if so, the reasons thereof;

NOVEMBER 13, 1986
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(c) whether the attitude and bebaviour
of Government doctoss is anti-patients;
and S ‘ :

(d) if so, the corrective steps proposed
to be taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI .SAROJ
KHAPARDE) : (a) and (b) Though the
premises of the Central Government -
Hospitals and the dispensaries of the
Central Government Health Scheme are
cleaned at regular intervals and kept tidy,
the hospitals do at times present a untidy
leok. This is because of the very large

number of patients/attendents visiting the
hospitals.

(c) and (d) No, Sir.
made to ensure proper attitude and be-
baviour on the part of the attending
doctors during the examination of the
patients both in the OPDs, Wards and
dispensaries.

All out efforts are

[ Transiation)

Limiton Allotment of Vending Units
to Contractors

1434. SHRIMATI USHA VERMA :
Will the Minister of RAILW AY¥YS be pleased
to state :

(a) whether his Ministry have decided
that none of the vending contractors shall
have contract for more than two vending
units;

(b) whether Government are aware
that a number of vending contractors have
contracts for more than two units;

(c) if so, the steps being taken to limit
them to two vendiag units by cancelling the
additional contracts ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to {c) The
present policy i to limit the boldingsof



catering/vending contractors to 4 units In
case of Co-operative Societies, and 2 units
in case of others, Instructions have teen
given that Zonal Railways should withdraw
the excess units held by the comfractors at
the time of renewal. Such contractors will
therefore continue to hold some excess
units upto the ‘time renewal of their
contract becomes due.

[ Bnglish)
Allotment of Book Stalls

1435. SHRI N. SOUNDARARAJAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether bookstalls are finally
allotted by the Headquarters in each zone,
if not, the reasons thereof;

(b) whether it is a fact that prior to
1982, the bookstalls were allotted finally
by the Headquarters of Northern Railway
as is being done on other zonal railways at
present; and

(c¢) the number of complaints from
Members of Parliament received, if any,
.during 1980 to 19835 in Northern Railway
against the wrong allotment of bookstalis
in each Division and action taken
thereon ? :

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) On some
'Zomal Railways, bookstall contracts are
awarded by Headquarters, and on others,
by Divisions,

(b) Prior to 1978, the allotment of
bookstalls was done by the Chief Commer-
cial Superintendent/Northern Railway.
Thereafter, powers were delegated to the
Divisions for allotment of bookstalls except
for certain categories of bookstails, for
which power is still with Headqaaﬂeu or
Railway Board.

(c) Four such complaints were receiv-
ed. They were examined and rcplm
oaplaining the position given,

KARTIKA 32 1%0B (44K0)
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Payihént of hire charges fo Private
bus Operators under Dethi Transport
- Corpordtion

1436. SHRI KALI = PRASAD
PANDEY ¢ Will the Minister of SURFACE
TRANSPORT be p'eased to state

(a) the steps taken or proposed to be
taken to bring down the per kilometre
operational cost of Delhi Transpert Cor-
poration buses;

(b) whether Government propose to
make payment of hire charces to the
private bus operators under Delhi Transport
Corporation at the rate equal to the per
kilometre operational cost of Delhi Trang.
port Corporation buses;

(¢) if so, the detals thereof; and

(d) if not, the reasons therefor 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) ;: (1) W:th a view
to bring down the per kilometre operas
tional cost of DTC buses, the steps  taken
include reduction in the per Km. consump-
tion of diesel and lubricants, improvement
in the life of tyres, better and effective
utilisation of stores (including re-condi.
tioned stores) better inventory control and
savings through checks on revenue leakage
and reduction in manpower.

(b) No, SIr.
() Dou not arise.
(d) anate buses are engaged 10 supple-

ment DTC’s own ficet at fixed hire charges
which are decided after dete rmining broadly

- their . costs of operations.

The hire charsé: paid to Private
Operators are exclusive of costs incurred
by DTC on provision of conductor, check-

ing staff and infra-structyral requirements,
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‘ A[anlith]

Unutllised Irrigation Pofential fn

Mabharashira

1437. SHRIPRAKASH V. PATIL :
Will the Minister
§0URCES be pleased to state :

(a) the names of the major and medium
irrigation projects of Maharashtra where
exist » serious gap between the unutilised
potential and the utilised potential;

(d) if so, the details thereof; and

(¢) the additional area that can be
brought under cultivation if the unutilised
frrigation potential is fully used ?

]

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) and (b) Details of major and medlum
jrrigation projects with gaps in utilisation
of irrigation potential created are given in
the Statement given below,

(c¢) An additional area of 9.84 lakh ha.
{s likely to be Irrigated when the unutilised
jrrigation potential is fully utilised.

Statement
Details of Major & Medium Schemes in

Maharashira showing the difference between
Potential created and Utilisations

Unit——thousand ha.

s Name of Potential Gap in
No. Project created Utilisa-
tion

1 2 3 4
I. COMPLETED PROJECIS
(a) Major Projects
1. Gbod 328.62 159.15
2. Purna
3. Girna

& Pus

of WATER RB--
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s.
6.
7
8.
9.

(b

Y ® N A e w N

10
11.
12.
13.
14,
15.
16.
17.
18,
19.
20.
21.
22,
23,
24,
25.
26.
27.
28.
29.

Written Answer,

Pagh

Mula

Itiadoh
Kal

Tulshi

Medium Profects

Bandsura

Dheku

Gangapur St, |
Jui

Mosa-m Weir
Ranad
Pushpavati Bhandara
Budhial Tank
Kamli

Extension of Krishna Canal
Shivana Anicut
Talwar

Tarali Bhandara
Chandani
Sindhphana
Urmodi Bhandara
Radhanagri

Bor Ph. 1
Ekburjee
Ganagapur St. I1
Galhati

Harni

Jivrekha

“Khelva

Kvurour
Kada
Mahesangvi
Mahekari
Mapar St. !

"
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2

30.
31.
33,
33,
34.
38,
- 36.
37.
. 38,
39.
40.
41,
42,
43.
44
4s.

46.
47.

48.
49.
50.
s1.
82
33.
S4.
3s.
36.
.
s8.

s9.
€0.
61.
.62,
63.

Nilunga
Pindrabodi Tank
Sukhana

Tirna

Upper Dudhoa
Wan
Wunna
Girni
Kolhi
Katepurna
Karwand
Morna
Gyanganga
Panzara
Saikheda
Malangaon
Sorna
Managarh
Kadi
Unri
Baghoda
Kanholi
Kundral
Kudals |
Manar St. II
Malkbed
Manyad

. Padwal Karwadi

Giroli
Karpara
Nirguna
Khandala
Panchdbara
Takli
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64. Bhojapur

63,
66.
67'

68.

69.
70.

71.
72,
73
74.

73.
78.

7.
98.
79.
80.

81.
82.
83.
84,
83.
86.
87.
88,
89.

90.
91.

.92,

93,
94.

9s.
96.

9.
8.

Motzwaﬁsa (Piadi Takmore)
Tiru
Karadkhed

Ulup (Ramganga)

Bhandardi (Banganga)

Yeralwadi
Nazare
Jakapur
Daraswadi
Kelyan-Girija

Dbamna

Bodhegaon

Dongargaon
Dinanadi
Adhala
Kanboli -

Kelzar

Aner

Suki

Bori

Ghatshill
Pangaon (Hingni)
Kesornala
Chandrabhaga

Chulbandh
Chargaon
Masoli
Tawarja
Taklibhan
Mondohal
Sidhewadi
Basappavadi
Paldhag
Mandwa |
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O

1

4

99.

100.
101.
102,
103,
104,
108.
106.
107.
108.
109.
110.
111,
112.
113.
114.
113.
116.
117.
118.
119.

120.
lzl’

Total

1I.

Sonal
Shekhadari.
Uma
Sakbalinala
Deogaon Tank
Makar Dhof:ra
Mordham nala
Rengapar
Bothekar Bothali
Chandasinala
Ambadi

Lahuki
Ajantha Andhari

Saraswati
Borna
Pethwadaj -

Mahalingi
Nagzari

Watephal
Skahajani Aurad
Whati

Turbri
Giraksal

(a-+b) 386.46

ONGOING PROJECTS
Major Projects

242.80

~ NOVEMBER 13, 1986

10,
11.
12,
13.

B.

Upper Penganga
Manjra

Jayakwadi Stage-1
Jayakwadl Stage-11
Bhatsa

Surya

Medium Projects
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2 3

%

2 .3

p )

Khadakwasla 614.68

Krishna
Bhima

Kukadi

514.28

10.
11.
12,
13.
14,
15.
leo.
17.
18.
19,
20,
21.
22,

23,
24,

26.

Amba Valley
Amalnala

72.10

Sina
Wandri
Natuwadi

Alandi

Girpa Panzan
Burai
Pangwali
Agnavati
Chikotra
Kasari
Kumbhi
Kadvi
Jangambhatti
Koradi

Mas

Aran (Pimpri Barawat)
Waghadi
Goki

Lower Pus
Kolar

Pothra
Dongargaon
Loni
Patgaon

67.94

Total

984,17

Source : Information furnished by the

8. Upper Godavari St. 1 State  Government  during
6. Upper Tapi St. 1 & 11 Annuul Plan  {1986-87)
diﬂuil‘()ﬂ.o v

7. Pench
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Unutilised Irrigation Potential in
N ‘ AQ“PQ

1438. SHRI T. BALA GOUD : Will
the Minister of WATER RESOURCES be
pleased to state :

(a) the names of the major and medium
irrigation projects of Andhra Pradesh where
exist & serious gap between the unutilised
potential and untilised potential and what
are the details in this regard; and

KARTIKA 32, 190§ (S4KA)
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(b) what are the areas that can be
brought under cultivation  if the unutilised
irrigation poteotial is fully utilised ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND :
(a). and (b) The details of major and
medinm irrigation projects with gapsin
utilisation of irrigation potential created
are given in the statement given below:

An additional area of 2.36 lakh ha. is
lik ely to be irrigated, when the unutilised
irrigation potential is fully utilised.

Statement

Potential in th. ha.

SI. Name of the Project
No.

Gap in
Utilisation

Potential
Created upto
end of VI Plan

A. COMPLETED PROJECTS

() Major Projects
1. Kaddam
2. Tungabhadra L.L.C. _

3. Tungabhadra H.L.C. St. I
(b) Medium Projects

4. Vegavati Anicut

5. Varah Reservoir

6. Torrigedds

7. Zurreru Project
8. Bhairavuni Tippu
9. Upper Pennar

10. Chennaraya Swamiguddi
11. Vidyaranaya Swamyguddi

12, Siddal agandi
13. ’Béhuda Reservoir

127.650 25.349

87.950 32,587
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15,
16.
17.
18.
19.
20,
21.
22.
23.
24,

B.

(a)
28,
26.

ras.
28.

»
29,
30.
31,
32,
33,
34,

38,
- 36.
37,
38.
39,
40,

41,

Wﬂmn Answers 92

Sarala Sagar Project
Musi Project |
Naliavagu
Jutappallivags
Lakhpapur

Salivagu |
Rajolibanda Project
Bardakattu Canal
Nakkalagaudi Project

Bheemanapalli Project

ONGOING PROJECTS

Major Projects
Sriramsagar St.. I
Nagarj unasagar Project

Vamsadhara Project St. I 1050.132
Tungabhadra HLC St, I1

Medium Projects
Kanupur Canal
Gandipalem Project
Gajuladinne Project
Guntur Canal
Ukachettivagu
Peddan Kalam

Mailuruvagu

Boggulavagu

Pedderu Stage-I
Vengalaraya L.I. Scheme 49.231

. Peddavagu

Talliperu Project

154.764

23,569

Maddigedda . Total

236.269

say 236.00 Th. Ha. or
2.36 lakh Ha,



Yy 'mlttm"kimv

" Teams of Indins .quu to Soviet
~~ Union .
1439. SHRI V.N., GADGIL : Wil

the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to stete :

(a) whether Government propose to
send any teams of Indian games to Soviet
Union during the Festival of India to be
held in various parts of Soviet Union; and

(b winther Kabbadi and Kho-Kho
teams will be sent to Soviet Union to
Bxhibit or demonstrate these games ?

- THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS &
SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MIRISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA) : (a)
Yes, Sir.

(b) Yes, Sir, subject to availability of
resources,

Cooperation Amongst SAARC
Countries In the field of Chihd
Development

1440, DR. V. VENKATESH : Will
the Minister of HUMAN RESOURCR
DEVELOPMENT be pleased to state :

{a) the role played by India in the
mutual exchange of experiences and
supportive action among the seven South
Asian Association for Rcgional Cooperation
(SAARC) Countries in the sphere of child
survival and development; and

(b) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND  SPORTS AND WOMEN AND
CHILD DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) and (b) The
Government of India, in pursuance of the
decision of the SAARC Council of Ministers

taken in the Dbaka Session on 12-13 -

Avgust 1986, hosted the SAARC Con-
forende on South Asian . Children in

KARTIKA 22, 1908 (S4x4)
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cooperation with UNICEF, in New Delhi
on 27-29 October 1986. Minister of
Human Resource Development inaugurated
the Conference. Minister of State ip the
Departments of Youth Affairs & Sports and
Women & Child Development chaired the
plenary sessions of the Conference.

The Conference provided a forum for
exchange of ideas, concerns and experiences
on issues relating to children in the South
Asian Region. The Indian delegation
interacted closely with the other delegates
and shared its experiences of strategies for
child survival and integrated services for
child development.

Operational Failure of Calcutta
Metro Rallway

1441. SHRI SANAT KUMAR
MANDAL : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Calcutta Metro Railway
Services were disrupted on 2 September,
1986 morning after a train jumped the
1ails soon after leaving Esplanade Station
at 9.48 a.m. ; -

(b) whether soon after this, the Metro
was in the grip of other failures like
tripping of power which crippled its
services and flooding ; and

(c) if so, whether any study by experts
has been made of these operational failures
of Calcutta Metro, and the steps being
tiken to prevent a recurrence of such
disruptions ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAQO SCINDIA) : (a) Calcutta
Metro Railway sefyices were disrupted on
the 1st September, 1986 in the morning
after derailment of a train near Esplanade
Station. Services were partially resumed
on the same day and normal services Were
restored from 3rd Seprember, 1986,

~ (b) There was canecllation of a few
train services at times during September on

ascount of tecthing problems experienced
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with Metro coaches. The Metro services
had to be completely suspended on
26 9.1986 due to heavy rains in Calcotta
during the last week resulting in disraption
of normal life in the city and seepage of
water inside the tunnel. The services were
- regtored on 29.9.1986 at 13.10 hrs.

(c) A high level Enquiry Committee
has been constituted to go into the causes
of the derailment and suggest preventive
measures. Regarding problems of Metro
coaches and seepage, these have been
identified and remedia) measures taken.

Proposal to switch-over to S year
Law Degree Course

1442. SHRI JITENDRA PRASADA :

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether there is a proposal to

switch over to S-year law degree course
after 10-4-2 stage ;

(b) if so, the present stage
proposal ; and

of the

(c) the time by which the same will be
implemented ?

THE MINISTER OF STATE IN THB
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to (¢c)
Under the Advocates Act, 1961, the
competent authority to prescribe the
standard of Legal Bducation and recognise
degrees in Law for admission as advocate
is the Bar Council of India. In pursuance
of these provisions, the Bar Council has
notified rules which require all universities
imparting legal education to switch over
to a five-year degree course in law after
1042, by the session 1987-88.
rules also make provisions for those who
bave already obtained a degree to join the
third year of the 5-year course,

“ ﬁovnuhan‘ 13, 1986
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Brosd Cange Raflway Line from
Chamrajnagar to Mettopalayam ‘

1443, SHRI SRIKANTA
NARASIMHARAJA

DATTA
WADIYAR : Wil

_the Minister of RAILWAYS be pleased to
© state :

(a) whether the fleld engineering survey
for laying a new broad gauge line from

Cbamrajnagar to Mettopalayam has been
complected ;

(b) if so, whether the survey report has
been sudbmitted to his Ministry ; and

(c) if not, by which time the report is
expected to be submitted ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Yes, Sir.

(c) Does not arise.

National Programme for

Control

Flood

1444. PROF. RAMKRISHNA MORE :
Will the Minister of WATER RESOURCES
be pleased to state :

(a) when was the Natiopal Programme
of Flood Contro] in the country launched
and when the programme was originally
scheduled to be completed ;

(b) what are the achievements made 80
far and what are the reasons for the non-
completion of the project ;

(c) what is the expenditure incurred
on the implementation of the scheme so
far as against the allocation (year-wise)

staing the reasons for the shortfall, if.
any ; and

(d) what is tbe percentage of coat
escalation in respect of the ongoing pxojecu
due to delay in their completion and
what steps are contemplated by Govern-
ment to accclerate the progress in the
completion ?
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+YHB MINISTER OF - WATER
RESOURCES (SHR1 B. SHANKARAN-
AND) : (a) 804 b) The National Program-
me of Flood Coatrol in the country Was
jJannched in 1954 and is a continuing

programme.

Usnder the Programme, 8 reasonable
degree  of flood protection has been
provided to an area of about 13 million
ha. upto March, 1985.

(c) and (4) The outlays approved and
expenditure in different Plan periods are as
under ¢

ke

Plan Qutlays Bxpenditure

* (Rs. in crores) (Rs. in
crores)

First Plan 13.8 13.2

Second Plan 492 481

Third Plan 86.0 82.1

Anpua! Plan

(1966-69) 43.6 42.0

Fourth Plan 171.8 162.0

Fifth Plan

(1974-18) 274.9 298.6

Anngal Plan ,

1978-80) 2771 330.0

Sixth Plan 1045.1 778.7

P

The shortfall during the Sixth Plan was
mainly due to the counstraint of resources

with the States.

Cost escalation varies from project to
project for various reasons. For accelera-
ting the progress of their oomplet.lon,
funding of on-going schemes is being given
priotity in the Seventh Plan and funds ?‘or
large and inter-State schemes are being

earmarked.

Medical Asslstance to Villagers

1443, SHRI RAM BHAGAT
PASWAN : Will the Minister of HEALTH
AND FAMILY WELFARE bo -pleased to

ptate

" KARTIKA 22, 1908 (SAK4)
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(a) whether Government propose to
set up institutions which cap introduce the
ayurvedic system of medicines in tribal
areas end train villagers in Ayurved to’
enable them to make mediciae out of plants
and crops locally and give treatment to
poor tribals on cheap prices oreven free
of cost ; and

(b) if so, the details tbéreof and if not,
the steps taken by Goveroment to give
medical assistance to poor villagers ?

THE MINISTER OF STATE IN THL
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) and (b) Medical Care is a
State subject. Many State Governments
sre encourasging Ayurved system of
Medicipe and the Central Council of
Research in Ayurveda and Siddha have
set up seven Triba] Health Care Rescarch
Projects in tribal areas to study folklore

medical claims and to provide medical
care.

" Memorlal in Honour of Vaikom
Sathyagraha Movement in Kerala

1446. PROF. K.V. THOMAS : Aill
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whetber there is any proposal to
put up a memorial in honcur of the
Vaikom Sathyagraba movement in Kerula ;

(b) whether the Late Prime M;nisxer
Shtimati Indira Gaudhi laid the foundaijon
stone for the memorial eleven ycars ago ;
and

(c) if so, what progress bas been made
in the construction of the said memonial ?

THE MINISTER OF H
RESOURCE DEVELOPMENT Ui’l::
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (8) According to the info: mation
rcceivep frpm the State Goveriment, (pe
meporlal 13 to be consructed b; the
Vaikom  Satyagraha Golden Jib ee
Colebrations Committee. e
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(b) Yes, Sir.

(¢) The State Government is ascertain.
ing the progress of work from the

Committee and Collector, Kottayam.
Py

[ Translation)

News Item Captioned ‘‘National
Book Trus¢ Ke Gyan Ka Ek Aur
Namuna"’

1447. SHRI KAMLA PRASAD
RAWAT : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether Government’s attention
bas been drawn to the news item appear-
ing vader the caption, ‘**National Book
Trust Ke Gym Ka Ek Aur Namuna” in
the daily ‘‘Navbharat Times’ dated 12th
October, 1986 wherein some inaccuracies
pave been pointed out in the catalogue
prepared by the N.tional Book Trust for
Frankfurt Book Fair ;

(b) if so, whether QGovernment have
taken any remedial action in the matter ;

and

(c) if not, the reasons therefor ?

THE MINISTER OF  HUMAN
'RESOURCE  DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA

RAO) : (a) Yes, Sir.

(b) and (c) Suitable remedial steps are

being taken 10 avoid such mistakes in
future. :
[English)
Clearance of i’riyadarshanl-Jumla
Projects

1448. SHRI S JAIPAL REDDY :
Will the Minister of WATER RESOURCES
be pleased to state @

(a) whethci the Central Water Commis.
sion has given clzarance for Priyadarshani-
Jurala Projccts of Andbra Pradesh ; and

(b) if pot, the reasons for defay 7 ..

NOVEMBER 13, 1986
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THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARAN-
AND) : (a) No, Sir.

- (b) The Government of
Pradesh submitted revised FEstimate of
Jurala Project at Rs. 191.80 crores in
March, 1986 to Central Water Commis-
sion, The State Government is yet to
furnish replies to comments of Central
Water Commission in respect of benefit
cost ratio and financial return.

Andbu

The ‘State Covernment has also to
obtain clearance from environment angle
and under the Forest Conservition Act,
1980.

Opening of Navodaya Schools

1449. SHKI K.D. SULTANPURI :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the names of the districts where
Navodaya Schools are proposed to be
opened by Government during the year
1987-88 ; and

(b) the amount proposed to be
spent for the construction of buildings for
Navodaya Schools in the backward hilly
areas of Himachal Pradesh during the
same period ?

THE MINISTER OF HUMAN -
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHR1 P.V. NARASIMHA
RAO) : (a) It is proposed to open 120 to
150 Navodaya Vidyalayas during the year
1987-88. Out of these, locations for 29
Vidyalayas have been finalised as per list
given in the statement given below.

(b) Construction of buildings for each
Navodaya Vidyalaya is being taken up in
a phased manner. No amount has been
specifically fixed for constructing buildings
for a Navodaya Vidyalaya in backward hilly
areas. The amount required to construct
a building would be known only when
detailed designs and estimates for the same
gre prepared,
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Stetement
8. No. State ‘No. of NV Name of the District
1. Himachal Pradesh 1 Distt. Kangra
2. Karpataka 2 Distt. Chitradurga
' Bellary
3. Uttar Pradesh s Distt. Baharaich
‘ . Azamgarh
v Lalitpur
o Mirzapur
» Farrukhabad
4. Jammu & Kashmir 7
5. Andhra Pradesh 7 ‘ Distt. East Godavari
. Adilabad
» Ananthpur
o Medak
e Prakasam
. Vizag
" Kurnool
6. Bihar 2 Distt, Singhbhum
- Ranchi
7. Arunachal Pradesh 4 Distt. Lohit
- Tirap
» Kameng
b nger Subansiri
~ 8. Manipur 1 Disst, Thoubal

Grant Sanctione d to Mahatma Gandhi
Memorial and Jawaharlal Nehru
Memorial Museums

1450. SHRI RAM DHAN : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whe'her it isa fact that Mahatma
Gandhi Memorial Museum and Jawaharial
Nehru Memorial Museums are facing

financial difficulties resulting in decay of

exhibits and other constraints ; and

(b) if ‘0, the smount of grant asked
for and sancltioped to these Museums

during the last five years ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) The
Nehru M:morial Museum & Library is an
autonomous organisation fully financed by
the Government of India. The National
Gandhi Museum, 8 private ®museum
registered under the Societies Act, is in
receipt of grants, from time to time, under
the schemes of financial assistance adminie
stered by the Department of Cultare.

(b) The féllow!ng grants were 8anctios
ned to the museums during the la:t five

yours i—
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Year Nebru Memorial - National
Museum and Gangdhi
- ‘Libeary Museum
1981-82 42.48 —
1982-83 71.00 ‘ - 0,24
1983-84  69.18 0.24
1984.85  78.71 —
19835.86 97.36 —

(figures are in lakhs of
Rupees)

Modernisation of Air India and
Indian Aijrlines

1451, SHRI H.N. NANJE GOWDA :
SHRI G S. BASAVARAJU.:

Will the Minister of CIVIL AVIATION
be pleased to State : :

(a) whether there is a proposal to
modernise the Air India and Indien
Airlines ; and

(b) if so, by what time final decision
would be taken ic this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Continu-
ous attempts are made for modernisation
by Air India snd Indian Airlines. Indian
Airlines has placed an order for 19 latest
technology Airbus A320 aircraft. Air
India has acquired 4 Aubus A310 aircraft
and two more will join its fieet shortly.
Both the airlines have als» acquired
modern c¢omputers for paissenger reserva-
tion, etc.

South Korean Proposal for Deve-
lopment of Paradip Port

1452. SHRI BRAJA MOHAN
MOHANTY :
SHRIMATI JAYANTI PAT-
NAIK :-

SHRJ SOMNATH RATH :

will the Minister of SURFACB
TRANSPORT be pleased to state ;

 RESOURCE
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(a) whether a decision has since been
taken by Government to implement the
proposal of M/s. Hyundal Corporation of
South Korea for development of Paradip
Port in order to enable it to receive vessels
of 1,70,000 DWT ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT

- (SHRI RAJESH PILOT) : (a) and (b) No

Sir.

[ Transiation]

Allocation of Additiona]l Funds for
New Education Policy

1453. SHRI BALWANT
RAMOOWALIA : Will

SINGH
the Minister of

- HUMAN RESOURCE DEVELOPMENT

be pleased to state :

(a) the resources required for imple-
mentation of the New Education Policy ;

(b) the resources as wounld be available
duriog the current plan period ; and

(c) the extent of commitment of resour-
ces and the mcans being devised if uny, to
make up the deficit ?

THE MINISTER OF HUMAN
DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) to(c) The National Policy on
Education, 1968, had laid down that the
investment on education be gradually
increased to reach a level of expenditure
of 6 percent of the national income as
carly as possible. Since the actual level
of investment has remained for short of
the target, it is important that greater
determination be shown now to find the
funds for the programmes laid down in
thid Policy. While the actual requirements
will be computed from time to time on the
baiis of monitoring and review, the outly
on education will be stepped up to the
extent esscatial for policy implementation
in the Soventh Plan. It will be eneured
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that from the Eight Five Year Plan
onwards it wili inforinly exceed 6 percent
of the National Income. -

The Secventh Plan allocation for
education for ‘Central Sector i3 Rs.

1738.64 crores excluding Sports and Art

and Culture. Probable expenditure will
exceed the allocstion, Additional alloca-
tiors to be provided through ths process
of Annual Plans
Appraisal.

Resources, to the estent possible, will
- also be raised by mobilising donations,
asking the beneficiary communities to
mnintain school buildings and supplies of
somez consumbles, raising fees at the higher
lovels of education and effecting some
savings by the efficlent use of facilities.

[English)}

Broad Gauge Sidings at Okha Port

1454. SHRI BHARAT KUMAR
ODEDRA : Wiil the Minister " of
RAILWAYS be pleased to state :

(a) whether . Union Government have
decided to provide Broad Gauge sidings at
Okha port ; ‘

(b) if - so, the latest position of the said
scheme ; and .

(c) the time by which final decision
will be taken keeping in view the direct
berthing ports on the West Coast of
Gujarat. .

THE MINISTER OF STATE OF THE
MINISTRY < OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (c)
Provision of Broad Gauge siding at Okha
Station for handling full length rakes has
been approved, in consultation with the
Port authorities, who are to provide land
and one godown.

KARTIKA 22, 1608 (SAkA)‘
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Steps to Pievmt use of non Essential
Drugs

1485. SHRIMATI N.P. JHANSI
LAKSHMI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(a) whether Government have taken
any steps to prevent use of non-essential
drugs which are hazardous and counter-
productive ;

(b) whether the drugs produced and
marketed by multinational drug companies
are examined by Government to prevent
their mis-use ; and

(c) whether Government have formula-
ted any compretensive - drug policies and
if so, when these are likely to be announ-
ced in Parliament ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HERLTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) The Government has already
banned marketing of 26 drugs combinations
of drugs conssdered as irrational/hazardous.
The sub-committee constituted by Drugs
Consultative Committee, a statutcry body,
reviews periodically drugs moving in the
market from the angle of ratiopality/
harmfulness.

(b) The Drugs marketed by multination-
als are also screened from the angle of
rationality and therapeutic effectiveness.
The category of drugs likely to be misused
a.9 Schedu'ed drugs and are required .to be
sold against preseription of  Registered
Medical Practitioner only,

(c) The new Drugs Policy is under
consideration of the Department of
Chemicals & Petrochemicals, Ministry of
industiy. )

Electronic fare Meters in Taxis' and
Autorickshaws in Delbi

1456. SHRI SIMON TIGGA : Will
the Minpister of SURFACE TRANSPORT
be pleased to state :
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(a) whether Government are consi-
dering to introduce electronic fare meters
in taxis and autorickshaws in Delni ;

(b) if so, by what time ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) to (c) Delhi
Admioistration have informed 'that Blect-
ronic fare meters, as have been brought to
the notice of the State Trangport Authority
Deihi, bave been referred to Weights and
Measures Department of the Delhi Adminis-
tration for tests with regard to its satis-
factory functioning. The matter asregards
ijnstallation in taxis and autorickshaws
would be considered by State Transport
Authority, Delhi. on receipt of test

reports.

Development of Natlonal Hizhways

‘Falling within Buddhist Sector in
Bibar

SHRIMATI PRABHAWATI

GUPTA

DR. G.S. RAJHANS :

1457:

Will the Minister of SURFACE TRANS.-
PORT be pleased to state :

(a) weether Union Government have
recently set up a task force to prepare an
acticn plan for devclopment of Natiopal
Highways falling within the Buddhist sector
in Bihar State ;

(b) if so, the details thercof and the
time by which the task force is likelv to

prepare its action plan ;

ES

(c) whether Government propose to
develop National Higyways in Bihar
during the current year ; and

(@) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJBSH PILOT) : (8) Yes, Sir.
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(b) A Task Force has been set up by

the Ministry of Tourism with representae

tives from the Ministry of Surface Trans~
port, State Governments of U.P. and Bihar
and other Organisations. The terms of
reference of the Task Force inter-alia
provide for identifping segments of Nationa!
Highways/State Highways which need
improvement/repairs to make them fit for
use by foreign and national tourist coaches/
private cars. The Action Plan is under
preparation,

(c).and (d) Development of Nationa)
Highways is a continuous process. 95 road
and bridge works on the Naitonal Highways
estimated to cost Rs. 28 .19 crores have
been included in the Annusl Plan for the
year 1986-87. Out of this, 19 works
costing to Rs. 5.85 crores have already been
sanctioned. [n addition to this, 99 works
costing Rs. 32,10 crores sanctioned earlier
are also in progress at present.

Agreement between Air India
and Aerofiot

DR. A.K. PATEL :
SHKI C. JANGA REDDY :

1458,

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether there exists any agreement
between Alr India and Aeroflot where.
under they are entitled exclusively to sell
each other’s tickets in Moscow and Delhi ;

(b) if so, whether this agreement is
being adhered to by Aecroflot or instances
of their selling tickets in Delhi in violation
of this agreement have come to notice of
Air India/Government and in the latter
case what action bas been taken ; and

(c) whether instances of violation of
Reserve Bank of India rules by Aerofiot
have also come to the notice of Govern-
ment and if s0, the details thereof and action
takeo in the matter ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Yes, Sir,
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- (b) There is no evidence of Aeroflot’s

selling tickets in Delhi o violation of the

agreement. -

(¢) Information is being collected.

p
Indla’s Performance at World Cup
Hockey Tournament

1460. SHRI KAMAL NATH :
SHRI SUBHASH YADAV :
SHRI DHARAM PAL
SINGH_MALIK ¢
SHRI VIRDHI CHANDER
JAIN

Will the Minister c¢f HUMAN
RESOURCE DEVELOPMENT be pleased

to state :

(a) whether India failed miserably in
gecent World Cup Hockey Tournament ;

and o

(b) if 80, the reasons for the same and
whether Government have taken any steps
to improve the country’s performance in
future ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET AL VA): (a) The
performance of the Indian Hockey team in
the recently held World Cup at London
was below expectations.

(b) A detailed report on the perfor.
Indian Hockey team is’

~mance of the
expected to be received from the Indian

Hockey Federation. On receipt of the
report, measures required to be taken to
improve the performance in future will be
considered in consultations with exper(s in

the field,

_ Dam on Kamla River

1461, SHRI ABDUL HANNAN
ANSARI : Will the Minister of WATER
RESOURCES be pleased to refer to the
reply given to the Unstarred Question No.

KARTIKA 22, 1908 (SAXAD
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6986 on 17 April, 1986 regarding Kan;qh

Canal Project and state

(a) the progress made 8o far for the
construction of storage Dam on the River
Kamia ;

| (b) whether Nepal Goverpment has
supplied the required details of their
barrage ; and

(c) if so, what further actfon is pro-
posed to be taken in the matter ?

'THE  MINISTER OF  WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) The Indian proposal on the
possibility for construction of a multi-pur.
pose storage dam on river Kamla near
Chisapani in Nepal has been sent to Nepal
for consideration.

(b) No, Sir.

(c) It is proposed to discuss this in the
next round of Secretary-level maeetings.

[ Translation)

Creation of Posts in Senlor Grades
for Ayurvedic and Homoeopathic
.Doctors

1462. SHRI SARFARAZ AHMAD :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to refer
to the reply given to Unstarred Question
No. 2838 on 9 August, 1984, regarding
disparity o the pay scales of doctors of
NDMC and state :

(a) whether New Delhi Municipal
Committee have taken a decision to create
posts in senior grades for Ayurvedic and
Homoeopathic Doctors :

(b) if s0, when and the details qhereof ;
and

(c) the difficulty
grades to Ayurvedic and Homoeopathic
Dooctors as ars being given to Allopathi¢
doctors ?

in giving senior

4
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THE MINISTER OF STATE IN THR
DEPARTMENT OF HEALTH IN THR
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI
KHAPARDR) : (a) As per information
furnished by the New Delhi Municipal
Committee, no decision for creation of
posts in senior grades for Ayarvedic and
Homoeopathic Doctors has been taken.

(b) Question does not arise.

(c) the case is under consideration of
New Delhi Municipal Committee.

[English)

Pay Revisions for the Teachers of
Schools of the Union Territories

1463. SHRI UTTAM RATHOD :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government propose to
effect suitable pay revisions for the teachers
employed in schools of the Union Terris
toties keeping in view the pay revisions
dbeirg effected for the employees of Union
Governmeant offices ;

(b) if 80, the details thereof ; and

(c) the time by which it is proposed to
be done ?

THE MINISTER OF HUMAN
RBSOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAU): (a) 10 (c) The Government of
Jodia has appointed an Bmpowered Coms-
mittee which is examining the recommen-
dations made by the National] Commission
on Teachers-l including the recommenda-
tions relating to the pay scales for the
school teachers in the context of the
recommendations of the Fourth Central
Pay Commission. A decision in this regard

is expected shortly.
-

Steps t0°Check * Forelgn
Tourists for AIDS

1464. SHRI SUBHASH YADAV :

will
FAMILY WELFARRE be pleased to state :
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(a) whether it is a fact that foreign
tourists coming to India have carried with
them AIDS discase ;

(b) whether Union Gaverrment Jave

any check on the foreign tuurists over this
diseage ; ’

(c) the number of such cases detected
during the l1ast one year ; and :

(d) the steps being taken by Govern-
me it to ensure that such tourists having
AIDS discase may not enter India ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO] -
KHAPARDE) : (a) There is no conclusive
evidence to support this.

(b) No.

(c) and {d) Doesnot arise.

Claim Re : Sbharing of Expenditure

on the Proposed Bridge on the Creek

Between Anjaria and Harnal in
Mgharashtra

1463. SHRI HUSSAIN DALWAT :

"~ Will the Minister of SURFACE TRANS-

PORT be pleased to state ;

(a) whether Gouwgrnment of Maharash-
tra has claimed any share of the expendi-
ture likely to be incurred ror a proposed
bridge on the creek between Apjarla and
Harnai in the Depoli Taluka of the
Ratnagiti District ; and '

(b) if so, the details of the claim made
and the reaction of Union Government
thereof ? ‘

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) The
Meharashtra Government sent certain pro-
posals for Seventh Plan including construc-
tion of a bridge on Ade Creek and
Anjarala Creek on the Dapoli-Bankot Road

in Ratnagiri district at an estimateq cost of
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R¢. 80,00 lakhs for being financed under
the Central ‘aid Programme of State roads
of inter-State or economic Importance for
509 loan assistance. However, owing
to limitation of resources, it has not been
ppsalble to approve this Project.

[Translation]

Protection of Places and Idols of
Archaeological and Historical Im-
portance in Madbya Pradesh

1466. SHRI MAHENDRA SINGH:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the efforts made by Union Govern-
ment to protect a number of places and
idots of archacological and historical
importarce like those in Hinglajgarh (dis-
trict Mandsaur), Kakanmath Mandir Pata-
wali area, Pahargarh Adimanav Paintings,

Mittawali (district Morrena), Chanderi,
Poorbarji. Kadvama Tamen (d!strict Guna)
Gwalior, Narvar, M-ndu Asirgarh

forts and nearby areas and the amount
spent durirg the pa:t five years on the
development of each of (hese places ; and

(b) the number and particelars of the
idols of Hinglajearh (district Mandsaur)
sent abroad for Festival of India and also
sent to Indore Museum and at other plices
indicating the estima‘'ed price of each of
them and the arrangementr made for their
protection ?

THRE MINISTER OF HUMAN
RBSOURCE DEVELOPMENT AND
MINISTER OF HEFEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) and (b) The information is being
collected and will be placed-on the table
of the House. '

Kendriya Vldyalnyas at Chamgmyat
and Didihat

‘ 1467. SHRI HARISH RAWAT ;
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :
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(a) whether the Ministry have received
requésts for opening Kendriya Vidyalayas
at Champawat and Didihat, Uttar Pradesh ;
and '

(b) if so, the time by which these are
likely to be opened there ?

THE  MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) and (b) A request for oprning
cof a Kendriya Vidyalaya at Champawat
Didihat, Uttar Pradrsh was received in the
Kendriya Vidyalsye Sarg-ttan from Shri
Harish Rawat, Mecmber of Parlia-
ment. A copy of the norms for opening
Kendriya Vidyslaya alopgwith the proforma
to be filled in by the sronsorir g agency
was sent to him by the Sargathen. Pro-
posals for opening new Kencriza Vids alayas
are considered when reques's are received
fiom spor:orirg agencies such &« Ministries/
Departments of Goverpment of India,
State  Goverrments, Union Tersi o1y
Admipistrations and organnations of
Central Government emrlcyees, Defence
employees of Government of Indi» Under.
takings, who have also 10 mak: avalabie
land measuring about 15 acies and tems-
poraty accommodation. Necessary action
on the proposal to open a Kendriya
Vidyalaya at Champawat Didibat, Uttar
Pracdesh can therefore be taken by 'he
Sangathan only on receipt of such « forn.al
pro.,osal with offer of land and accommoda-
tion required by a sponsoring age: cy.

[English]

Memorial for World’s First Woman
Doctor Mary Shertict

1468. DR. PHULRENU GUHA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware
that the World’s firts woman doctor was an
Indian Lady Dr. Mary Shertict : and

(b) it s0, whether there is any proposal
to establish a memorial in her name ?
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THRE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. .NARASIMHA
RAO) : (3) Information is being collected
and will be laid on the table of the House.

(b) No, Sir.

i

Irrigation Potential and its Utllisation

1469, SHRI A.J. V.B. MAHES-
WARA RAO :
SHRI JAGANNATH
PATTNAIK :

Will the Minister of -~ WATER

RESOURCES be pleased to state :

(a) whether Government are aware that
there is a widening gap between irrigation
potential and its utilisation in the country ;

(b) if so, the details thereof ?

(¢) whether. Government propose to
set up any agency to monitor and bridge
this widening gap ; and

(d) if so, the details thereof ?

THE MINISTER OF WA 'ER
REBSOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b) The gap between the
irrigation potentia! created and utilised has
increased marginaily and was reported to
be 6.95 M. ha. by the end of VI Plan
period.

(c) and (d) The command area develop-
ment programme under operation has been
stepped up in VI1 Plan for bridging the gap
by providing infrasiructure and extension
facilities in 132 projects.

Missing of Invatuable Items from
Nationa) Museam, Delhi

1470, SHRI SAIFUDDIN CHOW:.
DHARY : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

 NOVEMBER 13, 1986
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(a) whether Government are aware that *

a number of invaluable 1tems are miuing_
from the National Museum, De'hi which
include the 200 year old Hookab M‘
Moghul Bmperor Jehangir’s scarf;

(b) if so, whether Government have
fixed the responsibility for the loss, if so,
the details thereof; und

(c) whether any of the items bas been
recovered ?

THE MINISTER OF HUMAN RE-
SOURCH DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHR1 PV. NARASIMHA
RAO) : (s) Government are aware that
two objects namely a tiny ““Munal’® of
Hookah belonging to th: Indian Museum,
Ca'cutta and & Golconda ‘Rumal’ belong-
ing to the National Museum, New Delhi
have been missing while in the custody of
the National Museum. No further report
on any more missing items has been
received from the National] Museum.

(b) Action to fix responsibility for those
missing items is. in progress,

(c) Reports of the missing items have
been lodged with the Police. No item has
been recovered so far.

Funds for Mathura-Alwar Raflway
Line and Compensation to Farmers

1471. SHRI RAM SINGH YADAYV :

* Will the Minister of RAILWAYS be pleased

to state :

(a) whether it is a fact that the estima-
ted cost of construction of Mathura-Alwar
Broad Gauge line has escalated to Rs,
44.23 crores from Rs. 34,74 crores;

(b) whether jt is also a fact that io the .
Railway Budget for 1986-87, an allocation.
of only Rs. 1.50 crores has been provided
for this line;

(c) whether there is a proposol to
provide additional funds in the current
financial year, in view of cost eloalatlon.
and ‘



417 Wririen Answers

{4) whether the land Acquisition Officer,
'Alwar has made payment of ‘comgensation
to farmers and occupants of lands acquired

for this railway tracks ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Yes, Sir.
(c) No, Sir,
(d) No, Sir.

Alternative Arrangement to replace

Shipping Development - fond
Comniittee
1472. SHRI BANWARI LAL
PUROHIT :

SHR] MUKUL WASNAIK :
SHRI GURUDAS KAMAT :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether an alternative arrangement
bas been made by Government to replace
Shipping Devclopment Fund Committee;

(b) if so, the details thereof; and

(c) whether Government propose to
remove penal interest on fishing companies
due to falling catches ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURIFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) and (b) Final
decision on the altervative arrangement is
yet to be taken by the. Govarnment.

(c) No propossl to remove the penal
interest on fishing companies s under
consideration of the Government.

Proposal to Extend Kumaon Express
‘upto Ajmer

;473. SHRI VISHNU MODI : Will
2\: Minister of RAILWAYS be pleased to
te ¢ ‘
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(a) whether thcre is any proposal to
extend Kumaon Express presently rupning
between Kathgodam end Agra Fort, upto
Ajmer via Achbnera, Bharatpur, Bandikui,
Jaipur, Phulera and Kishangarh; and

(b) if 8o, the time by which the same
is proposed to be extended ?

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA (a) No,
Sir.

(b) Does not arise,

Dams on Krishna and Godavari

1474. SHRI C. MADHAV REDDI :
Will the Minister of WATER RE-

SOURCES be pleased to state :

(a) whether there is any long-term plan
for building dams oo the Krishna and
Godavari rivers and their tributaries in
Apdhra Pradesh under the major end
medium irtigation projects;

(b) if so, the details thereof; and

(c) the details of the dams so far com-
pleted in Anodbra Pradesh ?

THE MINISTER OF WATEX RB.
SOURCES (SHR1 B. SHA™ KARANAND) :
(a) No such long-term plan has been
received by the Centre from  Andhra

Pradesh.

(b) and (¢) Do not arise.

Lok Utsav Festival Organised In
Cultural Centres

1475. SHRI1 SODE RAMAIAH : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Lok Utsav Festivals were
organised in various Cultural Centres in

October, 1986;

(b) if so, whether any guidelines had
been laid down for the perticipants in these
feativals;
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(¢) whether Gorvernment
that in the festivals held at Nagpur, tne
Andhra Pradesh Government instead of
sending folk artisis from tribal areas, sent
dance students to participate;

(d) if so, the details thereof ;

(e) whether tribal
Andhra Pradesh protested
and

organisations in
against this;

(f) if so, the details thereof ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WE! FARE (SHRI P.V. NARASIMHA
RAO) : (a) No, Sir.

(b) Does not arisc,

(c) and (d) On
inaugurat:on of the South Central

the occasion of the
Zone

Cultural Centre at Nagpur on 2nd
October, 1986 a cultural function was
organi-ed in which all the participating

States incinding Andhra Pradesh sent their
cultura! tro pes. The Andbra Pradesh
Government  has  intimated  that the
following foik troupes were sponsored by

it =

1. Veeranutyam

2. Tappetagulla
3. Kolatam

4, Chekkabhajana
5. Koya

6. Boualu

7. Lambada

8. Gussadi

Only items 7 and 8 were performed by
24 students from Government College of
Music and Dance, Hyderabad, with a view
to .encourage them and provide opportunity
to show their talent in other art forms on
Juch occasions,

NOVEMBER 13, 1988
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(e) and (f) No originel tribal organisa~
tion has protested against this except one
Girijana Nritya Akademi, Hyderabad, ..

Funds for Development and Improve-
ment of Bangalore Bombay Natlonal
Highway No. 4 o

1476. SHRI V,s. KRISHNA IYER :
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) the funds earmarked during 1986-
87 for the development and improvement
of 'Bangalore-Bombay National Highway
No. 4; and

(b) whether Government propose to
incre’se the amount already earmaked in
view of heavy traffic on this highway ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJEBSH PILOT) : (a) and (b)
Funds are aliotted not National Highway-
wise but for the State as a whole taking
into account the requirements projected by
the State, their admissibility and availability
of funds. On this basis, a sum of Rs.
1550.00 lakhs and Rs. 1650.00 lakhs has
been respectively allocated to the Sta'es of
Karpataka and Mahara:htra for develop-
ment of National Highuways, including
Nationsal Highway No, 4 in these States.

[ Translation]

Dieselisation  of Ganga-Jamuna

Express and Increasing Reservation

Quotas from Jaunpar and
Shahganj

1477. SHRI RAJ KUMAR RAI:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that only one
train viz, Ganga-Jamupna Express run on
Delhi-Lucknow Shahganj-Jaunpur-Varanasi
line;

(b) whether it is also a fact thata
diessc] engine is not attached to this
train; - R
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~ »(¢) if so, whether Government . propose THE MINISTER OF STATE OF THE

to attach a diesel engine to this train; MINISTRY OF RAILWAYS (SHRI

| . MADHAVRAO SCINDIA) : (a) Yes, Sir.

- (d) whether resetvation quota in There is one direct train but there are

-+ ~Jauppur and Shahgeanj is negligible and for other connecting services available from
.- the passengers living in Azamgarh, Jaunpur Varanasi and Lucknow.

and Shahgapj and surrounding areas it is
_ almost nil; (b) and (c) No, Sir. The train runs

ith diesel/electric engine.
" (e) if s0, whether Government propose with diesel/electric e 8

to jncrease the reservation quotas; and
: (d) to (f) The following quctas of
(f) if so, by what time and if not, the berths have been provided at Jaunpur,

reasons therefor ? Shahganj and Azamgaih stations :—
AC. Ist Ilnd
2-tier Class Class
Jaunpur 2 2 8 (4 days a
week),
12 (3 days a
week)
' - ‘Shahganj — — 10
Azamgarh 2 — 3
[English] : THE MINISTER OF STATE IN THE
: DEPARTMENTS OF EDUCATION AND
Liberat Fiiancial Aid to Affiliated CULTURE IN THE MINISTRY OF
Colleges HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHD : (a) The
1478. SHRI G.S. BASAVARAJU : UGC has. since finalised and circulated

Wiil the Minister of HUMAN RESOURCE

guidelines for providing assistance to Arts,
DEVELOPMENT be pleased to state :

Science, Commerce and Maultifaculty

colleges during the VII Plap period. The
(a) whether the  University Grants quantum of graot is to some extent more

Commission (UGC) has decided to 8rant liberal thao that in the VI Plan.

hiberal financial aid for the affiliated

i i seventh
colleges in the country during the Seven (b) All Arts, Commerce, Science and

Plan; Multi-faculty colleges which are affiliated

(b) if so, which are the afiiliated to universities, which are racognised by
colleges that wouid be provided grant due the Commission under section 2 (f) of the
to Liberalisation; UGC Act and have been declared fit, where

necessary, for financial assistance, are
eligible for these grants if they fulfil the

(¢) whether those colleges chargin
¢ Colleges charging eligibility criteria.

capitation fee would also be covered uunder

‘his scheme; ' '
' (¢) Uader the UGC Act, the Com-

~ (d) the criteria for giving such grant to mission has the powers to prescribo,
the affiliated colleges; and through regulations, the matters in respect
e of which, and the scale at which, fces can
(e) the number of colleges given finan- be charged by colleges. These regulations

olal aid so far 7 are in the process of finalisation, Whem
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these regulations are notified. colleges
which charge fees in excess of these pre-
scribed, can be disqualiied from the
privileges that affiliated colleges in respect
of the courses for which such violation i
established. These disqualifications would
include denial of grants,

(d) The Commission had provided
basic assistance to colleges upto a maximum
of Rs. 40,000/- for books and journals
and Rs. 50,000/- for equipment in the
6th Plan. These ceilings have been
increased to Rs. %0,000/- and Rs. one
lakh respectively in the 7'b Plan. Similarly,
in the 6th Plan, colleges with an enrolment
of 300 to 600 were sanctioned development
grant of Rs. 4.00 lakhs; those with an
eorolment 601 to 2000 Rs. 5,00 lakhs; and
those with an enrolment of over 2000
Rs. 7.50 lakhs. In the 7th plan, these
have been revised as follows :

(i) enrolment of 250 to 500 Rs. 4
lakhs

501 to 1000 Rs. 5 lakhs
1001 to 2000 Rs. 7 lakhs
2001 above Rs, 8 lakhs

In the case of colleges loczted in the back-
ward/rural areas and Women’s colleges the
minimum enrolment for development grants
has been reduced from 200 in th¢ 6th Plan
to 150 in the 7th Plan,

(e) The total number of colleges which
have been sanctioned basic assistance in the
7th Plaa so far is 16985.

(ZTransiation]

Survey for a Rallway Line from
Unnao, Pupwa, Morava to Rae-
Bareli

- 1479. SHRI JAGANNATH PRA.
SAD : Will the Minister of RAILWAYS be

pleased to state :

() whether any survey was conducted
tolay a rail line from Unnao, Purwa,
Morava in Unnao district in Uttar Pradesh
‘10 Rae-Bareli; and

NOVEMBER 13, 1986
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(b) if 80, the details thereof and if not,
the reasons thereof ? ‘

THE MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (2) No,
Sir.

(b) Survey for this line bas not been
considered. Railways are facing severe
constraint of tesources and have heavy
commitments on hand for New Lines.

{ English]

Water Allotted to Mabharashtra,
Karnataka and Andhra by K.G.
Commission

1480. SHRI R.S. MANE : Will the
Minister of WATER RESOURCES be
pleased to state :

(a) whether Government are aware that
the allotted water by K.G. Commission
would be utilised fully by the end of 2000
AD by respective States of Maharashtra,
Karnataka and Andhra; and

(b) if s0, the progress made in this
regard in each State ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) and (b) The Krishoa Water Disputes
Tribunal, determined the 75% dependable
flow of Krishna river basin upto Vijayawada
as 2066 TMC and allocated it amongst the
basin States as under :

TMC (thousand million cu. fi.)

Maharashtra 560
Karnataka 700
Andhra Pradesh 800

In addition these States can also use
regencrated flows which are expect.d to be

available by 1988-89 not exceeding the
figures given below :
Maharashtra 25 TMC
Karnataka 34 TMC
Andhira Pradesh 11TMG
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st this, according. to information
vaunble in. Central Water Commission, the
committod utilisations State-wise so far are

as under @

Maharashtra 495,12 TMC
Karoataka 590.02 TMC
Andbra Pradesh 806.16 TMC

This does not iInclud& the utilisation
from surface water minor irrigation works
constructed after 1960,

[Translation}

Night Landing Facilities at Ranchi
Alrport

1481. SHRI SHIV PRASAD SAHU :
Will the Minister of CIVIL AVIATION be
pleased to refer to the reply given to
Unstarred Question No. 4226 on 14
August, 1986 regarding night landing
facllities at Ranchi Airport and state :

(2) whether the new terminal building
and night landing facility at Ranchi Airport
would be completed by 31 December,
1986; and

(b) if so; the details in this regard ?

THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) The
work on new terminai building and night
landing facilities at Ranchi airport is likely

to be completed by 31.12.1986. The
night landing facilities include :—
(i) High Intensity Runway Lights;
and
(ii) 3-Bar Visual Approach Slope
Indicator System-2 sets.
[English]
Preduction of Herbal Medicines
and Expenditure thereon
1482. DR. SUDHIR ROY:: Will the

Minlster of HEALTH AND FAMILY
WELFARE be pleased to state :
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(a) whether Third World countries like
China, Senegal, Kenya or Paragyay are
laying emphasis on production of herbal
medicines based on traditiopal medical
practice and are thus saving million of
dolars; and

(b) if so, the expenditure of Union
Government on Ayurvedic, Unani or
Siddba system in comparison to allopathic
system?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY.OF HEALTH AND FAMILY

WELFARE (KUMARI SAROJ
KHAPARDEB) : (a) Countries like China
are extensively using traditional medicine

a8 part of their health care delivery system.
No exact informalion is available as to
the relative emphasis laid by various
countries on production or herbal
medicines tased on traditional medicinal
practice. There is no information as to
the amount saved by the practice of tradi-
tional medicine and production of herbal
drugs for various countries.

(b) The total budget provision of the
Union  Ministry of Health and Family
Welfare for 1986-87 on  Medical and
Public Health (including Centrally
sponsored schemes) is Rs. 435.48 crores.
Out of this, the provision for ISM&H
(includin® Centrally sponsored schemes)
for 1986.87 is Rs !6.58 crores.

Railway Line between Pancharatna
and Guwahatl

1483, SHRI ABDUL HAMID : Wi
the Minister of RAILWAYS be pleased to
state :

(a) whether Government are aware
that a Broad Gauge Lioe from Pancharatna
to Guwabati was sanctioned in the year

1983;

(b) if so, the steps taken by Govern-
ment to exocute the same ;

(c) whetheér there is any financial

- provision in the Seventh Five Year Plan

to complete the work and ;
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~ (d) if so, the details in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS A(SHR‘I
MADHAVRAO SCINDIA): (a) Yes,
Sir.

(b to (@) Tt has been possible to
provide Rs. 1 crore for this project in
1986-87. Construction of the railway
live from Guwahati end has been taken
up. Detailed designing for the rail-cum-
road bridge hss also been taken up, There
js no specific firancial rprovision in the
Seventh Five Year Plan to ccmplete this

work.

Expenditure on Education

1484. SHRI D.K. NAJKAR : Will
the Minister of HUMAN RESOURCE

DEVELOPMENT be pleased to state :

(a) the percent.ge of money spent at
present on education out of WNational

Budget of 1986-87; and

(b) whether Government propose to in-
crease the percentage in the ensuing b}ldget
with a view to increase literacy 1n the

country?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) Percentage of the  Depart-
ment of Bducation budget to the total
budget of the Government of India (exclud-
ing Railways) is 1.4%, in 1986-87.

(b) Question of providing additional
funds for the various programmes of educa-
tion including increasing of literacy undc;
National Policy on Education, 1986 is
under consideration of the Governmeat.

[ Translation]

Implementation of New Education
Policy by States

1485.  SHRI R.P. SUMAN : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

NOVEMBER 13, 1986

. Wrltten snswers 138
 (a) whether work in accordance with

the new education policy of Government
has becn started in various States, and

(b) if so, the details thereof?

THE MINISTER OF HUMAN RESO.
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WEILFARE
(SHRI P.V. NARASIMHA RAO) : (a) and
(b) The Prime Mipister In his I:tter dated
Julv 30, 1986, has requested all the
Chief Ministers to set up two Committeeg.
one Cabinet Sub-Ccmmitiee under m.f
Chairmanship of the Chief Minister ang
the other atthe cfficial level under the
Chief Secretary to oversee implementation
of the new education policy, and to propose
detailed proposals to monitor implementa.
tion according to tight time Schedule,
These Committees have been set up by
number of States.

The States have also been requested to
include  programmes envisaged in the
National Policy on Fducation 1986 in
their Apnual Plan proposals 1987-88.
These proposals are in the process of
finalisation in consultation with the Plann-
ing Commission.

[English]

Conference of Health Ministers and
Secrctaries Re : Public Health and
- Medical Edacation System

1486. SHRI GURUDAS KAMAT: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state *

(a) whether at a Conference of Health
Ministers and Secretaries held recently in
New Delhi, various issues connected with
public health and medical education system.
were discussed.; "

(b) if io. the details thereof ;. and

(c) what measures are proposed to be
taken by Government to improve public
bealth and medical education system ‘ig
the next three years?
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THE MINISTER OF STATE IN THE

DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE): (a) and (b) The 12ih
Joint Conference of the Central Council
of Health and Central Family Welfare
Council in its meeting held on September
22-24, 1986 has, inter-alia recommended

that;—

(i) Targets for establishment of sub.
centres and primary health centres
be achieved as provided in the 7ih
Five Year Plan and highest
priority be given in the allccation
of funds in the State Plans for
this programme;

(i) The working of National
Programmes to control/eradicate
Malaria, Leprosy, Tuberculosis,
Blipdness and Cancer be
monitored and be made cffective;

(iii) Immediate action be tuken to
step up the production of iodised
salt and to make suitable arrange-
ments to supply it to identified
goitre endcmic areas;

(iv) Both the Union and State Govern-
ments may provide certain funds
specifically earmarked for
epidemic control  activities, that
could be operated whenever any
such contingency atises;

(v) The Medical Council of India may
be requested to review the
curriculum and syllabus of

- undergraduate and post-graduate
courses with a view to incorporat.
ing the esseatial elements of

~ Primary Health Care;

. (vi) The Central and State Govern-
ments may establish universities
of Health Sciences inorder to
bring about coordination between
various educational and training

.. institutions .of the modern and
~ «t. . yarlous Indian  Systems of
© v . Medicines, Dentistry, Nursing,

~ Pbarmacy, ete. and promote
yescarch;
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(vii) The Central and State Govern-
ments should evolve uniform
procedures  for admission to

medical colleges keeping in view
the recommendations of the

- Medical Education Review
Committee and the recent dccision
of the Supreme Court,

(c) The above recommendations would
be processed in copsultation with the State
Governments, Medical Council of India
and other concerned authorities,

[Translation]
Theft of Railway Goods

1487. SHRI SHANTI DHARIWAL :
Will the Minister of RAILWAYS be pleased
to state ¢

(a) whether it is a fact that Govern.
ment are suffering loss to the tune of
crores of rupees every year bee.use of
theft of railway goods ;

(b) if 8o, whether a case in which
railway cfficers had a hand in stealing
railway iron sle=pers in Kota Division in
EBastern Railway, has recently come to the
notice of Government ;

(c) if so, the action taken by Govern-
ment in this regard so far and the steps
taken so far to check the theft of rallway
goods ; and

(d) if not, the reasons therefor ?

THR MINISTER OF <T*TE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) The value
of Railway QGoods lost due to thefts in
1985 was S5 27 crores as against 5.43
crores in 1984 and 7.27 crorcs in the year
1983,

(b) and (c) Yes Sir. A case of theft of
305 released S.T. Sleepers valued at Rs
30,000/- was reported in Jan. ‘1986 at
Hanspura Rajlway Station in Kota Division
of Western Railway. This case wa’
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worked out by the RPF staf with the
recovery of 16 S.T. Sleepers and arrest of
one ontsider and 2 Railway employees.
. 'l‘he case is still under enquiry. However

fo a joint enquiry a Permanent Way
Inspectot of Kota Division was elso found
fegligent in performance of his duty and
is being charge-sheeted for major penalty.

The following steps have been taken
to check the thefts of raiiway goods :

1. Crime prone areasfsections are
identified and suitable crime
prevention mesasures taken by the
security branch in coordination
with the Civil and Police authori-
ties concerned.

2. All important and major yards
are thoroughly patrolled by Armed

RPF staff,
3. All important goods sheds,
‘transhipment ‘sheds and parcel

_offices are menntd by RPF staff
round the clock,

4. RPF staff are also deployed to
Guard stabled loads at way side
stations.

5. As far as possible escorting of
goods trains/parcel-cum-passenger
trains are undertaken by RPF staff

during  night in vulnerable
sections. ‘
6. Special guards of RPF are

deputed to what the seal defec-
tive wagons etc., loaded with
valuable commodities in the yards
and on trains.

7. Vulnerable yards and affected
places are also patrolled by Dog
Squads with a view to trackiog
down the criminals indulging in
thefts of Railway Goods.

8. Plaio-clothed RPF Personnel are
depioyed to collect crime intellis
geoce and to conduct surprise

raids on criminals and receivers -

of Railway stolen goods.

(@) Does not arise.

)
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Rlihuy Accidents doe ¢o Dchch-
ment of C'qnpllng- '

1488. SHR] V.
PRASAD :

DR. G.8. RAJHANS :

SREENIVASA

Will the Minister of RAILWAYS be
pleased to state :

(2) whetber Government have constity-
ted a high power Committes t0 go Into
the causes of the parting of raflway cosches
due to defective couplings and thus
causing mishaps ;

(b) if so, the time by which the
Committee will submit its report ;

(c) whether some persons were killed
and injured due to detachment of couplings
in some of the recent rail accidents ;

(@) if so, the details thereof ; and

(e) the steps taken to avoid recurrence
of such accidents in future ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI MA-
DHAVRAO SCINDIA) ¢ (a) Yes, Sir.

(b) The Committee is likely to submit
its report by December 1986.

(c) Yes, Sir.

(dd & (¢) One train accident has
occurred since January 1986 due to
detachment of coupling of a goods train
in mid-section near Garwa Road, In this
case a collision occurred between parted
load of the goods tragin and 162 Down
Amritsar-Tatanagar Express.

Checks on the condition of couplers In
workshops and at the train examinstion
points have been intensified. Nccessary
steps will further be taken on the basis of
the recommendations of the high power
Committce,
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Phasing out’nooiug 707

1489. SHRI M. RAGHUMA
RENDY : Will the Minister of CIVIL
AVIATION be pleased to state :

a) whether Air India has recently
th€eh a decisfon to dispose of Boeing
707 ;

~ (b) the auvmber of such aeroplancs
which are likely to be disposed of ;

(c) whether global tenders bave been
invited ; and

(& if not, how these Boeings are likely
to be disposed of ?

THEB MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) & (b) Yes, Sir.
Ale India has recently taken a decision to
dispose of five Bocing 707 aircraft.

(c) Yes, Sir,
(d) Does not arise.

Opposition to Electrification by
Diesel Lobby

1490. SHRI INDRAJIT GUPTA:
Will the Minister of RAILWAYS be

pleased to state :

(a) whether Government’s attention
has been drawn to the news item appeared
ia ‘Hindustan Times® dated 30th September,
1986 captioned ‘New offensive by ‘diesel
lobby’ ;

_ (b) if so, whether the ‘diesel lobby’ in
railways has be¢o opposing rapid electrifi-
cation for quite some time and the pace of
the electrification had slowed down in the
Iagter balf of the Sixth Five Yeer Plan;
and |

.(c) if so, the detaiis thereof and Gove-
rament’s feaction thereto ?

. TH8 MINISTER OB STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAQ SCINDIA) : (8) Yes.
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{b) No, Sir. It is not correct '!o say
that there is any ‘Diesel Lobby’ in the
Government.

(c) Does not arise.

Construction of Bye-Passes on
National Highways in Kerala

1491. PROF. P.J. KURIEN :
SHRI V.S. VIJAYARAGHA-
VAN :

Will the Minister of SURFACE
TRANSPORT be pleased to state :

| (a) whether there is any proposal for
construction of byepasses on National
Highways in Kerala ; and

(b) if s0, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.

(b) Ip the Seventh Five Year Plan; a
provision of Rs. 620.00 lakhs has been
made for the following byepasses :

1. Calicut Byepass on NH 17

2. Tellicherry Mahe Byepass on NH
19.

3. Quillon Byepass on NH 47,
4. Trivandrum Byepass on NH 47,
S. Alleppey Byepass on NH 47.

Land Acquisition estimate for Calicut
and Quillon Byepasses have been sanCtion-
ed recently. The construction of byepas-
ses for Trivandrum, Alleppey and Chala-
kudy is in progress. The Tellicherry-Mahe
byepass is in planning stage.

Demand for superfast/express train
between Berbampur and Howrah

1492, SHRI SOMNATH RATH:
Will the Ninister of RAILWAYS be

plecased to state :

(a) whether Government are awa'e of
the long standing demand far additional
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berths in 2nd Class AC-2-tier and First
Class etc. by 3 Up and 4 Dn Madras-
Howrah Mail ex. Berhampur (Ganjam
district of Orissa) to Howrah as there is no
convenient direct train connections from
Berhampur with Howrah except Madras-
Howrah Mail ;

(b) whether the State Government of
Orissa has also requested the Railway
Ministry for additional berths ;

(¢) if so, the action taken thereon ;
and

(d) whether Government propose to
fntroduce a Super Fast/Express train
between Berhampur and Howrah during the

day time ?

THE MINISTER )F STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Yes. Sir.

(c) As there is a waiting list by 4 Dn
Madras-Howrah Mail, instructions have
already bren issued to allot an additional
quota of two (2) IInd class berths at
Berbampur station by that train from Ist
January, 1987.

(d) No, Sir,

[ Translation)

Monuments Without

Watchman

Aancient
}

_ 1493, SHRI R.M. BHOYE: Will the
Ministcr  of HUMAN  RESOURCE
DBVELOPMENT be pleased to state the
number of  ancient monuments State-wise,
in the country where there is not even a
watchman to look after them ?

-

. }THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO) :
Information in respect of the Centrally
phatected monuments is being collected and
will be laid on the Table of the House,
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Permanent Location of M/s Escorts’
Floating Dry Dock

1494. SHRI S.M. GURADDI : Will
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether Government “have ' since
decided about the permanent lodation of
M/s. Escorts’ Floating Dry Dock ;

(b) whether itis a fact that the Escort
Floating Dry Dock was permitted for one
year in December 1983 ;

(c) whether Government are aware that
location of this Dry Dock between Nhava
Sheva and the Elephanta Caves would
hinder the Nhaiva Shceva Port’s develop-
ment ; and

(d) if so, the reasons for the delay in
taking a final decision in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Govern-
ment decision regarding permanent location
of M/s. Escorts Floating Dry Dock in
Dighi in Rajpuri Creek 40 Kms. South of
Bombay was conveyed to M/s, Escorts in
May, 19885,

(b) Yes, Sir.

(c) and (d) Yes, 8ir. Government is
aware (hat location of this Dry Dock at
the present temporary site would hinder the
Nhava Sheva Port’s dcvelopment. Accore
dingly, M/s. Escorts were advised to shift
the Floating Dry Dock to Dighi in Rajpuri
Creek off Bombay. Programme for <hifting
dry dock after completion of 1986
monsoon was submitted by M/s,  Escorts
and considering steps initiated and asssrance
given by M/s. Ercorts they were allowed to
continue. The fioating dry dock has since
been mioved out of NSPT waier limits on
231d October, 1986.
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Railway Passes to Freedom Fighters

1495. SHRI V.S. VIIJAYARAGHAVAN:
Will the Minister of RAILWAYS be
pleased to state :

(a) the total number of freedom
fighters who are availing of the facility of
railway passes in Kerala ;

(b) whether the Ministrv have received
any representation f om the orgarisations
of freedom figh‘ers reg:rd ng the cumber-
some procedure adopted in issuipg passes ;
and

(c) if so, the steps being taken to

simplify the procedure ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 101 First
Class Cheque/Circular Tour Passes have
been issued so far. ‘

(b) No, Sir, but action has been taken
te further streamline the facility.

(c) Card Passes in lieu of Cheque
Passes are proposed to be issued from
19.11.1986.

Selection of Students in Navodaya
Vidyalayas

1496. PROF. SAIFUDDIN SOZ : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ;

(a) whether any guidelines have been
issued in respect of selection of students
in Navodaya Vidyalayas ; and

(b) if so, the detalls thereof ?

THE MINISTER OF HUMAN
RESOURCE . DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) and (b) Yes, Sir. Admission
to Navcdaya Vidyalayss will be a' the
ievel of class VI. The basis of adniission
will be a test conducted in the concerned
district, in which all children who bhave
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studied in, and passed class V from any of
the recognised schools of any tebsil/block in
that district would be eligible to appear.
Navodava Vidyalayas will be co-educational
and primarily children from rural areas.
Admission of children from uiban areas
-will be restricted to a maximum of one-
fourth,” Bfforts will be made to ensure that
at least one-third of the -tudents in each
Navodaya Vidyalaya are girls, Reservation
of seats in favour of children belonging to
the Scheduled Castes and Scheduled Tribes
will be provided in proportion to their
the concerned district,
provided that in no district such reservation
will be less than the National average. .

The testing is being designed by
NCERT under Government instructions
and they will be associated in -its cor.duct
and evalvaticn. The NCERT is providing
academ'c  assistance (o0 the Navodaya
Vidyalayas Samiti in the selection process
in accordance with provision mentioned
above.

Irrigation  Potential for Seventh

Plan

1497. SHRI K. KUNJAMBU : Wil
the Mipister of WATER REBSOURCES
be pleased to state :

(a) the total irrigation potential being
added during the Seventh Plan ;

(b) the shareof Kerala in this plan;
and

(c) what specific steps are being taken
in this regard ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARAN-
AND) : (a) snd (b) The target for creation
of additional potential during the Seventh
Plan period is 12.9 M. ha. out of which
0.28 m. ha. is for the Kerala State.

(¢) The Steps being taken include
priority to the completion of opgoing
projects which are in an advanced stage
and arc capable of yield:ag full or partial
benefits in the Seventh Plan, and specially
emphasisicg minor irrigation programmes,
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Fall in Transactions of Gudar
Railway Sration in Andhra Pradesh

1498. SHRI P. PENCHALAIAH : Will
the Minister of RAILWAYS be pleased to
state ¢

(a) whother it is a fact that the transac-
tions of Gudur Railway Station in Andhra
Pradevh had fallen from Rs. one ‘crore to
Rs. ten lakhs per n.onth eser since it was
brought under South Centra! Railway
Zone ;

(b) if so, the reasons for the fall in
transactions ; and

(c).the steps taken by Government to
remedy the situation ?

THE JINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (c) Does not arise.

Conmecting Neyvell Town with

Vayudoot

1499. DR. P. VALLAL PERUMAN :
Will the Minisier of CIVIL AVIATION be

pleased to state :

(a) whether there is any proposal to
include Neyveli town in the map of
Vayudoot service connecting Madras and
Tiruchi ; and

(b) if not, whether Government would
consider introducing one such service
connecting Neyveli in South Arcot District
with Madras and Tiruchi ?

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SH&I

JAGDISH TYTLER) : () No, Sir.

(b) At present, there is no ruaway
available at Neyveli. The Neyveli Ligonite
Corporation  proposes (0 develop an
airstrip there at their own cost. .Vayudoot
may consider providingan airliok to aqd
fromn ‘Neyveli as and when the airport is
ready subject to availability of inlfuat:-
uctural facilities and airoraft capeecity.

-
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Propossl (o bring - coaches from
foreign Country

1500. SHRI VAKKOM PURUSHO-
THAMAN : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased

. to state

(a) whether Government have amy
proposal for bringing coaches fiom foreign
countries to improve the training facilities
of our sports super stars like P.T. Ushs;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THB MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA) : (a) and
(b) Government are already making
available the services of foreign coaches
for the training of our sports persons from
time to time. Services of 19 foreign
coaches were obtained for the training of
Indian teams for X Aslad. There foreign
coaches whose services have been obtained
on long term basis are at present in India.
Services of foreign experts would be obtain-
ed as and when considered necessary, in the
future also. ‘

Plans and Allocation for Improvement
of National nghwgn daring Seventh
Plan

1501. SHREER MURLIDHAR
MANE : Will the Mimister of SURFACE
TRANSPORT be pleased to state :

(a) the plan to improve the Nationa]
Highways during the Seventh Plan;

(b) whether the Seveath Plan allocation
is considered sufficient (0 meet the cost;

(c) if not, whether any other financiai
institutions is expected to finance various
projects connected with improvement of
Nations! Highways; and

(d) if s0, the details thereof ?
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THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) The improve-
maeant of National Highways s a costinuoas
process and Aonual Plans are being for-
mulated to undertake urgent/important
jmprovements on National Highways.

(b) .No, Sir.
(¢) No, Sir.

(d) Does not arise.

[Translation)

Second ‘plme of Indira Gandbi

Canal

VIRDHI CHANDER
WATER

1502. SHRI1
“ JAIN : Will the Minister of
RBSOURCES be pleased to state :

(a) the complete details of the original
schome of the Phase 1I of the Indira
@Gandhi Canal;

(b) whether it is a fact that said
scheme was submitted in amended from in
1983 ;

(o) if so, the outlines thereof;

(d) whether it is also a fact that the
State Government submitted another amen-
ded form of the scheme in December, 1985
to the Water Commission and Planniog
Commission;
outlines

(o) if detailed

thereof;

80, the

(f) the conditions under which both the
Commissions accorded their approval to
the scheme of the State QGovernment;
and

(g) whether Union Government have
received any progress report from the
State Government about the further steps
taken by them in this regard and if 8oy the
detalls thereof ?

THE MINISTER OF WATER RE-
SQURCES (SHRI B. SHANKARANAND) :
(a) The Stage II of the Indira GandhiCanal
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approved in 1972 envisaged construction
of & lined canal frcm Km. 409 to Km. 681
with $ branch canals to provide annual
frrigation to an area of 6.69 lakh ha.

{b) and (c) The State Goverament sub-
mitted a modified project report for Stage
Il in September, 1984 which envisages
construction of the main canal from Km.
649 with construction of 6
branch canals and 6 lift schemes to
provide irrigation to a total area of 8.1 lakh
ha. at a cost of Rs. 943.24 crores,

(d) to (f) The State Government have
suggested a modified outline of the project
in December, 1985 envisaging an annual
irrigation of 9.59 lakh ha. at a total cost
of Rs, 1331.33 crores. This proposal has
not been found acceptable by C.W.C.

(g) No, Sir.

[ English)

Loss suffered by Indian Shipping
Trade

1503. SHRI MURLI DEORA : Will
the Minister of SURFACB TRANSPORT
be pleased to state :

(a) the loss suffered by the Indian
shipping trade;

(b) the total amount recoverable by
Government from the trade; and

(c) whether Government have consider-
ed hiring/chartering of vessels for their
shipping npeeds rather thanm going in for
outright purchase of vessels taking advane
tage of the world glut in the industry and
the consequent dwindling in ship prices ?

- THE MINISTER OF STATE OF THB
MINISTRY.OF SARFACE TRANSPORT
(SHRI RAJESH PILOT) ; (a) Information
regarding net profits/iosses made by Shipp-
ing Development Fund Committee—loanee-
sbipping compabies during the years
1982-83, 1983-84 and 1984.85 baced on
thefr respective balance sbeets is given
below :—.
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(Rs. in crores).

Public Sector Private Sector Total f
1982-83 (—) 42.04 (—) 59.41 (~) 10145
1983-84 =) 72.11 (—~) 66.17 (—) 138.88
1984-85 (=) 17.92 (—) 38.81 (—) 56.73
Total (—) 132.67 (—) T0%89 (—) 297.06

The accounts of Shipping Corporation
of India for the extended year 1985 86
ending on 30.6.1986 are under preparation
apd Shipping Corporation of India is likely
. ta meke a small profit during this year.
The two public sector shipyards namely
Hindustan Shipyard Ltd., and Cochin Ship-
yard Ltd. are likely to incur losses of Rs.
30.98 crores and Rs. 8,64 crores respec-

tively during 1985-86.

(b) The total amount recoverable both
principal and interest by Shipping Develop-
ment Fund Committee from shipping
companies as on 31.3.1986 is Rs. 1085.57
crores. In addltion, certain amounts aie
recoverable by the Govt. from the two
public sector shipyards, Cochin Shipyard
Ltd. and Hindustan Shipyard Ltd., which
were advanced to them as ways and meana
Joans as well as for investment ia assets.

(c) Short term hiring/chartering  of
vessels by the shipping companies, based on
commercial judgement of the companies
concerned having regard to their trade
requirements, 18 approved by Director
General Shipping. Policy with regard to
long term charter of ships via-a-Yis oqtrisht
purchase of ships is under copsideration of
the Government.

{Tranaslation)
Renovation of Kutb Minar, Delhi

1504, PROF. CHANDRA BHANU

DEVI :
SHRI KALIl PRASAD
PANDEY :

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state ; ‘

(a) whether the Central Government
are renovating the historical Qutb Minar
Delhi;

(b) if so, the time by which this work
is likely to be completed; and

(c) whether it vill be thrown open to
the tourists after completion of repairs ? ‘

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NaRASIMHA
RAO): (a! Yes, Sir.

(b) The repairs are likely to be com-
pleted by 1988,

(c) No, Sir.

[English]

Imbalance in Freight and Passenger
Traffic In South eastern Rallway

1505. SHRI SATYENDRA NARA.
YAN SINHA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether South-Eastern Railway is
the largest carrier of bulk commodities like
coal, iron ore etc. in the country;

(b) whether in view of the goods move-
ment in South-Eastern Railway, passenger
transport is not given due importance;

(c) whether as a 71esult, there is.
maximum overcrowding on this railway;
end

(d) if so, ivhn steps are being taken to
correct this imbalange ? ‘ :
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... THB MINISTER OF STATE OR THE

MINISTRY OF RAILWAYS (SHRI
. MADHAVRAO SCINDIA) : (a) Yes,
‘Sir.

i --(b) Ne, Sir."

(c) and (d) There is no special over-
crowding on the Sonth-Eastern Railway.
The requirements of traffic are met by
augmenting loads of trains and providing
through coaches, etc., withir the resources
avsilable with the Railways.

Know-how to Manufacture CT
Scanners

1506. SHRI VIJAY N. PATIL: Wil
the Minister of HEALTH AND FAMILY
WELFARE be plecased to state :

(3) the number of CT Scanners in the
country and the places where they are

used;

(b) whether Government have techno-
logy and know-how to manufacture CT
Scanner in the country; and :

(c) if so, the details of the scheme to
manufacture CT Scanner in the country ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ)
KHAPARDE) : (a) The Government do
pot have the information about the pumber
of C.T. Scanners and the places where they
have been installed. However, according
to the available information 26 institutions
bave bgen granted customs duty exemption
certificate for improving CT Scauners.

() and (c) Yes. The CT Scanncrs are
alicady being manufactured presently by
M/s Uniscan & Sonics, Chandigarh.

i

. Shifiing of Western  Rallway
'Headquarters from Bombay to
SRS Baroda

"1309. SHRI RANJIT SINGH
QAB'KWAD : Wil the Minister of
RAILWAYS be pleased to:state i
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 (a) whether QGoveramen oropose to
shift the Western Railway Hoeadquarters
from Bombay to Baroda in view of major
railway line of the Western Railway passin
from Gujarat; :

(b) whether question of shifting the
Western Railway Headquarters from
Bombay to Gujarat is being agitated over
the last two decades; and

(c) if so, the reasons for not accoiding
approval to the popular demand ? '

THRE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINLIA) : (a) No,
Sir.

(b) Representations have been received
from time to time in this regord.

(c) Shifting of a we'l-est:.blished office
from Bombay will involve tran<fer of a
large number of staff and other allied
problems, It will also involve considerable
expenditure which, due to severe constraint
of resources will not be desfrable. Also,
the needs of rail urers of Gujarat State are
being satisfactorily met by Rajkot Bhav-
nagar and Baroda Divigsiods and Ahr» edabad
Area of Western Rai way which are located
in Gujarat State.

[ Translation)

Computers In Central Universities

1508. DR. CHANDRA SHFKHAR
TRIPATHI : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be p'eased
to state :

(a) whether Government have tikep a
decision to instal computers in al! the
Central universities of the country:

(b) if so, the date from which com*
puters will start functioning in all the
Centra! universities; and

(c) the estimated amount of expenditure
likely to be incurred in installing computers
in @'l these uni ersitics ?
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THE MINISTER OF HUMAN RE.
SOURCE DEVELOPMENT ° AND
MINISTER OF HEALTH AND FAMILY
- WEBLFARE (SHRI P.V. NARASIMHA
RAO) : (a) and (b) The Compsuters -have
already been installed and are operational
in six Central Universities i.e. Delbi
University, Jawaharlal Nehru University,
Banaras Hindu University, Aligarh Muslim
University, Hyderabad Ubniversity and
Visva-Bharati. The installation of a com-
puter is in progress in the North-Bastern
Hill University which is _likely to be
operational by March, 1987. Indira
Gandhi National Open University and the
Pondicherty University were established in
September, 1985 and October, 1988,
respectively,. However, these Universities
will also be provided with computer facili-
ties as and when other infra-structure is
complete. -

{c) The total exvend.ture on computers
in the seven Central Ugiversities is about
Re. 33.17 lakhs.

{English]

Derailment of 426 Dn Saryu Express
and Collision of 166 Up Sabarmati

Express

1509. SHRI MOHD. MAHFOOZ AL
KHAN : Will the Minister of RAILWAYS
be pleased to state :

(a) whether a number of persons were
killed when some bogies of 426 Dn Saryu
Express derailed near Piparpur on Sultan-
pur-Pratapgarh Section of the Northern
Railway recently;

(b) whether it is also a fact thata
number of persons were kitlled and several
others injured when the engine and some
bogies of 166 Up Sabarmat: Express ramm-
ed into some wagons near Tanjpur Station
of Ujjain Division recently;

(c) if so, the details of the casualties as
a result of both the accidents;

(d) whether any inquiry has been con-
ducted by Government into these train
mishaps; and h
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(e) if so, the details .of -the Budiogs
thereof 2 ' ST

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) & (b) Yes,
Sir, ‘

(c) In these two accidents 22 persons
lost their lives and 55 sustained injuries.

(d) and (¢) Both the accidents are being
enquired into by the Commissioners of
Railways Safety and their reports are.
await ed. ‘

Vayudoot Service between Goa
and Diu

1510. SHRI SHANTARAM NAIKX :
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether Government propose to

start Vayudoot service between Goa and
Diu;

(b) if so, the steps that Government
bhave taken in this regard;

(c) whether the repairs of Diu airport
including the air-strip is required to be
done; ‘

(d) if so, the time by which the whole
exercise would be completed; and

(e) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) to (e) Vayudoot
has plars 10 sirlink Dju with Bombay and
Ahmedabad during the financial year
1986-87 subject to availubility of  infras-
tructural facilities and aircraft capacity.
There are no plans to provide direct ais-
link between Diu and Goa. The  Unios
Territory Administzation has taken steps,
with the permission of the Indian Air Force,
for resurfacing of the runway and associa-
ted pavements at Diu, Necessary guidamce
in thiv bebalf 'is being provided by the
National - Airperts  Authority. Time

!
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sobvedule by which the airport can be
commissioned for Vayadoot operations will
be known ouly after the- plans have been
figalised by the Union  Territory
Admiaistration.

. Treatment for T.B. Patients
in Tribal Areas

1511. SHRI HARIHAR SOREN :
will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state *

(a) whether T.B. patients are found
mostly in the tribal areas ;

(b) if so, the reasons thereof ; and

(c) the steps takea to ptovide adequate
treatment to the patients in the tribal

areas ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAP-

ARDE) : (a) No Sir.

(b) Does not arise.

(c) Under the Naisonal TB Contro!
Programme free diagnostic and treatment
facilities are available in the country
{ncloding the Tribal areas. District TB
Clinics have been established in 366 dis-
tricts. The emphasis is on early detection
of TB cases, examination of sputum at the
pearest PHC and District TB Ceontres and
domiciliary treatment evenin tribal areas.

Incentives to Philenthropic and
Charitsble Institutlons to Establish
Educationa! Institutions

1§12: SHRI E. AYYAPU REDDY :
Will the Minister of HUMAN RESOURCE
BEVELOPMENT be plessed to state

(a) whether incentives are proposed to
be given to philanthropic and charitable
institutions as well as private entreprenours
tq  eastpblish educational institutions
ioc lud ing Universitied § ond
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{b) whether any awards have been
institgted to recogoise and encourage
individuals who have dedigated themselves
to the cause of education in the country ?

THE MINISTER OF HUMAN
RESOURCE  DEVELOPMENT AND

. MINISTER OF HEALTH AND FAMILY

WELFARE (SHRI PV. NARASIMHA
RAO)  (a) and (b) The National Policy on
Bducation 1986 provides :

*Non-government and  voluntary
effort including social activist groups
will be encouraged, subject to pro-
per management, and fnancial
assistance provided. At the same
time, steps will be taken to prevent
the establishment of institutions set
up to commercialise education.’

Several awards are given by the
Central and State Governments to
meritorlous teachers. and scholars.
Distinguished educationists, scientig-
tists and teachers have also received
Padma Awards from (ime to time.

[Teanslation)

Navodaya School in Kanpur Dehat

1513. SHRI JAGD‘ISH AWASTHI :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether there is a proposal to open
a Navodaya School io Kappur Dehat undetr
the new education policy ;

(b) if so, whether the site has been
selected, if so, the name thereof ; and

(¢) if not, the reasons therefor ?

THE  MINISTBR Of HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO); (2) Under the scheme for setting
up Navodaya Vidyalayas one such Vidyalays
would” be set upin every district of the
country during the Seventh Five Year Pian.
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(& and (c) Different districts in each
State are sought to be wcovered in s
phased manner. Decision for opening a
Navodaya Vidyalays in Kaopur Dehat
would also be taken in the light of offers
received for land andfor buildings in due
course.

{Englisk)

Alr Taxi Service

1514. SHRI DINESH GOSWAMI :
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether Aijr Taxi Service is being
introduced in all the major cities and
tourist spots in the country ; end

(b) whether Government propose to
undertake an independent evaluation of
experience of air taxi system in U.S.A.
and other ciuntries where this service is
losing its popularity ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Operation of
Air Taxi Services in the country has been
approved in principle. The guidelines for
the opcration of the scheme will be issued
shortly.

(b) No. Sir.
{Translation)
Rescrvation of Seats of SC/ST
Candidates in Pre-Medical Testa
1515. SHRI DILEEP SINGH
BHURIA : Wijll the Minister of HBALTH

AND FAMILY WELFARE be pleased to
state :

(a) whether the reservation of seats
-and the percentage of marks to be obtained
in the Pre-medical testr for admission of
candidates belonging to Scheduled Castes
and Scheduled Tribes in medical colleges is
upiform in all the States ;
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(b) if not, whether Government ace:
considering any propossl for prescribing &.
uniform percentage in regard to reserva-
tion in all the States ; and: ‘ "y

(c) if so, the percentage thereof and
whether the present reservation would be
increased 7

THE MINISTER OF STATE IN THE
DEPARTMENT Of HEALTH IN THB
MINISTRY OF HEALTH AND .FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) All State Governments/
medical colleges have been advised to
reserve 1S per cent seats for Scheduled
Castes and 7} for Scheduled Tribes for
aamission to MBBS courses, However,
there is no uniformity among the States in
the matter of providing recervations for
SCs/STs in medical colleges.

As regards the qualifying marks for
admission to medical -colleges, candidates
belonging to the Schedu(ed Castes and
Scheduled Tribes cecuring 40 per cent
marks in the qualifying examination are
cligible for admission as against 50 per
cent required for general candidates.

(b) No Sir.

‘(c). Does not arise.
[English]

Imbalance in Rural and Urban
Health Services

1516. SHRI NARSING SURYA-
WANSHI : Will (he Minister of HEALTH
AND FAMILY WELFARE be pleaced to
state

(a) whether it is a fact that there is a
need to set right the rural and urban
imbalance in health services ; and

(b) if so, what steps are be,iaa" takep
or proposed to be taken to remove such
imbalance ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THB .
MINISTRY OF HEALTH AND FAMILY:

~
CoW ol
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WELFARE (RUMARI SAROJ KHA-
PARDE) : (a) and (b) Yes, Sir. To pro-
vide adeguate medical .facilities in rural

areas of the wumry by 2000 A.D,, it is’

proposed :—

() to provide one Health Guide for
every village ard at least oOne
trained Dai in every village ;

(ii) to provide a sub-centre and one
male and female multi-purpose
bealth worker for every 5000
rural population in general and
for every 3000 population in
tribal and billy areas ;

(iii) to open n:w PHCs so as to ulti-
mately have one Primarv Health
Centre for every 30,000 rural
population in general and for
every 20,000 population in tribal
and hilly areas ;

(iv) to provide facilities for treatment
in basic specialities at upgraded
Primary Health Centres/Com-
munity Health Centres, to be
established in a phased manner,
so that ultimately there is one
upg aded PHC/CHC for every
one lakh rural population,

The targets under the Scheme of
Training of Dais, Health Guides, establish-
ment of Sub-centres and P:imary Health
Centres are proposed to be achieved fully
i,e. 100% by the end of Seventh Plan,
The establishmeat of Community Health
Centres/Upgradation of PHCs wiil, however,
be achicved 50%, by 1990.

EMU Services Between Barddhaman
aud Asansol

1517, SHRI HANNAN MOLLAH :
Will the Minister of RAILWAYS be
Pleased to state *

(a) whether Government are aware of
the problems faced by the people due to
non-availability  of Suburban facility bet-
ween Bard ihaman and Asansol ; :
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(b) whether Goveroment are also
aware of a resolution of West Bengal
Assombly - demanding ruoning of EM.U,
electric local trains between Barddhaman
and Asansol ;

{c) whether Government have received

any memorandum from the" Railway User’s
Central Co-ordination Commilttee ;

(d) .if 80, the details thereof ;

(e) whether Government
introduce thess facilities ; and

propose to

(f) if so, the time by which these are
proposed to be introduced ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) 10 pairs
of stopping passenger trains and 16 pairs
of mailfexpress trains, sl hauled by
electric locos, are available on Barddha-
man-Asansol section. These services are
adequately meeting the requirement of
traffic.

(b)to (d) Yes, Sir. It hasbeen suge
gested that EMU services be extended upto
Asansol.

(c) & (f) Very heavy financial invest-
ment will be required to make the section
fit for running EMU trains and fot pro-
curement of additional EMU stock. In
vicw of scarcity of resources no likely date
can be given at this stage.

Division-wise break-up of Railway
Stations having Passengers
Amenities

1518, SHRI HANNAN MOLLAH :
Will the Minjster of RAILWAYS be pleased
to state

(a) the Division-wise number of railway
stations all over the country ; and

(b) the division-wise number of railway
stations having facilities of covered and
uncovered platforms, pure d;mhng water,
latrines, waiting rooms and
announcement systems ?
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THE MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
The information is being collected and will
be laid on the Table of the Sabha.

Linking of NOIDA with Delhi/New
Delbl with Railway Lines

SHRI RAM PUJAN PATEL :
of RAILWAYS be

1519,
Will the Minis er
plcased to state:

(a) whether Railway authorities have
made aoy survey in NOIDA area in res-
pect of Linking NOIDA with Delhi/New
Delhi during the last three-four years ; ff
80, the results of the survey and the pro-
gress made so far in'this respect ;

(b) whether Government had planned
to provide a Rail link between Vivek

Vihar and Vikas Puri ;

(c) whether Government propose to
liok NOIDaA also by Rail with Delhi/New
Delbi in the nezr future ; and

(d) if so, by when and if not, the
reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
M \DHAVRAO SCIND1A) : (a) No, Sir.

(b) No, Sir.
(c) No, Sir.

- (d) Does not arise,

Frank furt Book Fair

1520. DR. B.L. SHAILESH : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether bis attention has been
drawn to the reports which appeared
recently in the press about certain alleged
"deficiencies and weaknesses in organisation
of the Frankfuit Book Fair ;

(o) if 80, the details thereof ; and
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{c) the steps pr-obosed to be tsken to
safeguarrd against tuch criticism in holding
future Interpational Book Fairs ?

THE MINISTER ©OF HUMAN
RESOURCE DEVELOPMENT ' AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) Yes Sir.

(b) and (c) Frankfurt Book Fair with
its focal theme °‘‘India=—Change in Con-
tinuity’’ was marked by an unprecedented
interest in Indian books, Over 10,000
titles contributed by 1090 publishers from
India were displayed. Indian publishing
industry received unparalled exposure
among readers, scholars, librarians, jour.
nalists, publishers, booksellers and printers
of the worid. India’s participation and the
various cultural events were well commen-
ted by press, radio and television of the
Federal Republic of Germany. Arrange.
ments made by the Book Fair Authorities
were quite satisfactory., This being an
important and big event, it attracted com-
meants of different shades from the public
and the press. Some of the deficiencies
and weaknesses mentioned in the press are
that ; some printing mistakes were found
in the catalogue of Indian books displayed
by Frankfurt Book Fair Authorities, but
prepared by the National Book Trust, the
publishers were not briefed properly, there
were no arrangements for sale of books;
and that Iodian authors idvited by the
Frankfurt Book Faii Authorities were not
given an opportunily to meet Germen
authors. etc.

According to the rules of the Frankfort
Book Fair, sale of books is not permissible.
The publishers were properly briefed by
the National Book Trust in advance. The
catalogue of Indiap books displayed by
Frankfurt Book Fair Authorities was to be
prepared by them, but they dropped this
project, a few week before the start of the
Fair, It is a fact that some mistakes
croept in the huge catalogue as the same
bad to be compiled by National Book
Trust at short notice.

Infant and Maternal

Rates

1521. DR. B.L. SHAILESH : Will the
Minister of HEALTH AND FAMILY
WELFARE be pieased to stato :

Mortality
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(g) whether in Iodia, the pre.natal
Mortality Rate (PMR), Infant Mortality
Rsate (IMR) and Maternal Mortality Rate
(MMR) is high particularly in the rural areas
and if so, how it compared with other
countries in Asia ; o

(b) whether 6.3 per cent of the pew
born are either dead or. die within first
week of life, whereas 11.4 per cent of
children die beforc their first birthday ;
and

(¢) if so, what positive steps Govern-
ment propose to take to reduce the infant
mortality rate and assure child survival to
ensure the voluntary acceptance of the
family programme which persently conti-
pues to be poor despite all the incentives
and prize schemes ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) According to the available
Data, Pre-natal Mortality Rate (PMR) in
India (53 6 in 1983) is higher than that of
Thailand (1.2) and Japan (6.8). Infant
Mortality Rate (IMR) which is 104 in
1984, is higher than that of Bahrain,
Brunei, China, Cypors, Hong-Kong, Indo-
pesia, Iraq, Israel, Japan, Jordon, North
Korea, South Korea, Kuwait, Lebaoon,
Malaysis, Maldives, Mengalia, Phillippines,
Qatar, Singapore, Srilanka, Syrian Arab
Republic, Thailand and U.AE. and, is
lower than that of Afghanistan. Bangladesh,
Bhutan. Burma, Kampuchea, Democratic
Republic of Yeman, East Timer, Iran,
Laos, Nepal, Oman, Pakistan, Saudi
Arabia, Tuikey, Vietnam and Yeman.

Sample Registration System (SRS of
RGI) does not provide required data on
maternal Mortality,. However  Aunual
Repoits (Rural) on survey of cause of
death and Aunual Reports (Urban) on
Mortality statisties of causes of death have
estimated that for 1983, the per-centage of
maternal deaths to the tota) deaths at the
national level is 2.2.

. (b) No 8ir; according to S.R.S. 5.36 7%

. of the children die within the first week of

“lige (1983) and 10.4% of the children die
before their first birthday (1984).
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() Steps taken by the Government to
teduce these .mortality rates joclude
expansion of the existing health infrastruc-
(ure, traipiog of traditional birth attenda-
manpower, health
education, adoption of °‘risk® appoach,
universal immunization of pregnant women
and children, control of diarrhoeal
diseases, prophylaxis against nutritional
anemia and supplementary nu rition under
I.C.D.S. scheme.

Trial Run and Delivery of Maraths
Majesty Built by Cochin Shipyard

1522. DR. B.L. SHAILESH : Will
the Minister of SURFACE TRANSPORT
be pleased to state : .

(a) whether the ‘““Maratha Majesty”’,
the 75000 DWT vessel and the fourth ope
beiog built by the Cochin Shipyard was
taken out for trial roos during the last
month }

(b) if so, the results thereof ;

(c) the estimated cost of the ship and
the advance, if any, paid by its buyers, the
Chowgules ;

(d) whether the Chowgule Steam ship
Company, has taken delivery of it ;

(e) if not, what was their objection ;
and

(f) how Government propote to
proceed in the matter and enforce the
delivery ?

THE MINISTER OF STATE OF THB
NINISTRY OF SURFACE TRANSPORT
(SHRY RAJESH PILOT) : (a) Ye."

(b) Al tests and trials planned were
carried out except speed test,

(¢) The price fixed by Gevernment for
004 is Rs. 32.327 crore whercas the
tentative.cost of its comstruction, is Rs,
44.85 crores. The instalments received
from the owners, including SDFC loan

ore Rs. 19,123 crores,
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(d) to (f) The ship is getting ready for
delivery by end November 1986. While
earlier, M/s. Chowgules had given notice
of rescinding the con:ract for 004, CSL
bas already contested their claim. In the
meanwhile CSL have given notice to M/s,
Chowgules for delivery of the ship.

Ca}go Mix-Up at Delhi International
Airport

1523. DR. B.L. SHAILESH : Will the
Minister of CIVIL AVIATION be pleased
to state ¢

(a) whether there have been cases of
eargo mix-up at Indira Gandbhi Internatio-
nal Airport cargo complex recently ; and

(b) if so, the steps being taken to
check this ?

)}

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) There has been
only one case of mix-up out of 7393 loaded
pallets handled at LG.I. Airport during
the period from 1.5.86 to 31.10.86.

(b) Airlines have been advised to fix
destination tags on the loaded pallets for
clear identification and to re:-check the tags
prior to their Joading onto the dircraft.

Development of Duvvads rallway
station in A.P.

| 1524. SHRI S. PALAKONDRA-
YUDU : Will the Minister of RAILWAYS
be pleased to state @

: (a) whether the Railway Board has
approved the Master Plan to develop
“pDUVVADA” railway station in Andhra

Pradesh ; and

(b} if so, the details of the Master
Plan and the amount sanctioned ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

() Question does not arise,
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Irrigation Pro]qctl of Andhra
Pradesh Pending for Approval

o

1525 SHRI S. PALAKONDRA-
YUDU : Will the Minister of WATER
RESOURCES be pleased to state :

v

(a) the umber of project proporals of
Andhra Pradesh pending with the Union
Government for clearance ;

(b) the amount already spent by the
Government of Andhra Pradesh on those
pending projects ;

(c) the reasons for delay to give
clearance ; and

(d) whether it is a fact that the
proposed/estimated amount of a particular
project/projects will go “double if more
time is taken in the matter ?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND) :
(a) One major and 3 medium projects are
under examination in Central Water Com-
mission and 9 major and 4 medium
projects are pending with the State
Government for compliance of the com-
ments of C.W.C./ obgervations of the
Planni~g Commission.

(b) An amount of Rs. 6 20 crores has
been incurred on the projects upto end
of Sixth Plan and the anticipated
expenditure during 1985-86 is sbout Rs,
1 59 crores.

(c) The projects are pending clearance
broadly because of the following reasons :

(i) Delay in submission of complete
data/information in respon e to
the comments of the CWC/Deptt.
of Environment & Forests.

(ii) Inter-State aspects to be resolved
with the concerned States.

(fii) Clearance from the environmental
angle and for the release of forest
land under the Forest Conservation
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(@) The increase in cost also ' depends
on many factors including rise in prices.
It is difficult to indicate the exact amount
of increase oo this account,

Kanpur Byepass

1526. SHRI SYED SHAHABUDDIN :
Will the Minister of SURFACE TRANS-
PORT be pleased to state ¢

(a) whether the work on the Kanpur
bye-pass has been tuken up ;

(b) if so, the estimated cost thereof and
the date of commencement of the work ;

(c) whether work has been proceeding
according to schedule and the date when
it is likely to be completed ; and

(d) the reasons for delay, if any ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) to (d) There is
no such work under execution at present
on National Highways. A Byepass on
National Highway 2 at Kanpur in Uttar
Pradesh was however completed and
opened to traffic in the year 1983,

Emergency Landing of Boelng 737
at Bombay Airport

1527. SHRI MOHANBHAIl PATEL:
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether it is a fact that an
emergency landing of an Indian Airlines
Boeing 737 was made in Bombay on 7
October, 1986 following a false fire alarm
in the cockpit ; and

(b) if so, ‘the action proposed to be
taken to ensure safety of passengers due to
emergency landings and false alarms ?

THE MINISTER OF STATE OF
THE MINISTRY OF CIVIL AVIATION
(SHRI JAGDISH TYTLER) : (a) Yes,
Sir.
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(b) A Board is investigating the
accident, In the meanwhile a fleet-wise
inspection of iasulation of the fire wire and
overheating  detection system is teing
carried out. At the recommendation of
the Bocing Company, additional checks on
this system are also being carried ' oyt
during Mzintenance cycles.

.

National Cultural Heritage Bill

1528. PROF. NARAIN CHAND
PARASHAR : Will the Mirister of
HUMAN RESOURCE DEVELOPMENT be
pleased to refer to the reply given to
Unstarred Question No, 4185 on 14th
August, 1986 regarding interference by
INTACH in the working of ASI and
State :

(a) whether Government have since
finalised their views on the draft of the
*National Cultural Heritage Bill’ as
suggested by the INTACH ; and

(b) if so, when the bill is likely to be
introduced in Parliament ?

THRB MINISTER OF HUMAN RESOU-.
RCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WEBLFARE
(SHRI P.V. NARASIMHA RAO) : (a) and
(b) Not yet, Sir. The draft bill is under
scrutiny,

Constraction of Hieun Tsang Memor-
jal in Bihar

1529. PROF. NARAIN CHAND
Ministet of
HUMAN RBSOLRCE DEVELOPMENT

be pleased to state :

() whether the Hieun Tsang Memoria
under construction at Nalanda in Bibar has

since been completed and started
functioning ;

(b) if s0, the total cost and period of

construction and a brief outl'ne of the

activitics and the funciions casried out at
the Memorial ;
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~ (c) whether there is any co-ordination
between. the activities of the Nalanda Maha
Vibar located nearby ; and

(d) if not, whether any co-ordination is
proposed to be established ?

THE MINISTER OF HUMAN RESO-

URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARB
(SHRI P.V. NARASIMHA RAO) : (2) The
construction of the Hisun Tsang Memorial
has been completed but has not started
functioning,

(b) The total expenditure is Rs. 46.42
lakhs. The ' conftruction commenced in
1961 and was completed in 1984. The
activities and the functions sare yet to be
determined.

(c) and (d) The construction was
completed in 1984, In March 1985, the
Government of Bihar agreed in principle to
the merger of Hieun Tsang Memorial with
the Nava Nalnda Mahavibra and to
cstablish an autonomous organisation.
However, thz State Government has since
indicated that a thinking has developed for
establishment of an Open Uaiversity at
Nalanda incorporating the Nava Nalanda
Mahavihara into it. The matter is stil)
under consideration,

Gama Camera for Treatment of MIC
Gas Vietims

1530. SHRI CHINTAMANI JENA :
Will the Mirister of HEALTH AND
FAMILY WELFARE be pleased to state :

- (a) whether the
treatment of MIC gas victims in Bhopal
has not been installed till date ;

(b) whether . the State Gas Relief
Commission h1s c<ven cancelled the purchase
orders of certain ancilliary safety divices
needed for the camera ; and

(c) if so, the reasouns for the same snd
the action proposed to be taken by
Government to ensure instaliation of the
camera at the carliest and purchase of

NOVEMBER 13, 1986 ”
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certain  other ancilliary nfety
required for the camera ?

devices

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA.
RDE) : (a) to (c) The information is being
collected from the Government of Madhya
Pradesh and will be laid on the table of
the Sabha,

Proposal to 'reserve Compartment
for Suri Passengers in Viswabharati
Passenger

1331. SHRI GADADHAR SAHA :

Will the Minister of RAILWAYS be
pleased to state ;

(2) whether there is any proposal to
reserve a compartment for Suri Pasgengers
in Viswabharati passengers train ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise,

Dieselisation of Mayurakhi Fast
Passenger

1532. SHRI GADADHAR SAHA: Will
the Minister of RAILWAYS be plcased to
state

(a) whether there is any proposal to
haul Mayurakhi fast passenger by diesel
engine ;

(b) if so, the details thereof ; and
(c) if not, the reasons therefor ?
THE MINISTER OF STAPE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) ard (b)

No, Sir.

(¢) The Railways are facing an acute
shortage of diesel locomotives which are
primarily committed to the movement of
essential freight traflic.
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'Removal of Deficiencies in Natiopal
Highway Grid/System

1533, SHRI BA.LASAHEB VIKHE
PATIL : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether any measures are proposed

to be taken to romove the deficiencies in.

National Highway Grid/System to avoid
fuel wastage and higher vehicles costs;
and

(b) if so, the details thereof including
the expenditure to be incurred thereon
during the current year?

THE- MINISTER OF STATE OF THB
MINISTRY OF SURFACE TRANSPORT
(SHRI RAIESH PILOT) : (a) and (b) The
deve'opment and improvement of the
Natiopal Highways is a continuous process,
A sum to the extent of Rs 5676 crores is
required to romove existing deficiencies
on National Highways as on 1st April,
1985. Depending upon  the resources
available, improvement works are taken up
to remove the deficiencies in the system,
During current financial year there is a
provision of Rs. 266 crores for being
incurred on various National Highways
in the Country.

Fictitions Sterilisation Cases and
Misuse of Disbursement Money

1534, SHRI BALASAHEB VIKHE
PATIL : Will the Minister of HEALTH
AND FAMILY WELFARB be pleas:d to
state :

(a) whether it is a fact that in most
of the cases sterilisation targets are mani-
pulated by the lower ranks working at the
district headquarters and the viliages
and registers are just filled in
with fictitious names and addresses and that
money meant for disbursement as inoentive

is misused ;

(b) if so, what steps Government have
taken to check these malpractices; and

(0) if not, what is the correct positipn ?

KARTIKA 22, 1908 (S4X4)
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THE MINISTER OF STATE IN THE
DEPARTMENT OF HE ALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAP-
ARDE: (a) to (c) A regular system of carry-
ing out field evaluation on sample basis in
selected districts of various states is in
operation through interview of acceptors
and verification of  records/registers
maintained at differeat leveis. These reports
reveal that in most of the cases acceptors of
sterilisation reported by the states, are found
to be genuine. State Governments are kept
informed of major findings of field
evaluations.

[Translation]

Development of Visva.Bharati

1535. SHRIMATI MADHURER
SINGH : will the Minister of HUMAN
RESOURCE DEVELOPMENT ‘'be pleased
to state :

(a) whether the University Grants Com-
mission has accorded approval for develop-
ment and expansion of Vlsva-Bhatau. Santi-
niketan ; and

(b) if so, the salient features thereof
gand the experditure involved therein 7

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SARI P.V. NARASIMHA

RAO : (a) Yes, Sir

(b) The University Grants Commission
has allocated a8 s.m of Rs. 4.0 crores for
development of Visva-Bharati daring the
Seventh Plan period. Against this approved
allocation, the following developmental
programmes have been sanctioned :~—

(i) Books/Journals Rs. 2.0 lakh
(i}) Bquipment Rs. 2.0 lakh
(iii) Construction of
hostels Rs. 36.0 lakh
(iv) Medical Health '
Scheme Rs. 27.0 lakh

Rs. 15. 50 Jakh

Rs. 82 50 lakh

(v) Miscellaneous
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In addition, UGC bas agreed to sanction
Rs. 33. 66 Iakhs for commemoration of
125th Birth Anoiversary of Rabiodranath
Tagore and Rs. 36.50 lakhs for import of
equipment for studies of the Fine Arts and
Agricultural Bducation under a Cujtural
Agrecment,

The Commission has also accepted, in
principle, the University’s proposal for
construction of Art Gallery.

{English]

Nepal's Association In Talks About
Augmentation of Ganga Waters

1536. SHRI NITYANANDAMISHRA : .

SHRI JAGDISH AWASTHI :
SHRI SAIFUDDIN CHOW-

DHARY :
SHRI G.G. SWELL :
SHRI DINESH SINGH :

Will the Minister of WATER RESO-
URCES be pleased to state @

(a) whether Nepal has agreed to be
astociated with the joint Indo-Bangladesh
move to augment flow of Ganga Waters ;

(b) if so, whether the joint Committee
of experts of India and Bangladesh has
taken steps to collcct data from Nepal for
this purpose ; and

(c) whether ' Nepal has made any sug-
gesiion in this reeerd and if 5o, the details
thereof ?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND :
() to () The Indo-Bangladesh Joint
Committee of Experts have sought from
HMG Nepal the data and information
needed for its stady on the possibility of
augmenting the flows of Ganga at Farakka
through storages is Nepal. HMG Nepal
assured the Joint Committee of Experts of
Nepal’s co-operation on the basls of mutual
benefit and stated that they would examine
the JCB's list of requited data in depth and

respond later.
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Mini Irrigation Projects For Kerala

1537. SHRI T. BASHEER : Will the
Mibister of WATER RESOURCES be
pleased to state :

(a) whether the Government of Kerala
has approached the Centre for Considerae
tion of setting up mini irrigation projects in
State ;

- (b) whether it is a fact that negotiations
for external help for implementing these
projects are in hand ; and

{c) if so, the datails thereof ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA.
NAND) : (a) and (b) Y es, Sir,

(c) The proposal has been posed to the
Buropean Economic Community for finan.
cial assistance.

Repair and Maintenancer of National
Highways During 1986.87

1538. SHRI SYED SHAHABUDDIN :
SHRI VIRDHI CHANDER JAIN;

Will the Mioister of SURFACE
TRANSPORT be pleased to state : ‘

(a) the estimated expenditure o repairs
and maintenance of National Highways
during 1986-87;

(b) the major new works including
widening and strengthening of existing
National Highways to be undertaken during
the current year ;

(c) whether any widening and streng-
thening work of the segment of National
Highway No. 31 North and South of
Kishanganj in Bihar is to be undertaken
during the current year ; and

(a) if o, tne details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) ‘ (a) Rs. 100.00
crores.

(b) A statement Is given below.

(c) and (d) The segment of National
Highway No. 31 North and Seuth of
Kishanganj in Bibar is already double-lane
and there is no proposal for widening/
strongthening of this portion during the
current year.
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Statement

Scheme-wise extract of works provided in 1986.57 Annual Programme

S. No. Item Cost
(Rs. in crores)

Road Works
1. Construction of missing links 19.00
2. Improvement to low grade sections 8.49
3. Widening to two lanes (without strengthening) 24.35
4. Widening and strengthening single lane to two lanes 15,26
3. Strengthening to weak two lane stretches 52.28
6. Reconstruction/widening @cak/narrow culverts ' 9,25
7. Providing byepasses around congested towns 25.10
8. Approaches to bridges 9.45
9. Widening to four lanes 17.76
10, Strengthening weak major arterial routes 56,29
11. Misceilaneous items 48.01
Total 282.54
Bridge Works
1. Missing major bridges 20.42
2. Replacement of submersible major bridges, dips, vented
* causeways with High level bridges 5.50
3. Reconstruction/widening of oarrow/weak & damaged major
bridges including construction of bridges on missing links 5$7.76
& byepasses :
4., Minor bridges 41.72
S. Bridge on Nationsl Highways proposed for four-laning 0.80
6. Road over/under bridges 20.96
7. Bridge works on strengthening of arteriil routes 1.50
8. Miscellaneous items ___2_2
Total 149.39
World Bank Project‘a (Roads & Bridges) __3_3_1_:?
Grand total : 756.03

Mt S Suon
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éettlng op Community Irrigation
Centres

1539. DR. K.G. ADIYODI: Will
the Minister of WATER RESOURCES be
pleased to state :

(a) the State-wise number of Community
Irrigation Centres being set up in the
country and the allocation made for each
State;

'(b) whether priority will be given to
Scheduled Caste/Scheduled Tribe areas;
and \

() if 80, the details thereof ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) to (¢) Information is being collected
and will be laid on the Table of the

House.

Amendment to Prevention of food
Adulteration Act, 1954

1540. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE bc pleased to
state : '

(a) whether Government have decided
to amend the Prevention of Food Adultera-
tion Act, 1954 considering some irregularis
ties pointed out by the High Courts and
Supreme Court in the matter of food
adulteration; and

(b) if so, the details in this
if not, the reasons therefor ?

regard and

THE MINISTER OF STATB IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDRE) : (a) and (d) The Govern-
ment has initiated action to amend provi.
sions of the Prevention of Food Adultera-
tion Act, 1954 on the basis of suggestions
received from various quarters.

NoveMmakh 13, 1986
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.Non-Playing of Indian National
Anthem at Seoul Asiad

1541. SHRI BASUDEB ACHARIA :
SHRI ANIL BASU :

SHRI SAIFUDDIN CHOW-"
DHARY : ‘

SHRI HANNAN MOLLAH ;
SHRI DINESH GOSWAMI :

Will the Minister of HUMAN RBs
SOURCE DEVELOPMENT be pleased to
state : i

(a) whether Government are aware
that in the Tenth Asian Games at Seoul
Indian contingent marched while some song
other than the National Anthem was being
played;

(b) whether it is a fact that our
National Anthem was also not played at
the time when Gold Medals were awarded
to our Gold Medal winners;

(c) whether any protest was lodged by
Government with the organisers; and

(d) if not, the reasons therefor ?

THB MINISTER OF STATE IN THB
DEPARTMENTS OF' YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THB
MINISTRY OF HUMAN RESOURCE
DEVELOPMBNT (SHRIMATI MARGA-
RET ALVA) : (a) National Anthems are’
never p'ayed during the march past in
Asian Games and accordiogly our national
anthem was also not played during march
past of the Indian contingent in the opening
ceremony of X Asian Games.

{b) to (d) Our National Anthem was
played at the time when Gold medals were
awarded (0 our Sportspersons in accore
dance with the rules. The queation of
lodging any protest in this connection,
therefore, did not arise.

Law Prohibiting Capitation fee in
Medical Colleges

1542. SHR] G. BHOOPATHY : Will
the Minister of HEALTH AND 1AMILY
WELFARE be pleased to state ;
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(a) whether there is any proposal to
formulate s low prohibiting capitation fees
ih Medical Colleges in the country; and

(b) if so, when ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) ; (a) and () The Govern-
ment of India bhave under consideration
pecessary legislative measures for regulating
fee to be charged from the students of
Medical Colleges and propose to bring
forward the requisite legislation shortly.

Criteria for Appointment of Medical
Superintendent

1543. SHRI RAM PYARE PANIKA :
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) the criteria on which administrators
for hospitals, like Medical Superintendents,
ar® appointed at présent;

(b) whether there is any sststem of
providing training in medical administration
to medical personnel befure they are
appointed as administrators; and

(c) if not, whether any such training
scheme 1s under contemplation ?

MINISTER OF STATE IN THB
DE::I:TMBNT OF HEALTH IN THR
MINISTRY OF HEBALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The Central Health
Service his  four sub-cadr;s-—'l‘eachiu;
Specialist, Non-Teching Specialist, Pubh;
Health and General Duty. As per CH
Rules, 1982, officers holdmg. post in
Specialist  Grade I of Teachiog, N?n-
Teaching and Public Health sub-cadre with
8 years’ reguler service in the respective
grade and Chief Medical Offices in General
Duty Carde with 7 Years’® regular service
in the Grade are eligible for appointment
to the posts of Medical Superintendents/

Additonal Medical Superlntendonsl.

KARTIKA 22, 1908 (S4X4)
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(b) and (c) Some of the CHS officers do
acquire administrative experience while
holding posts in the lower grade before
they are promoted as Medical Superintens
dent/Additional Medical Superintendent,
It is, however, proposed to impart in-gervice
training to senior officers by way of short-
term training course, observational tours
and workshops in the field of Administra.
tion, CHS officers at Junior level are now
being given such training.

Sports standard in States

1544, SHRI NITYANANDA
MISHRA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) the States which have not been able
to come up to the national level of sports
in different games both for team and
individval events;

(b) whether a study has
this regard ?

been made in

(c) if so, the findings thereof: and

(d) the steps proposed to be taken to
raise the level of the Sports in all these
States ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THB
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA): (a) and (b) No study has
been made regarding the States which have
not been able to come up to the pational
leve' of sport: in differant games both for
team angd individual events,

(¢) Does not arise-

(d) Government are already implemen-
ting schemes such as Graats to State
Sports Councils, National Sports Talent
Search Scholarships, All India Rura) Sports
Tourraments, azd Naticnal Sports Cham-
pionships for women which are aimed at
helping the states. to raise standards of
sports,
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Stops to set up Sports Training
Centres for Tribals in Orissa

1545, SHRI NITYANANDA
MISHRA : Will the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state : '
(a) whether Union  Government

propose to set up some training centres for
sports in the tribal belts of Oriisa to tap
young talents who could bs groomed for
national and international events in
future;

(b) what are the schemes now in opera-
tton for tapping talents from raral areas
with particular reference to Orissa;

(c) whether the activities under the
scheme arc being monitored closely; and

(d) if so, what prospects does it hold to
produce better sports taients in the country
in near future ?

THRE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
& SPORTS AND WOMEN & CHILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI MARGARET ALVA) : (a) to
(d) While there is no scheme to set up
training centres for sports in the tribal belt
of Orissa as such, the Sports Authority of
India is implementing a scheme for promo-
tion of Sports in Special Areas which
includes tribal areas generally. The
scheme of All India Rural Spor:s Tourpa-
ments covering block, district and State
jevels aims specifically at promoting sports
in rural areas including those in Orlssa.

The two schemes mentioned above are
operated and supervised by the Sports
Authority of India and Netaji Subhas
National Institute of Sports, Patiala
respectively and hold potential for spotting
of talent among rural and tribal people.

Sub-standard Construction of Indirs
Gandhi International Airport

1546. SHRI NITYANANDA
MISHRA :
"~ SHRI YASHWANTRAO

GADAKH PATIL :
SHRI PRAKASH V. PATIL :

Will the Minister of CIVIL AVIATION
be pleased to state: ,
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(a) whether the Central Buresu of
Investigation has registered cases against
some former top officials of the International
Airports Authority of India in connection
with the alleged malpraetices in the cons-
truction of the Indira Gandhi International
Airport, Delhi; and '

(b) if so, the details thereof and the
total amount of losses involved ? ‘

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) No, Sir. The
Central Bureau of Investigation has not as
yet registered any case.

(b) Question does not arise,

Buying and Selling of Kidneys for
West Asian buyers

1547, SHRI RAMASHRAY PRASAD
SINGH :

SHRI SIMON TIGGA :

Will the Minister of HEALTH AND

FAMILY WFLFARE be pleased to state :
2

() whether it is a fact that trafficking
in live human organs has become a thriving
business in the country and a few hospitals
in Bombay are involved in kidney trade for
West Asian buyers; ‘

(b) whether attention of the Indian
Medical Association has been drawn to
this by some Kuwaiti doctors ; and

(¢) if so, the details thereof and reaction
of Government thereto ?

THE MINISTER OF STATRE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR.

DE) : (a) and (b) At a conference in

Helsinki a Kuwaiti doctor presented a
papes in which he alleged that kidney
transplants in some Kuwaiti natiopals had
been done in Bombay from unrelated
donors for huge monetary consideration. The
Government of Maharashtry have, however,
not sent any report to this effect.

(¢) Does not arise,
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'l‘ehphm Facﬂuy la Compartmenb
- of Passenger Tralns

. 1548. SHRI RAMASHRAY PRASAD
SINGH : Will the Mibister of RAILWAYS
be plened to state :

(a) whether Government are conside-
ring to provide telephone facility in each
compartment of passenger trains for the
convepience of the passengers;

) if 80, the details thereof, and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI!
MADHAVRAO SCINDIA) : (a) No

Sir.

(b) Does not arise.

(¢) Por lack of resources Raijlways bhave

not been in 8 position to plan for mobile
infrastructure of

KARTIEA 22, 1908 (SAKA)
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Bhlpl of . Shipplns Corpmﬂon of
India fined for Carrying Contraband
goods

1549. SHRI RAMASHRAY PRASAD
SINGH :
SHRI MOOL CHAND DAGA 1§
SHRI BALASAHER VIKHE
PATIL :

Will the MINISTER OF SURFACB
TRANSPORT be pleased to state :

(2) whether any ships of Shipping
Corporation of India have beer fined by
Customs Authorities for carrying contraband

. goods; and

(b) if s0, the details thereof and how
the amount paid as fine has been adjusted
in Shipping Corporation of India accounts ?

THE MINISTER OF <TATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (2) Yes Sir.

(b) Details of the cases where fines
have alrecady been imposed on SCI by the

communication; Basic
extensive communicaticn along the Railway Customs authorities from Murch, 1985 are
route is a pre-requisite for such a facility. as follows :—
Name of the Date on Fines imposed
vessel which by Customs
smuggling Authorities
detected
1. MYV State of - 4.4.85 Rs. S6000 on vessel and Rs,
Andhra Pradesh s8000 on Master. Appeal filed by
CL
2. MYV Ravidas 12.7.85 Fines of Rs. 1000/~ ‘mposed on
Master,
3. MV Vishva 31.7.88 Fine of Rs. 30000/—
Anurag 1.8.8% Levied on Master.
2.8.85 Appeal filed.
26.9.85 Fine of Egyptian p unds 6771

4, MV Vishwa
- Shakti

imposed on vessel by the
Customs Au horities of Egypt
Fines levied on the ship and/or ob
ship’s staff in the course of their
duties are recovecable from the
Protection and Indemnity Clab
subject to the deductible of US
Dellars 25000 in any one incident
- and such fines ware reckoned »s
steamer expenses in the accopnts
of the SCI.
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fncome from Passenger Traffic Between
Shoranur and Mangalore

1550. SHRT MULLAPPALLY RAMA.
'CHANDRAN : Will the Minister of
RAILWAYS be pleased to state ©

(a) whether any study has been made
to assess the income to Railways from
pasgenger traffic between Shoranur and
Mangalore in Palghat Dlvision ; and

(b) if 50, the details of annual income
therefrom during the last three years ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS  (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

Legal Proceedings Against Cochin
Shipyard for Non-Delivery of Ships
within Stipulated Time

1551. SHRI MULLAPPALLY RAMA.-

CHANDRAN : Will the Minister of
SURFACE TRANSPORT be pleased to
state *

(a) whether any lapse on the part of
Cochin Shipyard has resulted in non-delivery
of ships to buyers within stipulated time ;

(b) if so, whether any of the buyers
have instituted legal proceedings against
Cochin Shipyard for compensation/breach
of contract ;

(c) if so, the details thereof ;

(d) whether compared to other ship-
yards in the world, Cochin Shipyard is the
slowest in ship production ;

(e) if so, the reasons therefor ; ard

(f) the steps taken by Government to
improve the efficiency of the unit ?

THE MINISTER OF STATE OF THE
MINISRTY OF SURFACE TRANSPORT

NOVEMBER 13, 1986
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(SHRI RAJESH PILOT) : (a) to (¢) No.
The contractual date of delivery of ship
004 is Sept. 1984, Contract provides for
grace period and delays on account of
Force Mujeure, CSL thas claimed force
majeure allowance in respect of this ship.
Owners have been given notice that ship
will be ready for delivery on 29-11-86.
Owners have not accepted in full CSL’s
claim of force'majeure and have given
notice of rescirding contract. Shipyard has
contested the same.

(d) to (f) No precise data about the
productivity norms of otber shipyards in the
world are available, hence it is not feasible
to make comparison of ship production in
CSL with other foreign shipyards.

However, to achieve higher production
and productivity and to adopt improved
method of production CSL has already
concluded a production consultancy agree-
ment with IHI Japan.

Construction of Railway
Andbra Pradesh

Lines in

1552: SHRI V. TULSIRAM : Will the
Minister of RAILWAYS be pleased to
state :

(3) whether Government have conduce
ted various surveys during the last three
years in Andhra Pradesh for laying broad
and meter gauge lincs in that State ;

(b) if so, the details of surveys and
areas covercd ;

(c) the time by which the remaining
work is expected to be completed, if any ;
and

(d) the railway lines gauge-wise pro-
posed to be laid in the States by the end
of Seventh Plan Period ?

THE MINISTER OF STATE OF THH
MINISTRY OF RAILWAYS (SHR]
MADHAVRAO SCINDIA) : (a) Yes, Sir.
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‘ (bﬁ and (¢) Surveys have been comple-
ted for laying new lines in following
sreas ‘—

! B

() Nandyal to Yerraguntla via
Banganapalle, Nossam and Jam-
malamadugu (Length 126 kms.),

(i} Adilabad-Pimpalkutti via Talma-
dugu and Gimma (Length—21
kms.).

(iii) Nizamabad-Ramagundam via Jag-
tal (Length 155 kms.)

(iv) Nidubratu-N:zamapatnan

via
Chandole (Length 22 kms.) '
(v) Pakala Jn.-Katpadi Ja, via
Chittore (L ength 63 kms.)
(vi) Nadig.di Gudur/Kalahasti via
Vinukonda, Podile, Kanigiri and

Rapur (L<ngth—350 kms.)

Surveys for followirg new lines are in
progress and expected to be completed in
1987 ;—

(1)
planned to be commissioned.

Motumari Jaggayapet (BG)
will be comp:eted.
Adilabad Pimpalkutti (BG)

(2)
(3)

Telapur-Patancheru (BG)
Rayadurg-Chitradurg (MG)

(4)
(&)

Regular Supply of Measles vaccines
to Rural Areas in Andhra Pradesh

1553, SHKI V. TULSIRAM : Wil the
Minister - of HEALTH AND FAMILY
WELFARE be pleased to state *

(a) whether measles vaccines are not
regulary supplied in rural areas in Andhra

Pradesh.

(b) the criteria for arranging supplies
to the rural and u:ban areas in Andhra
‘Pradesh as fixed by the Union Govern-
ment | S :

KARTIKA 22, 1908 {S4R4)
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S. No. Survey fo}' New Line

(i) Krishna-Vikarabad via Vutakur,

Abhanagar.
(Length 140 kms,)

(ii) Macherla to Raichur via Gadwal.
(Length 260 kms.)
Rama-

(ili) Kakinada-Kotapalli via

chandrapuram.
(Length 43 kms.)

(iv) Parallel BG line from Guntakal
to Kurnool Town with conversion
from MG into BG from Drona-
chalam to Guntur (470 kms,) via
Giddalur & Vinukona3a.

(v) Parallel BG line from Kdrnool
Town to Secunderabad (224 kms,)
via Mahbubnagar and Podoor.

(d) Following ongoing new lines fully
or partly in Andhca Pradesh will be pro.
gressed in Seventh Five Year Plan accord-
ing to availability of resources for New

Lines :—

Bibinagar-Nadfkude (BG) 110 kns. commissioasd. Balance 39 kms, is also

() will be progressed

() according to availability
() of resources.

Q0

(¢) the names of districts in Andhra
Pradesh which received full. hulf below
half and demaond made by Aadhra P.adesh
Governmen: during the last three yeais; and

(d) the steps taken by Guvernment to
arrange prop regular suppiy of
vaccines ?

THE MINISTER OF STATE IN THEB
DEPARTMENT OF HBALTH IN THE
MINISTRY OF HEALIH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b) Measics Vacciae is
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supplied on a regular basis to the districts
covered under the Uplverssl Immunization
Programme started in 1985.86. No dis-
tinction has been made in this regard bet-
ween rural and urban districts. Andhra
Pradesh has beon receiving full allocation
of Measles Vaccine as per the requirement
of the target population of infants to be
covered in the districis under the Universal
Immunization Programme. f(n addition,
some quantity of the vaccine is also sup-
plied to the State Government to meet its
requirement in the non-UIP areas. The
vaccine is supplied to the State Health
Authorities and, they in turn make further
allotmeat to the districts concerned. Howe-
ver, in the event of an outbreak of Measles,
the State Govi. can utilise the vaccine
available with them and the quantity so
utilised will be recouped by the Govern-
ment of India, later.

(c) & (d) During 19835-86, the two
districts i.e. Cuddapah and Anaatpur,
covered under the Universal Immunization
Programine, were supplied with Measles
vaccine infull. During the current year, 3
more districts i.e. Nizamabad, Kurnoo! and
Mahboobnagar, which have been included
in the programme, received a supply of
3.375 lakh doses against an allocation of
5.98 lakhs doses. The balance quantity
will be supplied during the third and
fourth quarter of the year. Additional
quantity of Measles Vacciue will also be
supplied us and when the import (through
the UNICEF) position improves.

Kerala Government Proposal ..
Promote Sports and Gemes

1554. DR.K.G. ADIYODI: Will the
Minister  of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have under
consideration any proposal submitted by
Kerala Governmeunt promotion of
sports and games ; aig

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE DEPARTMENTS OF YOUTH

. AFFAIRS AND SPORTS AND WOMAN

AND CHILD DEVELOPMENT

NOVEMBER 13, 1986
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84
IN THBE MINISTRY OF HUMAN
RESOURCB DBVELOPMENT (SHRI-
MATI MARGARET ALVA) ; (a) Cettain

_ proposals in outline regarding development

of sports infrastructure in the State have
boen reccived recently. Details of the
different proposals are awaited.

(b) The proposals in outline include
construction of open stadia, indoor stadia,
swimming pools, synthetic athletic tracks,
sports complexes, etc.

Proposal for Unemployment
Allowance ¢o Indian Seamen

1555. SHRI SATYAGOPAL MISRA:
Will the Minister of SURFACE TRANS-
PORT be pleased to state :

4

(a) whether there s
under consideration of QGovernment
to provide unemployment allowance to
our Seamen from Sign-off to Sign-on ;

any proposal

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATB OF THE
MINISTRY OF SURFACE TRANSPORT
(SBRI RAJESH PILOT) : (a) to (c) This
has boen discussed in detail at various
meetings of shipowners and seafarers but
no acceptable scheme has yet been
finalised. Shipowners have expressed their
inability to make funds: available in the
present state of recession,

Close Circnit Television at Railway
Stations

1556. Will the Minister of RAILWAYS
be pleased to state :

(a) whether close circuit television has
been introduced at various important
stations of Indian Railways ;

(b) whether these close cir‘cuit

‘ teles
visions play T.V. Commercials ; ”

(c) whether Goveroment are aware
that these T.V. Commercials aloogwith the
sound of truadling trains play havoo on

busy railway stations ;
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@ whcthe: the purpose of the facility
of chose ‘clrouit system - is:for maklog the
railway enquiry service easily available to
the public ; and

(e) if so, whether Government propose
to take steps to stop silence raggiog T.V.
terminals at stations ?

THE MINISTER OF STATE OF THE
NISTRY OF RAILWAYS (SHRI
ADHAVRAO SCINDIA) (a) Yes. Sir.

( b) Yes, Sir.

(¢) No, Sir.
(d) Yes, Sir.

(e) There is no proposal to discontinue
the system. Instructions have however
been issued to reduce the sound level
wherever it is found to bs excessive.

Construction of B.G. Railway Line
Touching all District Head Quarters
. in Assam

1557. SHRI BHADRESHWAR TANTI ¢
Will the Minister of RAILWAYS be

pieased to state :

(a) whether Union Government have
decided to construct the proposed Broad
Gauge railway line touching all the dls-
trict headquarters in upper Assam ;

(b) whether the lurvey in this respect
has been completed ; and

- (c) if so, the details thereof ?

THB MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) to (c) A
survey for construction of a Broad Gauge
railway line Irom Guwabati to Dibrugarh
connecting Navgaon, Jorhat and Sibsagar has
been conducted. The length of the proposed
line alongwith extension to Tinsukia is 464
Kms and is eitimated to cost Rs. 342
orores. Another survey for conversion of
the existing MG line from Guwahati to
Dibrugarh into BG has also been conducted.

xmum 22. 1§os tsaxa)
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* The length of this line is 545 kms. and is

estimated 10 cost Rs 327 crores. A fimal
decision regarding extension of BG line
beyond Guwahati will bs taken after
examination of the Survey Reports.

Canse of Cancer and Ban on
Advertisement of Tobacco Products

1558. DR. CHINTA MOHAN :
DR. G. VIJAYARAMA RAO:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) whether recent research shows that
Tobacco specific nitrofsamines and not
nicotine is the real cause of cancer ;

(b) whether it is a fact that TSNAS
content in tobacco leaves increases
hundred-fold with curing and processing
carried out in the case of chewing tobacco
and thus increasing chances of oral cancer
among tobacco chewers ; acd

(c) whether Government propose to
ban all advertissments on tobacco products
direct and indirect ?

THE MINISTER OF STATE IN THR
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SORAJ KHAP-
ARDE) : (a) According to scientific infor-
mation available Nicotine which per se is
not a cancer producing agent changes iato
tobacco specific nitrosamines (TSNAS)
which are carcinogenic in the course of
processidg and burning of tobacco.

(b) Sundrying and processing of the
tobacco has been shown to be associated
with an increase in the TSNAS content. The
increase is not constant but depends upon
the type of tobacco, the season and the
soil in which it is grown, and the quantity
of fertilisers used.

(c) Government is actively considering
comprehensive  programme against
tobacco use in the country,
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High Lev@l Committee to Arbitrate
River Water Disputes

1559. SHRI G. BHOOPATHY : Will
the Minfister of WATER RESOURCES
be pleased to state *

(a) whether there is any proposal to
establish a High Level Committee to
arbitrate the disputes with regard to river
waters ; and

(b) if 80, tho details thereof ?
THE MINISTER OF

RESOURCES (SHRI B. SHANKARA-
NAND): (a) There is no such proposal.

(b) Does not arise.

NOVEMBRR 13, 1986
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Electrification of Railway Routes in
Andhra Pradesh

1560, SHR1 G. BHOOPATHY : Will
the Minister of RAILWAYS be plersed to
state the Railway routes earmarked for
electrtfication in Andhra Pradesh the
expenses to be incurred and tbe erpected
date of completion ?

THE MINISTER OF STATE OF THB

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) :
The following sections in Andhra

Pradesh have been approved for electri-
fication :—

Section

1. Vijayawada-Makudi as part of
Vijayawada-Balharshah Sectoin

2. Kazipet-Sanatnagar

3. Mulanur-Gudupu!li as part of
Jalarpettai-Bengalore Section.

4. Krishna Cunal-Guntur-Tenali
Section.

Estimated cost Expected date
(Rupees in of Completion
crores
105.43 1988-89
47.63 Work 'approved to be
completed in VIII Plan.
5.00 = do=—
9.10 1989-90

World Bank Loan fer new Irrigation
Projects

1561. SHRI G, BHOOPATHY : Will
the Minister of WATER RESOURCES
be pleased to state :

(a) tbe total amount secured as loan
fiom the World Bank for financing new
icrigation projects in the country ; and

(b) the details of amount spent on each
project ?

THR MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND):
(a) Total amount of Loan offered by the
World Bank for financing new irrigation
projects presently under tmplemenutlon
amount to US § 2633 million.

(b) A Statement is given below.
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 Need or loop Maes and Elecirification -
Diva-vasai

1562. SHRI S.G. GHOLAP : Will the
Minister of RAILWAYS be pleased to

state ©

(a) whether it is a fact that Diva Vasai
passenger traffic is held up for want of
loop-lines on two stations and electrified
double line ;

(b) if so, the estimated cost of the
facilities which are required for pussenger
service, and by which time the same are
likely to be provided ;

(c) whether it is a fact that passenger’

service can be started immediately if loop-
lines and diesel engines are provided there ;
and

(d) if s0, by which time the same will
be done?

THE MINISTER OF STATE OF THE
MINISTRY OF RAIL'WAYS (SHRI MA-
DHAVRAO SCINDIA) : (a) The route
between Diva and Vasai Road is open
only for goods traffic, and infrastructu:e
facilities have not been provided for
running of passenger trains,

(b) At the present day cost, works
required for upgrading the section for
passenger services are expected
approximately Rs. 5.5 crores in the first

KARTIKA 22, 1908 (SAKA)

to cost .
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phase. In siew of acute scarcity of

resources, no likely date for the link to

be ready for passenger trains can be given
at this stage as the work is not approved
as yet.

(¢) No, 8ir. The
electrified territory.

.(d) Does not arise,

route is on an

Reward for Best Performance lu
Family Plasning

1563. SHRI LAXSHMAN MALLICK :
Wi} the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whother it is a fact that recently
Union GQGovernment awarded prizes to
certain States on the best pepformance in
femily planning during 1984-85 ; and

(b) if so, the mames of such States
alongwith amount of prizes awarded,
category-wise ?

THR MINISTER OF STATE IN THR
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA.
RDE) : (a) Yes, Sir.

(b) A statement giving the names of
award winning States/UTs salongwith the
amount of award is given below.

Statement

Stdtement Showing the Names of Award Winning States/UTs.
Alongwith the Amount of Award.

GROUP STATES/UTs. PRIZE MONEY
‘A’ Punjab 1st Prize Rs. 2.5 crores
Haryana 2nd Prize Rs. 1.0 crore
‘n’ Tamil Nadu 18t Prize Rs. 7.5 crores
Karoataka 2nd Prize Rs. 1.0 crore
c Assam 1st Prize Rs. 2.5 crores

(No. other State qualified for award in this Group and, therefore, no Second Prize

was award ed).

‘D’ Manipur — Rs. 0.5 crore
'R’ A, & N. Islands — Rs. 0.25 crore
Total = Rs. 10.25 crores

(In groupa ‘D’ & °B’ there {s only one priu in mch gronp)
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Use of Ethylene Oxide for Sterilisa-
tion of Medical Products

1564, SHR]I LAKSHMAN MALLICK :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government’s attention
hag been drawn ¢ the pews item appearing
in the ‘Freec Press Journal® dated 235th
September, 1986 saying that Ethylene
Oxide widely used for sterilisation of
medical products in the country can prove
to be a major health hazard ;

(b) if so, whether any study has been
conducted in this regard ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDE) : (a) Yes, Sir.

(b) and (¢} Government are not sware
whether any studies relating to hazards of
Rthylene Oxide sterilisation have been
carried out in India.

Language policy for sign-boards and
name-plates at Railway Stations

1568. SHRI SYED SHAHABUDDIN :
Will the Minister of RAILWAYS be
pleased to state

(a) the policy regarding the selection
of languages for railway signboards on
platforms as well as name plates at rajlway
stations ;

(b} the pames of major junctions, with
the names of districts whare Urdu has
also been used for these purposes, rajlway.
wise ; and

(c) the print order for the Railway
time-tables of the various Railways in Urdy
from 1st April, 1986 ?

NOVEMBER 13, 1986
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) All name-
boards, sign-boards, notices etc. in non.
Hindi speaking areas are required to be
displayed in three larguages with regionsl
language on top followed by Hindi and
Bnglish, whereas in Hindi speaking areas,
thesc boards are required to be displayed
in two languages with Hindi on top
followed by English. However, in addition
to above, use of Urdu has also been
permitted in station name-boards in such of
the states where it has been accorded the
official status of second language or in
such regions where Urdu speaking people
are in large numbers.

(b) and (c) Information is being collgo-
ted and will be placed on the table of the
House.

Punctuality Rate of Trains

1566. SHRI SYRD SHAHABUDDIN :
Will the Minister of RAILWAYS be
pleased to state : '

(a) the formula for working out the
punctuality rate of trains ;

(b) the puactuality rate of Superfast,
Ex’preu and Mail trains, separately,
rm:,way-wise duwing each quarter of 1985 :
an :

(c) whether any system of incentives
tmd rewards has been instituted for
improving the punctuality rate 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; (a) Percentage
of the number of trains arriving right time
at destination to the total number of trains
run is the formula for calculating the

punctuality of all frains run on Indian
Railways.

(b) Punctuality percentage of Mait/
Express trains (including Superfast trains)
Dot 10sing time on different Zonal Railways
t{:;ins the year 1983, quarter wise, is given

W ’ ’
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Railway

‘Punctunlity percentage during quartes
JAN-MAR., APR-JUNE JULY-SEP OCT-DEC
85 88 85 85
BROAD-GAUGE
Central 85.0 81.7 87.1 87.3
Eastern 79.9 72.8 78.6 82.3
Northern 4 94.5 94.0 94.5 93.4
* Northeastern 87.8 85.2 902 919
Northeast Frobotier 72.1 535.7 51.5 64.0
Southern 95.6 93.0° 96.5  93.5
South Central 92.2 89.0 94.6 94.2
South Eastern ‘ 93.3 89.9 90.3 924
Western 91.4 89.0 88.9 91.5
METRB GAUGE
Northera 97.0 954 96.2 95.8
Northeastern - 91.1 89.2 87.7 89.9
Northeast Froutier 85.9 77.5 84.7 82.1
Southern 95.8 94.7 97.2. 97.5
South Central 95.5 91.1 955  97.2
W estern ' 95.4 90.6 91.4 95.4
(c) Yes, Sir.
Exploitation of Ground Water in (c) whether Karnataka  Government

Karnataka

1567. SHRI H.N. NANJE GOWDA :
SHRI G.S. BASAVARAJU ¢

Will the Minister of WATPR RESOU-
RCES be pleased to state :

(a) whether scientific studies have
revealed that Karnataka has around 20
lokhs hectometres of ground water reserves
which could be harnessed to bring in an
additional 40 lakh bectares under
irrigation ;

(b) whether the studics were condusted
by the National Remote Sensing Agency
on the basis of the data provided by the
Jasat-IB Satellite ;

had exploited only one-fifteenth of its
ground water potential ; and

(d) if so, the steps taken by Karpataka
State and whether the Centre bas agreed
to help and assist the State Government
for the utilisation of the ground water ?

THE MINISTER OF WATER RESOU-
RCES (SHRI B. SHANKARANAND) : (a)
As per pres.nt estimates, utilisable ground
water resource for irrigation in the
Karnataka State is of the order of 13 lakh
hectare meters which could be developed
'o create an irrigation potential of 12 lakh
hcctares. These estimates are under
revision.

(b) Yes, Sir,
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{c) The level of exploitation of ground

water rerource is estimated as about 15%.

(& During the VII Plan period an

Irrigation potential of 70,000 hectares is

proposed 1o be created from gronnd water.
The Ceotrzl Ground Water Board plans to
complete hydrogeological surveys of the
entire State and construct about 400
additional exploratory boreholes. The
Ministry of Water Resources is also
operating a Centrally Sponsored Scheme
under which matching grants are provided
for the purchase of equipment by the State
Ground Water Departments,

Scholarships by Yugoslavia to Indian
Nationals

1568. SHRTI BHARAT KUMAR
ODEDRA : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether Yugoslavia has offered
recently some scholarships to Indian
Natjonals for the yoar 1986-87 ; and

(b) if so, the details thereof ?

THE MINISTER OF RUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) Yes, Sir.

(b) Scholarships have been offered for
post-giaduate  studies  or short-term
specialication in technical science, social
science, technology, forestry or economy.
While the duration of each scholarship
varies between six to nine months, total
duration of the scholarthips oflered is 40
montbs,

Decisions taken at Conference of
Health Ministers Re Medical services
in Rural Areas

1569. SHRI BHARAT KUMAR
ODEDRA,: Will the minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

- NOVEMBER 13, 1986

(a) whether a Conference of Health
Ministers and Secretaries was held
recently in New Delbi; = .

(b if so, the measurés .taken. to
improyg and provide medical services in the
rural areas of the country ;

(c) whether some decisions in regard to
improving the service conditions of doctors
were also taken ; and

(d) if so, the details of the decirions
taken at this Conference ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HFALTH IN THB
MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI SAROJ KHAPA-.
RDE) : (a) Yes, Sir.
(b) To provide adequate medical

facilities in rural areas of the country by
2000 A.D., it is proposed :—

(i) to provide one Health Guide for
every village and at least one
trained Dai in every village ;

(ii) 1o provide a sub-centre and one
male and female multi-purpose
health worker for every 5000
rural population in general and
for every 3000 population in
tribal and hilly areas ;

(iii) to open pew PHCs so as to
ultimately have one Primary
Health Centre for every 30,000
rural population in gencral and
for every 20,000 population in
tribal and hilly areas ;

(iv) to provide facilities for treatment

: in basic specialities at upgraded
Primary Health Contres/Community
Health Centres,to be established
in a ophased manner, so that
ultimately there is one upgraded
PHC/CHC for every one Jakh rural
population.

The targets under the scheme of
Training of Dais, Health Guides, Establi-
shment of sub-centres and Primary Heg!tb
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Centres are proposed to be achieved fully
i.e. 100% by the end of Seventh Plan.
The establishmént of Community Health
Centres/Upgradation of PHCs will,
however, be achieved 50 % by 1990.

{c) and (d) Io order to attract doctors
to rural areas, the Conference recommen-
ded that attractive incentives such as rural
allowance. house rent allowance, free
quarters and other amenities be provided.

Reservation in postgraduate admission:
may be provided for the in-service candida-
tes who have put in stipulated rural
service.

Medical Research in Various Diseases

. 1570. SHRI MOOL CHAND DAGA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleas-d to state :

(a) in which discases medical research
bas been conducted so far alongwith names
of the centres ;

-

(b) how many of the scientific papers
published found'a place in the Scientific
journals abroad during the last two years ;
and

(c) the expenditure incurred aonually
on import of medical journals from abroad
for hospitals and research centres and on
country’s own pubiications in this respect.

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARISAROJ KHAPARDE):
(a) Although research in some form or the
other is being carried out in all discases/
disoiplines, the ICMR in the recent past
has identified certain priority areas of
research in consonance with the National
Health Policy and the new 20 point
programme  of the Prime Minister. The
priority aereas of research are the

following -~

(1) Communicable  diseases like
Tuberculosis, Leprosy, Malaria,
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Filariasis, Cholera and other
Enteric Diseases, Viral Discases
etc. As part of this, Vector
Contro! is also being studied.

(2) Contraception . and  discases
pertaining to Reproduction,

(.3) Notritional dis-orders.

(4) Non-Communicable Diseases such
as Cardic-Vascular Disecases,
Cancer, Mental Disorders, Eye
Disorders, Metabolic disorders,

W

. (8) Environmenta! Health ;

(6) Basic Research ;

The Council has established Permanent
Institutes to carry out research in mission-
oriented areas in most of the priority
areas. In addition the Council has
established Regional Medical Research
Centres in different geographical areas to
carry out research in health problems
unique to the regions. -

Apart from the intra-mural research
to above, the ICMR is also
supporiing extra-mural research in now-
ICMR  Institutes (Medical Colleges,
Universities etc.) through ad-hoc research
schemes and fellowships. Further major
programmes have been undertaken on
specific subjects through Centres of
Advanced Rescarch Jocated in Nor-ICMR
Institutes and also through Natiopal
Multi-centric Collaborative studies
fo mulated by the Task Forces Programmes.
This exercise also involves priority areas as
indicated above,

(b) The number of scientific papers
published by Indian acthors in foreign
journals based on ICMR funded research
is given below for the years 1982-83 and
1983-84 respectivcly :—

Percentage

Year Total
1982-83 104/218 41.1%
1983.84 109/194 56.19%

The figures for 1984-85 as well as for
1983-86 are being colicoted.
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(c) As thereis no ban on import of
medical journals from abroid, different
institutions and the States import the
medical journals on their own. No
monitoring system exists for obtaining
information in this regard. However, the
information available with the Ministry of
Health in regard to CLTRI, Chinglepitto
and National Medical Library is given
below :—

Expenditure Incurred for (is Rs.)

Foreign Journals Indian Journals

1985-86 1986-87 1985.86 1986-87

CLTRI

44890,32 $1973.70 853.35 —

NML Rs. 30,16, Rs.20,000/—
275.00/— per anpum
per annum

Foreign Stadents and their Tests for
Alds

1571. SHR1 MOHANBHAI PATEL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government have carried
ouat AIDS Virus tests for all foreign
students in India ;

(b) the total number of such students
in the country at present and their number
State-wise ;

(c) the number of students who were
detected with AIDS ; and

(d) the steps taken to ensure that this
dreaded virus do:s not spread amongst the
Indian students who frequently mix up with
their foreign counterparts ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH -IN THE
MINISTRY OF HEALTH AND FAMILY
'WELFARE (KUMARI SAROJ KHAPA.
RDB) : (a) No, Sir.

(b) to (d) Imstructions were issued
very recently that all new foreign students
enrolling for vartous courses during the
current academic year should undergo a
bualth  check-up, including a test HIV
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antibody testing., This programme bas
Just been lpititaed. So far, out of the
students screened none have been found to
have AIDS disease. However, AIDS
infection has been detected in one case.

. AIDS virus does not spread through
casual social contact among college
students. Global studies undertaken so
far iddicate that homto or hetero-séxual
promiscuity, especially anal intercourse and -
shared unsterilised syringe use by intrave.
nous drug addicts as two major factors
associated with spread of AIDS. The
health educational activities already
undertaken are cxpected to educate the
college students apart from others, to
avoid the pitfalls indicated above.

Blind Persons and Donation of Eyes’
to Eye Bank

1572. SHRIMATI PRABHAWATI
GUPTA : Wil the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the number of blind persons in the
country. State-wise ;

(b) the number of people who donated
their eyes to the Eye Bank till date, .
State-wise ; and

(c) the number of persons who got new
life after getting eyes during the last three
years ?

THE MINISTER OF STATI IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPA-
RDB) : (a) According to ths Survey
carried out by L.C.M.R. in 1971-73, there
are 9 mi'lion blind in India. State-wise
figure for the blind as per subsequent
survey carried out by the National Sample
Survey Organisation in 1986 is given in
statement-1L. ‘

(b) 2617 persons bave donated .their
eyes during 1985 and 1962 persons have
donated their eyes during 1986 (upto
August, 1986) as per available reports,
State-wise figures are given in statement-il.

(c) This information is not monitored

‘wnder the Programme at present,
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Statement-1¥
A—STATE Eye donated by Eyes donated ta
persons during persons during
1985, 1986 (upto Aug., 1986)
m @ (3
1. Andhra Pradesh 173 - 64
. 2. Assam 1 —
3. Bihar 208 139
"4, Gujarat 40 144
5. Haryana - -—
6. Himacbal Pradesh — —
7. J.&K, — —
8. Karnataka 185 96
9. Kerala 122 111
10. Madhya Pradesh 330 98
11. Maharashtra 705 550
12. Manipur - —
13. Meghalaya — —
14, Nagaland - —
15, Orissa 179 12
16. Punjab —_ —
17. Rajasthan 105 98
18, Sikkim —_ —_
19. Tamil Nadu 40 39
20, Tripura — —_—
21, Uttar Pradesh 330 408
22, West Bengal 106 24
Total (A) 2354 1780
B.~U.Ts. with Legislaturs

1. Arunachal Pradesh — —
2. Goa, Daman & Diu —_— —
3. Mizoram - -—
4. Pogdich erry -— R

To'al (B)
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(1 (@ )
C.~U.Ts. without Legislature
1. A. & N. Islands — -—
2. Chandigarh 28 25
3. Dadra & Nagar Haveli - ——sn
4. Delbi 235 157
Lakshadweep — —
Total (c) 263 182
Grand Total :— 2617 1962

Shortage of Anti-Rables drugs snd
Deaths due to Rabies

1573. SBRIMAT] PHABHAWAT]
GUPTA : Will the Minister of HEALTH
AND FAMILY WELFARE be pleared to
state ©

(a) whether it is a fact that there
shortage of
country;

is a
auti-rabies drugs in the

(b) the number of people died due to
this during the last three yezars; and

(c) the steps taken by Government for
availability of these drugs ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : (a) Some States have at different
points of time reported temporary shortage
of anti-rabics vaccines and anti-rabies
serum.

(b) The number of reported deaths due
to rabies in India during the years 1983,
1984 and 1985 is 663, 722 and 687
respectively,

(¢c) The vaccine manufacturing units in
the country have been asked to augment
their production,

Books Published by National Book
Trust

1574. DR. A K. PATEL : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be plessed to state :

(a) the value of books publised by the
National Book Trust during the last three
years;

(b) the value of the books in stock
with the Trust at present; and
(c) the total profit and loss of the

Trust during the last thiee years ?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) The value of books published
by the Trust during the last three yearsis
as under :

April 1983— March 1984
Rs. 30.28 lakhy

April 1984— March 1985
Rs. 44.18 lakhs

April 1985—March 1986
Rs. 42,04 lakhs
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(b) The value (gross) of books lying
with Trust’s stock as on 31,3.86 is Rs. 110
lakhs. '

(c) The ‘l‘ruat is a non.commercial
organisation not working on profit and loss
basis. Position of Income and Expenditure
account of the Trust during the last three
financial years is as under :

1983.84 Excess of income over expendliure
Rs. 16,45,040.02

1984-85 Excess of expenditure over income

Rs, 11,55,276.91

1985-86 Excess of income over expenditure
Rs. 31,10,037.15

Us $ 52.00
DM 1,821.60

Trains Cancelled in Gujarat durng
Ralny Season

1578. SHRI1 AMARSINH
RATHAWA : Will the Minister of
RAILWAYS be pleased to state :

(a) whether many train services had
been cancelled in Western Railway during
the last rainy season;

(b) if so, the number of trains cancelled
in Gujarat during 1986;

'(c) the reasons for cancellation of
trains in rainy scason every year in Western
Railway and particularly in  Gujarat;
and

(d) the steps being taken to avoid such
cancellation in future ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA):
ceortain trains were cancelled due to floods
and breaches,

(b) Four trains in June, 1986 and
eighteen trains in July, 1986 were  cancel-
§od during monsoon period.

KARTIKA 22, 1908 (34K4)
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" (c)and (d) Trains are cancelled and
regulated when Railway lines are breached
or rendered unsafe for passage of trains due
to very heavy rains and floods. Necessary
precautionary measures lke providing
additional water-ways wherever required
and providing stone pitching on the slopes
of embankments are taken to avoid
breaches,

Irrigation Projects of Gujarat

1576. SHRI AMARSINH
RATHAWA : Will the Minister of
WATER RBESOURCES be pleased to
state : C

(a) the pumber of medium and major
irrigation projects sanctioned for Gujarat
during the Sixth Five Year Plan;

(b) the number of irrigation projects
completed by the-end of Sixth Five Year
Plan; and

(¢) the number and details of irrigation
projects still under construction in Gujarat
and by when these are likely to be
completed ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
(a) and (b) 2 major and 11 medium irriga-_
tion projects were considered acceptable
by the Planning Commission during the
Sixth Plan period. 7 major and 71 medivm
projects were comwpleted upto the end of
the Sixth Plan. Information relating to
minor irrigation projects is not maintained
at the Centre since these projects fall
entirely within the purview of the State
Government,

(c) 10 major and 82 medjum irrigation
projects with a total spill-over cost of Rs.
4983.61 crores are under construction. Out
of these 3 major and 76 meuium projects
are likely to be ccmpleted during VII Plan
period.

Rise in Pollo cases State-wise

1577, - PROF. RAMKRISHNA
MORE : Will the Minister of HBEALTH
AND FAMILY WELFARB be pleased tQ
state :



218  Written Aaswérs

(a) the estimated apnual percentage of
rise in the polio incidents in the country,
- State-wise; and ‘

(b) the reasons for the unsatisfactory
achievements of the immunisation
programme ?

THE MINISTER OF STATB IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI] SARQOJ KHAPAR-
DE) : (a) Actually, there is a decrease of
Poliomyelitis cases during 1984 and 1985,
as compared to 1982 and 1983. Butthere
was a slight increase 1n cases during 1985,
as comp:red to 1984, which might be due
to the increased awarencss of the discase
and, detection of cases. ~ The numb.r of
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cases of Poliomyelitis reported to the
Centra! Buresu of Health Intelligence
(CBHI) by the Medical Institutions during
the past four years is as under :~— "

Year Cases
1982 — 21469
1983 — 21310
1984 — 18040
1985 — 19733

The above given figures reflect only. the
reported cases by the various Medical
Institutions. The percentages increare/
decrease of Poliomyelitis cases for 1984
and 1985 in the different States/UTs are
shown in the statement given below.

Statement

Reported No. of cases due to Polionylitis-State-wise in Inaia—1984 & 1985

State/UT Y ear Year
1984 1985
Andhra Pradesh 1979 652
Assam 170 46
Bihar 31 119
Gujarat 429 1012
Haryana 56 30
Himachal P.adesh 316 316
Jammu & Kashmir 147 256
Karnataka | 2496 1709
Kerala 330 122
Madhya Pradesh 1699 2122
M iharashtra 1816 1463 '
Manipur 21 +

% age incr- - % age decr- Remarks
ease COIres- ease corres-
ponding ponding
period period
203.06
269.56
570‘
57.6
86.7
0.94
42.58
46.05
170.5
19.93
24,13
+ +
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1 | 2 3 4 s
Meghalaya =2 6 ~ 100.0
Nagaland 19 + + -+
Orissa 1119 981 14.07
Punjab 1110 1274 12,87
Rajasthan 1909 2969 28.46
Sikkim — 3 100.00
Tamil Nadu 639 792 19.3
Tripura 54 1271 95.75
Uttar Pradesh 467 2646 82.35
West Bengal 306 + -+
A & N Islands - — - —_
Arupachal Pradesh 5 + -+
Chandigarh 13 17 23.53
D & N Haveli 8 2 ' 300.0
Delhi 2582 2010 28.46
Goa 19 4 375.0
Lakshadweep 1 — 100.0
Miioram 3 33 94.3
Pondicherry 279 147 89.8
India Total - 18040 19733 8.57
1. Data is incomplete, provisibnal and not comparable due to ill defined coverage,
2. Data relaies to the patients treated in Medical Institutions only.
~ == Njl, 4- =Not received. ‘
(b) In the early years, that is, before Sioking of main Canal of Madhya
the commencement of the Expanded Pro- Ganga Project
gramme of Immunization (1978-79) and,
lately the Universal Immunization Pro- 1578. PROF. RAMK RlSHi\lA

gramme (1985.86), there was no regpular
programme, as such for providing immuni-
zation against Poliomyelitis, Further, in
the beginning years, the Programme did
not pick up as expected due to poor
infrastructure, including cold chain and, for
want of trained manpower. These
deﬁgiunees arc being made up and, the
Programmes are doing well now.

MORE : Will the Minister of WATER
REBSOURCES be pleased to state :

(a) whether it is a fact that embanke
ments of the 115 Kilometre main canal of

" Madhya Ganga Project have been sinking

endangering a number of villages along the
bank;
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(b) whether Govornmem have made the Committec has been accepted by

any study to know the cauSes thereof;
and '

(c) if, so, the details thercof and the
measurcs taken by Government to save the
embankment which is endangering the
villages ?

THE MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) :
() to (¢) There has been no sinking of the
embankment. However, the Uttar Pradesh
Government have reporied that a  settle-
ment of 15 to 20 Cms. was noticed ina
length of about 50 metres in the cmbank-
ment constructed across an old course of a
drain at Km. 103 of main canal. No
danger to tte embankment and the villages
nearby is apprehended as the embankment
has been buiit with necessary core walls to
safeguard against uoy sccpage/breach.

Critical Evaluation of Maintenance
wipg of Airlines

1579. ’PROF. RAMKRISHNA
MOKE : Will the Minister of CIVIL
AYIA11ON be pleased 10 state :

(s) whether Goveument have made any
critical evaluation of the mantenance
wing of the airlines after the failure of the
Prime Miowster’s aircraft on his return
journey after attending the London
Summit;

(b) if so, the results thereof and action
taken thereon; ana

(c) the disparities, if any, with rcgard
to the incentives and faciiities offered by
Government to the staff of Development
and Maimtenance Wings for the carcer

prospects staung the reasons for the
disparities

THE MINI-TER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH 1YILER) : (a) to (c¢) The
Government appoiated a Committee under
ihe Coairmanship of Air Mamshal C.K.S,
Koje¢, Chauman, National  Airporis
Autoority 10 this regard, The report of

Government and action is being tsken
thereon.

New ‘Multl-Change’ Ticket in DTC
Buses

1580, SHRI{ SRIBALLAV .PANI-
GRAHI : Will the Minister of SURFACB
TRANSPORT be pleased to state :

(a) whether Delhi Transpoit Corpora«
tion has decided to introduce a new ‘multi=
change® ticket to reduce the financial
burden on commuters t(raveliing by more
than two buses in the Capital; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANS?ORT
(SHRI RAJESH PI1LOT) : (a) Yes, Sir,

(b) The Corporation has introduced a
multi-change ticket costing Rs., 1.50P per
ticket w.e.f. 1.11.1986 on trial basis for
one month. This ticket will permit two
bus change-overs and will be valid for
maximum two hours during which the¢
commuter will bave to undcrtake his

journey.

Computerisation with the help of
1L.B.M., US.A.

SHRI BASUDEB ACHAKIA :

SHRI SAIFUDDIN CHOW-
DHARY :

SHRI AMAL DATTA :
$HR] MUrLI DEORA

1581.

Will the Minister of RAILWAYS be
pleased to state

(a) whether it is a fact that the Bs.
1100 crore railway information computeri»
sation programme 18 beink given to the
1BM of USA instead of ECIL of India;

(b) if so, the reasons f‘ort such &
decision; ‘
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(c) how this decision is going to help
the railways in terms of money and
eficiency; and

(d) whether it would help in develop-
ment of indigenous computerisation
system ?

. THE MINISTER OF STATE OF THE .

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.
A decision was tzken in 1982 on the type
of compu'er to be utilised for the Central
System of the Freight OIS project. This
envisagsd that the Central System com-
puter could be either an IBM or an IBM.-
compatible computer manufactured by any
other company. The tender which was
floated for this has nt yet been finalised.
In regard to the seven zonal computer
systems, no dicision has yet been taken
about the type of computer to be
procured.

(b) Does not arise.
(¢) Does not arise.
(d) Doss not arise.

Central Investment on the Develop-
ment of Nhava Sheva Harbour

1582, SHRI UTTAM RATHOD:
Will ths Minister of SURFACE TRANS-
PORT be pieased to state the Central
investment so far made on the development
of Nhava Sheva hatbour ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : Upto September,
1986, an amount of Rs. 81.97 crores has
been incurred on Nhava Sheva Port Project.
Out of this, an amount of Rs. 10 crores
bas been provided by the Cenfral Govern-
ment by way of loans and the balance of
'Rs. 71.97 crotes hes been mst by tbe Port
Trust from out of loans taken from Bombay

Port Trust.

Recommendations of Lakshminaraya-
pan €@ommittee on Sethusamudaram
Project

1583. SHRI UTTAM RATHOD:
Wil] the Minister of SURFACE TRANS-

PORT bo pleased to state :

KARTIKA 22, 1908 (SAKA)
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(a) the recommendations of Likshmie
narayanad Committee which studied the
feasibility of Sethusammudaram °~ Canal
Project;

(b) the action taken thereon;

(c) whether it was admitted on the
floor of Lok Sabha in 1981 by the then
Defence Minister that Sethusamudaram
Project is of strategie and defence impor-
tance; and

(d) if so, the reasons for the delay in
implementing the Project ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJBSH PILOT) : (a) The Com-
mittee under the Chairmanship of Late
Shri Lakshminarayanan in its report in
April, 1983 had recommended the constry.
ction of a Ship canal for 30 loaded draft
vessels at an estimated cost of Rs. 282
crores.

(b) The matter was examined by Govt.
At the time of formulation of the VII
Plan, no provision has been made for the
Project.

(¢) Information is being collected.

(d) The position has been explanned in

,'b’ above,

Better Facilities for Mountaineers and
Trekkers

SHRI SUBHASH YADAYV :
SHRI DHARAM PAL SINGH
MALIK :
SHRI M.
REDDY :

1584,

RAGHUMA

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to
state :

(a) whether the leading mountaineers

- and trekkers during the 4th Himalayan

Mountaineering and Tourism mecting
have demanded better facilities to the
trainees; ‘

(b) ‘if s0, the detalis thereof; and
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(c) the action taken by Government
thereon ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGA-
RET ALVA): (a) The Indian Muntainee-
ring Foundation have indicated that no such
demand was made.

(b) and (c) Does not arise,

Survey for Raflway Line between
Kolhapur and Ratnagiri

1585. SHR] HUSSAIN DALWAI:

Will the Minister of RAILWAYS be

pleased to state :

(a) whether aoy study was undertaken
for a railway line between Kolbapur and
Ratnagiri in Maharashtra;

(b) if so, the details of the project and
the findings; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINIDA): (a) No, Sir.

(b) Does not arise,

(c) Railways are facing severe conse
traint of resgurces and have heavy com-
mitments on hand for New Lines,

Inadequate Facilities for handling Live
Cargo at Delhai Airport

1586. SHRI HUSSAIN DALwaA] :

Will the Minister of CIVIL AVIATION be
pleased to stato ;
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(s) whether it is a fact that cargo
bandling facilities at Delhi airport are
inadequate, particularly in respect of live
cargo, like birds;

(b) whether it is also a fact that recen-
tly about 200 parrots were found .dead at
the said cargo office; and

() the steps proposed to be taken to
easure that such instances do not eccur
again ?

THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLLR) : (a) No, Sir.

(b) No, Sir.

(c) Adequate facilities already exist at
the Indira Gangdhi Icternationa) Airport for
proper handling of live cargo,

[Transiation)

Coustruction of Railwgy Liges in
Madhya Pradesh

1587, SHRI MAHENDRA SINGH :
Will the Minister of RAILWAYS be
pleased to state :

(a) the average of Railway (rack per
8q. KM State-wise slongwith the average
for the country as a whole; and

(b) whether Government propose o
give clearance for construction of Jagdalpur-
Dallirajhara railway line ? )

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) A state-
went is given below,

(b) Approval of the project will be
considered on completion of survey for the
whole line ang cXsmination of survey
1 ort, 1
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Statoment
R Namo of Stste ‘ Route kilometre per
" No. ' 8q. km. of area
(1) (2) (3)
" 1. Andhra Pradesh 018
2. Assam 030
3. Bihar ' .031
4. Gujarat .028
5. Haryana 034
6. Himachal Pradesh ' .005
7. Jammu and Kashmir .0003
8. Karnataka . .016
9. Kerala ' .024
10. Madhya Pradesh : 013
11. Msharashtra ' 018
12. Manipur
13. Meghalaya
14, Mizoram -
15. Nagaland .001
16, Orissa .013
17. Punjab .042
18. Rajasthan ’ 016
19. Sikkim .
.20. Tamil Nadu .030
- 21. Tripura .003
22. Uttar Pradesh ' .030
23. West Bengal 042
UNION TERRITORIES
1. Andman Nicobar Island
2. Arunachal Pradesh .
*" 3. Chandigarh 096
4, Delhi : 113
. 8, Dadar Nagar Haveli .
) ‘6:;.‘ Goa-Daman-Diu 021
- ¥, Lakshdweep o
3. vPondichery 088
All India , 019

i
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Profit earned by Vayudoot Services

1888, SHRI MAHENDRA SINGH :

Will the Minister of CIVIL AVIATION be
pleased to state :

(a) the type and number of 'aéréplati'es'
with the Vayudoot Service and the passen-
ger carrying
aeroplanes and details of profit or loss
in respect of this service ;

(b) whether preference for starting this
sorvice will be Bive~ to these areas where
profit is guaranteed ; and

NOVEMBER 13, 1986
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(c) whether it is proposed to stast this

.gervice from Neemuch city in Madbys

Pradesh which is having an airport and is
the headquarter of Central Reserve ‘Police

* Force and there is no pombnllty ofm
.loss 2.

THE MINISTER OF STATE OF THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) The details of
the type, number and the passenger carryi-
ing capacity of the aircraft in the fleot of
Vayudoot are as follows :

Type of aircraft

Number of aircraft

Passenger carrying capacity
of each aircraft

Dornier 228-200 10
F—27 2
HS—748 2

19
44

438

The nerformance of Vayudoot during the last three financial years was as follows :

1983-84

e v —

(+) 2.76

(b) While sconomic viability of opera-

tions is one cof the criterin adopted by

Vayudoot for selection of stations, it i3
pot the so'e criteria. Vayudoot, has also
to connect places that are inaccessible and
are important from the point of view of
tourism and commerce.

(c) There arc at present no plans to
connect Neemuch ¢ity with Vayudoot
services.

Central School iun Uttar Pradesh

1589. SHRI HARISH RAWAT ®

SHRI RAJ KUMAR RAIl:
Will  the Minister .~ of

to state

1984-85

(+) 12.57

HUMAN
RESOURCE DEVBLOPMENT be pleased

1983-86

—— g S V—

(in lakhs of rupees)
(—) 60.00 (estimated)

(a) the number of the Central Schools
in different States and whether these schools
have been opened keeping in view the
average number of Central Government
employees working in each of these States ;

(b) if so, wheth<r it is a fact that the
number of these schools in Uttar Pradesh
is far less than the number of Central
Government employees working In the
State ; "

(c) if so, whether to remove this
anomaly more Central Schools will be
opened at all such places in Ultar Pradesh
for which proposals have been received by
the Ministry ; and

(d) i;’ 56. tiie; pumber and ‘plao'e of the
schools to be opened every year in the
State? - R e
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THE
RESDURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WEBLFARE (SHRI P.V. NARASIMHA
RAO): (a) to (d) The number of Kendriya
Vidyalayas (Central Schools) in different
States and Union Territories is given in the
statoment given below.

Statement
Statement Showing the Number of
Kandriva Vidyalayas in Different

States/Union Territories
8. No, Name of the |

Total number

State/UT. of Kendriya
Vidyalayas
1. Andhra Prodesh 32
3. Assan 35
Q. Bihar 40
4. - Gujarat 27
S, Haryana 15
6. | Himachal Pradesh 11
7. Jammu & Kashmir 21
8. Karnataka 23
9. Kerala 19
10. Madhya Pradesh 56
11. Mabharashtra 40
12. Manipur 4
13, Meghalaya
14. Nagaland
15, Orissa 17
16. Punjab 31
17. Rajasthan 36
18. Sikkim 1
19. Tamil Nadu 25
20 Tripura 4
21. Uttar Pradesh 83
22. West Bengal 35
Union Territories .
1. A & N Islands 2
3. Arunachal Pradesh 6
3. Chandigarh 6
4. Delhi 28
- 8, Goa, Daman & Diu 4
#. Pondicherry 1
?. Migoram 1
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Kendriya Vidyalayas are opened at
places having sizeable concentration of
transferable Central Government employees

Tacluding Defence arid Peara-Military per-

sonpel. They are also opened in the
campuses of public sector undertakings and
institutions of higher learning, Which
dcsire to have these. Vidyalayas and agree
to meet the entire recurring ard noa-recurr-
ing expenditure. Thecy are not opened on
the basis of average number of Central
Government employecs working in a State/
Union Teiritory. At prisent there are 83
Kendriya Vidyalayas in Uttar Pradesh,
which is the largest number in any State,
There is no fixed quota of Kendriys
Vidyalayas earmarked for any particula‘fz
State. Opening of Kendriya Vidyalayas
and their locations depend upon the
number of mature proposals fulfilling all
the prescribed norms and thd budget pro-
vision available for opening new Kendriya
Vidyalayas.

W.H.0. Report on Quantity of Tar
and Nicotine in Indian Cigarettes

1590. SHRI HARISH RAWAT : Wiil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether acco.ding to o survey made
by World Health Organisation, the quantity
of Tar and Nicotine in the cigarettes
manufactured in Iodia is more than that -
available in cigarcttvs manufactured in
developed countries ; and

(b) if so, the percentage of quantity
thereof in the cigarcttes manufactured ip
this country -as comparcd to that of

~ different countries and the steps proposed

to be taken by Government to reduce it ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.
PARDE) : (a) Yes.

(b) The percentage of tar ang ticotine
in the cigrettes manufactured in thig country
as compared to different countries js given
in the enclosed given below.

The Government is actively considering
a comprehensive  programme againgt
tobacco-use in the country,
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‘ Statement

Ranges of tar and nicotine yields of commercial Ciagarattes
from selected locations

Location Tar Nicotine - No. of

Samples
mg./cig. median mg./cig. median

Austria 6—36 19 0.2—2.7 0.9 27
China  21—33 26 0.7—1.2 0.9 10
France | . 15—44 23 06—22 1.3 10
Germany, Federal 2—25 14 0.2—1.5 0.8 18
Republic |

Hong Kong 1—32° 19 0.1—2.6 1.2 47
India 21—38 27 C L1—2.0 1.5 16
Indonesia 18—355 36 0.8—2.8 1.7 20
Israel 9—26 21 0.6—1.3 0.9 10
Italy ' 14—36 23 0.4—2.2 1.1 23
Japan 15.9 1.08

15.6 1.02

Keoya 16—32 23 1.0—3.4 1.9 18
Philippines 22—44 32 0.8—2.3 1.4 64
Scotland 9—33 18 0.7—2.4 1.4 11
Singapore 13—24 20 0.8—1.6 1.3 14
South Africa 12—39 28 0.5—2.4 1.7 . 68
UK 17—28 21 0.9—1.8 1.1 6
Usa 1—~27 14 © 0.1~—1.8 1.1 32
USSR 21—31 25 1.3—1.9 1.6 17

Source : Tobacco Somking, larc Mongrapy Volume 38, 1986,
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" Celebration of 125ih Birth Anniversary
of Madam Bikaji Rnovam Came

' 1591. DR. PHULRENU GUHA :
Wiil tht Minister of HUMAN RESOURCE
bBVELOPMENT be pleased to state *

(a) whetber Government have apy pro-
posal to celebrate the 125th birth annivers
sary of Madam Bikaji Rnovam Came ;

(b) if 80, thedetails thereof ; and

(c) if not, the reasons therefor ?

- THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO) : (a) No,
Sir.

_(b) and (¢) Do not arise.

New Strategy for Development of
Minor Irrigation

1592. SHRI BANWARI LAL
PUROHIT : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether there is a proposal under
the consideration of Government to adopt
a new strategy to give an impetus to the
development of minor irrigation in the
country ;

(b) if so, the dctaus thereof 1n this
regard ; and

(¢) the steps Government have so far
. taken for the effective implementation of
the new strategy in the country ?

THE MINISTER OF WATER RESO-
URCES (SHRI B. SHANKARANAND): (a)
No, 8ir. .

(b) and (c) Does not arise.

Orders to Birla Unlts for Manu-
" facturing Wagons

] 1593 SHRI RAM BHAGAT PASWAN:
will "the Minister of RAILWAYS be pleased
10 state :

RARTIKA 22, 1908 (S4X4)
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(8) whether it is a fact that the Railways
have placed maximum number of orders
for mapufactuiing wagons to the units of
Birlas ; and

(b) if so, the reasons thereof and the
details of orders placed during the last
three years; upit-wise ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA): (a) The maxi-
mum orders for manufacturing wagops
placed on any single company during the
last 3 years have bcen the orders placed
on M/s. Burn Stand-rd Co. }.td., which is
a.Public sector undertaking, and not on
any of the private sector companies manu-
facturing wagons.

(b) Does not arise-

Doub ling of Track Beiween Jammau-
Tawl and Jalandhar

1594, PROF, NARAIN CHAND
PARASHAR : Will the Minister of RAIL.
WAYS be pleased to refer to the reply
given to the Unstarred Question No. 3593
dated 16 August, 1984 regarding doubling
of track between Jammu-Tawi and Jalandhar
and state :

(a) whether the Report for the doubl-
ing of the track between Jammu-Tawi and
Jalandhar city has since been received
and examined by the Railway Board ;

(b) if so, the outcome of the examina-
tion and whether it is justified on the basis
of traffic offered on the section ;

(c) if so, the decision taken by the
Board to double the track ; and

(d) if no decision has been taken so
far, the likely date by which the decision
will be taken ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Ne, Sir.

“(b) 16'(d) Do oot arise.
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National School Health Programme

159S. PROF. NARAIN CHAND
PARASHAR: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased (o
state :

(a) thenames of 100 Primary Health
Centres of the country where a 100 per
cent Centrally sponsored Schools Health
Sesvices Scheme had been introduced in the
year 1984.85, State-Wise ,

(b) whether the screme has since been
extended to other Primary Health Centres
in the country during 1985-86 and
1986-87 ;

(c) if so, the details thereof, State-
wise ; and

NOVEMBER 13, 1986
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(d) the likely date by which the objec-
tive of having & National School Health
Programme would be achieved so as to
cover the entire country ?

THE MINISTER OF STATE IN THB

- DEPARTMENT OF HEALTH IN THB

MINISTRY OF HEALTH AND FAMILY:
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) A Statement showing the
State and district-wise names of PHCs is
given below.

(b) No.

(c) Does not arise.

(d) The National School Health Pro-
gramme will be implemented in the country
after evaluation of the present experimental
Pilot Project functioning in 100 PHCs.

Statemunt

National School Health Services Scheme State and District-Wise
Liss of 100 PHCs (Block) 1985.86

S. No. States Districts PHCs,
1. Andhra pradesh 1. Srikalulum 1. Dontbai
2. Bangareddy 2. Podur
3. Shamirpeta
4. Dome
S. Maheshwaram
6. Hayatnagar
2. Alsat.n 1. North Cachar 1. Mabur
Hills 2. Gounjung
' 3. Lanting
3. Bihas 1. Palamu 1. QGartwa
. 2. Santhal 2. Jharnundi (Boari Jore)
Pargana 3. Hariharganj
4. Ghodhewa
3. Dumka

6. PoreJore
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4. Gujarat 1. "Rtjlot 1. Kuvadva
2. Padhadhari
3. Maliya Miyana
4. Momta
5. Kotda Sanghant
5. Haryans 1. Mohindergarh 1. Bawal
2. Rohtak 2. Kiloj
6. Himachal Pradesh 1. Simala 1. Komarsain
2. Kotkhai
9. Jammu & Kashmir 1. Baramulla 1. Uri
8. Karnataka 1. Balgaum 1. H. Bagawadi
2. Kakkeri
3. Nandagad
4, Kittor
2. Dharwad §. Byahatti
6. Lakkundi
7. Hanagal
8. Honnathi
9. Madhya Pradexh 1. Bilaspur 1. Marwahi
2. Raipur 2. Manora
3. Damoh 3. Hindo:ia
4. Seoni 4. Gopalganj
3. Chhindwara S. Amarwara
6. Barwani 6. Niwali
7. Dhar 7. Gandwani
8. Jabhalpur 8. Patan
10. Mabarashtra 1. Nanded 1. Wai
2, Latur 2. Handerguly
3. Avrangabad 3. Phulambri
4, Ladsawang
3. Bazarwawa
6. Pachod
7. Adool
8. Sillod
§1. Menipur 1. Manipur East 1. Lilong
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12. Meghalaya 1. Waest Garo 1. Asanangiri
Hills,
f13. Nagaland 1. Tuensang 1. Shamator
14, Orissa 1. Gangam 1. Khallikote
2. Kalahamdi 2. Biswanathpur
3. Cuttack 3. Berhampur
4. Belikuda
S. Rajkanida
6. Sukinda
15. Punjab 1. Ropar 1. Gharuan
2, Chamkaur Sahib
3. Kiratpur Séhlb
4. Nurpur Bedi
16. Rajasthan 1. Dungarpur 1. Sagwara
2, Ajmer 2. Rupangarh
3, Srinagar
4. Jawaja
. 5. Pisangar
6. Bhinal
7. Kadera
17. Sikkim 1. Gangtok 1. Rangphu
18. Tamil Nadu 1. South Arcot 1. Kacbira
49. Tripura 1. Kailasabar 1. Kanchanbari
(North Tripura)
mradesh 1. Gonda 1. Mankapur
2. Basti 2. Kaptangai
3. Moeerut 3. Bhagwanpur
4. Khardkho
S. Jani
6. Baghpat
7. Datia
8. Baraut
9. Binoli
10. Parikshi
11. Mawana

: 12.

Davulala RTINS
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Lucknow ‘ | 13.

Gossinganj
14. Mohanlal
13. Bakshi-k
16. Sarojinj

17. Mal

18. XKakorl

21; West Bengal 1.
: N K 2.‘

‘>

Purulia 1.
Jalpaigri

Manbazar

Mal
Kaickini
Madariba
Alipurdu

. Kumsrgra

N aYhaun

Jalpaigu

22 “Andaman & Nicobar Island 1.

Nicobar

[

Katchal

23 Arunachal Pradesh : 1.

Siang 1

Bamla Bange

24, Mizoram 1.
States/Union Territories
Districts
PHCs

Chiotpuitui 1.

Lawngtalai
~—24

—44

~100

Unclalmed Gillets Imported by Minerals
and Me:als Trading Corporation Lylng
' in Visakhapatnam Port

1596. SHRI SODE RAMATAH : Wil
the Miaister of SURFACE TRANSPORT

be pleased to state :

(a) whsther 35,000 metric tonnes of
imyorted gillets worth Rs. 10 crores import-
ed by Miacra's and Mztals Trading Corpo-
ration, have beea lyinz wunclaimed at
Visakhapatnam Port ;

By
{b) if so, the details thereof ; and

(c) the steps taken by the 2ort Authori-
ties in'the matter ?

- THE MINISTER OF STATE OF THE
MINISTRY OF SURFACBE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

* (b) and (e¢) Do not arise.

L

Indo-Soviet Sporis Projects

1597. SHRI V.8. KRISHNA 1YER :
Will the Minister of HUMAN RESOURCE

DEVELOPMENT b plcascd to state :

(a) whether Government ertered into an
agreement with Soviet Union to imp'ement
Indo-Soviet Rs. 10 crores Sports Project to
give sdvance training to sporismen ip
various disciplines ;

(b) if so, when will the above project
be implemented :

(c) whether the sp rtmen of variou;
disciplines have been selected for 1dvange
training; and

(d) the other details reparding . fection
of sportsmen and place of 'raining etc. 7

THE MINISTER OF STATE IN THR
DEPARTMENTS OF YGUTH AFFAIRS
AND SPORTS AND WOMEN AND C HILD
DEVELOPMENT IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT

(SHRIMATI MARGARET ALVA): (a) No Sir,

The two siges are exploring the possibility
of upgrading the South Centre of Netaji
Subbas National Instijyte of Sports at
Bangalore into a Centre of Exce lence with
Soviet assistance.

(b) to (3) Do not arise,
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Consumption of Crude by Rallways

1598. SHRI V.8. KRISHNA IYBR:

Will the Minister of RAILWAYS be pleased
to state :

(a) how much quantity of crude in ton-
pes has been provided to railways during
1985.86 ;

(b) the rate of consumption of diesel
by railways ;

(c) whether electric transportation is
economical than diesel transportation ; and

(d) if so, whether Government would
consider taking up electrification of railways
on a large scale ? ‘

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCIND1A) : (a) Crude is
not used as fuel in locomotives on Indian
Railways. Locomotives on the Indian
Railways are worked with diesel oil. As
per revised estimates, doring 19835-86 the
provision of diesel oil for traction purposes
is 1.54 millioo kilolitres,

(b) The rate of consumption of diesel
in litres per thoucand gross tonne kilo-
metres, is as under :—

*Goods and
Proportion of
mixed

(1n litres)

®pagsenger and
Proportion of
mixed.

(in litres)

Broad Guuge 5.10

5.84
*hased on 1984-85 figures.

3.46

Metre Gauge 4,39

(c) Blectric traction on 8 section be-
comes more economical than diesei traction
when the traffic density ries above the
break-even level,

(d) Railways already have a plenof
electrification based on traffic requirements,
and availability of funds.

Consumption of Diesel by Broad
Gauge and Metre Gauge Trains

1599. SHRI V.S. KRISHNA IYER :
Will the Minister of RAILWAYS be pleased
to state

. NOVEMBER 13, 1986
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(a) whether it is a fact that mou
diesel is consumed by the Broad Gauge

tralns in comparison to Metre Gaugse
trains ;

(b) if so, the ratio of diesel (in litres)

consumed by Broad Gavge and Metre.
Gauge trains ; and '

(c) keeping this in view what steps
Government contemplate to save diesel ?

THE MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) and (c) The ratio of diesol consue
med by Broad Gange and Metre Gaugd.
trgins is  about®5.7. However, the
consumptions of diesel on a gauge 8-
related to the trafflc carried on that gauvge:
The traffic hauled on Broad Gauge is
approximately®6.7 times of the traffic
hauled on Metre Gauge. The dieselisation
of trains, whether on Broad Gauge or
Metre Gauge, is decided essentially
according to the density of the traffic. The
consumption of fuel, whether on Broad or
Metre Gauge is, however, closely monitored
with a view to effect economy and
efficiency in fuel consumption.

Zonal Branches of U.G.C.

1600. SHRI V.S. KRISHNA IYER':
Will the Minister of HUMAN RESOUR.
CE DEVELOPMENT be pleased to state ¢

(a) whether Government propose (o set
up Zonal branches of the Ubniversity Grants

Commission to decentralise its functioning,
and

(b) if so, when the zonal braaches
would be set up ?

THE MINISTER OF HUMAN
RESOURCE  DEVELOPMENT AND
MINISTER OF HEALTH AND FAMIL
WELFARE (SHRI P.V. NARA A
RAO) : (a) and (b) The Government have
po proposal at piesent to set up zoasl

branches of the. University Grants
Commission.

*Based on 1984-85 figures, .
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- Overbridge near Maunath Bhanjan
‘ " Raflway Station | |

| 1601. SHRI RAJ KUMAR RAI : Will
the Minister of RAILWAYS be pleased to
state ‘

(a) whether the proposal to construct
an overdbridge nearr Maunath ~Bhaojan
railway Statioa in Uttar Piadesh, has
been approved ;

(b) if so, the amount sanctioned by
Government for this proposal for the year
1986-87 ; and

(¢) thetime by which the bridge is
likely to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir,

() An outlay of Rs.25 lakhs has been
car.parked for the work of road over
bridge near Maunath Bhanjan in the Budget
of the current year.

(c) The completion of the work will
depend on the completion of the approa-
ches by the State Public Works
Department,

Fands for Conversion of Varanasi-
Bhatni Rallway Line

1602. SHRI RAJ KUMAR RAI : Will
the Minister of RAILWAYS be pleased to
state :

(a) the funds allotted for the year
198A.87 for converting Varaoasi-Bhatni
line into Broad-Gauge line.

(b) whether this money is being utilised
properly ; and

{c) the time by which the coaversion
woik of the said line will be completed ?

THE MINISTER OF STATE OF THB
#AIMISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Rs 177
stores
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() Yes, S.I:j,

(c) Its completion will depend on
availability of resources for Gauge

- Conversion ploject: in the coming years.

[Buglish]

Karpataka’s proposal to set ap
Irrigati on Development Bank

1603. SHRI G.S. BASAVARA)U :
SHRI 5.M. GURADDI :

Will the Minister of
RESOURCES be pleased to state :

WATER

(a) whether Union Government have

turned - down the proposal of Karnataka

Government with regard to establishing an
Irrigation Development Bunk 10 speed up
Irrigation Projects in that State ;

(b) whether the Centre has refused to
finance the rehabilitation of villagers whose
land had been affected by ssepage because
of nearby bhydel projects ;

(c) if s0o, the main reasons 1o turn
down the States’ proposal for establishing
irrigation Bank and also to finance
rehabilitation of viilagers ; and

(d) whether Centre is considering a
new proposal in this regard and if not, the
reasons therefor ?

THE MINISTER OF WATER RESO.
URCES (SHRI B. SHANKARANAND) :
(a) to (d) At the Nationa! Conference of
Ministers of Ifrigation and Water Resources
beld in July, 1986, the Minister for
Public Works, Command Area Develop-
ment and Irrigation, QGovernment of
Karnataka suggested estublishment of
irrigation development bank at the national
level to finance irrigation  projects.
Irrigation projecis are planned, fpnded and
implemeated by the Stale Governments
and ceotral assistance is given in the form
of block loans and grants and is not tied
to any particular scheme of development.
The cost of rehabilitation of viliagers
affecied by projects ‘is covered by the
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project estimates. The question of centre
financing rehabilitation of Villagers does
pot arise,

National Water Management Project

1604. SHRI® BHATTAM SRIRAMA
MURTY : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether Government have taken up
with the assistance of the World Bank a
new project ‘‘The National Water
Management Project’’ ; and

(b) if so, the details thercof ?

THE MINISTER OF WATER RESO-
URCBS (SHRI B. SHANKARANAND) :
(a) and (b) Yes, Sir The project
envisages preparation of operational plans
for reliable and equitable distributioa of
water over the entire Comm:nd, close
linkage b:twzen the cropping pattern and
water distribution below the outlet and
increased involvement of farmers in water
distribution.

{Translation]

Additional Alr service from Ranchi to
Bombay

1605. SHRI SHIV PRASAD SAHU :
Will tae Minister of CIVIL AVIATION be
pleased to state

(a) whether it is 8 fact that Ranchi
has deveioped info a very big industrial
towa and a number of factories including
Taanagar and Chandil sponge factory have
been sct up around this towa ;

(b) whether Government propose to
introduce an additional air service from
Ranchi to Bombay ; and

(c) if so, the time by which it is
to be iniroduced 7

likely

THE MINISTER OPF STATE OF THE
MINISIRY OF CIVIL AVIATION (SHRI
J4AGDIs>H TYTLER) : (a) Yer, Sir.
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(b) and (c) At present Indisn Alrlines
bas no proposal to introduce additional eir
service from Ranchi to Bombay. Passengers
desirous of travelling from Ranchi to
Bombay have convenient connection at
Patpa op Indian Airlines B-737, four days
a8 week, Fligtt No. IC-295 (Celcutta-Patna-
Ahmedabad-Bombay). :

. Survey of New Raflway Line from
Ranchf to Hazaribagh-Koderma

1606, SHRI SHIV PRASAD SAHU:
Will  the Minister of RAILWAYS be
pleaced to state whether survey work for
laying another new broad gauge line from
Ranchi to Hazaribsgh-Kodarma hss been
completed and if so, the results thereof 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): Yes, Sir.
An Engineering-cum-Traffic survey of three
segments of rail line from Rsaochi to
Giridih via Hazaribagh and Koderma (294
Kms) has been carried out. The estimated
cost of the project is Rs. 262.47 crores
and it is financially unremunerative.

[English]
Subanpshiri Hydel Project

1607. SHRT ABDUL HAMID : Wil
the Minister of WATER RESOURCES be -
pleased to state :

(a) whether it is a fact that a sum of
Rs. 400 crores has been sanctioned for
Subanshirt Hydro Electric Project prepared
by the Brahmaputra Board ;

(b) whether it is a fact that the
Arunachal Pradesh Goveroment bhas not
yet given clearance for the execution of the
work ; and

(c) if so, the

reaction of Union
Government thereto ? '

THB MINISTER OF
RESOURCES (SHRI B.

WATER
SHANKARAN.-
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(1) and (@) The Project is still vnder
examination from techno-economic angle
a8 well as from forest, environment and
ccologicel angles by the corcerned
Mipistries/Departments  of the Central
Government and has pot yet been formally
referred for clearance to the Arunachal
Pradesb Government,

[ Translation]

Declaration of Ancient Morumen(s as
Religious Places

1608. SHRI KALI PRASAD

PANDEY : Will the Minister of HUMAN

- RESOURCES DEVELOPMENT be pl eased
‘tostae .. .

' (a) the number of ancient monuments
declared as religious places since 1985-86
to date and number of such monuments
"where restrictions have been imposed*

" and

(b) whether offering of ‘namaz’ in the
historical rains of Ferozeshah Kotla is
prohibited and if s0, since when and if not,
the reasons therefor ?

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARA>IMHA RAO): (a)

Noane, Sir.

(b) Yes, Sir. Since 1913 when the
monument Kotla FirozShah was declared
as a protected monument at which point of

" time the mosque was nat in worship.

Preserv ation of Archaeological
Monuments and Manuscripts

1609. SHRI KALI PRASAD

. PANDEY : Will the Minister of HUMAN

RESOURCE DBVELOPMENT be pleased
-tostate ;. .

. (a) the annual cxpenditure . being
incurred on the maintenance and presecva-
uon of impo;tant archaeological places and
- agicienr manuscripis by the Archacological
Sutvey of lodia § - S
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(b) whether Goveroment propose to
take effective steps to  improve the
dilapidated condition of these archaeologi-
czl places after getting them inspected/
surveyed by an Expert Committee or a
Committee of eminent Public men : if so,
when and if not, the reasons thersfor ;

(c) the action taken to check smuggling
of - ancient {idols and to lmprove the
dilapidated condition of museum ;

(d) the fisancial assistance received
irom International Organisations for the
preservation of ancient monuments during
the last three years alongwith the details
of its utilization ; and

(e) the details of the monuments for
which grants have been sought for from
international organisations during the
current year and the details of the amounts
graated by them ?

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO): (a)
Expenditure of Rs. 414.71 lakhs was
incurred in 1985-86 and a provision of R»s.

667.60 Iiakhs has been made by the
Archaeological Survey of ladia in
1986-87, for the maintenance and
preservatjon of centrally protected

monuments and sites, The Archaeological
Survey of India does not maintain and
preserve menuscripts except those in its
Site Museums,

(b) Officers of the Archaeological
Survey of India regularly inspect the
monuments/sites under Central protection
and draw up programmes to preserve these.
Committees of Experts have been
constituted, as considcied pecessary, for
imporiant monuments like Taj Mahal,
Ajanta, Joganvath Puri to advise the
Archaeological Survey of India periodically
for the preservation of these monuments.

(¢) Action taken to check smuggling of
ancient “idols in the centrally protected
monuments is detailed in the statement
given below. The Archeological Survey
of India wmaintuins site museuns which are
in sound condition.
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(d) No grants have been sought from
any Inoternational Organisation for the
last three years for preservation of .any
Indian Monument,

(e) Does not arise,

Statement

Statement Showing Action taken to
Check Smuggling of Idols

1. Armed Guards have been posted in
fifteen centrally protezted monuments and
museums administered by the Archaeologi®
cal Survey of India, in addition to streog®
thening of watch and ward arrangements
in other monuments/sites,

2. Constraction of twenty five sculp-
ture-sheds at important sites to house
loose and uncared for sculptures, their
documentation and  establishment of
archeological site museums.

3, Promulcation of the Antiquities
and Art Treasures, Act. 1972, to regu-
late the export trade in antiquities and art
treasures; to provide for the prevention of
smuggling and fraudulent dealing in
antiquities; to provide for the compulsory
acquisition of antiquities and art treasures
for preservation at public places.

1974 of a Central
Iovestigating Unit (Anviques) in the
Central Bureau of Investigation Jocated
at Delhi to investigate cases concerning
theft of antiquities.

4, Creation in

5. Mainfenance of a computerised
data bank of cases of theft and recoveries
of certain important cultural properties
(Sculptures, idols and paintings) containing
information about crimes, criminals and

cultural property in the C.B.I.

6. Coordination between the Central
Burcau of Investigation, the Archacological
Survey of India, State Police, Customs and
Checkposts for prompt reporting of srime
criminals, thefts concerning cultural property
and smuggling of objects.

7. Assistance of Interpol is also sought
where necessary for investigation of such
Cascs,

NoveMpeR 13, 1984
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Construction of Expressway in Utter
Pradesh, Bibhar and West Bengal

1610. SHRI KALI PRASAD PANDEY:
will the Minister of SURFACE TRANS-
PORT l}e pleased to state :

(a) whether Government propose 4o
construct any expressway in Uttar Pradesh,
Bihar and West Bengal;

(b) if 80y the details thereof including
the total expenditure likely to be incurred
thereon ; and

(c) if not, the reasons ther efor 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

(b) Does not arise,

(c) Express Highways ate provided only
on very heavy traffic corridors subject to
their being economically viable.

[English]

Passenger Amenities at Bombay
Rallway Station

1611, SHRI GURUDAS KAMAT:
Will the Minister of RAILWAYS be
pleased to state :

(a) the details of schemes including
construction of over bridges for commut-
ers, road overbridges for vehicular trafiic
and other work like opening of ticket
windows, clectronic indicators, improve-
ment of station platforms that have been
taken up by the Railways in Bombay last
year, and

(b) the schemes that sre proposed to be
taken up during the next three years ?

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI1
MADHAVRAO SCINDIA) : (s) The iofor-
mation is being collected and will be laid
on the Table of the Sabha,

(b) The schemes are finalised on year
to year basis for the' Anpusal Plap accer-
ding to availability of resources.
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Eronkutam-Wellfugton Island Bridge
and New Bridge Counecting Welllng-
ton Island.and Mattanchery in Kerala

1612. PROF. K.V. THOMAS : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) the progress made in the constru-
ction of Ernakulamwellington Island
bridge in Kerala;

(5) the total cost of the bridge ;

(¢) whea it is likely to be opened for
traffic;

(d) whether a decision has been taken
to construct a new bridge connecting
Wellington Isiand and Mattanchery,

(o) if 8o, the time by which the constru-
ction work is likely to be started; aod

(f) the cost of the bridge ?

THE MINISTER OF STATE OF THR
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJBSH PILOT) : (a) The work on
foundations and substructure of Ernakulam-
Wellington Island brigge (Venduruthy
Pridge) is at various stages of progress;

(b) work of bridge proper was awarded
at @ cost of Rs. 489. 00 lacs;

(¢) The work on the bridge is schedu-
led ta be completed by 1988;

(d) to (f) The need for construction
of a new bridge in fieu of old Mattanchery
bridge cxists. A survey study on the pro-
posed new bridge by National Transport-
ation Planning and Research Centre bas
been sanctioned by the Government of
Kerala in September 1983,

Working of Transfer Cranes st
- Cochin Port

1613 PROF. K.V. THOMAS : Will the
Minister of SURFACE TRANSPORT be
plogasd to state :
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(a) the pumber of hours the commis-
sloned transfer cranes at Cochin Port
worked after commissioning;

(b) whether the working of the crapes
is satisfactory; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) to (c¢) The
cranes have been put to trial operations
and they have been found to be working
satisfactorily.

Safety of Bridges on N.tional Highways

1614. PROF. K. V. THOMAS *
SHRI G. DEVARAYA NAIK ¢

Will the Minister of SURFACE
TRANSPCRT be pleased to state :

(a) the steps taken to assess the safety
of bridges on National Highways ; and

‘ (b) the number of bridges on National
Highways in Kerala which are safe 7

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) ; (s«) Recently a
detailed survey of the existing cond tion of
bridges on Notional Highways has been
undertaken to assess their safety ;

(b) Out of the total number of 121
bridges on National Highways in Kerala :
27 bridges are reported to be suﬂ'ering.
from some sort of distress. Out of these
27 bridges. 12 bridges are proposed to be
reconstracted, two bridges will be bye-
passed with the completion of Cochin bye-
pass and the remaining 13 bridges will be
repaired. However, all these bridges are
in a traffic worthy condition at persent.

Alrport at Lakshadweep

1613. PROF. K.V. THOMAS Wil the
Mioister of CIVIL AVIATION be picased
to state ;
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(a) when will a new Airport

Lakshadweep be constructed ;

(b) whether a regular helicopter service
will be operated between Cochin and

Lakshadweep ; and

(c) whether there is any proposal to
have a regular flight betwzen Lakshadweep

and Cochin ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHR!
JAGDISH TYTLER) : (a) Airport at Agatti
ysland in Lakshadweep is proposed to be
construcied during the year, 1987.

(v) Helicopter Corporahtion of India
proposes {0 give one Hehcf»pter on w'et
Jease terms to the Union Territory Adminis-
tration of Lakshadweep in February, 19.87
subject to commercial arrangements be.mg
finalised in this bohalf between the UDIOE’!
Territery of Lakshadweep and the Heli
copter Corporation of India. Tpe pattern of
operation of Helicopter seivices .wm be
decided by Union Territory Administratfon

of Lakshadweep.

() Yes, Sw. There is a proposal to.
have a regular flight betweep Lakshadweep
and Cochin on comp’etion of the aerodrome
and availability of other iofrastruciural
facilities at Agatti in Lakshadweep.

Help from Private Sector to Start
Navodaya Vidyalayas

1616. SHRI N. PENNIS : Will the
Minister  of HUMAN  RESOURCE
DEVE LOPMENT be pleased to State :

(a) whether Goveroment propose o
| in opening of

ek help of privale s ector 'n. op.e
ft:avodaya Vidyalayes in each district ; and

(b) if so, details of the scheme in this
regard 1

B MINISTER OF HUMAN RESO-
Uagg DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARB
(SHR1 P.V. NARASIMHA RAO): (a) and
(b) The Navodaya Vidyalaga  Scheme
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envisages ¢ontributions from pbhilanthropists
and local people for setting up Navodaya
Vidyalayas, It is the policy of the -Govern-
ment to welcome such offers of assistance
and in cases where there is more than one
offer for a district, to “select the most sui-
table one. All the Navodaya Vidyalayas
would however be run by the Navodaya -
Vidyalaya Samiti.

Extensfon of Coromandal Express
npto Kannlyakomarl

1617. SHRI N, DENNIS ! Will the
Minister of RAILWAYS be pleased to
state : :

(a) whether Gevernment are awars of
the demand of the passengers and pilgrims
for the extension of 141/142 Coromandal
Express upto Kanniyakumari via Trivan.
drum ; and

(b) if so, whether Government propose
to extend the same upto Kanniyakumari ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA) : (a) Yes, Sir.

(b) Extension of 141/142 Coromandal
Express upto Trivandrum by merging it
with 19/20 Trivandrum Mail was consi-
dered but the propesal did not find favour
with sections of the travelling public. Two
through coaches euch have, however, been
providled beiween Howrah/Durg  and
Trivandrum, .

Tucreasing the Frequency of Himsagar
Express

1618. SHRI N. DENNIS : Will the
Minister of RAILWAYS be pleased to
state : -

(a) whether Government are aware of
the demand of the passengers atid pilgrims
for increasing the frequency of 907/908
Himsagar Express at least iwige a week; und

(b) if s0, whethor. Government propose
to increase the frequency of the train 7 -



287 Written Answers

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Increase in the frequency of the
train is not feasible at present due to
paucity of resources.

Improvement in rall road connections
to Dbanushkodi

1619. SHRI N. DENNIS : Will the
Minister of RAILWAYS be pleased to
state the steps taken to improve the rail/
road connections to Dhanushkodi ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : No seteps for
provision of a rail connection to Dhanush-
kodi are under consideration of the Ministry
of Railways. A road bridge at Pamban is
however under construction by the Tam'l-
nadu State Highway Department.

Test to Check Pregnancy

SHRI PARASRAM
BHARDWAJ :

SHRI R.M. BHOYE :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

1620.

(a) whether it is a fact thata new test
which can identify a woman within 30
minutes whether she is pregnant or not is
likely to come in market ; and

(b) if so. the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA.

PARDE) : (a) Yes, Sir,

(b) The following kits are under trial
with Indian Council of ™Medical Research ;

(i) G. Test Beta 250 u-i.

(i) ‘Bvhtast® Monoclonal Pregnancy

Test,
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(iii) ‘Acculone’ Monoclonal Precnancy
Test.

(iv) Pregeolor (Immunological Pre-
gnancy Detection Kit),

(v) ‘Dipstick Assay’ for pregnarcy
Test. )

Preganancy test kit at Item V has been
developed by the National Ins'itute of
Immunclogy, New Delhi whereas other rest’
kits are of imperted origin. As scon as the
results of these tests are received fron the
ICMR regarding their feasibility for intro-
duction in the National Family Weifare .
Programme in field conditions. Gov¢roment
wi'l take a decision regardiny thcir u-e in
the F,W. Programme.

Road vnder Bridge near Ajitsing
Nagar

1621. SHRI V. SOBHANADREES.
WARA RAO : Will the M'nts'er of RAIL-
WAYS be pleased to state :

(a) whether Government have received
presentations regardirg the need t- cons.
truct road under bridge near Ajitsing-
Nagar in lieu of railway level crossirg on
Vijayawada-Eluru railway line ;

(b) whether the Government of Andhra
Pradesh has requested the Railways to
take up this work in the Works Pro-
gramme of Railways for 1987-88; and

(c) if so, the reaction of the Railways ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS SHkI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) Yes, Sir.

(c) The proposa! for construction of a
road under bridge in lieu of existing level
crossing near Ajitsingh Nagar is under
consideration of the Ministry of Railways
for inclusion in the Railways’ Works Pro--
gramme of 1987-88.
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Ban on Import of C.T. Scanner
1622. SHRI V. SOBHANADREES-
WARA RAO :

SHRI VIJAY N. PATIL :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that C.T,
Scanner (Computer Tomography X-Ray
Equipment) has proved extremely beneficial
as a life saving painless diagnostic tool ;

(b) whether it is also a fact that the
Union Government has taken decision to
ban the import of C.T. Scanner While there
is great need and demand for the same in
different parts of the country ; and

(¢) whether Government propose to
reconsider and lift the ban in the larger
interest of the public and if so, when ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDRE) : (a) Yes.

(v) and (¢) No. The Import of C.T.
Scanner has not been banned. However,
the usual procedure of obtaining clearance
from the indigenous angle is insisted
upon,

Visit of British Study Group Regard-

Ing Scheme for Upgradation of Air
Traffic Contro}

1623, SHRI AMARSINH

RATHAWA :

SHRI CHINTAMANI] JENA :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether a study group from Britain
recently visited India and prepared a
schome for urgrading of air traffic control
and sir navigation facilities at the Inter-
national Airports in the country uptil 2000
A.D, and beyond ;
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(b) if so, the broad outlires of the
scheme and the recommendations made
by the group ;

(c) the financial package to implement
the same ; and

(d) the reaction of the Government of
India thereto ?

THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) A British team
has recently carried out a feasibility study
at Delhi and Bombay international airports
with & view to upgrade the air traffic cone
trol and air navigation facilities-

(b) to (d) The study report submitted
by the British group is being examired bty
the National Airports Authority at present.

Statues of British Era in Delhi

1624. SHRI DINESH SINGH : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state what
Government propose to do with the statues
of British era in Delhi ?

THE MINISTER OF HUMAN RESO-
URCE DEVELOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE

(SHRI P.V, NARAS'MHA RAO) :
The statues are in the  custody of
Central Public Works D:partmert The
Department of Archaeology, Delhi Admini-
stration has a proposal to acquire them

and develop an open air museum in due
course.

[ Tvanslation)

Enquirj Against Railway Employces
after Retulrement

1625. SHRI RAM PUJAN PATEL:

Will the Minister ¢f RAILWAYS be pleased
to state :

() the names of those employees who
retired from Western Railway between 1
January, 1984 and 31 October, 1986 and
against whom inquiry has beep ipstjtuted H
and
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(b) the reasons for conducting inquiry
against each of these employees ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Seven officers/staff of the Western Railway
who retired between | January, 1984 and
31 October, 1986 are facing inquiry
arising out of vigilance investigations. As
the inquiries are still in  progress,
the names of the persons concerned and
the detailed reasons thereof are not being
dsclosed. ‘

[English]

Fiy-over on Liluah Rallway Crossing

1626. SHRI HANNAN MOLLAH :
Will the Minister of RAILWAYS be pleased
to state ¢

(a) whetber Government are consider-
ing for a fiv-over at Liluah Railway

Crossing ;

(b) whether Government are aware
that a number of accidents took place

at that place ;

{c) whether Government are also aware
that it is a lopg standing demand of the
people of Howarah District ; and

(d) if so, when the said proposal
would be materialised ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) 7 minor accidents took place at the
Liluah Railway Crossing in the last three
years, )

(c) Yes, Sir.

(d) The Railways finalise the proposals
for construction of road over/under bridges
i replacement of exisiing busy level crass-
ings after they are sponsored by the State
Goverament concerned with an undertaking
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to bear their share of the cost. No pro-
posal for provision of a road over bridge at
Liluah railway crossing has been sponsored
by the Goveroment of West Beogal so far.

New G S.A. for UK

SHRI RAM DHAN :
SHRI DINESH SINGH :

PROF. RAMRRISHNA
MORE :

SHRI YASHWANTRAO
GADAKH PATIL

SHRI DINESH GOSWAMI *

1627.

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether the Air India has
decided to appoint a new General Sales
Agency in London reversing its earlier
decision to abolish the system of General
Sales Agency as it was considered detri-
mental to Air India ;

(b) the capital base and the standing of
the Company awarded General Sales

. Agency and whether it is sufficient ;

(c) the reason for reversing the earlier
decision to abolish the system ; and

(1) thc terms and conditions of the new
General Sales Agency ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (c) Yes, Sir.
Air India made alternate arrangements for
selling tickets through 1.A.T.A. agents, after
the expiry of the contract with the earlier
G.S.A.

The selling arrangements through
various L.A.T.A. agents did not produce
the desired resuits.

With a view to augment revenue, Aig
India took a conscious decision to revert to
the system of appointing a G.S.A.

(b) Mls, Gimvale Lta, tradiog as Wel.
come Travels, has a paid up capiiai of UK.
$50,000. The main Directors of this come
paoy are businessmen in U.K. und the
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agency is financially sound. This company
has furnished an irrevocable bank guarantee
of U.K. § 1.2 million to Air-India.

(d) The terms and conditions of the
appointment of the new General Sales
Agent are based on the standard Air-India
General Sales Agency format.

Reservation for Admission in Regional
Engineering College, Hamirpur (H.P.)

1628. PROF NARAIN CHAND
PARASHAR *: Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether Regional ~Engineering
Co'lege, Hamirpur in Himachal Pradesh
has demunded the reservation of a few
seats for admission of the children of the
staff in Sainik School at Sujanpurtira ;

(b) if so, the decision taken in this
regard and the exact number of seats
allowed upder such reservation to REC ;
and

(c) if not, the likely date by which a
decision would be taken ?

THE MINISTER OF HUMAN RBSO-
URCE DEV:LOPMENT AND MINISTER
OF HEALTH AND FAMILY WELFARE
(SHRI P.V. NARASIMHA RAO) ; (a) Yes,
Sir.

(b) Tnis request has not been agreed
toas i’ i3 nut in keepog with the admission
policy tollowed uniformly by all the Sainik
Schgols 1o the country.

(¢} Does not arise.

Medical Facllities to Pensioners
Livi..e ia Areas not Covered by CGHS
Facility in Delhi

1629. SHRI MOOL CHAND DAGA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state

(a) whether Government pensioners
living in areas not covered under Central
Governmeant Health Scheme are entitled to
any medical facility ; and
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(b) if not. the steps proposed to pro-
vide medical facility to such pensioners ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THB
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) No, Sir.

(b) At present no such proposals are
under coosiceration to provide medical
facilities to pensioners in areas not covered
under Central Government Health Scheme.

Excessive Presence of Pesticides In
Fruits and Vegetables

1630. SHRI MANIK REDDY : wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

() whether it is a fact that despite 12
legislations in force, not a single challan
has been made so far for excessive presence
of pesticides in fruits and vegetables ; and

(b) if so, the reasons thereof ?

THE MINISTER OF STATE IN THB
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHA-
PARDE) : (a) and (b) No case of excessive
presence of pesticides in fruits and vege-
tables has been rcported and hence there
has been no prosccution under the pro-
visions of Prevention of Food Adulteration
Act, 1954.

12,00 hrs,

(Interruptions)

[English]

MR. SPEAKER: What is your point of
order ? -

SHRI BASUDEB ACHARIA
(Bankura) : You have also given your cone
sent at the time of -your meeting with us
that there would be a discussion on atro-
cities on women, In Ganjam district of

Orisa, there was a gang rape on women by
Police.
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MR. SPEAKER : No. Achariaji, look
here. There is one thing. If 1 just open
the Pandora’s box of the State subjects.

(Inrerrup:ibns)

ACHARIA :
is not a State

SHRI BASUDEB
Atrocities on women
subject.

(Interruptions)

MR. SPEAKER : No. 1 do not think
so. No. Not allowed.

SHRI BASUDEB ACHARIA ;: We have
discussed it in the past.

(Interruptions)

SHRI INDRAJIT GUPTA (Basirhat) :
There is & report that 8 girls from Bengal
who were ye.terday detected here by the
Police were smiggled and brought here and
sold to brothel keepers.

MR. SPEAKER : We have an elected
Legislative Assembly and I think this
question should be raised there. Those
people who are responsible should be
punished. I deplore this incident if it has
happencd. Ireadit. Itshould be taken
up but I cannot discuss it here.

(Interruptions)

[English]
MR. SPEAKER : 1 have over-ruled
it,
(Interruptions)

MR. SPBEAKER : No thing goes on
record.

(Intcrruptiona')

MR. SPEAKER : What is your point
of order ?

SHRI V. SOBHANADREESWARA
RAO (Vijayawada) : I have given a privile-
ge motion against the Minister for Water
Resources.

MR. SPEAKER : I have already taken
action.

[ Translation)
(Interruptions)

MR, SPEAKER : Why are
80 loudly ? 1 bave already said.

speaking

[Englisk)

SHRI S. JAIPAL REDDY : I have also

“tabled a vprivilege motion against the

Minister for Water Resources because he
gave a wrohg reply.

MR. SPEAKER : [ have already taken
action,

(Interruptions)

[Translation)

MR. SPEAKER : I have already told
you that there is no use of making so much
noise.

SHRI MOHD. MAHFOOZ ALI KHAN
(Etah) : The employeces of the State
Government are on strike, It is a step-
motherly treatment with the State Govern-
ment... .. (Interruptions)

[English)
MR. SPEAKER : I do not know.

(Translation]

SHRI MOHD. MAHFOOZ ALI KHAN :
The employees of the Rajasthan and U.P,
State Governments are on  strike.
(Interruptions)

[English]

MR. SPEAKER : When I am replying
to an hon. Member, why are you interrup-
ting unnecessarily and getting hoarse ?

[ Translation]
(Interuptions)

SHRI MOHD. MAHFOOZ ALl
KHAN : You do pot listen to me.

“(Interruptions)
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MR, SPEAKER: I shall listen when...,
(Interruptions)

MR. SPEAKER : Please listen to me.
(Interruptions)

MR. SPEAKER : You are again

interrupting.
(Interruptions)

MR. SPEPAKFR : 1 have requested
you..-l..

(Interruptions)

MR, SPEAKER : This is whatl am
saying..i...

(Interruptions)
MR. SPEAKER : My dear, Sir,....,.

(Interruptions)

MR. SPEAKER : You do not listen to
me. You are again interrupting. I Was
saying.......

(Interruptions)

[English)

MR. SPEAKER : This hon, geatleman
would not listen and I am not going to
allow anything to go on record. Because
it is a State Subject, 1 am not going to
touch.

[ Translation]
(Interruptions)

MR. SPEAKER : I have already said
that I have already taken action,

(Interruptions)

MR. SPEAKER : 1 have heard you.
There is no use of your speaking. I have
told you that I am taking action. You are
forcing me to do this thing. This I cannot
do.

(Interruptions)

(English)

MR. SPEAKER : Why are you un-
n.cessarily getting oxcited 7

SHRI V. SOBHANADREESWARA
RAO : Not unnecessarily, Sir.

(Interruptions)

MR. SPBAKER : Please sit down. Mr.

Acbaria, you are a Jeader. Don’t trans-

gress the limits. Please sit down and come
'o mel

(Interruptions)

MR. SPEAKER : No, you come fo me,
We shall see. If it is within your bounds,
we can discuss.

(Interruptions)

[ Translation)

MR. SPEAKER : Mr. Mohd. Mahfooz
Ali Kban, you are transgressing and doing
a wrong thing. I shall have to ask you to
withdiaw....,

(Interruptions)

MR, SPEAKER : If you don’t keep
quiet I shall turn you out......

(Interruptions)

[English]

MR. SPRAKER : Al right.
from the House.

Withdraw

(Interruptions)

(Translasion]

SHRI MOHD. MAHFOOZ ALl
KHAN : Please listen to my request.
[English]

MR. SPEAKER : No. No question.

[ Translation)

SHRi MOHD. MAHFO0O0OZ ALI
KHAN : What for do we come here if we

~ cannot raise our point ?

(English)

MR. SPEAKER : I cannot allow,
because there is a State Assembly. Nothing
doing.

(Interruptions)
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MR. SPEAKER : All right. Withdraw
from the House. I do.’t want to listen to

you.
[ ]

[Transiation]

SHRI MOHD. MAHFOOZ ALl
KHAN ; All right, I withdraw from the
House,

(SHRI MOHD. MAHFOOZ. ALl
KHAN : Then left the house.

(Interruptions)

(English]

MR. SPEAKER :1I don't listen.

Nothipg doing. This is too much.

(Ingerrupiions)
MR. SPEAKER : Why are you doing
this ? Please sit down.

(Interruptions)

MR. SPRAKER : Now. Perhaps to be
laid.

(Interruptions)

[Tran:lation]

MR. SPEAKER : Why are you taiking
to him ? Keep quiet please.

s gy et vast—

12.07 nrs.

[Fnglish]
PAPERS LAID ON THE TABLE

Agricultaral Price Policy—A Long ;
Term Perspective

THE MINISTER OF AGRICULTURE
(DR. G.S. DHILLON) : Sir, I beg to la¥y
on the Table a copy of the ‘Agricultural
Price PolicyA Loag Term Perspective’

(Hindi and Bnglish versions).
[Plaged in Library See No. LT 3196/86]
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Annusl Reports and Revlew on the

working of Indian Railway Construc-

tion Comipany Limited, New Delhf

and Rail India Technical and Econo-

mie¢ Services Linited. New Delhi for
the year 1985.86

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : Sir, I beg to
lay on the Table a copy each of the
following papers (Hindi and English
versions) under sub-section (1) of section
169 A of the Companies Act, 1956 :—

(1) (i) Review by the Government
on the workin® of the Indian
Railway Construction Company
Limited, New Delhi, for the
year 1985-86.

(ii) Apnual Report of the Indian
Railway Construction Com-
pany Limited, New Delhi, for
the year 1985-86 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.

[Placed in library, See No. LT
3197/861

(2) (i) Review by the Government on
the working of the Rail India
Technical and Economic
Services Limited, New Delhi,
for the year 1985-86.

{i)) Annual Report of the Rail
India Technical and Economic
Services Limited, New Delhi,
for the year 1985-86 along
with Audited Accounts and the
comments of the Comptroller
and Auditor General thereon.

[Placed in library See No. LT
3198/86]

Notification under See. 133 of the
Motor Vehicles Act, 1919,

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : Sir, I beg to lay
on the Table a copy each of the following
Notifications (Hindi and Bnglish versjons)
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under sub-szction (4) of section 133 of
the Motor Vehicles Act, 1939 ,—

(1) The Motor Vehicles (Nationaloper-
mits) Amendment Rules, 1986 pub-
lished in Notification No. G.S.R.
1073 (B) in Gazette of India dated
the 10th September, 1986.

(2) The Tourist Vehicles (Additiona!
Conditiors of Permit) Rules, 1986
published in  Notification No.
G.S.R. 1056 (B) in Gazette of
India dated the 2nd September,

1986.
[Placed in Library See No. LT
3199/86]
Notificatio1 under Sec. 28 of the

University Grants Commission Act,
1956

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHID : Sir, I bee
to lay on the Table a copy of the University
Grants Commission (Qua'ifications required
of a person to be appointed to the teaching
staff of a university or other institutions
affitiated to it) (Amendment) Regulation,
1985 (Hindi and Boglish versions) published
in Notification No. F. 193/74-(CP) (CP) in
Gazette of India dated the 26th November,
1985 under section 28 of the University
Grants Commission Act, 1936.

[Placed in Library. See No. LT 3200/86]

Annual Report and Review on the
working of the Cancer Institute,
Madras for the year 1985.86

THE MINISTER OF S_TATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR-
DE) : I beg to lay on the Table :—

(1) A copy of the Annual Report
(Hindi and English versions) of
the Cancer lostitute, Madras, for
the year 1985-86 along with
Audited Accounts,
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(2) A cop of the Review (Hindi and
 English versions) by the Govern-
ment on t‘he working of the
Cancer Institute, Madras, fom the
year 1985-86.

[Placed in Library, See No, LT 3201/86]

12 08 pbrs.

PUBLIC ACCOUNTS COMMITTEE

Fifty-Seventh Report

SHRI E. AYYAPU REDDY (Kurnool) :
Sir, 1 beg to present the Fifty Seventh
Report (Hindi and English versions) of the
Public Accounts Committes on Bxce:ses
over Voted Grants and Charged Appropria-
tions (1984-85) and action taken by
Government on the recommendations con-
tained in their Seventeenth Report (Bighth
Lok Sabha) relatipg to Excesses over
Voted Granted and Charged Appropriations
(1983.84).

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

(Translation]

Reportedly distorted version of INA
trials in the T.V. Serial ‘Raj Se Swaraj’.

SHRI HARISH RAWAT (Almora) :
I call the attention of the Minister of
1. formation and Broadcasting to the follow-
ing matter of urgent public importance and

request that he may make gz statement
thereon :—

‘““The situation arising  out of
public resentment against repor-
tedly distorted version of LN.A.
trials in the T.V. serial 'Raj ge
Swarsj’ and the action taken by
the Government in the matter. 2?

-
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[Bsglish]

THE MINISTER OF STATE OF THE
MINISTRY OF INFURMATION AND
BROADCASTING (SHRI A K. PANJA):
‘Raj Sc Swara)’ is a sponsorcd serial
produced by Dr. Nissar Allana, an eminent
theatre personality, The serial relates to
some famous cour's {rials in recent Indian
" History. The first part related to the trial
of Bal-Gangadhar Tilak (4 episodes), the
second to the trial of Mahatma Gandhi
(4 episodes) and the third to the trial of
INA (5 episodes). While approving the
proposed serialy, Doordarshan had taken
into consideration the assuiance of the
producers that they would produce this
programme after through research work
and also with the help of persons connec-
ted with the INA. After the telecast of
the first episode of the INA trial which
gave the background to the trial, some
representations were received that Netaji
had not been properly portrayed. An
enqairy was made it revealed that what bad
been shown in the serial was that after
giving some good news to bhis colleagues,
Notaji asked for drinks. When he saw
Col. Dhillon drinking juice, he asked him
the reasons to which Col. Dhillon replied
that he had taken an oath that he would not
touch alcobo! till India atiained Iodepen-
dence. To which Netaji replied ‘‘Bravo”.
Later in a subsequent scene a waiter serves
juices of various types to both Netaji and
Capt. Lakshmi Swamjnathan. It is not a
fact that LN.A, trial was shown ina
distorted version. Keeping in view,
however. the feclings and sentiments
expressed by a cross section of the people
that the impression they got was that
Netaji was taking or encouraging alcoholic
drick and, thercfore, he had not been
properly depisted, the Doordarshan ex-
pressed regret for the same and hence it
has been decided npot to re-telecast this
‘episode with the above sceae in future.
Further, the scene is also being deloted
from the vidco tape even for our archival
purpose. Moreover, Doordarshan has also
been directed to take special care whils
telecasting programmes on national leaders.

SHRI ASUTOSH LAW (Dum Dum) :
$ir, may 1 congratulate the hon. Minister
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Harare, Indonesia Ausiralia,
New Zealand and Thailand

for taking immediate steps, honouring the
sentiments of the people of West Bengal 7

(Interruptions)**

[ Translation]

MR, SPEAKER : If you want to
quarre), you may go outside.

{English)
Nothing goes on record.

(Interruptions)**

MR. SPEAKER : What is happening in
this House ? Please sit down. Miss
Mamata Banerjee, will you take your
scat ? Nothing dojng. Please sit down.

Mr. Harish Rawat,

[ Translation]

SHRI HARISH RAWAT : Mr.
Speaker, Sir, the hon. Members belonging
to the CPM can have objections on the
discontipuance of the serial by the Hon.
Minister, they may also have objection to
congratulating him but they should not
forget that none other than Miss Mamata
Banerjee had first raised this issue in this
House. »

MR. SPEAKER : Mr. Rawat, you please
wait for some time. The Prime Minister
will make his statement,

St S e ——

STATEMENT RE : PRIME MINISTER’S
VISIT TO HARARE, INDONESIA,
AUSTRALIA, NEWZEALAND

AND THAILAND

[English)

THE PRIME MINISTER (SHRI RAJIV
GANDHI): 1 attended the Eighth Cop-
ference of Nonaligned Countriecs at Harare

*$Not recorded
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Harare, Indonesia,

[Shri Rajiv Gandhi]

from 15t to 7th September. It was a
. memorable'and historic occasion. The 25th
anniversary of the Movement was marked
by a Special Commemorative  Session
recalling the signal contribution of the
Nonaligned Movement to world peace ard
reafirming the continving validity of the
principles and objectives enuaciated by its
founding fathers-Nebru, Tito, Sockarno,
Nkrumab and Nasser.

Warm tributes were paid at the Summit
to the memory of the former Chairperson
of the Movement, Smt. Indira Gaundhi.
India’s role, as Chairperson of the ™Move-
ment, in consolidating the unity, strength
and cohesion of the Movement, was highly
appreciated. Our stewardship has brought
to the Movement barmony and stability
within, and strength and dynamism exter-
nallyy. Diverse and heterogeneous in com-
position but unified by a common
commitment to freedom, peace and justice,
the Movement has remained steadfast in its
principles.

At Harare, we handed over the
Chairmanship of the Movement to Zimba-
bwe. The focus of the Summit was on
three of the most fundamental issues of our
times-human rights in South Africa, freedom
for Namibia and the right of all humanity
to live ina world free from the constant
threat of nuclear extinction.

The Conference adopted a speci.al
Declaration on South Africa and estgbhs.
hed a (Fund for Action For Resisting
Iovasion, Coionialism and Apaitheid : the
AFRICA Fund). The AFRICA and
Committee is chaired by India with Zambia
as Vice Chairman. The establishment of this
Fund reflects the determination of our
Movement to give concrete coantent to  our
solidarity with our bretheren in the Fron.t.
line States and liberation movemecnts in
Southern Africa. We have commenced
preparatory work on the estadlishment of
this Fund, its work programme and the
modalities of its operation. We have had
jntensive consultations with leaders of the
Frontline States on measures to strengthen
their capability to fight apartheid, to

- adopted by

Thatland

enforce sanctions segainst the racist Pre-
toria regime and to cope with that regime’s
retaliatory actions. A meeting of Senior
Officials of the Fund Committe will take

“place in Lusoka Jater this month. A Minis-

terial-level meeting will precede a Summit
of Heads of State or Government of Mem-
ber countries of the Fund Committee which
wi'l probbly be hcld in Dethi. I sincerely
hope this Fund will receive the full support
not only of Governments within and out-
side the Nonaligncd Movement but of all
Parliaments, voluntary organizations and
individuals copcerned at the violation of
basic norms of civi'i-ation in South A frica
and the threat to peace posed by Pretoria.

The Movement remained firm in its
supnort to the cause of the Palestinians and
resolute in the defence of the freedom, in-
dependence and sovercignty of nonaligned
countries threatened by foreign intervention
angd interference.

The Harare Appeal on Disarmament
acclamation, reflected our
Movement’s commitment to peace and
disarmament and our concern at the gro-
wing threat to human survival. It urged the
United States and the Soviet Union to take
immediate steps to prevent the outbreak of
a nuclear war and to agree to a morato.
rium on nuclear tests as a first step towards
a comprchensive  test ban  treaty. The
Summit endorsed the Six-Nation Five-
Coantinent Initiative for Peace and Disarm-
amen: which was launched in Delhi.

The last few years have seen a deepen.
ing of the world economic crisis. An action
Programme for Economic Cooperation was
adopted at Hararc and a Ministerial
Committee s¢t up for harmoinsing ang
coordinating action on global and economic
issues. A Political Declaration reflected the
Movement’s cons.nsus on most of the

difficult issues confiouting the world
today.

The Summit was a wateished. It coinci-
ded with the 25th «nniversary of the
founding of the Movement, We. reaffirmed
our fuith in the Movement and in our
vision of a world community, united for

- peace, disarmament and development. We
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Indomesia, Austra’ia New
Zealand and Thalland

wish Prime Minister Mugabe success in
facing the chall-nges ahead and p'edge him
our full support and cooperation.

During the course of the Harare
Summit I had the opportunity of making
the acquaintenance of a number of leaders
and renewing my friendship with those
whom I had the privilege of mceting on
earlier occasions. We had a very useful
exchange of views on various international
issues and on strengthening .our bilateral
relationship with a number of countries.

I also paid official visits to Indonesia,
Austra'ia, New Zealand ard Thailand from
13¢h to 20th October,

We share with Indonesia a common
cultural heritage, a similar struggle against
colonialism, and partnership in the Non-
aligned Movement. My talks with P:esident
Soeharto reflected shared perceptions on
major internitional issues. We recognized
that the level of our trade un. ecopomic
relations was not commensutate with our
political ties. We agreed (0 work out
- Jongterm arrangements to add  greater
economic and commercial content to our
relationship ond to intensify interaction in
the field of science and technology. We look
forward to the further consvlidation and
strengthening of our traditional ties with

Indonesia.

Our relations with Au‘tralia and New
Zealand have been friendly but with little
interacCtion in political or econoniic terms,
Our couniries. belong to the Aria Pacific
region but we have looked more to the
West and elséwhere rather thun at our own
region. This process is being reversed.

" I hope my visits have given this process a
further impetus.

I worked closely with Prime Minister
Hawke within the Commonwealth at Nassau

and in London to forge a consensus on -

sanctions against the Pretoria regime,
Duribhg my visit to Australia we reviewed
the progre:s in consolidating this consensus
and buildi g world opinion. We also revie-
wed our trade and economic relations- and
agreed that exchanges must be intensified.
A Joint Busiuess Council was established to
stimulate trade and economic relations. A
Science and Techuology Agre:ment was also
sigoed during the visit, We agreed on the
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need for greater interaction on expanding
our cooperation in the fields of agriculture;
8pace, meteorolgy and other areas.

My taiks with Prime Minister Lange
during my visit to New Zealand underlined
a close identity of vicws on many internate
ional issues and our common desire to
strengthen bilateral cooperation.  Agri-
cultare and afforestation were identified as
promising areas of cooperation. Agreements
on Trade ard the Avoidance of Double
Taxation were also signed during my visit.

My brief visit to Thailand was the first
ever official visit by an Indian Prime
Minister. We were accorded a warm
welcome in a country with which we bave
deep and abiding cultural links., I had
in'eresting discussions with the King snd n
useful exchange of views with Prime Minis-
ter Prem. A Protocol on Science and
Technology was signed during the visit. We
agreed to look into the passibility of esta-
blishing a Joint Commission. 1 am sure
that in the years to come we will realise the
untapped potential for the development of
our bilateral relationship with Thailand.

My visits to these four countries of
South East Asia and the Pacific provided

. the opportunity tor translating the goodwill

that exists for India in this repion into more
substantive political relationships and ex-
panding trade and economic cooperation,
Though these visits were necessarily of a

. very short duration, we have good reason

to be happy with their outcome.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCEH
Contd,

[English]

Reportedly Distorted Version of LN.A,
Trials in the T.V, Serial ‘Raj Se Swaraj’.

SHRI S. JAIPAL REDDY : Sir, why
has the statement been made 80 late ?

MR. SPEAKER : Order, Order.
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[Transla‘ion)

SHRI HARISH RAWAT (Almora): On
behalf of the entire House, I would like to
congratu'ate the Hon. Prime Minister on
bis most successful foreign tour.

[English]

SHSI S. JAIPAL DEDDY : The con-
gratulation is also belated.

[Tyansiation)

SHRI HARISH RAWAT : Mr. Speaker
Sir, the oppsition Members of this House
have an objection to our congratdlating
hon. Shri Ajit Panja for discootinuing the
serial Raj Se Swaraj’ which containeds ome
distorted versions about Netaji and our
freedm movemant. It is a fact that as
soon as hon. Shri Ajit Punja ca: e to know
that the serial ‘Raj se Swaraj’ was cepict-
ing some distoried facts which were hurting
the feclings of the people, he immediately
took effective steps. He took this decision
when some of our friends from the Cong-
ress party apprised him of their views and
I think he certainly deserves congratulations
for this act.

SHRI AMAR ROYPRADHAN (Cooch
Bihar) : Whose responsibility was it ?
et s oo (Interruptions) . . .. ..

SHR1 HARISH RAWAT : He has
certainly catried out his responsibility in an
effective menner. 1 have not said anything
wrong..... (Interruptions). ..

MR. SPBAKER : You address the
Chair. Let him speak; he bas to speak.

'SHRI HARISH RAWAT : I was
addressing yo: only. I was just seeing
what reaction it had on them. Our
colleagu: Kumari Mamata Banerjee, the
hon. Member from Jadavpur, also deserves
congratulations. She was the first person
to raise this issue in this House., Mr.
Speaker, Sir, we are also grateful to you
for allowing discussion on such an impor-
tant issue. The hon, Miaister has tried to
clirify many things in his statement. While
1 thank him for respecting the feelings of
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the people, I regret that the statement does
not treat the incident with due seriovsness,
It seems that the officials of the Depart.
ment have presented the issue in a diluted
form before tre House. Through your,
Sir, I want to bring it to the notice of hon.
Shri Ajit Panja that on October 6,.....

MR. SPEAKER : There is 80 much
noise in the House that nothing is audible.

[

SHRI HARISH RAWAT : The serial
‘Raj se Swaraj)’ shows that in Singapore

" Netaji raises toast after giving some good

news to his colleagues. By showing one of
Netaji’s colleague saying that he takes only
fruit juice, the serial tries to depict that
Netaji asks this colleague Captain Laxmi
Schga! to have drinks. I do not waant to
g0 into any technical aspect of the issue.
I want to say that this incident should not
be analysed technically. Instead, it should
be viewed from the angle of the sentiments
of the people. Netaji Subhash Chandra
Bose is our national hero and crores of
people see him as an ideal man. No
producer of a serial or a movie has any
right to depict the lives of Netaji and other
persons related with our freedom -stroggle
in such a way that someone’s feelings are
hurt. It has certainly hurt our feelings
and we want to convey our anguish to the
Information and Broadcasting Minister,

Sir, today some people are trying to
monopolise the name of Netaji. The
people who in 1942 labelled Netaji as a
Japapese agent and a traitor and said that
he should be hanged on a8 roadside lamp~
post, today I find that the peop'e from that
very party are trying to depict the incident
as 8 failure of the Government to encash
the name of Netaji. But I do not view
this ircident from a political angle and as
such I am not naming any party. This

" was published in the news paper entitled

‘“Janyug’’ in 1942. I think that even at
that time this act of theirs was deplorable..
«.(Interruptions)....1 would not name the
party whosoover it was, The distortion in
depicting the life of Netaji is also
despicable, :

~

n
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u.‘z‘ hrs.
[MR. DEPUTY-SPEAKER in the Chair)

I would like to request the hon,
Miais*er to enquire into this whole episode.
AN T.V. serials should be scrutinised before
thejr telecast, You have appointed some
pavel to scrutinise the serial’s worthiness
for telecast. I am surprised how that
panel overlooked the scene depicting Netaji
consuming liquor. Why this scene was not
censored and deleted ?  Who is responsible
for it 7 Are the officers at fault or the
panel ? What steps have you taken to take
action against the guilty persons? You
have not mentioned anything about it in
your statement. I think, hon. Shri Panja
has got my point.

Sir, there should be some prescribed
qua'ification, standard and norms to become
eligible for appointmeht as a member of
the panel that has been set up fo select
serials and films. I am surprised that wheo
you are te'ecas'ing the best possible serials
and programmes, why do not you appoint
such persons to this panel who are familiar
with the different aspects of life ? You ask
them to scrutinise and select serials in a

right way so that all serials depicted on
television are praised. No onec should be
allowed to present h storical facts in a

distorted fashion.

{ would like to know from hon. Shri
Panja who are the members of this panel ?
What are the basis of their appointment ?
Have any guidelines been laid for the
selection of the scrials 7 If such guidelines
have been laid, ere these followed by the
panel, whie sclecting the serials ? Have
these guidelin2s ever been violated while
selecting some serial etc. and if so, what
action have you taken agaiost the persons
who violated these guidelines ?

Sir, ] want to give ome suggestion to
hon, Mr. Paaja. Before the serials on our
nagiona) Jeaders and persons conpected with
the freedon struggle are telecasty they
should at least be showa to persons like
Memb:rs of Parliament freedom fighters
and other historians fo that they could
judge tbeir worthiness for telecast. I
would like to request you to pay attention

to this suggestion,
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Mr. Deputy-Speaker Sir, there is no
set criterion for selecting films and serials.

" Vety often we come across complaints

through the newspapers that certain vested
interests work behind the selection of the
serials. Certain  extra considerations
influence the selection and, thus, set
ignored. This has been
proved also. | want to know whether any
enquiry has been ordered into the charges
levelled regarding the selection of T.V.
serials or whether any C.B.I. enquiry is
going on against the concerned officers, 8nd
if so, what action has been taken against
them ?

Mr. Deputy-Speaker, Sir, as things
stand now. the television proj:cts middles
class mentality and conventions but the
advertisements shown are highly objectiona-
ble Some days back, at the time of the
telecast of film ‘Gandhi’, on television, an
advertisement was shown which claimed
that only the name of the projuct was
Indian and the rest was foreign. There
could not be a more sarcastic coment on
Gandhi who advocated so mucn for
indigenous good: an]j started swadeshi
movement. A film oa him was being . tele-
cast and duariog that it was adverlised that
0 ‘ly the name of that T.V. wis Ind:an and
the rest was foreign. Similarly, it is
highly objectionable that advertisements for
consumer goods depict women a8 sex
symbols. I would like to know from the
hon. Minister whether there is any selection
eommittee for the advertisements to be
shown on T.V. and if so, what s its
criterion or is it only money the that
matters ? It is also noticed what effects do
they create and in what sense the people
grasp the message ?

The bon. Minister may please clarify
all these points and rectify his statement
which tries to cover up the wrong-doings
of some T.V. officials.

[English]

SHRI ANIL BASU (Arambagh) : Mr.
Deputy Speaker, Sir, this statement by the
hon. Minister {s self-ccn'radictory, It is
mcst vofortunate for all of us that afier
39 years of independence, we are ciscushe
ing this denigration of leacers of ous
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freedom struggle by the most powerful
media of the country and that is T.V. The
T.V. serial telecast under the bame of
Raj Se Swaraj has proved beyond doubt
that there is no proper study of our free.
dom struggle even after 39 years of
independence. The Government of India
has shown a very casual approach to the
long-felt need of our countrymen for a
comprehensive history of our freedom
struggle.

Sir, in the first part of the Statement
of the Minister of Information and Broad-
casting, it is said :

“While approving the proposed
gserial, Doordarshan had taken
into consideration the assurance
of the producers that they would
produce this programme after
thotough research wortk and also
with the help of persoas connected
with the INA ™’

Now, who is the producer ? I want to
know whether the Minister has meationed
anythipg regarding the producer in the
Statement.
mentioned serial was Hindusrao Levers, 8
multi-national company originating in U.K,
Can you deny this fact ?  You know Sir,
the British impenalists have no respect for
the leaders of our freedom struggle and that
is why I will say, it isa motivated attempt
on the part of the Producer to denigrate
our leaders of freedom struggle. That s
the main reason.

In the later part of the Statement, the
Minister had admitted that. While tele-
casting the programme—Raj Se Swaraj
on INA—it it not a fact that INA trial
was shown in & distorted fashion ? How
do you ascertain that 7 What would be
the impression of the people who were the
spectators of that programme when they
saw Netaji taking or encouraging alcoholic
drinks 7 Now, the Minister is_ telling that
it is oot a fact. How do you ascertain
that it is not a fact ? In the first part of
the statement, you have stated that, you
have advised the Producer to make this
programme after thorough rescarch work
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and in coosultation with the INA. Now,
I want to ask you, what research work they
bhave done ? Who are the persous they
had contacted? The statement issued by
Dr, Lakshmi Schgal after witnessing this
programme is a serious one, Actually,’
Capt Lakshmi Sehgal has said thatitisa
very state of affairs that Government have
telecast such a programme denigrating
Netaji. Have you contacted Dr. Lakshmi -
Sehga! and apologized 10 her ?

The Minister must tell us who is the
producer of this programme—is it Hindus.
tan Levers? Is that the case for tele-
cadting offending scénes, i.c. because it has
been produced by them ? The scene is
totally out of context with segerd to INA
Trial—] meaa the scene showing Netaji as
taking liguor. 1 would also like to know
whether the Centroller of Programme had
approved the telecasting of it on the
Doordarshan. Is there a Censor Board for
Television ? Did that censor board approve
this ? Who aire the persons on that censor
board which approved it ? Please let us
know the name of persons or officers there.
Did the Controller and the cen:ior board
approve it and fuifil ail the formalities
prescribed by Doordarshan ?

You are well aware that the whole
country says that Docrdarshan i8 not

Doordarshan ; it has become Rajiv
Darshan. (Interruptions)
KUMARI MAMATA  BANERIJEB

(Jadavpur) : It is not a political matter,
Netaji is above all politics. (Interruptions)

SHRI ANIL BASU : Can you say what
action you propose to take against those
persons ? (Interruptions)

MR. DEPUTY SPEAKER : I will go
through the record.

SHRI ANIL BASU : Doordarshan is
deliberately denigrating the leaders of
freedom movement. { Interruptions)

MR. DEPUTY SPEAKER : I will go
through it, and seo if there is anything ume
parliamentary....
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SHRI ANIL BASU : Can the hon.
Minister tell us : had it been a case con-
cerning other national leaders i.e. other

freedom struggle leaders  like Pandit
Jawabarlal Nehru, what would have
happenecd to his  Ministership ? What

would have happened to the high-ups in
Doordarshan ? Now the
befooling th: whole country through this
august House. (Interruptions) He has made
a contradictory statement.

SHRI ASUTOSH LAW (Dum Dum):
This should be expuonged. (Interriptions)

MR. DEPUTY SPEAKER : Let him
speak. I will go through it.

SHRI ANIL BASU : I would like to
ask the hon. Minister what steps he con-
templates to take to prevent sich occur-
rences in future. In the statement he has
said that he was issuing directives to
Doordarshan, What are the positive and
actuz] steps he is taking ?  Merely etasing
some pa:ts df the telecast will not do. Do
you thiok it is sufficient, after telccasting
such programmes ? (Interruptions)

1 thiok the Minister will come forward
to reply to my points. The Minister
should remember that the name of Netaji
was not included in the time capsule
also.

KUMARI MAMATA BANERJEE:

That is different.

SHR1 ANIL BASU : I think the
Minister will answer these questions. With
these words, I conclude.

SHRI ANT KUMAR SAHA

(Vishnupur) : There is a calculated attempt
to malign our national laders. This is not
the first time that we have seen it; in the
past alwo, it had happened. 1In the case of
Pandit Nehru, his Private Secietary, Mathai
wrote a book about him; and in that book,
he deliberately tarnished the image of
Nebru. Some so-called intelligentsia of
-Qur gouutry are dofng all these things. -

Minigter s
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There is an organised attempt by CIA
to malign our freedom movement and
pational leaders in which some so-called
Indian intelligentsia are a'so involved, as
is evident in the case of a film on Gandhi
directed by Attenborough and in Raj Se
Swra). Whbo are the producers? The
producer is the Hindustan Lever, which is
a multi-national corporation. An attempt
is also gade to distort the Indian freedom
movement, Projecting cnly non violenge.
There Is no mention of contribution and
extreme sacrifices made by Kbudiram,
Bhagat Singh, Gotindas and thousand
others. On the one hand, CIA is investing
moncy to publicise literature that will
debase our cultural ethos; on the other
band, they are trying their best to create
a sense of hatred among the youths four
country against the solemn values of our
culture and re-pect that we give to our
elders, patriots and our freedom fighters.

By depicting Netaji as a drunkard, the
producer and script writer have not only
given a serious blow to the sentiments of
every Indian but ip reality they are aiding
and abetting the CTA game to generate a
feeling amo g Indian youths against all its
great leaders. The game is too obvious
and the government should answer it in
clear and simple terms,
the Censor”
bas said

Who are the members of
Committee ? The Minister
nothing in hjs statement about the action
be 1s going to take against those people
who are involved in Raj Se Swraj Netaji
case,

SHRT GADADHAR SAHA (Birbhum) :
The most serious corcern of the House
to day is the resentment and the protest
against the portrayal Netaji and INA and
the deliberate attempt to denigrate the
image of two pational leaders—Netaji and
Lakshmi Swaminathan, What was shown
in the TV serials was not only condemnable

-and scandalous but it was totally unrelated

to historical facts.
ned all over Iidia,

It was widely condem-

Now, the question is, the indecent and
incorrect scene that was shown, whether it
was produced by a Government of Inaip
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. powerful medium or agency which was
controlled by the Government of India,
whether the top man in charge of this
media should have allowed such- terrible
things to happen, bow is it possible that
such a serious misiake was committed or an
_attempt was made to denigrate their image,
withoot violation of ‘he existing :rovisions
of scrutiny to bs undertaken by tl.e Censor
Board. What was the Censor Board doing
and what is the role and its function in this
matter 7 What actioo was taken to undo
the damage that was done to these two
patiopal leaders and their image? This
House is in the dark about the findings of
the Inquity Committee and the action
taken in this light against those who are
responsible for tnis denigration, and
whether any decision was taken to suspend
those responsible for this and to discontinue
the serial on the Television.

These are the questions that concern the
House and the reation, I demsnd a
categoricil answer and an assurance from
the bon. Minister in this matter.

MR. DEPUTY-SPEAKER Hon.
Minister.

SHRI A K. PANJA : Sir, first of all,
I share the feelings and sentiments expres-
ged by the hon. Members, particularly Mr.
Harish Rawat, who on the very first day of
my taking over charge, along with Shrimati
Geeta Mukherjee and Shri Asutosh Law,
had asked me to look into this in detail.
I am grateful to Shrimati Geeta Mukherjee
because she did point out this episode in
our Consultative Committee mecting which
1 took, two days after that. (Interruptions)

MR. DEPUTY-SPEAKER : Listen to
the Minister.

SHRI A.K. PANJA : I am grateful for
this reason because all the hon, Members
have made certain suggestions and I have
taken note of all the suggestions made by
Shri Gadadhar Saba also. Some of them
have been implemented. I will presently
place them before the House,

. NOVEMBER 13, 1986

Calling Attention 288

SHRI AMAR ROYPRADHAN : Has
anyone been suspended, at all 7 That is

the question, (Interruptions)

MR. DEPUTY-SPEAKER : Do not
divert the attention of the Minister.

(Interruptions)

MR. DEPUTY-SPEAKER : May I
request the hon. Members first to take
their seats ? Let him reply.

(Interruptions)*

MR. DEPUTY-SPEAKER : Nolhing
goes on record. Do not record. I will
not allow,

(Interruptions)*

MR. DEPU1Y.-SPEAKER : The
Minister is replying. If you do like this.
he cannot reply to the questions which you
are raising.

(Interruptions)

MR. DEPUTY-SPEAKER : Let him
finish. He is replying to all vour questions.
Why are you raising all sorts of things ?

You are not supposed to answer.

Please take your seat.
(Interruptions)**
Z

MR. DEPUTY-SPEAKER : Nothing is
going on record. Please order. If you
are goiog to interrupt like this, he will not
reply. Please take your seats.

(Interruptions)**

MR. DEPUTY-SPEAKER : The hon.
Minister may‘please continue.
(Interruptions)**

MR. DEPUTY-SPEAKER : Are you
replying on bebaif of bim ?

SHRI AJIT PANJA : As]1 was auis-
mitting, the hon, Member, who intervened,
Mr. Amsr Roypradhan, unfortunately during

*Not recorded. |
**Not recorded



289 Calling Attention

these long 22 days of my taking charge of
this Ministry, has not ever given me a ring
to say what he wanted to say. This is very
unfortunate, (Interruptions)

SHRI AMAR ROYPRADHAN : I am
on a point of order.

MR. DEPUTY-SPEAKER : What is
your point of order ? .

SHRI AMAR ROY PRADHAN : On a
point of personal explanation.

MR. DEPUTY-SPBAKER : No point
of order.

SHRI ANIL BASU : He has cast
aspersions on him. (Interruptions)

MR. DEPUTY-SPEAKER : If all of
you are shouting, 1 cannot hear what you
are saying. When all of you are shouting I
cannot follow. (Iaterruptions)

SHRI AMAR ROYPRADHAN :1 am
on a point of order.

MR. DEPUTY-SPEAKER : What is
your point of order ?

SHRI AMAR ROYPRADHAN ! Iam
on a point of order because of the foct
that the hon Minister mentioned my name.
It is not a personal affairs that I shall have
to meet him and talk, But he does not know
that first, I raised this issue under rule 377
and also during zero hour regarding TV serial
where Netaji depicted in a derogatory
manner. It is on the record.. .(Ister-
ruptions).

MR. DEPUTY-SPEAKER Please
listen to the Minister first (Ingerraptions)

SHR!I AMAR ROYPRADHAN : How
can he say that? It is on the record.
(Interruptions).

MR. DEPUTY-SPEAKER : If there is
anything objectionable I will seo to it,

(Interruptions)
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MR. DEPUTY-SPEAKER : I have told
you that there is no point of order. (In er-

. ruptions)

SHRI ANIL BASU : What is this ?
Are we fools sitting here ?  (Interruptions).

MR. DERPUTY-SPEAKER : Mr,
Harish Rawat, you please listen to the
Minister. Why are you speaking iike this ?
If everybody speaks like this, how can I
conduct the House ? This is not th: way,
If all of you are shouting like this and you
are not listening to the Minister then I
capnot run the House {(Intcrruption)
There is no point of order.

SHRI AMAR ROYPRADHAN : He
did not know about 377 It is the duty
and job of Speaker’s office to let h:m know
that I have raised the matter under 377
about Netaji Subhash Chandra Bo:e on
TV serial ‘Raj-se-Swaraj’. . (Interruptions)**

MR, SPEAKER
record.

: Nothirg will go on

SHRI A K. PANJA : It is heartening
to find some of the Members of the
opposition become so vocal about Netsji
Subhash Chandra Bose. We are ull ~appy
to find th:t they are also having the same
feelings and scntiments, specially the
CPI(M) Party Members, as the muinstream
of India does, what the Indian people
thought of Netaji since he =started the
struggle against the Britich rule.

Sir, we are also happy tha- after 40
years of Independence, hon. Members
belonging to this particular politica! party
have realised the greatness of Netafi
Subhash Chander Bose and that is why. . .
(Interruptions)

MR. DEPUTY SPEAKER : Piease taks
your seats. . .
(Interruptions)

MR. DEPUTY SPEAKER : Except
Minister’s reply, nothing will go on record..

$®Not recorded.



291 Calling Attention

fMr. Deputy Speaker]

That is all, Whoever isshouting, nothing-
will go on record. . .

(Iaterruptions)**

SHRI A.K. PANJA : T donot go by
the level only—CPI(M) or CPI I am
talking about the people who. . . (Interrup-
tions)

MR. DEPUTY SPEAKER : You con-
tinue Mr. Minister . . .

(Interruptians)**

SHRI A.K. PANJA : I am happy to
find that hon. Members are saying 80 many
things. Will the hon. Members belonging
to CPI (M) would clarify to the whole of
the country whether a portrait of Nataji
Subhash Chander Bose is there in their party
office in West Bengal or vot?... (Inter-
ruptions)

SHRI AMAL DATTA : It is in your
party office 2. . (Iaterruptions).

SHRI A:K. PANJA : They may not
keep the photograph of Netaji Subhash
Chander Bose in their party office but
Natgji is very much within the hearts all
over India in all the States.

So for as the questions raised by Shri
Harish Rawat are concerned. (Iuterruptions)

MR. DEPUTY SPEAKER : Please

order. . .
(Interruptions)

SHRI A.K. PANJA : So far as the
questions raised by Shri Harish Rawat are
concerned, 1 may apswer ome of them
which is very relevant that who are the
persons. . . (Intereuptions).

MR. DEPUTY SPEAKER :
will go on record. Don't worry. . .

(Interruptions)

Nothing

MR. DEPUTY SPEAKER i The
Minister is on bis legs. 1 cannot ailow

you.

p—
**Not recorded.
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SHRI AK. PANJA: Sir, immediately
after taking over charge, at that time when
I had the meeting of the Consultative Com.
mittee, this point was raised by Shrimati
Geeta Mukherjee along with Vishvabandhu
Ji. 1 myself at that time had missed that
portion of the serial or the picture when it
was shown on the T.V. So, I asked them
whether any of the members present in that
Committee had actually seen the film on
the T.V. because our eyes are the best
judge. I found that none of the members
at that time had seen, So, T arrangeda
show for whoever was available. Ubnfor.
tupately, Shrimati Mukherjee was ’not
available, and we saw the film. We had
it reviewed three times. There are cer-
tain versions. Before crying for suspension
or punishments we have to see a film in
all its aspects. The guidelines are there,
Examining all aspects. we found from the
inquiry that in fact there was no malafide
intention. What has happened is that
about 33 or 40 sconds portion—I1 have pot
calculated the exact time—was pot at g}
necessary.

’ 13'00 hrs.

In fact it the offendip i

even x:elevant for showing %heplolgx’ ?r?a?s lgott
in this film when the producer prod;; .
and to correct the krowledge of the hce!l,
Member, Sbri' Aril Basy, it was spon o
by the Hindustan lever, but the pm;omd
was Dr. Nissa Alpaha a well known prog o
When a producer of fame ang nameu:er.
to come, prior to the guidelines fram::id
there was a reliance placed on him We .
some good producer of g ﬁh;r c iy
people used to rely angd ask wb“h:me.s'
toril;:alhly they have checked iy up o
with that a Committee at i
approved this Serial*l;\?:\‘ ::iex Which
commi'ttee has been dissolved ;‘hﬁmat
Committee, it canpot be take-n f oo
sectors, but we have done sofar ag r(c:tn. all
The new Committe s consisting of [;).mble.
General, Doordarshan, Deputy D{rectot
Gegueral, Doordarshap, Controller £ Bro
grammes (Commercial), .G, Doo %‘ oro-
and two nor-officials, on ;vhom o
one 'wall be a lady member, Of v ot least
officials there are thirteen perso; oe non-
bave taken them here. If the hon l;v;. e
wants to know the bame, [ can te]-l- omber

Along
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1. Dr. Gurbax Singh

2. Dr,Prectam Singh Safeer
3. Prof. Sydney Ribbairo

4. Shri Akshay Kumar Jain
5. Shri M.K. Rasgotra

6. Smt. Satya Choudbary
7, Smt, Indu Jain

8. Mrs. Razia Ismail

9. Smt, Meera B. Agi

Mr. Mirnal Pandey

11. Mr. Som Benegal

12. Mrs. Kamala Vardhan

13. Ms. Aruna Vasudeva

We know in India there are many per-
sons who were the leaders in production,
distribution and exhibition sides of various
films. Also, there are people who are
well-versed in various culture. But wbat
we try to do is to represent each group as
best as possible. We wanted to take them.
This is not a firal thing Of course. sug-
gestions made by any quarters would be
Jooked into by us. When this is done
(Interruption;).

Shri Rawat has asked for the steps.
We found, proviously, first of all there
was oniv the theme. What is to be shown—
INA trial ? The themc and synopsis is
taken into and then the producer is asked
to make a pilot. That pilot is Jooked into.
Entire rcliance was on the producer to
allow hs owr kmowledg=, to allow his
wisdom to play in such a manner that it
becomes presen:able.

SHRI SOMNATH CHATIERIJEE :

No script.

SHRI A.K. PANJA : Previously only
the script and the pilot form was taken.
There is possibility of human error. There-
after the pieview is made before it goes
for telecast. Here we do not find any
malifide intention on the part of the
sponsorer ot the producer or any of the per-

* sons, the officers and respectable gentiemen
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who previewed. But when we previewed,
it, there is 8 question of doubt, of cource,
the colour. Colour film if you seec.,.
(Interruptions),

If it "is black and white, there is all
this misconception except dialegue of
Netaji Subhash Chander Bose, as sought to
be put in along with Dhilon, would not
have created any problems. When it is in
colour projection, the problem is created
becavse of the colour of the films.
(Ingerruptions). 1 do oot know whether
hon. Members want to know what has
actually happened or want to do something
else, I do not know.

This is the position. Therefore, now
the full script is being examined and the
Committee has been asked to take special
care so far as projection of our national
leaders is concerned.

SHRI SOMNATH CHATTERJEE :
What will be the job of this Committee ?

SHRI A.K. PANJA : As I said, along . -

with the officials, two persons will be
selected~—one must be the lady. The
whole thing—from the propo:al, pilot and
then purview, before it is telecast to the
public, this Committee will be locking into.
As soon as this was taken in, . .

SHRI DINESH GOSWAMI ° Mr.
Panja, is there anybody hers who has some
study or knowledge about the INA trials
or about the episodes or about the freedom
That is a very
crucial poiat.

SHRI A.K. PANJA : Apparantly I
could not make myself clear to the hon.
Member. This is the piesent Committee.
The previous Committee which approved
the INA trials series has been dissolved
and this new Committece has come into
force.

[ Transiation)

SHRI HARISH RAWAT @ Sir, may ?
know whether any freedom fich r was.
included in the old or the new Gormitiee
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[ English]

SHR]1 BASUDEB ACHARIA
asking about the new Committee.

He is

(Inferruptions)

MR. DEPUTY-SPEAKER : Mr.
Goswami, please take your seat,

SHRI AKX, PANJA : This Committee
is not meant only for this serial. But so
far as the INA trial film is conceraned, we
have found that there is a certificate
obtained by the then Committee by review-
ing it before Mr. Dhillon who was one of
the m:in cye-witne.ses and no objection
was raised by Mr. Dbillon so far as this
portion was concerned. That original
certificate and also the records available
have been kept with the Doordarshan.
Buat, Sir, as I also told the Committee. of
course, Mr. Dhillon was onme of the eye
witnessess, but his age should have besn
taken into conideration, how it was shown
to him, whether the whole script was
explained to him., But these are the
things lacunae which cannot be overlooked.
I make it ciear that in respect of each film
to examine its from all angles, to have it
accepted by 750 million people is, of
course, an impo:sible task, but it is
possible of course that so far as certain
aspects of the film are concerned. while
depicting national lcaders and their life
when theie 1s a question of national iote-
gration, whea there is a question of the
couniry's sacurity, a special look has to
be given and in that, of course, penple
who would be conversant with those things
or koow e.igeable pe-sons, wise people,
would cestiiniy be raken 1110 consideration
while havioz 4 preview of tao.e serials
Therefo. e, atho igh some of the Opposiiion
Members cal ed for suspension, we did not
tind any question of suspension because in
fact alon;-with the Members I saw ir, it is
a question of percepiion of a particular
persou, the perception of how he is viewiny,
what was th: stature of Netaji Subhash
Chandra Bouse in 1942, 1943, 1944 and
1945, and how he has grown upin our
memory with love and adoration in 1586
is a question of perception which requires
clear and detailed study by people who are
wise,

(Interruptions)
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SHRI S JAIPAL REDDY : Sir, was
the stature of Netaji lower in 1932 than in
1986 7

(Interruptions)

SHRI A.K. PANJA ; Our love and
admiration has increased years after years
by which all the leaders are respected.
This is the culture and heritage of India,
pot like other countries that after one
national leadcr goes, he is forgotten or
taken out of the grave or removed some-
where else. This is our Indian culture
where we respect the national leaders, not
that we take a leader out of the grave and
remove him somewhere else. (Zaterruptions).
Therefore. in my answer to Mr. Anil
Basu—he shouted about Hindustan Lever
being the multinational, but when Netaji
was not accepted by the portion of the
Party to which he bclongs; at that time
there was no multinational operating, but
still that was Netaji’s strugglie for freedom
and his contribution was not properly
appreciated by the Parly to which Mr.
Basu belongs.

Sir, Mr. Ajit Kumar Saba also raised
the same question as Mr, Basu has done,
so I need not reply again.

Sir, I am grateful to Mr. Gadadbar
Saha for his very good suggestions, which 1
have taken note of aund of course, I will
discuss those with the officers concerned.

Sir, the other point which I would cer-
tainly like to take into consideration ia
this. It might be some hon. Members
may help me in finding at a way out. We
bave taken four points into consideration
for resiew and accepting this serial—over-
all story line and concspt, synoposis of 1
to 13 episodes, the detailed script of the
first episode, the details of the production
team—the Director, the cameraman script
writer etc.

Along with that—the pilot project and
the review, how it is being done--we are
taking all this infor cons deration so that
in future this sort of human error would
be avoided as far as possible.

SHRI SOMNATH CHATTERIJEE : Is it
a condensed form ?
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SHRI A.K. PANJA : The pilot project

is not a condensed form. Therefore, we'

are now asking for the total script so that
there will not be any misgivings while pro-
jecting our national leaders. It has been
stated by Mr. Basu that no step which has
been taken, has been mentioned in the
statement. Probably, Mr. Basu did not
find time in the morping to go ihrough the
statement. Steps taken have been detailed

here.

SHRI ANIL BASU : The statement was
not available in the morning.

(Interruptions)

SHRI A.K. PANJA : The first step
taken was that this was stopped so that
we can have a review of the matter. The
second was that this offending portion ba-
been deleted even for archival purposes,
that is where video films are sent. Third,
the Committee and the Doordarshan have
been directed to take special care 8o far
-as telecasting of these programmes are
concerned.

So far as Netaji’s stature is concerned,
it is not a question of a particular State
or a particular community or a particular
drawing room of a particular leader, WNor
should it be used for political purposes, or
for any other gains. Netaji’'s str:ggle and
Netaji’s life is embodimcent of the struggle
for freedom all over the wortd, whrever the
people are struggling for freedom. That is
the stature in which, through the history,
like a shining glory, Netaji’s is living in
the human mind where there is buman
bondage, we find Netaji along with
our national leaders coming with full
glory.

I hope the steps taken by the Govern-
ment wp to today will satisfy the Members
of the House and 1 can assure that already
guidelines laid down wou'd be implemented
strictly whenever we depict our national
leaders for being telecast through owur
television;

SHRI ASUTOSH LAW (Dum Dum) :
Are they bold cnough to congratulate the
Minister for making a reply ? Interruptions.)
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MR. DEPUTY-SPEAKER : Plcase,
order. Please listen to the bhon. Parlia-
mentary Affairs Minister.

SHRI AMAL DATTA : Will the
revised video tapes be made available
to us ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA DIKSHIT):
Mr. Deputy-Speaker, Sir, I propose that
the House moay sit through Lunch today.

MR. DEPUTY.SPEAKER : So, I think,
we are not going to have our lunch-hour
now, It is because, many Members want
to speak on the Railway Budget and also
the Minister wants to reply at 5 O'clock
today. You can bave lunch, But the
House will not adjourn for Lunch.

SHRI 8. JAIPAL REDDY : Should we
forego our lunch to pay more to the
Railways ?

MR. DEPUTY-SPEAKER : You can
bhave your lunch.

13,16 brs.

STATEMENT RE : “NEW INSTI-
TUTIONAL ARRANGEMENTS
FOR SHIP FINANCING*

[English}

THE MINISTER OF STATE IN THR
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : The Shipp-
iog Development Fund Committee (SDYC)
was estsblished by the Government in 1959
initially to finance acquisition of ships and
subscquently, fishing trawlers, from Ilocal
shipyards and from abroad. Over the
ycars, apart from promoting a significant
increase in national tonage both in the
gencral Shipping Sector and n the
fishing trawler industry, the SDFC has con-
tributed significantly to the emergence of
India as one of the chief maritime nations
o the developing world.
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In recent years shipping industry hae
passed through a very difficult period in
view of the world-wide recession =nd
sharp decline in freight rates. This has
imposed a considerable financial burden on
SDFC and has affected its sbility to finance
new ship acquisitions. It has, therefore,
become nccessary to evolve a new financ-
ing mechanism for extending adequate
support to shipping angd trawlers industries.
After a careful review, it has been decided
to wind up SDFC and to create a new
financing agency iu the place of SDFC
which would have wider financial responsi-
bilitles and grea‘er flexibility of operation.
The new financial agency will manage the
agsets and liabilities of the SDFC apd
finance fresh ship acquisition on the basis
of their viability, All India finaucial
jostitutions wil! contribute to the equity of
the new agency and the Industrial Credit and
Investment Corporation of India is being
enttusted with the responsibility of pro-
moting this agency.

The new company -would extend
financial assistance to shipping and trawl-
ing industries for acquisition of vessels in
India and abroad, While the proposed
company would function on sound com-
‘mercial basis, the requisite level of con-
cessions/support to the shipping and fishing
industries would be contioued to be exten-
ded in a manner to be decided by the
Government. Ministry of Finance. Depart®
ment of Surface Transport; Ministry of
Agsriculture, will have representatives on
the Board of Directors on the new

company.

Pending establishment of the new com.
pany, ICICI itself will undertake review
of all existing cases of SDFC and also
receive and process applications for fresh
joans from the shipping and trawling
industries for acqaisition of vessels. It is
expected that the new company will be set
up and- commence lending operations before
the end of 1986.

The new institutional arrangement is
expected to scrve as an effective instrument
for development of modern and efficient
shipping and trawling industries on a
viabie basis.

GRS SA S
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13,18 prs.

STATEMENT REGARDING

RATIONALISATION OF NEWS.

PRINT DISTRIBUTION IN THE
COUNTRY

[English]

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A K. PANJA) :
As the Hon’ble Members of this august
House are aware the issue of rationalisation
of ihe distribution of newsprint in the
country with a view to removing certain
exi<ting lacunae has been under the consi-
deration of the Government for sometime
past. The Government have in this regard
considered in detail various alternatives for
evolving a Policy for distribution of news-
print in a rational manner. 1 am happy
to inform this august House that based on
these deliberations, the Government have
finalised the Newsprint Allocation Policy
to be applied for the licencing years
1986-87 and 1987-88.

The salient features of the Policy are :

(1) The Policy is based on the pringcj-
ple of self-reliance. The impor-
ted newsprint will supplement the
domestic production ;

(i) It is essentially a need-based
Policy. Each newspapcr will be
supplied newsprint as per its own
requirement based o actual per-
formance. This i3 consistent with
the Government’s corumitment for
promoting the growth of the
Press ;

(iit) Due to constraints of foreign
cxchange resources, it had not
been posssible to service the
entire newspiint allocated to the
newspapers since 1982-83. The
newspaper industrty has been
agitating for releasing this backlog.
After a careful consideration- it
bas been decided that the entire

. accumulated backlog of unserviced

pewsprint from 1982-83 onwards
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(iv)

will be released in a phased
manner over a pericd of 3 Yyears
by suyply of indigenous news-
print :

Consistent with the Government'’s
desire to encourage the growth of
small and medium newspapers.
newspapers with an annual entie
tlement of upto 300 MT will get
their entire requirement in impor-
ted variety. However, with a
view to encourage the growth of
the Press, the practice of requiring
a8 fresh applicant to furpish a
bank guarantee has been dispen-
sed with. Also an overall growth
rate of 59 has been sllowed
to aceommodate the requirements
of fresh applicants and those aristng
from increase in circulation of
existing papers ;

(v) As self-reliance is the corner stone

of the Government’s policy in
various fields, it is, therefore,
imperative that the indigenous
industry receives due encourage-
ment. Consistent with this
approach, the policy provides for
ensuring that the indigenous oews-
print is lifted regularly by the news’
papers To achieve this objective
under the new policy, a monitoring
system has been introduced" the
validity period of authorisation of
the allocation of indigenous Dews-
print has been reduced to 3 months
on a uniform basjs. Further, it has
been provided that if a newspaper
fails to lift the indigenous q.ota of
newsprint allotted to it, it will,
to that extent, forfeit its entitle-
ment in respect of the imported
pewsprint. Similarly, a newspaper
which is found to have given &
false certificate about the lifting
of the indigenous quota shall be
liable to be debarred from getting
any further allocation of imported

newsprint.

(vi) Lastly, it may be mentioned that

it would be the constant endeavour
of the Government to make avai-
Jabls adequate mewsprins to the

bonafide users. For this, we solicit
the cooperation of the newspaper
industry. At the same time. it
has been considered appropriate
to devise certain administrative
measures for this purpose. The
Policy’ therefore, provides that
where a newspaper is found to
have furnished a false declaration
about its circulation, it may be
debarred from allocation of news-
print for a specified period which
may extent upto one year.

3. I am placing a copy of the News-
print Allocation Policy for the licencing
years 1986.87 aod 1987-88 on the Table
of this august House,

[Placed in Library. See No. LT 3203/861

I may only point out to your goodself
that there was an aasurance on my part to
make this policy known by the 14th of
November. Today being the 13th of
November, I have made the policy knovn
and kept the assurance.

13,22 prs.

[SHRIVAKKOM PURUSHOTHAMAN
in the Chair]

MATTERS UNDER RULE 377
[English]

(i) Need to ensure that site offered for
the setting up of proposed gas based
fertilizer unit at Shahjahanpur is not

changed.

SHRI JITENDRA PRASADA (Shab-
jahanpur) : I would like to draw the

attention of the QGovernment towards
the setting up of proposed
Gas based Fertilizer Unit at

Shahjabanpur, U.P. It is now three years
since the letter of intent was given by the
Government of India for this Fertilizer
Unit. The proposed plant was to conform
to the conditions lsid down in regard to
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environment and guide lines laid down by
the Ministry of Industry of Government of
India. As per schedule announced earlier
several times by the Government the plant
will be commissioned by 1988 but till now
no steps have been taken by the promoter
i.s. APJ Caparo Group. On the contrary
delaying tac tics have beed adopted by the
promoter, by rejecting the site already
chosen by the Government and offered to
them. The site offered was wasteland,
away from the city and take_s care of the
pollution angle also, displacement of
pumber of residents is the least.

It is understood that they have made a
formal request to the Government to
acquire a site other than what was offered
to them. The site asked for by the
promoters is Prime Agricultural Land of
the District, i¢ is nearer to the town of
Shahjahaapur, its wind direction is towards
the city and a very large number of persons
will be displaced. This site does not
conform to the declared policy and norms
of the Ministry of Bpvironment and the
Ministry of Industry, * Goveroment of

India. Hence; it is not a suitable site for
getting up of the Industry from any
angle.

I request the Central Govt. to intervene
and assute the people of Shahjahanpur that
the site originally offered will not be
changed and the plant will be commissfo-

ned by 1988.

(i1) Neecd to take necessary steps to
implement special Component
plan and tribal sub-plan for the
Welfare of Scheduled Castes

Scheduled Tribes

BHRI ANADI CHARAN DAS (Jai.
pur) : The Govt. of [udia in the Ministry
of Welfare is laying emphasis for the
development of Scheduled Caste/Scheduled
Tribes and tribal areas in the country,
The development of these communities is
the responsibility of .the States/Centre,
Ministry of Welfare has issued guidelines
that the State Governments/U.T.s should
quantify funds to the proportion of SCs
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and STs population in the States/UTs for
the special component plan and tribal
sub-plan out of the State plan resources,
Most of the State Governments are not
carmarking funds according to the
guidelines. Ministry has failed to
implement the schemes of SCP and TSP in
accordance with the guidelines.

Hence I request ths Minister of Welfare
to take necessary steps in this regard.

(1if) Need to develop Bakel Fort
near kasargod in Kerala as g
Tourist Centre

SHRIT RAMA RAI (Kasaragod) : The
main problem of Kerala is un-employment
among the educated youth. Due to
power shortage, the Northern parts of
Kerala still remain to be industrially
backward. To some extent this problem
can be solved by developing tourism,
There is a beautiful Fort called Bakel Fort
near Kasargod which is one of the best
preserved monuments of Kerala State under
the Archaeological Survey of India. It js
also a cultural link of Kannadigas with the
erstwhile Ikkeri Naiks of Badnur. Even
though the State Government bas forwarded
a scheme to develop this Fort into a touris¢
centce to the Archacological Survey of
India for clearance, it is still pending with
the Department at Madras since 1981,

I request the Tourism Ministry to
expedite the matter and pay immediate
attention to develop this Fort and convert
it into a tourist centre which will help to
solve un-employment problem and bring
foreign exchange to our country also,

(fvy) Need to clear major projects
of Andhra Pradesh and set up a8
Power station fn Rayalaseemg in

Andbra Pradesh

DR. CHINTA MOHAN (Tirupati) :
Sir, I like to raise a matter of public
importance. The major Important
projects : Telguganga, Polavaram, Icchag-
palli may be cleared at the carliest with
sufficient amount of assistance to complete
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them. We have also shortage of power.
I also request the Central Government to
start a 120 MW High Power station in
Ravalaseema particularly at Tirupati,

~(v) Need to send a study team ¢to
Andhra Pradesh to assess the
damage cansed due to drought
and release liberal loterim aid

to combat the situation

SHRI S. JAIPAL REDDY (Mahbubna-
gar) : Sir, I rise to draw the attention of
the Government under Rule 377 through
you to the unprecedented conditions of
distress caused by dreught in mapy parts
of Andhra Pradesh. The extra-ordinary
situation in Mahboobnagar district of
Andbra  Pradesh  warrants a special
reference. The severity of drought
situation can be gauged from a number of
reports on starvation deaths in the district
by various daily newspapers and political
parties. The subtle academic distinction
that is normally sought to be drawn
between drought and famine is no longer
relevant in the context of current cooditi-
ons in Mahbubnagar. The  present
gituation has come about by extensive
malnutrition that bas been affecting the
poorer sections of people over a number of
years. It is important to note thut Mahbu-
bpagar district has been hit by drought for
the third year in a row. Although some
amount by way of interim relief  to
Mahbubnagar has been released by the
State Government, it is far from adequate,
I urge upon the Central Government to
gend a study group toO Mahbubnagar
district and other parts of Andhra Pradesh
to submit 8 report on the drought
conditions. 1 also plead for release of
liberal interim aid from the Central
Government for dealing with the drought
situation, pending the inquiry by ¢” Central
team. I am of the considered view that
pormal yard-sticks of relief would not be
applicable as it is a patural calamity of
gare severity. The Government of India
should, therefore, come forward with assist.
ance on m gpecial scale.

(vi) Need to Open more Primary
Health Centres in tribal areas
of Kerala to achieve the target
of ‘‘Health for all by
A.D »
DR. K.G. ADIYODI (Calicat) : One
suffering from leprosy is socially boycotied

" It is not known as to on wha:

.Territory is not proper
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by the entire community, even by the kith
and kin. The special agony is the most
dangerous aspect of the patient. The
prevention, treatment, rehabilitation and
social upliftment of the leper should go
hand in in hand. It warrants top prioity by
the Government, especially in the tribal
areas.

As per the 1981 census the total
affected. persons were 39 53 lakhs and in
the 1983-84 census the all India average
per 1000 population was 5.77%. During
the same period 42,903 new cases were
detected and 2,55,605 caces were dischare
ged from the hospitals in our country.

.As per the tribal population, Kerala
requires at the mnimum 13 primary bealth
centres and 90 sub-centres whereas only §
primary health centres and 43 sub-centres
are existent as on 31.3.1983. Unless the
required number of institutions are set up
as per the latest census the mes-age will pot
reach the tribals who are in utmost demand
of these facilities.

Ay

1 appeal to the Government to achieve
our committed target—Health for all by
2000 AD.

(vli) Need to creaste a separa‘e inde-
pendent telephone circle for
Goa, Daman and Diu

SHRI SHANTARAM NaIK (Psanaji) :
tasis Goa
has been made a part of M. .harashtra
Telephons Circle. The said Maharashtra
Telephone Circle cunsists of 29 disiricts
of Maharashtra such as Abm-dbagar,
Bhir, Pune. Reigad. Satar. (North), Thane,
Kolhapur etc, and Goa district of the
Urion Terrirory of Goa. Damaun & Diu.

In fact, Telephone Department can
credte as many Circles as required out of
the districts of a given State but to teke a
few district fiom one State and one
district from another State or Union
The Telephone
Depariment have to consider the geogra-
phical division crealed under the Constitu-
tion as the basis and not creat thejr own
gcographbical units
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I, therefore, request the Government
that a separate indépendent Telephone
Circle should be created for the Union
Territory of Goa, Daman and Diu with
three Divisions, One for
another for South Goa and the third for
Daman and Diu.

[Translation]

(vif) Need to give adeqoate funds to
Uttar Pradesh for rapld agricul-
tural development of the eastern

parts of the State

SHRI ZAINUL BASHER (Ghazipor) :
A Committee under the chairmanship of
Shri A.R. Sen was constituted by the
Government with a view to incressing
agricultural production in Bastern India,
The aforementioned committee has also
made a study of agricultural development
in Bastern Uttar Pradesh, A Conference
was organised in Patna in January 1986 to
deleberate upon the final report of this
committee. The said conference . was
attended by the Union Minister of Agricul-
. ture, the Governor of Reserve Bank and
the Chairman of NABARD. During the
course of deliberations, the Chief Minister
of Uttar Pradesh had demanded an
additional, allocation of Rs. 4500 crores as
Central assistance during the Seveath and
the Bighth Plan period, for the develop-
ment of Bastern Uttar Pradesh.

There is a great scope for increasing
agricultural production in Eastern Uitar
Pradesh. As a result of the efforts of the
State Government, rice production has
increased by 45 per cent during the last
four ycars inspite of the limited resources
at its disposal. Sim'lariy, wheat producti-
on has also increased However, if special
attention s paid to irrigation, flood
control, canal water seepage, devciopment
of barren lands. soil conservation, power
supply, storage facilities, and communica-
tions, a8ricultural production in castern
Uttar Pradesh can increase manifold.

The Sen Committee has admitted that
the State Governmeut will not be in a

position to make & provision for the

NOVEMBER 13, 1986

North Goa,

Sales Promotion Employees 308
(Conditions of Service) Amds. Bill

required funds from its own resources
during the Seventh and Bight Plans. The

Committee has accepted that special
Central asgistance is required for the
Centrally sponsored schemes, Centrally

financed projeets and the schemes run by
the State. The Committee has also
accepted the fact that {t is not possible for
the State Government to mobilize additio-
nal resources,

Under the circumstances explained
above, I would request the Central
Government to render special assistance,
as demanded by the S ate Government, for
rapid progress in agricuitural production in
Bastern Uttar Pradesh.

13 34 hrs.

SALES PROMOTION EMPLOYEES
(CONDITIONS OF SERVICE)
AMENDMENT BILL, 1985

Amendments made by Rajya Sabha
[English)

THE MINISTER OF STATB OF THB
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : I beg to move :

““That the following amendments made
by Rajya Sabha io the Bill further to
amend the Sales Promotion Employees
(Conditions of Service) Act, 1976 be
taken into consideration®

(Y
‘Epacting Formuls

(i) That at pace 1, line 1, for the word
*““Thirty-sixth” the word *‘Thirty.
seven'h”” be substituted.”’ *

“Clause 1

(i) That at page 1, line 4, for the
figure ‘‘1988" the figure ‘“1986"
by sub:tituted.”

MR. CHAIRMAN : The question is :

‘“That the following amendments made
by Rajya Sabba in the Bill further tg
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amend the Sales Promotion Emplo-
yees (Conditions of Service) Act,
1976 be taking into consideration”

““Enacting Formula

(i) That at page 1, line 1, for the
word ‘‘Thirty-six'h”> the word
*“Thirty-seventh”” be substituted.

“Clause 1

(1) That at page 1, line 4, ;f‘" the
figure ‘‘1985” the figurc “1986”

be substituted.”

The mo.ion was adopred

SHRI PA SANGMA :1I beg to
move :
““Tnai the amendmeats made by

Rajya Sabha in the Bill be agreed
to.”

MR. CHAIRMAN : The guestion is :

“That the amendments made by
Rajya Sabha in the Bill be agreed
to.”

The motion was adopied

13 35 hrs.
SUPPLEMUNTARY  DEMANDS
FOR GRANTS (RAILWAYS)

1986-87—CONTD.

[ English)

MR. CHAIRMAN : Now, will take up
Item No. 13, Supplementary Demands for
Grants (Railways). Shri Ganga Ram. Hon.
Members are requisted not to take more
than five minutes

(Interruptions)

SHRI RAM PYARE PANIKA : Sir,
yesterday, it was decided that sufficient
time will be given on this subject. Now,
you are saying that we will be given 5
mingtes each, We want at least 10

minutes cach,
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MR. CHAIRMAN : There is a long list
from the Congress side. Hom. Minister
wanted to reply at $ ‘0’ ciock. What can
Tdo?

SHRI V. KRISHNA RAO : We have
been given only one chance ard for that
also you are ot giving 10 minutes, Then

what can we do ?
;

[ Tyanslation)

SHRI GANGA RAM (Firozabad) :
Mr. Chairman, Sir, I rise to support the
Supplementary Demand for Grants, in
respect of the Ministry of Railways for the
year 1986-87, submitted to the vote of
the House. A demand of Rs. 590.42,
crores has been made on 13 items. Out of
this amount, Rs. 519.30, cror e¢s have been
demanded for mecting additional revenue
operating expenses alone, as a consequence
of the recommendation of the Fourth Pay
Commission, which has led to an increase
in the pay and allowances, dcarness
allowances, besides, tbe apnual productivity
linked bonus which has also increased.
This incrcase is outside the control of the
Railway Ministry and hence its justification
is indisputable. The expenses on the
remaining three items are aiso unavoidable.
Therefose, an additional expenditure of Rs.
590.42 crores on all these items has to be
incurred over and above the budget estimates
to meet the increased staff costs. Hence,
the House should accord, its approval to
these Supplementary Demand for Grants.

In order to meet the additional
expenditure, there is a proposal! to imple-
went a pew rational freight structure from
1.12.86. There is also a proposal for
revision in the gradual reduction of rates
of different categoriecs and a 15 per cent
increase in the rates of parcels and other
luggage. Although, the increase in rates
is bound to result in further price-rise, yet
there is no aiternative to meet the afore
mentioned expeoses. The Rallway
Minisiry is helpless in this situation and
we bhave to accept it. The hon., Minister
of State for Railway, has dwelt at length
on these circumstances in us statement and
I agree with him,
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There i8 no doubt that under the
stewardship of the hon, Minister of State
for Railways, the speed of the trains has
increased and there has beea an improve-
ment in the maintenance, cleanliness and
punctuality of trains. Hon., Shri Madhav-
rao Scindia deserves congratulations for it,
Yet, there is a scope for further improve-
ment in the Railways, #n this connection,
I would like to draw the  attention of the
hon. Minister to the deplorable condition
of thes Avadh Expres, Ganga-Jammu
Bxpress and the passenger trains. Most
of the scats in these trains are broken, the
fans do not work, doors and latches are
damaged, and the condition of the
lavatories is also pitiable. The Railway
Mauistry must bring an improvement in
this situation. We most keep in mind
that when we are increasing the freight
charges in the wake of the increase in pay
and allowances of the railway staff as a
result of the recommendations of the
Fourth Pay Commission, then we must
provide sati-factory amenities to the
passengers. It -i3 absolutely essential to
pay attention to this,

I would likc to draw the attention of
the hon. Minister especially to the Avadh
Bxpress which is running in our area.
This train which runs from Agra to Luck-
now, has beesa extended upto Kota.
However due to the npon-clectrification of
the railway tracks between Lucknow and
Kanpur, and between Tundla and Agra and
further, it runs as a passenger train. [t is
necessary to e'ec'rify the aforementioned
sections of the railway tracks A.C. two
tier sleeper coaches with a minimum of 40
berths each should be attached to the
Avadh Bxpress from Agrs and Luckuow.

The Gomti Express must be given a
halt for at least two minutes at Tundla
Junction. An immediate action is also
required to be taken to give a few minutes
hait 10 so ne super-fast trains at Firozabad
and Shikohabad Railway  Junctions.
Barlier, there was a railway line from Agra
Fort to Bah but now it is no more in use,
I would request you to make it operational
gn.e again in the public iaterest.
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Agra, the city of Taj does not have
an ideal Railway Station although it
attracts national and international tourists,
besides distinguished guests. Therefore,
I would suggest that Agra Cantt. Railway
Station should be improved, extended and
modemised at the earliest,

With a view to eliminating corruption
in the Railways, effective steps must be
taken. Special attention should be paid
to the booking of goods and other freight

items because there is a Jot of corruption
there.

The representation of the

scheduled
castes and

scheduled tribes in various
committees of the Railway Minimy is
neqligible. The sams is true about the
Railway Service Commission, which has
never been headed by a person belonging
‘0 these classes. The 22 pre cent quota
of reservation of jobs for the aforementio-
hed classes in the Railway Department
bas not been filled up. The posts in this
resefved quota must be filjed up. Besides,
there is a lot of discontent among the
officers and employees belonging to these
classes as & result of the discriminatory
and biased attitude of the authorities.
This must be stopped and a special cell to
monitor the same should be set up for their

welfare  and  for removal of their.
grievances,

[English]

SHRI G.L. DOGRA (Udhampur) : Mr.
Chairman, Sir : I will try to be brief and;

therefore, I request you not to disturb me
before I finish,

I rise to support the " Supplementary
Demands for Grants, sofar as Railways are

concerned. Before I say anything, I must
express my gratefulness to the young and
dynamic Minister for bringing to the notice
of the hon, Prime Minister that the Jammu-
Udhampur line needs a better treatment
sofar as finances are concerned. The
Prime Minister was kind enough to
announce in Jammu that the Jammu-
Udbampur line will be completed within
five years. So, 1 would request the
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Minister to look to this point, so that
when the announcement is made, it should
be implemented as expenditiously as
poseible,

This line is important, not only from
the development point of view, but also
from that of defence. Sofar as the north
aod north-western frontiers are concerned,
they are very important because of present
international developments. The threat
to our country from outside interference is
very great. It can lead to anything at any
time. The most depsndable mode of
transport—as I have very often said—is
the Railways. Our young, enthusiastic
man of vision is in charge of Railways. I
request him just to look to this aspects and
gee that Railways in this area are not
treated at par with other peaczful areas.
When you are defending the country and
spending so much on defence efforts, we know
we are compelted to do so. My own feeling
is that it is not our Governmeant which
determines what amount has to be spent,
but it is Islamabad which compels us to
spend money. So, aill those cfforts which
are linked with development, defence and
safety should be given pricrity, and we
should not neglect them,

Sofar ag Railways are concerned; I have
laid  stress on a doubleline between
Jalandhar and Jammu, because if some-
thing happens to one track, having a double
track will ensure safety. Bven if you
cannot make bridges, you may use the
existing b:idges, but thetrack should be
doubled.

And it should pot be neglected aby
more. It is good that between Delhi and
Ambala a track has teen made double :
and there is a double track between
Ambala and Jsallandar. But between
Jammu and Jallandar, 8 double track is
also important and it shoula be attended
to.

I am sofry to say that the hon. Railway
Minister was critised for doing what he
should have done. The grant that you
want the House to pass is inadequate in
my opinion. I do not know why yesterday
it was said that it should bave in the
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original budget. It makes ro difference.
When he is in a position to do certain
things. it should be done. I do not know
whether the Planoning Commission will
provide enough money. It was said that
you will have a deficit finance; there will
be deficit finarcing. In infrastructure and
productive projects, we should resort to
deficit financing and theie cun be no limit
to it in these two things. The non produc-
tive expenditu-e is 8 different thing, buot
we should not spend a single pie on non-
productive . projects. Therefore, the
Planning Commission should see the reality
of it and give a3 much money as possible
so that they can spond that money on these
lines. This is very important. If the
railways are not properly maintained, how
can we make further progress. I am very
happy to see that the Supplementary
Demands for Grants for the railways have
come for discussion in the House. This
will help in moderasing our railways and
their upkeep. It is important to spend
moocy on the upkeep of railways than on
construction of new railway lines. The
Planning Commission should give them as
much money as they require; they should
pot be miser about 1t,

As far as passenger amenities are
concerned, Yoa should try (0 provide more
money for them. In Jammu, which is a
very important station, there is nol
sufficient space for sccond class passengers
in the waiting rooms. There more waiting
rooms are required. There even waiting
rooms for higher classes are also required.
There you are charging more, asfar as
waiting rooms ar¢ concerned, whereas 1n
Kaopur and Luckecow you are charging
much less. Coid water and other facilities
which are a must for second class passen-
gers and which shaould be given to them
are not properly mawtained. )

When the Railway Budget was presented
I drew you: attention towards opening of
out-agencies at Udhampur, Anaptpag and
other places; and you ssemed to be taking
notes about them. You probably agreed to
do something sofar. But nothing has been
done about them. At Udhimpur, 1t is
very necessary, because it 18 a Norwhern
Command Heagquarteis and booking is
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absolutely necessary over there, both for
goods as well as passengers,

When a ticket col!lector goes to Jammu,
there is no proper arrangement for his
cooking and staying, etc. He has to make
his own arrangement. When a ticket
collector reaches Jammu after having put in
24 hovurs of duty, which is a very hard duty,
he becomes completely tired and it is not
proper to ask him to cook for himself and
do other things. Therefore, you should
look into all these things as far as stoff is
concerned ; all reasonable amenities should
be provided to them. . Jammu Statlon is
very inadequately staffed and a day train
between Delhi and Jammu a vice versa is
also required. The memter of retiring
rooms at Jammu is in s' ficient and charges
are higher than cowdpore and Lucknow.

I request the hoon. Minister to lcok
into the conditions at-Jammu Railway
station where people have to wait for
bours together, I requested him to see
that sufficient staff is provided there to
look after the passengers.

With these few words T thank the hLon.
Minister and I also thank you because you
were able to tolerate. I am in the habit
of talking and you are in the habit of
stopping.

MR. CHAIRMAN : Shri Ram Pyare
Panika.

[Translation]

SHR] RAM PYARE PANIKA
(Robertsganj) : Mr, Chairman, Sir, I rise
to suoport the Supplementary Demand for
Grants of the Railways. Before I say
anything, I would like to congratulate ‘he
hon. Minister of Railways for his commend-
able work. Sir, the Railways are the
bockbone of our economy. If you look at
the progress achieved by the Railways
during the last few months, yon must also
pay attention to the conditions under which
it was achieved. It is indeed praiseworthy
that the Railways have made progress io
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every field, whether it is the rolling-stock
or track renewal, in spite of finarcial and
other constraints and we are proud of its
achievements,

Sir, till September lost, the Railways
have handled over one million tonnes of
freieht, and have also achieved the traffic
receipts target. Not only this, the Railways
have made progress in every field, whether
it is railway operations, railways safety or
the cat<ring system,

Sir, the Railway Mipistry has two
Undertakings urder its control, namely, the
‘RITES and IRCON. Whereas, there is a
gencral complaint about our public sector
that its units are not showing zcod results,
there two companies ha e earned the
distinction of receiving awards. thrice within
a period of one year. Therefore, I would
certainly like to congralulate the hon.
M nister Similarly, in the field of catering,
landable work has been done by introduc-
ing the system of supplying meals in
aluminiom foils, Pecple heve liked this
system and it has become popular. There-
fore, I would request you to expand this
work further. Simi'arly, a number of
good steps have been taken with regard to
improven ent in Railway Stalions. So far
as the number of accidents in concerned;
there has boen some decline, though they
have not been checked completely. This
is because of the fact that the Planning
Commiission has nct released funds accord-
ing to the demands of the Railways. There
was & proposal for renewal of 20,000 kms.
of tracks but funds have been allocated
for the renewal of only 6,000 kms. There-
fore, the Railways deserve congratulations
for its acbievements in spite of the financial
constraints and the Plabning Cowmission
should sanction & special grant for the
purpose.

Sir, we remember the days when the
Janata Party was in power, and the trains
were not ruoning duc to the non-availability
of coal. Coal was not available at the
stations  Today, we can proudly say that
13 to 30 days’ stock is available with us.
Had we had some more time at our dis-
posal then perbaps, we could have handled
& few more million tonnes of freight. If
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you consider all the aspects, you will find
that there has been prog-essive development
in the Railwavs.

Mr. Chairman, Sir, I would appeal to
our young Minister through you, that he
should Iaunch a crusade against the Plann-
ing Commission to get more allocations
from the Planning Commission. The
entire House would suapport him in this
endeavour. All round development in the
country during the Sixth Five Ycar Plan
could be possible only if the Railway sector
progresses.

I would like to give a few suggestions.
I hope that the hon. Minister will not
disappoint me. I believe that the hon,
Minister wi!l not disappoint any Member,
if soimeone happens to approach him for
some work ; he wili certainly do whatever
he can.

In our area, changes were cffected in
respect of two trains. We are thankful
to you for starting Nilanchal Express. In
this regard, I request you to do away with
the restriction imposed for Mirzapur and
restore the earlier position. Had it not
been there earlier, we would not have
demanded it.

Secondly, the Chandigarh—Hathia
Express. which connects Adivasi area with
the industrial area, rtuns only five' days a
week. We shaill be gruteful if its daily
service is started.

Another train ‘Triveni’, which runs
from Lucknow to Shak.ipagur hias an un-
necessary stoppage at Choran, I want
that it should be made a fast train, It
connec!s the areas of Madhya Pradesh and
Utitar Prad.sh from Shaktinagar to Singrauli
baving a population of 10 000. Therefore,
it would be much better ifitis made a
fast train and is run as Shakti Express.

One more train should be introduced
for Bombay. There are so mauy trains
for Bombay from Allshabad and as a
result of it, the Allahabad station has
become over-crowded. We often travel to
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Bombay. We want that a new train
thoold be introduced from Varanasi to
Bombay via Chunar-Chopan and Katni
which is a big t:ibal belt. So many South
Indians are working at Sirgrauli and this
train will be most convenient /0o them, It
will reduce the distarce to Bombay and
will also cover Chunar. It will be very
beneficiul to the Raiiways because it will
result in the saving of diesel as well as
time.

Therecfore, I support the Supplementary
Demands of this Ministry and would say,
as my other colleagues have also said, that
there is no need of any debate on these
Demands. Yesterdsy, a Member from the
Opposition epoke on it. but could not
pnderstand it at all. No Minister can
anticipate as to what report the Pay
Commission is going to submit, Only after
the submission of the report, the provision
for the resources has to be made. I whole
heartedly welcome whatever our hon.
Minister has proposed.

[English]

SHRI BASUDEB ACHARIA
(Bankura) : This increase in the freight
rates announc:d by the Railway Minister
is vet another step of perilous financial
position of the railways. The improvement
in efficiency, additional earning of Rs. 106
crores and surplus of Re. 69 crores in the
Budget of the current year, aill these bave
becen reduced to a whipping deficit of Rs,
415 crores. This 15 per cent increase in
the rates of luggage and by flattening the
rates of taper for the freight traffic will
bring Rs. 315 crorcs in the last four
months of the curreat financial year i.e.
more than Rs. 1000 crores in a full year.
This steep increase in the f:cight rate will
definitely affect the prices of essential
commodilies because the transportation
cost will be increased considerably and the
impact of rise will be more than what it
appears to be. This taper of rates with
distances was suggested by the Paranjpe
Committee known as Rail Tariff Enquiry
Committee, which submitted its report in
1980. While taking into acconnt the
progressive decline in fixed cost of haulage
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- as distances increased, the Committee has
recommended a taper that would cover the
cost and ensure return to railways over all
distances.

14.60 hry,

This Committee also suggested that
rates should tapper off more slowly than
the costs over shorter distances while they
should tapper off more sharply for mediom
and specially for longer distances. But
the existing taperirg off is more flattened
than what was recommended by the
Paranjape Committee. The latest increase
will further asccentuate the distortion that
has taken place during the recent years,
The latest rate for 2500 kilometres is 52
per ceat of the rate for 100 kilometres,
that is, double than what was suggested by
the Rail Tanff Enquiry Comraitree. This
increase in freipht will definitely increase
the share of road transport, sp.cially in
medium distances. The share of road

. trtantport which was only 11 porcent in
the year 1950-51, has now been increased
to 50 pet cent and this will further increase
because of the increase in the freight rates.
The reason advanced by the Minister for
the steep rise in the freight rates is that the
expenditure will be increased due to the
implementation of the recommendations of
the Fourth Piy Commission. Is it a fact
that the Government was not aware of the
recommendations and the obligation that
was going to be there ? 1tis raother un-
beliovable that Government was unaware
about the recommendations of the Pay
Commission. Why all- these were not
taken into consideration at the time of
formulation of the Budget 7 The surplus
of Rs. 69 crores which was stated at the
time of presenting the Budget was rather a
delhiberate aitempt to underestimate the
financial position of the Railways.

Another reason was advanced that
these will be increase in the expenditure
by the adoption of new technology. But
the adopiion of new technology should help
in reducing the operation cost of the Rail-
ways rather than increasing the expenditure
- Indeed, the Railways require more money.
“That is why, irrespective of any political
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party, in the past we demanded that Plann.
ing Commission should allocate necessary
funds for the Railways. Railways now
want to set up a financial corporation to
get Rs. 250 «crotes during the current
financial vear. But wby should there be a
separate financir} corporatton ? Why can-
pot the Finarce Ministry raise this amount
and give it to the Railways ? The Centra)
Government should not shirk its responsi.
bility in providing investment fund for the
Railways as Railways are the important
public utility organisation.

14.06 prs.

[MR. DEPUTY SPEAKER in the chair)

The allocation by the Planning Com-
mission has been reduced since the Fourth
Five Year Plan. The planning Commission
should allocate necessary fund. Wby 7 It
is because abcut 1/3rd of the Railway
track is stck. 22000 kms. Railway track
is sick which needs immediate replacement.
The hon. Minister in his interview with
‘Telegraph’ has stated—about 4000 km,
would be replaced per annum. But where
from will this money come ? Th: huge
amount that is required for replacement
of the railway track ? You are also to
phase out al! these steam locomotives be-
cause you are to enter 21st century with
elecric traction. You have to have diesel
traction. There will be no steam traction
in the 21st century. Only 1/6th of the
running tracks has been electrified. You
bhave to electrify the railway track. You
require money for electrification. But
you are not utilising your locomotive
factory. You are importing electric and
diesel locomotives by spending scarce
foreign exchange. These locomotives with
6000 kms. horse power—can be manu-
factured in our locomotive factory with
lesser cost. But the capacity of these
locomotive factories is not being utilised.

We are very mueh concerned about the
accidents. There have been 14 major
accidents in the last 10 months. All these
accidents are not for human failure. You
are using over-aged track. You are using
over-aged engines and locomotives and
coaches and wagons. How ¢8n you
prevent  accidents ? If a driver iy
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forced to work for more than ten hours
then accident takes place, there is bouod
to be human failure. We have discussed
jn tnis House the accldent which took
place near Gomo Station. Goods train
collided with Morya Express train on 21st
July. The driver was forced to work for
more than 17 hours, although he asked for
relief at three relieving points. The safety
rules are now being violated. Trains are
now being al'owed to move without guards,
without proper vaccum certificate.

MR. DEPUTY SPEAKFR ! You have
taken fifteen minutes. 1 have to accom-
modate many Memters.

SHRI BASUDEB ACHARIA : The
examination of the train after 300 kms has
been done away with. Now the examipation
of the train is done only after 2000 kms.
So, this should be looked into if you are
(o prevent the accidents. Why are you
not implementing 10-hour duty for the

{ycomen from signing on to signing off ?

Sir, 1 would like to say now about
some of the projects of our State. Much
has been said here about Digha-Tamiuk
line by the Minister and others. The
Minister also stated in his reply tomy
gtarred Question that Rs. 1 crore has been
allocated for the construction of this rail-
way link, although the estimate is Rs. 77
crores. But { do not find anything either
jn the Supplementary budget or in the
Rajlway Budget which was presented in
February last
purpose this paltry sum of Rs, 1 crore
has boen allocated. The estimate is Rs.
77 crores when this will be completed.
How much time, it will take ? And by
that time the cost will also escalate,

sir, for the construction of the Calcutta
Metro Railway, the roads of the city of
Calcuita have been damaged. There was
an agrecment between the Gover.mpent
of West Bengal and the Railway Ministry
that the damage caused due to the cons-
truction of this Metro Railway would be
repaired by the Railways. But this has

not been done.

Sir, about the Purulia-Kotshila con-

vergion of Darrow guage i
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the eg'imate is only Rs. 6 crores, and we
have been pusuing it for the last 6.7
sears and a promise was given about this
by late Shri Kedar Pendey in this very
House.

Then, regarding the introduction of a
pessenger train between two important
towns of Bihar, ore is of coal and another
is of steel=Dhanbad end Jamshedpur—
there is no railway link between these two
important towns although there is a railway
line. The passenser train does not run
between Patherdih and Su:famdih stations,
There the traction is electrified. With a
small investment this passenger train can
be introduced. So, I reques’ the Minister
to look into these matters, and I strongly
oppose this steep 1ise in the rates of goods
freight, Thank you.

(Interruptions)

MR. DEPUTY-SPEAKER : Now, Mr.
Sharad Dighe may speak. I request every
Member to take only $ to 6 minutes as
there are many Members to speak.

SHRI SHARAD DIGHE (Bombay
North Central) : Mr, Deputy-Speaker, Sir,
I rise to support the Supplementary
Demnds for Grants for Railways.

By presenting this Demand the Minister
has stated that there has been a good
progress regarding Railways. He said
that originally it was envisaged that the
originating loading target was 267 million
tornes of revenue carning goods traffic and
he estimates rightly that it would go up to
270 million tonnes of revenue esrning
goods traffic. That means, there is excess
of 8 million tonnes over the target. I must
coogratulate him for this progress. Howe.
ver, we should not be complacent about
this progress because the Rallways are
even far from reaching the Sixth Plan target
of 300 million tonnes of traffic which was
later on scaled down to 282 million tonnes,

Even then, the present figure of 290
would be less than the target of this five
year plan, Therefore, 1 would urge upon
the Minister that further steps would have
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to be taken to achieve the progress and we
should not be complacent about the pre-
sent achieve Now, as far as the demands
are concerned, the main reasons for making
the increases are four, namely, implemen-
tation of the report of the Pay Commission
payment of instalments of dearness ellowance
and railway staff productivity-linked bobus
and lastly the fincrease in disbursement
arising out of the liberalisation of Pension
rules. They have given rise to nearly Rs.
350 as cxpenditure. The pension rules
‘have given rise to Rs 350 crore as
against the Budget estimate of Rs. 260
crores. Therefore, in all, staff costs have
increased the budget by Rs. 590 crores.
Therefore, these demands are made.

I would also, as some Members have
said. say that they could have been also
anticipated when the Budget was originally
framed. As far as the Pay Commission
recommendations are concerned, they wcre
expecting them and Ssome amount could
bave been provided in the Railways
original budget itself.

As far as the targering freight rates are
concerned, I would submit that there
should be some integrated transport
policy. We have got all  the
three transport wings under one
Ministry for sometime past and, therefore,
there should bz one integrated transport

policy. As was mentioned by one
hon. Member, the Parapjpe Com-
mittee report in 1980 lald down
some guidelines and those guide-

lines say that transport as far as short dis-
tance is concerned, it should be left to the
road transport and as far as medium dis-
tance and long distanae are concerned, they
should be taken by the Rallways. If we
see the tapperi g carefully, cven the
medium distance traffic is diverted practi-
cally from Railways to the road transport.
We see that the rates curve for medium
ranging from 400 to 700 kms. has ceased
to be a taper also and it has been com-
pletely flatteoed at that stage so that the
shape of road transport in medium dis-
tance trafiic may have great spurt, and the
whole trafic would be diverted to road
¢rafic which is no, desirable at all. 8o,
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from this point of view slso, if the occasion
arises, this flattening of this taper may be
reviewed and again consider from the point
of view of principles laid down by the
Paranjpe Commit'ee repoit. With these
observations, I support the Railway demand.

MR. DEPUTY-SPEAKER : I hope
everybody will follow Shri Sharad Dighe to
keep the time factor. Shri K.P. Singh
Deo.

SHRI K.P. SINGH DEO (Dhenkanal) :
Mr. Deputy-Speaker, Sir, while agreeing
with my hon. friend Shri Basudeb
Acharia that the sepplementary demands
generally are bad, I would say that at the
end of bis speech, he wanted some of his
projects to be included in the supplemen-
tary budget.

Here, I would say that this is a wel-
come exception and I welcome it. 1 would
like to congratulate the young and dynamic
Railway Minister, the Ministry, the officers
and the railwaymen for not only sustaining
the good work done in the last year but
also improving upon it, This also has
been reflected in the Asian Games when the
golden girl, Kumari P.T. Usha got gold
meodals for India. India is proud and I
would like to congratulate her through you.

The Bconomic Survey of 1986 in para
1.1 3 has complimented the Raiiways for
their excellent performarce !ast year. And
in the WMinister’s reply this vear, in the
supplementary demand, in which he has
improved on the 9.1%, by the figure which
he has quoted and I congratulate him,

He has tried to mange the deficit of
Rs. 590 crores which he has said is due to
Pay Commission recommendations, dearness
allowance, productivity lioked bonus and
pension fund inciease, by better finarcial
results by various economies. By avoiding
large-scale deficit, he has brought it down
ooly to Rs. 95 crores for which I congra-
tulate him.

The Beonomic Survey of 1986 in parss
3.37 and 3.38 has also Cvinmented .
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“Improved over-all efficiency of
railways during 1984-85 and
April-December, 1985 was reflec-
ted in wagon turn around time—
an improved efficiency indicator
of wagen utilization. Another
efficiency indicator was thc net
tonne per kilometre per wagon
per day—this also  showed
improvement.”’

This bas been reflected in the Minister’s

speech.

““3.38 The railways continued
their programme of replacement
of over-aged assets and mode: nisa-
tion of operations in order to
improve efficiency and safety.
However, owing to severe resource
constraints, the renewal of railway
tracks could not be undertaken at
the required level. Against 14,000
KM of track renewals in the
Sixth Plan period, rcnewals of
only 9,541 KM were carried out
and 1,007 KM of pew lines
opened up.

In the Seventh Plan, top priority
has been accorded to the replace-
ment. of overaged assets; main-
tenance of existing assets and
completion of on going projects
which add to transport capacity.
Technological upgradation and
modernisation is also given consi-
derable emphasis.

I am quile furprised to read yesterday’s

BEconomic Times where the Planning Com-
missiop has made certain observations on

the perfcrmance of the railways. .

“Pianning  Commi-sion  ub-
happy :—Cost and time over-runs
appear to have become a chronic
featur: of project impleme~tation.
The Commission is unbappy over
the persistent tendency on the
part of the Railways towards dis-
tortion of investment priorities
needs to be avoided. Need to
augment provisions for rehabllita.
tion and maintenance of assets
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which should get precedence over
creation of new assets,

Secondly, the pace of modernis.
ation end absorption of new
technology has been slow and pre-
ponderance of outmoded techno-
logy in the system. Loco fleet is
introduced—30 years old design,
vnder-powered and unsuitable for
hauling heavier stock trains.
Rolling stock designs restrict
speed and are inefficient carriers
of bulk traffic.

“Immediate concern is therefore
to modernise the present network
and uparade it to meet the pre-
sent and future demands.

The railways could profitably
adopt a “mission-orient edi’
approach to bigh priority areas.
The railways should concentiate
increatingly on their main func.
tions of providing transport service
rather than manufacturing rolling
stock and equipment for which
adequate facilities are not avai-
lable in the country,”

I would request you kindly to reply to
these comments and observations of the
Planning Commission.

It is in this context that I would like
to draw your attestion to the transport
policy and what the Planning Commission
role has been to help the railways and the
transport facilities in the country,

The Pande Committee on Transport
was set up be the Government of India.
Shri B.D. Pande was the Cibinet Secretary
and later on Governor of two States. He
has this to say :—

“The formulation of a correct
approach to a national transport
policy should appropriately begin
with an examination of the broad
socio-economic  objoctives and
priorities it has to serve, s0 that
the development of the transpots
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sector proceeds in close conformity
with the needs of the economy,

*“Before independence, the trans-
port comprising mainly railways
and roads, was developed pri-
marily to provide communications
with major ports and longer
cities, keeping in view the adminis-
trative, strategic and trade
imperative of that time.”

It was only after Independence the
focus was changed. Rehabilitation of
Railways and reconstruction of highways
was taken after the Second World War,
‘Concern was shown for the first time in
rebuilding transport network., Also, for
the firt time, the initiation of Industrial
Development Programme was connected
and impact analysis was donoe in respect
of Railways as well as Transport.

The allocations given by the Planning
Commission to the Railways and Transport
as a percentage of the total Public Sector
Outlay is : In the First Plan it was only
Rs. 217 crores out of the Rs. 434 crores
which was 50% of the Transport Budzet
but 11 per cent of the total Plan outlay ;
In the Second Pian it was Rs 723 crorcs
out of Rs. 1100 crores which comes to
65.7% and it was 15.4 per cent over-all
Plan; in the third Plan it was Rs.
1326 crores out of Rs. 1983 crores and
the percentage cf it was 66.7% which
comes to 15.4% ; in the Fourth Plan, it
came down to Rs. 934 crores out of the
Rs. 2522 crores which was 379% of the
transport and out of 15779 which worked
out to 7 per cent; in the Fifth Plan
(du.ing the period 1974.78) and upto
1980) it was Rs, 1523 crores out of Rs.
4078 crores which was 37 per cent
and out of total outlay of Rs. 28991
crores, it worked out to 5.2% ; in the
Sixth Plan it was Rs. 5100 crores and the
percentage was 5.2. The transport outlay
was Rs. 12412 crores out of a total outlay
of Rs. 97500 ctores ; in the Seventh Plan,
it is only 6.8 per cent. The outlay of
Railways is Rs. 12334 crores out of the
total outlay of Rs. 1,80,000 crores The
Fransport allocation is Rs, 22971 crores.
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Sir, unless the Planning Commission
comes in a big way and there is a8 com-
prehensive attempt to prepare long-term
transport policy in which the macro-
economic pian has (o0 be taken into consi-
deration, there is no use preaching some-
thing to the Railways which the Planning
Commission has not been able to practice
anything. I bave all sympathies with the
Railway Minister and I urge upon, through
you, Sir, the Planning Commissicn to wake
up and take a review and see that they
can help the Railways to meet the demands
of the country as well as all the observ:-
tions made by the hon. Members.

Let us take a look at the Indian
Railways. It {s more than 130 years old
with a track distance covering more than
17000 kms of railway line. Right from
the pre-Independence era, it was serving a
particular service or a particular role.
Therefore. The Pande Committee, after its
review sometimes before 1980, came to
the conclusion that the criteria for choice
of new railway-lines should be based on
the following four considerations : (a) Pro-
ject-oriented lines—i.e. to serve new
industries and to top mineral and other
resources; (b) serve as missing links which
can form alternative routes to relieve con-
gestion on existing long rail-routes ; (c)
strategic consideration and (d) development
links=~to establish new growth centr.s and
to give access to remote areas. These are
pertintnt suggestions. I would like to
quote the Pande Committee Report :

““Therefore, in any region where
na'ural resources on a large
scale are evidently available, in
integrated Plan should be evolved
to develop new pgrowth centres
and promote economic activity,
the provision of a new rail link/
link being an element in such
development plans. In  these
schemes socio-economic needs
and benefits should have priorities
over purely financial considera-

tions."
MR. DEPUTY SPEAKER : Please
conclude. You have taken more than 10

minutes,
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SHRI KPP, SINGH DEO : Thisisa
very important matter for our own survival,
If you persistently disturb me, I will have
to take more time. , . .

SHRI RAJKUMAR RAI (Ghosi)
These are very relevant points, He must
be given some time.

(Interruptions)

MR. DEPUTY SPEAKER : Can 1

allow him ?

(Interruptions)

SHRTI MOOL CHAND DAGA (Pali) :
There are 30 Speakers. What will happen
if one is given an bhour’s time and others
are given 10 m'nute. ? This is not fair,

MR. DEPUTY-SPEAKER : Mr. Daga,
please take your seat.

SHRI MOOL CHAND DAGA : The

time should be regulated.
)

SHRI K.P. SINGH DEO: ‘“For
rationalisation of iransport, reducing total
transport cffort and relieving sections of
existing saturated network are imporiant
criteria for construction of new raif lines”’,
Therefore, the Pande Committee has
categorically suggested and recommended
these. The first one was Talcher-5 ambal-
pur railway link, This is in para 9.31.3.
This is 171 kms, The anticipated cost was
Rs. 58.15 crores. It was due 10 the kind
intervention of the Railway Minis.er that
Jast yoar some funds Wwere allocated.
Otherwise, thc work would have come to
a stapdstill, I nced not go into the pros
and cons of the Yalcher-Sambaipur railway
link because the main criteria are tha it 18
helping the sconomic deveiopment of the
tribal' areas, it is opening up the hinterland
of Bhilai, Rourkela, Paradeep and other
arcas ; &t the same time, the distance from
Bhubaneswar and Cuttack to Delhi is
reduced by 4/0 kms ;there will be
.emotional integration of western Orissa
with castern Oris.a and the coastal lines,

The second was the Cuttack-Kbharagpure
Tetanagar saturated line which could be
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reduced by connecting Banspani and
Jakhpura railway line which is 176 kms.

Only the first phase of Daita:i-Jokhpura

line which is 33 kms was opened in 1982,
Again the Planning Commission is dilly-
dallying with it. Although in 1982 the
second phase, that is, Daitari-Keonjhargarh
which is 95 kms was sanctioned, o far, no
financial allocation has been made. I
wou!d again urge upon the Railway
Minister to see that this is implemented
immediately because there is no point
doing tlings in a half-hearted manner. It
has to be a systems approach and not
point-to-point approach. This has a
further bearing on the industrial develop-
ment of the entire tribal areas of Madhya
Pradesh, p-rts of Bihar and Orissa where
50 000 tribal workers were zffected when
the MMTC refused to take the iron ore
and chromite ore b:=cause they have to
traverse a dtstance of more than 400 kms
in a round-about way from Orissa via
Bibar, Bengal and then back to O, issa,

The third one is Sambalpur Division
where again no alloca tions have been made.
It was in 1984 that our present Prime
Minister went and laid the foundation
stone and it had raised great expectations
among the people. 67 per cent of the
South-Eastern Railway passes through the
State of Orissa, but we have only one
D.vision, that is 10 Khurda. 1f Sambalpur
Division comes up, then only proper
attention can be given to the development
of transport [inks.

The fourth one is Bolangir Khurda line,
290 kms, which was commissioned for
techno-cconomic survey in 1983. It
should be completed because this wiil
agamn open up the eutite tribal belt of
Orissay that is, Phulbani, Bolangir and
Puri districts,

SHRI1 DINESH GOSWAMI
(Guwahati): Mr. Deputy-Speaker, Sir, 1
take my stand here to oppose the
Supplementary Demands for Grauts
brought forth by my dear friend, Shri
Magbavrao Scindia, and | oppose it on
three counts. Firstly, I believe tbat
introduction of Supplementary Dcemauds
tor Grants for such buge sums and levy of
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additional freight tariff makes the entire
budgetary process a mockery. We have
come to a new experience io this couatry.
Very sweet Budgets are presented bv the
Finance Minister and the Railway Minister.
Thereafter, prices are raised by raising the
administered prices of commodities. We
have seen the petrol prices being raised
almost every year.

Freight is raised. Fortunately fare has
not been raised. One can sce the reason for
this, It is bocause probably there are
some by-clections—a mini election—
coming and he does not want to antagonise
the voters at this moment, I have ro
hesitation in my mind that once the
elections are over, Shri Madbavrao Scindia
will come forward with additional proposais
for fare increase also. So, the elementary
principle of parliamen’ary democracy that
not a penny should go to the Consolidated
Fund of India without the approval of the
Parliament. even this notiora! control of
the Parliament, has been given a go-by:

When the Railway Budget is presented
we get an opportanity of discussing the
freight and fare proposals that are put
forth by the Railway Minister. Buf, now
a new device has beep introduced wherein
the Parliament has no opportunity but to
accept it as a fait accompli. '

My second objection is that the
addition of 15% coupled with 10%
supplementary surcharge on gonds traffic
which the Mimister levied on 15.4.1983 is
going to have tremendous ioflationary
effect on this country. Almost all the
commodities will be hit with the result that
prices will soar, there will be additional
dearness allowance, there will be additional
pressure upon the Railways and therefore
there will be more supplementary grants,

The third ground on which I oppose it
is that a totally step-motherly attitude is
taken by the Railway Ministry on the
porth eastern region. Sir, I have spoken
in the past with tremendous anguish and
b.t.crness.  If I have not been able to be
augiy and bitter with Madhavraoji today
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it is nor because I don't want to be angry
and Dbitter but—he is such a charming
personality with a captivating smile that I
should owmly be angry with myself for not
being able to be angry with him. We also
belong to the cricketing fraternity and
therefore do not take that because my
words are mild, my feelings are not that
strong.

After six years of intense Assam
trouble, this country committed itself to
the economic development of the north
castern region. The Prime Minister set
forth a Ministerial Committce and a task
force. May 1l ask the Railway Minister
wheiher it is possible to have economic
development in a backward region without
proper infrastructural development given to
that region ? What I find is that when the
Railway a'locates money, no effort is made
to judge the necessity of a particular region
on the background of the regional
imbalances of this country. We have got
the worst railway set up in the bporth
eastern region. In fact, I would like Mr.,
Madhaveao Scindia to tiavel with mc from
here to Guwsahati and see for himself
what is the condition of the railways there,
The time that is shown for Delhi Guwahati
in the time-table is 37 hours; but no
train comes here without getting late for
four to five hours.

There was a long-standing demand for
a railway line by the south bank of Brahma-
putra and a railwey bridge at pancharatna
and Jegigopa. After intense struggle both
inside and outside the Parliament it was
agreed to. A survey was also conducted
and the proposal showed that Rs. 85 crores
arc necessary for this. But the allocation
that was made in the original railway
budget was only Rs. 1 crcres, which means
that even if the construction cost remains
the same, it will take 85 years and I hope
that Mr. Madbhavrao Scindia will also
agree with me that there is every possibility
that afier 83 years there will be no railway
and there will be some other type of
communication in this country.

We demanded that the railway broad-
guage line should be extended- to  7insukia
and beyond, again it was agroed to, but
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no amount was allocated ; only Rs, 1000
wss allocated, which means symbolically
the project has been shown on pa-er, It is
gomething like inviting a starving man to
dinner : when he comes for dinner place
a coconut leaf is -placed before him and
he is told that hoot has nothing to offer to
him. Better don’t tell us that these
projects have been accepted. In fact, 1
will submit that this matter should be taken
up honest'y with the Prime Minister 2a
well as the Planning Commission that when
you talk in terms of the development of
the north eastern region, development of
the north eastern region is not possible if
every Minister takes 2 compartmentalised
sjew on the whole matter. It is no ue
saying that industries will go to thq north
easte:n region if there is no infrastructure
for sending the goods produced in the
porth eastein region to the outside markets.
Therefore, 1 would say that sll the
Members of Parliament will be with the
Railway Minister when he makes zn
approach to the Planning Commission for
the development of infrastructure.

Io the Supplementary Grants you have
asked for certain money for repairg and
maintenance, We have the worst kind of
coaches in the North-Eastern regioq. In
fact, when we travel to G;auhau and
beyond we fcel as if we are being treated
as second-class citizens. Why thould there
be this disparity ? Is it tha.t. we are not
capable of properly utilising a good
coach 7 I belizve that there seems to be
a completely different type of approach in
the matter of allocation of good and bad
coaches between oue regiop and another.
I know there 1s difficulty of coaches but
it should be equitably distributed.

Sir, we have pressed for long for a
Division in, Raogia in Assam. B{iay I
poiot out that there was a commitment
made in the AICC Session long back . \ylzen
an agitation was going on that a Division

would be established at Rapgia angd on that
the agitation was withdrawn ?

assurance
If a commitment made by a Railway
Minister io an AICC Session {8 not

jmp'emented then peoples’ conﬂdgn-ce in
the entire structure evaporates. A situation
has now come that there is going to be a
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‘rail roko’ agitation in Rangia for this
demand. After lopg seven years Assam
has been free from agitaticns. Kindly for
the sake of the nation do not istroduce
elements for which there iy going to be
an agitation in that region again,

The fourth point I would like to make
is that you have been kind enough on
our request and on our reprecentation to
take back scme victimised employees of
the Assam agitation but I persopally
requested you to take note of the pay-cut
of the emplovees vatying from one day to
a number cf deys. This is an irritaiing
point because Assam Accord is a commite
v ent of the nation not only to the people
of Assam but to the whole of the nation
and even if one employee feels that the
commitment of there beipg no victimisation
is rot implemented then it smcunts to a
failore of the Accord which leads to loss
of copfidence of the people on the Govern-
ment of India and also the Prime¢ Minister.
1 would not like to touch the point of the
denial of the back salaries of the victimised
employees because you bave acted on a
circular of the Ministry of Pcisoncel and
we are taking up the matter with the
Ministry of Personrel. I would like you
to take into account a humanitarian aspect.
I have been told at the Gauhati railway
siation that the announcers are only paid
Rs. 4 per day. Can you expect 8 person
to suivive at Rs. = per day? I do not
know if it has been increased. I tock it up
with your Ministry., 1 was told it was
being considered. I do not kmow what
steps have been tuken in this matter.

The last point I would like to
make is that the broadgauge railway line
should be diverted outside Gauhati because
if it is not diverted then Gauhati would bde
a dead city within 10—13 years. Shri
Barsi Lal promised that this will be done.
I do not know he has been promoted or
demoted but he has gone as Chief Minister
of Haryana and with him the promise has
gone into wilderness. As, Sir, you are
ringing the bell 1 do not want to come
between the time of the other members,
I bope the Minister will take into account
all the six point that I bave made and do
justice to the North-eastern reglon.
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KAMLA PRASAD SINGH
(Jeunpur) : Mr. Deputy Speaker. Sir, I
supprort the Supplementiry Demands
presented by the ben Minister of State in
the Ministry of Rai'waye. At the outset,
I wouvld ke to congra‘ulate the hon.
Ministér for takirg tte commendeble decision
of not increasing 'he passenger f.re. This
decision is in the interett of .he prople.
The hike ¢ffected in the freipht rates is in
the public interest and was inevitable to
mobilize resources for thr Railways, 1
cen soy for sure that without such a hike,
proper Services and facilities cculd not be
made availab'e to the public,

SHRI

Sir, T do not want to go into the
figures at this stage, but would iike to give
some suggestions, through ycu, to the
Railway Minister.,

Sir. when 1 was an MLA in Uttar
Pradesh Assembly, the people ot: my
constituency used to ask for electricity,
drinking water, fertilizers, seeds and also
trains. I vsed to tell them that the
Railways come under the Union List and
only the Union Government could solve
this problem. Now, when I have begn
elected to Parliament, they demand train
facility for them. I would like tell the
bon. Minister that about 30 lakh peop!e
of Bastern Uttar Pradesh are living in
Bombay. They come to their native place
to attend marriages ¢tc. and face a lot of
problems in reaching their homes. They
travel in the overcrowded trains and there
{8 no proper travel facility for them 10
come to their native place or to go to
Bombay. In this regard, I have written to
the hon. Minister several times and he did
assure me but nothing has been done till
now. Therefore, today I once again
request you to extend the Mabanagari
Bxpress from Varanasi to Jaunpur which
is a distance of oply S8 kms. It can
termipate at Jaunpur and ¢can run betwu‘:n
Jaunpur and Bombay via varanasi. It will
definitely solve the problem of the loeal
people of that area.

Sir; I come from Jaunpur which is a
backward ares. There is only one train
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‘Garga-Yamuna’ which takes 22 (o 23
bours to reach Delhi. 1 request you to
introduce a fast train from Dethi to
Jeunpur and, if that is not posgible, the
Paryarraj Express may be extended from
Allahabad o Varapasi so that the people
of Jeunpur area-which is only 58 kms.
from Varapasi~—could catch that train ot
Varanasi. It will solve their problem to
some extent,

I would like 10 congratulate the hon.
Minrister for introducing Varanasi-Lucknow
inter—city  train, Lrkhs of people of
our area are thankful to him for this. I
would suggest that en A.C. Chait Car
and a Pentary Cer should also be attached
to thls inter~city trajn. A first class
bogie is attached to the train which starts
at 4.45 and the passengers from Jaunpur
knock at the doors from outside, but the
peop'e inside do not wake up. Therefore,
Irequest you to attach an A.C. Cbair
car to it.

Sir, I would like to submit to the
hon, Minister, through you that
sometimes first class and three tier bogies
are not attached to 135—113¢ Varanagi=—
Bareilly  passenger train. Therefore, |
fequest you that these bogies must be
attached to it regularly and in additiog
to it, if possible, one extra First Class
bogie and & three tier coach should be
added to it.

Sir, on a previous occasion ajgo I

had pointed out that whenever a passenger -

falls ill or his condition becomes very
serious during the course of the journey
there is po arrrngement for providing
immediate medical aid jg the trains.
Therefore, 1 request you that there should
be a mobile bospital In the trains in the
fame way as we bhave one PHC. for
one thousand people at Block levels, so
that medical aid may be made avajlable
to the sick persons travelling in the
train. Therefors, 1 would like to say
that 8 mobile hospita] must be attached
to the trains, The security arrangements
&re not upto the mark beceuse pno

attendant remains in (pe coach, I have
myself seen that,

I travelled by the
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first  class-of the Ganga—Yamuna train
and there was no attendsnt in that
compartment, I have seen that on some
stations the attendant gets down keeping
the door open thereby giving ample chance
to anybody to enter and steals the luggage
of the passengers. The entire luggage of
a passenger from our own arsa was stolen
at Btawah. Something should be. done
in this regard. One Guard - should be
posted in every coach of the train be it
First Class eoach, ACC First Class or ACC
sleeper. This arrangement should be
‘made,

One of our station is a city station

on which yov have provided inter-city
train—Varun Express. Traing like Him-
giriy Ganga-Yamuna etc. pass through

this station but there is only one platform
on this station. I would request that
one more platform should be constructed
theie. Shed, overbridge, drinking water
and godown should also be provided there.
I bope the hon. Minister will pay atten-
tion to these points.

With these words I submit that the
hon. Minister may kindly look into our
demands., Supporting these Demands for
grants. [ conclude.

SHRT MANIKRAO HODLYA GAVIT
(Nandurbar) : Mr. Deputy Speaker, Sir

I Support the Supplementary Demands
for Grants for the Railways presented in
the House. [ also request the QGovern-

meat of India and the Planning Commise
sion that more funds should be made
available to the Railways. The Hon,
Prime Minister, Shri Rajiv Gandhi
imolemeating several programmes for the
_deve'opment of the Adivesi and backward
areas, I want to give certain suggestions
about the railway facilities In the Adivasi
‘and backward area of the region of
‘Maharashtra from where I come,

I request that rail facilitics should be
- provided in the Adivasi areas of Mabara-
“shtra and Madhya Pradesh. Some 15
yecars back, a survey wus made for construc-

ting-now railway live in Manmad, Malegaon,™

Dhulia, Nardhana and Indore, What
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decision has been taken by the railway
Ministry for constructing this railway line?
If a decision bas been taken to conmstrmct.
this line, then in which Plan this work
will be taken up ? It is an Adivasi area.
and priority should be given to construct.
ing the railway line in this area. |
request that this railway line shouvld be

_ sanctioned,

My second ruggestion is thst Surate

Bhusawal line was constructed before
Independence but tHll date no facility has
been provided on this line, Platforms
and sheds - on platforms should be
constructed there. The railway crossings
should be maoned day and night. It {s
very necessary. ] request the hon.

Minister to provide these facilities.

Thirdly, Surat-Bhusawal Jine passes
through Gujarat, Maharashtra and the
Adivasi backward areas which fall under
Western Railway and Central Railway.
I demand that this railway line should be
doubled.

On Surat~~Bhusawal railway line
the people after felling trees in the jungle,
load wood in the passenger traio at
Bhandbhuja statiod and carcy them upto
Byara, Bardoli snd Surat. It should be
stopped. '

' Reservation quota for the Scheduled
Tribes in the Railways is not filled. This
must be filled. Non-Schedule Tribe people
are taking benefits in the name of Scheduled
Tribes. This should be looked into and
Non-Scheduled Tribe people so appointed
should be removed.

I am thankful to you for the time given
to me for speaking.

[ English]

SHRIMATI  JAYANTI  PATNIK
(Cuttack) : Mr. Deputy Speaker, Sir, I rise
to support the Supplemcmary Demands for
Graats for the Mibistry of Railways. The
Railways are the whesls of the Indiag

~9eonomy. When we speak of sconomy,
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more attention should be paid to the back-
ward States which arc rich in the natural
resources, but below the national average in
Indiap Railway system.

Sir, Orissa is rich in mineral and forest
resources but mineral and forest based
industries have not developed according to
the requirements of time due to lack of
infrastructural facilities mainly on the
Railway systcm.

Orissa did not have its due share in the
growth of Indiar Railways. As one of our
Members from Orissa has already explain-
od Orissa did not have due share in the
growth of Indian Railways either in pre-
fndependence time or in the post indepen-
dence time. We are not self-sufficient in
the Railway system.,

Doring pre-independence  era, the
rallway lines were laid by the Buitisbers

through Orissa without touching the
interior.
After independence, few lines were

construcied as project-oriented lines. No
other Railway line has been laid either to
fil] up the missing lines or to develop the
potentially rich areas.

Sir, now after a long time, the Talcher-
Sambalpur Railway line has been sanctioned
But one feels disappointed when we see the
provision or the allocation. It is very
meagre.

Sir, the State Government is ready to
give their own land and the rest of the land
which is to be acquired should be done
immediately and the work should start full
swing. But there, not much work has been
dope. Until and unless, we get more
allocation, 1 do not thik there will be any
progress. I would request our ho‘r}.
Minister, who is very much sympathetic
towards the backward regions, that more
‘alloeation should be given for the Talcher-
Sambalpur railway line.

Sir, about one Railway Djvision also,
o8 the Minister is already aware, our Prime
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Minister has laid the foundation stone and -

that should be taken up immediately. As
almost § million tonnes of iron-ore will
have to be transported by rail from

Banshapani-Badabil Mining.area of Keonj-

bar District, it is essential
long link between
sbould be taken vp immediately.
necessary because as the capacity of rail
ways along
route via Kbaragpur is limited to only 2
milljon tonnes. Besides that, the Raiiways
haulage along proposed route will reduce
the distance by 330 kms. and thereby
resulting in a freight saving of Rs. 50 per
tonne which is more significant in the iron-
ore export trade. This will make the
exports through Paradeep more competitive.
So, when the proposal of Hundaj -Corpora-
tion of Korea was under consideration, the
Railway Minister :hould also think that
this is the very important line, and as the
first phase bas alr :ady been completed the
second and 3rd stage should be taken up.
One of our Members his also said about
the survey of Khurda to Bolangir via
Phulbani shou!d be done and the Minister
had assured, in the past that it would be
completed by 31st December, 1986. 1
do not know in what stage it is there. 1
hope, everybody has faith in our Minister
that it will be completed as was already
promised by him.

that 147 kms

There are some on-going projects, i.e.
Raigura-Koraput line—and so many raile
way works and Mancheswar repair  shop is
also there and the work is going on, I just
ask the Mirmister that he should consider

. providing construction office in  Orissa
also.

15,00 hrs,

Railway is the sccond la gest system
under a single management involving a vast
exercise. In this, the human resource
element ulso has !0 be taken care of. For
this purpose, the recommenda‘ions of the

~4th Pay Commission is taken into. The
Minister has explained how he is going to
mect this additional expenditure i-e. by
flattening of the taper in freight tariff, and
‘-‘byi; 157, increpse in parcel and luggage
tariff, : R .

v

the circuitous and crowded:

Banashapani-Daitari
This is

~
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1 would like the Minister to see that
by this the transporting medium-distance
traffic, should not affect the working of the
cosrdinating committee of the three
Ministers of Transport who &are there to
-work for an integrated approach to Rail-
ways’ planning.

After making Rs, 320 crores, Railways
will still be left with an uncovered gap of
Rs. 95 crores. Rallways arc the biggest
public undertaking in our country. But
.you have to make adequate allocation of
funds. We have secen from the 2nd and
and 3rd Plan exprrience that the allocation
which was 15.45% then, bas been reduced
.to 6.8% in the 7th Plan,

There is now a proposal to float a
Railway Finance Corporation. What are
the activities and development programmes
to be taken up by that Co:poration ? The
Railways have very much to look to
security, safety and punctuality. Above
a)l, they have to see towards cfficient

management.

- Railwnys are going in for Operation
Information Service. Moreover, our hon.
Railway Minister has already set the target
for its completion. I want to know
whether wo:k has started, and what pro-
gress bas been made. '

With these words, I want to add that

Orissa should be in the heart of the hon.

_ Mipister, and it should be provided with
mcore funds for Railway works.

SHRI NARAYAN CHOUBEY (Midna.
pore) : Despite the claim of the Railway
_ Minister, the health of the Ruilways is very
bad. You have seen that suddenly, dozens
of trains have becen cancelied, in the
Northern Reilway. Government has not
 given any explanation as to why these
trains have been caacelled.

There is enough confusion in the Press.
Somebody says that the Military is moving.
Others say goods traffic is going there. As
yet, there is no official indication from the
Mipistry of Railways as to why 80 many

- trains haye been cancelied. This itself
"~ shows that tbe tealth of the Railways is
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SHRI MADHAVRAO SCINDIA : There
are operational rcasons.

SHRI NARAYAN CHOUBEY : I do
pot know, Operational reasons were there
earlier also. Perhaps you have no rakes,
(Interruptions) And about it, we cannot do
anything. This shows that the health of
the Railway Ministry is not good. Railways
require enough funds. If Planning Com-
misstion does not sanction enough funds for
Railways, then whatever desires we may
express, or whatever demards we may
make here, nothing is going to come out of
them. The health of the Railways will go
worse day by day. So, my first request to
the Planning Commission is : ‘Allot more
funds for Railways.’

’

This hike in freight has been made in
the name of excess expenditure on staff ;
it is unwarranted. You hike the prices as
you disire. But don’t bring in the namg
of the poor staff. Ycu say that Pay
Commission’s recommendations have to be
implemented, bonus has to be paid, money
for pension has to be provided etc. They
have to be paid You did know it
Bringing in their name, i.e. giving the dog a
bad name and then hanging it, is not
proper.

I have to submit that
failed. Kindly go through the figures :
from 1950-51 to 1985-86, industrial
production in the country has goae up by
7327,. whereas freight carried by Rail-

Railways have

- ways has gone up from 93 million tonnes

in 1950-51 to only to 285 million tonpes
in 1985-86. It has gone up only by 285%.
If Railways had bzen able to keep pace
with the industrial production of -this
country, the freight it would have carried
would have been 681 miliion tonnes, and
not 2835 miliion tonnes. That would have
added enough money to the Railways.

°(‘jomnment bas desired that at least
75% of this country’s frieght has to be
carried by Railways, ‘

But, at present, it does not carry more
than 30 per cent. The bulk is carried by
the road transport. You will be koowing
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-originaling and other goods.
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that railways need § liters of dise! to carry
1000 km. of tonnes, but the road transport
requires 35 litres of oil for carrying the
same load ; 80 seven time# to carry load by
road transpor! costs 7 times more than it

ests to carry by rail ; and the railway
~gradually gives up more and more freight

40 the road transport thus compelling this
country to import more and more diesel
and more and more petroleum. Govern-
ment has got the figure of what is the
amount of freight that is carried by the
railway system. But there is no figure with
the government what is the amount of

freight carried by the road transport.

Ou: Railway Minister has given us a
book.* You kindly see on page 69. Tonnes
Your share
in other goods is daily coming down.
(Interruptions) It was 13.23% now it is
10.13 per ceat. Bvery year it is coming
down. More share of freight is being given
to the road transport compelling railways
to depend only on the bulk traffic like
conl, fertilizers, iron ore and ores. We
should make intoads in other goods also.
What is the amourt of freight carried by
the road traffic ?

You have gone Op shopping spree—
new carriage: and new rakes throughout the

~ world. People are going to Japan and Ger-
" many and France to see new rakes and new

technology. This technology will cost us.

Is it the proper priority at this moment ?
" 'Our rakes are in

total doldrums. We
cannot make use of 4000 rakes. Now we

" ‘should have the capacity in our workshops

to remodel our rakes ; and for our purpose,
the present rakes of that type ure quite
sufficiently good But.if you require new
rakes and new technology, you have them,
cannot be a priority at this
time.

Dangerous trend is being noticed in the
Government of India—privatisation of
public sector. Tatas and Bajaj have
captured Air India and Indian Airlines, I
bo not know when Birlas will be capturing
tbe railway Board, when Birla will be made
the Chairman of the¢ Railway Board. But
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I bope it would not be-so. But private
business has started. Our jobs which were
always made departmentally are being done
by private parties and private contractors—
re-rolling, canaing of sleepers, etc. Perhaps
these job8 would have been costing more,
but these jobs were efficiently done ; and
now by having these jobs dore by private
contraciors, we are facing danger to the
safety of the Indian Railways. Accidents
are taking place. Commissions go there.
They say that it is due to human failure ;
Human failure what for ? There must be
human failure, bat what this human
failure we have found ? ’

Regarding railway men, their conditions
are not improving. At Kharagpur, we
do not get drinking water during rainy
season. You kindly look into it. There
is a railway line between Patna and
Gaya, which was built 1n 1987, a single
linc. 1tis very important because it is
linking South Bihar with Nortt Bihar. So,
the second line should be made.

The bed rolls in South Eastern Railway
is completely in doldrums. You kmdly see
to it. At Howrah, in the First Class walting
room, you have a very good, a very nice
waiting room. In Bilaspur, it is a weli and
good waiting room. But I think Howrah
is much more important than Bilaspore.
You just cannot enter the I Class waiting
roomi at Howrah. You enter and sce, what
its condition is.

A third line from Kharagpur to
Panskura, and Kamroop to Biga is immedia-
tely needed. And Bongai section, Sealdahe
Bongai section is alsp in bad shape. I
bave written to the Railway Minister. I
request the hon. Minister to visit and see
what is happening there in Sealjdah.

I again request you to improve the
catering system. I do not like the casse-
roles. We are only required to pay Rs,

1.26 for one, but the food is so bad that I
cannot mention.

[miam]

Rice, Pulses, Chapatis, Achar, Clmnl
oIl are packed to;ethor. Please mn ul
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itmm all this, (Interruptions) You call it
.gu excuse, you can ask anybody else
also.

[gnxlish]

AN HON. MEMBER : Rest of the
suggestions, you send io writiog.

SHRI NARAYAN CHOUBFY : 1
request you to kindly go through the
‘suggestions made by them and see that the
Rajlways increase their carning by making
in-roads into the transport of the goods and
other commodities, Actua'ly they’ are
aﬂting 72 per cent now, but they can get
28 to 30 percent more from freight.

At the end [ hope that enough funds
-will come to the Railways. I hope
Pla-ning Commission will see to it and
, that the Railways will do their best and the
Railvyays will be back on proper rails,

SHRI BHAGWAT JHA AZAD
(Bhagalpur) : Mr. Depnty-Speaker, I have
a special hate and love relation with the
Railways since I entered this Parliament in
1952. Hardly I missed an occasion to
speak on Railways and give my suggestions
which included both present criticism,
barring few years when I had to miss it.

During the last few years I have seen
the Railways doing tremendously well in
. this country. I do not agree with my
friend, my neighbour who concluded just
now, who said about with 'he bad healith
of the Railways. It is doing a good job
and I hope the young Railway Minister
who has taken over a big public sector
. empire, which is the largest in the country
‘today, the Railways, will do better. But
. for that he has to be careful and eareful,
. goming from a clin where he believes in
giving more coafidence, more liberal
charities and others to his subordinates He
should be careful about the Railway
- Boasd,

1 Bave given my special comments for
. the  Railways when Shri Kamalapati
‘Tripachiji was the Minister, when Shn "Ram
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Subbag Singhji was there, Shri Lalit
Narayan Mishraji was the Railway Minister,
when Shri Kedar Pande was the Minister,
I have seen 8 series of Railway Ministers
who. have been very competent and good.
Aund in spite of their competence one thing
always happened and I would like to draw
the Minister’s attention to it. The mo-
ment there was &8 change in the Railway
Micistry, here, the immediate effect was
on my constituency in Bhagalpur. Imme-
diate ! Invariably, I am not exaggerating,.
Immediately after a change in the Railway
Ministry, there is a ferry, onec huodred
years old ferry running batween Bhagalpur

‘Buraighat and Bhirpur, that ferry is stopped.

Immediately it isstopped. It starts running
once and again in another moment it {s
again stopped. For the first time, I have

fajled to carry conviction with my young

Minister to svart it again.

15,13 brs.

[SHRI ZAINUL BASHER in the Chalr]

Therefore, peorle in my constituency have
come to believe that I do not have any say
now, neither in the Party, nor with the
Government,

I want this one hundred year old ferry
to be started again. It is said that it is
not economical. 1 say, Mr. Minpister, [
put a chalienge that it is profitable but for
yoir dishonest and corrupt officials. There
is a Railway Divisional Office at Soaepur
and there is also a big contractor there.
This di honest contractor and the dishonest
officials they do not allow the Railway
ferry to be run, and thcy want to run their
private ferry there. What I am saying is,
Mr. Miunister, if you s*art this ferry, it is
going to be give a new line of thinking in
the Railway Ministry,

If you bave everything else running in
surplus, then why this hike ? Please, for

God sake, follow the precedent of your old

predecessors, competent Ministers—they
were equally good. I would request you

“to start this 100 years old railway ferry

between Bhagalpur and Bibpur immediately.
Bvery detail I bave worked out on this,
They s0ld away the
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[Sﬁri Bbagwat Jha Azad]

ships. Sometimes they seid no diesel was
available. This Railway Board is a white
elephant, They do not care at all for
people’s feelings and demands. It took me
2.1/2 years to get the -factest train that
runs between New Delhi and Gauhati i e.
" Tiasukhia Mail. I could not convince them
that this is necessary.
Parljament wrote, for two years we fought,
then ultimately Kamlapatiji said to the then
Transport Member, Mr. Kaul : ‘*Mr. Kaul,
youare a very wise man. You have
specialised in saying no. For God sake,
specialise in saying yes at least once.”
And then started this Tinsukhia Mail,

Now, I will give you another example.
From New Delhi to Gauhati fast trains are
running. The whole line from New Delhi
to Gauhatij is doub'e line minus one strip
and that strip is between Kiul-Bhagalpur
and Bbalpur-Barharwa. Five years back
Kamlapatiji sanctioned doubling of tlis
small track. You want more freight to be
carried. 1 assure you that if this small
track of 60 to 70 kms. is doubled, you will
be able to carry more {reight because the
whole line is doubled. But the Railway
Ministry and the Board have got no wisdom
to understand that the whole track is
double minus this small strip. And for
five years they could not make this strip

"double. Sometimes, they give Rs. 1 crore
-and sometimes, Rs. 50 lakhs. The Prime
~Minister says that once yoa take up a
project, do not keep it staggering so that
escalation of prices is not there. This is
one classic example of inefficiency of the
Railway Board that the whole Yine from
- Delhi to Gauhati is double minus Kiul-
Bhagalpur-Barharwa. Bul they do not do
it. Tuoey have already spent about Rs. 10
crores on this line. Another amount
required is about Rs, 6 crores. Rails have
. been taken there. Bridges have alveady
been stated for constraction. Now, I
. told on 31 of October when 1 was in my
. constituency on Indlrajx s Balidan Diwas—
. 1 gat a. notice hung on the Bhagalpur
. Railway Station—that this line would not
. ‘be comstructed any more. I want to know
whether it is tiue or false. After spending
:Rsq 10. crores, more than half of uhe
amount, on this small strip of this very
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importaat Ilne, it will not ‘be wise to stop
it in the middle. I would Jike to konow
whether this will be done or not.

Now comes the third part. 1 have withe
drawn myself now from this controversy.
I have said that 1 am getting old and
young persons have taken over, There is &
generation gap between .us. 1 cerpnot
carry my voice to Mr. Madhavarao Scindia.
But I did not think that the gap was so
big that even this reasonable thing would
not carry home to him. Therefore, I have
left it to the Bhagalpur people. I have
left it out of the hands of the Congress
Party, Now, there is an all-party committes
in Bhagalpur, I do not threaten with
what I said during the time of Kamala-
patiji when this double line was sanctioned,
that if this line was not constructed which
is very useful for you to carry traffic and’
passengers in that part of the country, rail
ka chakka jam rahega. Nobody can carry
trains in that part of the couatry.

SHRI MADHAVARAO SCINDIA : You
get me sanctioned Rs. 750 crores from (he

‘Planning Commission.

SHRI BHAGWAT JHA AZAD : That
I kpow how many new
lines and trains you have carried to Madhya
Pradesh. That was necessary | I am only
saying, Mr. Minister that this line 18 being
constructed. You have spent more than
half the amount. Rails have been purchas-
ed. Inspection bungalows have been
constructed for constructi:-g the line. Now
to drop it in between will not be a wise
policy. I hope that Mr. Minister will look
into it. Just half an hour before he told
me that it shall not happen like this, it
will be constructed. I hope it will be
done. If it is not done, people will (ake
up themselves.

I hope I have not annoyed the young
Miaister. 1 have always scen simple on his

_ facs .but only on one sentence  he has

become a little unesmile like, I tan say

- suil] better thidgs which I have relervéd fot

other occasion, ;
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'SHR1 MADAN PANDBY (Gorakhpur) :
Mr. Chairman, Sir, we have bsen hearing
gince yesterdy the views of the Opposition.
They seem to be talking about oanly one
thing, i.e. wherher this hike has been .due
to some unforeseen Circumstances. Shri
Narayan Choubey pleads the cause of the
workers, but for making payment to the
workers, should there have been an increase
in this tax or not? Secondly, Rs. 70
crores have been shown in the pension
account. This mu-t have been csusing
bim pain. But I would like to say that if
salaries are increased, the quantum of
pension (oo will increase alongwith that,

SHRI NARAYAN CHOUBEY : Was
that not known earlier ?

SHRI MADAN PANDEY : This was
pot known because we were pot aware as
to what wi'l be the recommendatipos of the
Pay Commissfon. This thing couid not
have been anticipatdd before hand. This
I have submitted in few words.

1 want to congratulate the Railways
Minister on behalf of the people of
Gorakhpur, He has paid attention to cer-
tain 'hings which he saw during his visit
to QG rakhpur. - Avadh Express has been
exte'ded upto D:lhi instead of Lucknow
and its frequency has been increased from
three davs to four davs a week. The
people of G rtkhpur congratulate him for
this. He also deserves conyratulations for
_conpecting Gorakhpur with Gwah:or.. T'ho
psople of Gerakhpur say that Shn.Scln.ma,
during his visit, had observed certain thl‘ugs
but it scems that at the time of dictation,
the clerks might have noted two or tgree
_things and at the typing stage they l‘nuht
pave forgotten to type about Chhitoni-
Bagaha Bridge. Similarly, they bave for-
getton  about _conversion of gauge on
Bhatni-Varanasi sectlon also. 1 want to
+‘cotigratulate the hon. Manister for selting
up a Financial Corporation for the help of
the Railways so that the public could be
involved. With the - earnings which they
aro geiog to bave, the people will feel
_mvoled, But 1 want t9 submit that the
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people of the country are ready to finance
the development work for the backward
areas. -

Had you sanctioned the Chbhitoni-
Bagaba Bridge project worth Rs. 80-38
crotes and subsequently increased the
amount of finance from the proposed
amoun' of Rs. 260 crores to Rs. 300 crores,
we would not have objected to that It
appears you must have thought of providing
it but at some stage, it has been left out,
I also want to submit thatal though Gorakh.
pur has been connected with Calcutta, it
takes 26 bours to reach there. 1In the
modern age, for such a short distance so
much time does not seem to be reasona-
ble. I bave given in writing also. I have
been informed that presently it is no; -
postible to reduce the timings. I wang
that it should be converted into a super
fast train which should have overnight
journey, starting at 4 O’clock so that it
may reach Calcutta by 8 O’clock pext day.
If it is not possible in this age, when will it
be possible ? If you have forgotien these
things earlier, these may kindly be noted
now. I do not want to violate the direc-
tion of the Cheir and therefore, want to
giv: only two more suggestions, You may
take more loans through public financing
that can be returned, but district Gorakh-
pur, the half of which does not have even
oac inch of railway line, should be sanctioned
and provided a railway line. It is a wvast
region. No fast train is available from
Bahraich, Lakhimpur, Kheri and Bareilly.
It takes 24 hours to reach Bahraich from
there, You may take recourse to public
financiog for the development of these
backward areas. With these words, I thank
you and request you on behalf of the peo-
ple of Gorakhpur to visit there and see the
projects of the area once again and get
them completed in the next year’s Plan.

SHRI RAM BHAGAT PASWAN
(Roscra) : Sir, 1 whole-beartedly support
the Supplementa:;y Demands relating to the
Ministry of Railweys and I hope that the
bop. Minpister would certainly fuifil the
targets laid down in the Seven'h Five Year

Plan. The policy of the Government at
present is to dcvelop .the backward
arcas. It is a matter of regret that though

‘tbo distatce between Paipa and Delhi is
900 kms,, it is covered in 16 hours; the

SR §
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[Shri Ram Bhagat Paswan]

distance between Dharbhanga and Patna
which is only 160 kms. is not covered
even in 16 hours. There bas been a lot
of develcpment of Railways since Indepen-
dence. Late Lalit Narain Mishra and the
other Railway Ministers had been quite
sympathetic (0 our area but we regfet to
say that the Sakari-Hassanpur Railway line
project which was surveyed long ‘back has
not been taken up so far, The Darbhanga-
Samastipur broad gauvge line has a dis-
tance of 230 kms. But, for want of com-
pletion of a 30 kms. stretch, the Northern
and the Bastern Railways have to incur a
monthly - loss of Rs. 22 lakhs asa result
thereof and tbe Governmept bave to spend
about Rs. 50,000 by way of Jabour charges
at Samastipur where the broad guage line
terminates. This is a loss to the Govern-
ment no coubt, but at the same time the
people slso bave to suffer a lot of incon-
venjerce. Besides, Patna, the capital of
Bibar. should have conoection with the
trains coming from southern and western
India for journeys to’ North India. There

is.a broad gusge line upto Samastipur
but the train that used to run from there
has been cancelled. Now, the trains
originating from Western India or Declhi
reach here at 8 or 10 O’clock and the con-
pecting mai) train from this place leaves
at § O’clock. The Railway authorities.
should consider the prospects of introducing
a mail train from this place for the benefit
of thousands of passengers who come fror.n
southern region. I am pointing 10 a practi-
col difficulty. If you start a train after 8ix
or seven hours, who will wait for that
long? At present thousands of passengers
travel by buses to reach their destination,
The Railway authorities bave rendered all
the traing of North Bihar useless. Even
the tailway employees do not like to
travel by tbat train, instead, they prefer to
travcl by buses. The train takes a lot of
time to reach its destination because of

the construction of the Ganga Bridge and

the journey is becoming very uncomfortable
for ihe passcngers. The result is that the
private bus owners are carnio® lakbs of
ropees which normally should have gong to
the Railways, becsuse the bus takes only
{hgoc hours wheroas the train takes twelve to
sixteen hours for the same dil?anoe, There-
fore, | request the hoo. Mlnum to mgkg
peccssary improvements in the ruoniog of
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the traing which rua between Daibhuitnigh
and Madhubani via Jainagar. It is quite
u-derstandable, why people should travel
for sixteen to eighteen hours for the same
journey which could conveniently be.
covered in three hours. As a matter tﬁ
fact, fare for express (rain is charged.
whe eas it only ruos as a passenger train
stopp'ng at every Station. That was one
of the reasons why the passengers did not.
patronize it. Passengers travelling for
Short distances may have preferred it but
the reneral public discarded it and travelled
by buses instead. The Railways are thus
deprived of lakhs of rupees and the big
private bus operators are capitalising the
situation. The officers of his department
often say how a train can be run when
there are no passengers and that is why
they discontipued it. But all the same,
we have to see how far we are doing
justice to the common man. Train No,
77 and 78 which used to start from
Hazipur and rtup upto Jainsgar had also
been discontinued for the same reason.
There is a lot of agitation going on for
this and scveral people are benig arrested.
Perbaps, the Railway Mioister and his
officers are not aware of it. It is my
carmest request that 77 Up and 78 Dn
should be immeeiately restored. Danapur
Bxpress should also be restored so that
Government continues to get revenue
which at the moment is pocketed by the
private operators. :

We bad requested for construction of
a broad gauge line for Darbhanga to
Samastipur and some amount had also
been sanctioned for it. Rs. 69 lakhs have
already been spent on its survey. Some
MPs were also arrested for they were
agitating for its expeditious construction,
That stretch is only 30 Kms., but the cons-
truction work is being delayed, That is
why the general pubic s agitated. I sib.
mit that necessaiy provision should be
made for that line also, ‘

MR. CHAIRMAN : My, Paswan,

yos have made your point, Please cone
ﬂﬂd&- 9

SHRI RAM BHAGAT PASWAN : 1
wapt 1o make s submission. Thers if §
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proposal to construct a railway line from
Labaria to Kusheshwar. I do not know
whether it has been surveyed or not but
‘last time we were assured that it would be
constructed shortly. It is only 55 Kms.
_stretch and only Rs. 10 csores are to be
spent on it, You might be aware that
there is no railway line upto a distance of
200 kms. to the north or to the south or
to the east of this place and that is why
the nmeed for this line is being urgently
felt, Construction of reilway lines shou'd
be taken up on & priority basis in such
areas,

] want to make a submission about
passenger amenities, Previouslsy, food was
being served in thalls in the traing andits
rate was aiso Rs, 3 to Rs. 4 but now It 1s
served in aluminiom foils and the rates
have also been increased. Perhaps, you
have tried to imitate the food that is
served in acroplanes. But there is a vast
difference between the passengers who travel
by air and those who travel by trains.

MR. CHAIRMAN : OK., we agree
that the quautity of food has deelired while
its rates have gone up. Now please con-

clude.

SHRI RAM BHAGAT PASWAN :
You have fixed the rates between Rs. 7
and Rs. 14. My submission is that keep-
ing in view the complaints from the public,
you should stop this system immediately
and restart serviog inrthalis. In this con-
nection, many articles have appeared in
the newspapers and magazines and several
complaints are being received. We, the
Members of Parliament, have also written
to you but nothing has been done. I do
nat know why the railway officials insist
on nluminium foils manufactured by one
particular company of Calcutta. The
publie has to eat that food. Therefore, I
urge that keeping in view the complaints
of the people, you may. restart serving
food in lhqlla.

Apother submission that I want to
make is about the reservation for the
Scheduled Castes and Scheduled Tribes in

the raitway jobs. You can find out from
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the Railway Service Commission as to what
is the percentage of reservation thatis
being given to the Scheduled Castes and

"~ Scheduled Tribes in the railway services

and whether it is according to the criteria
fixed by the Government.

MR. CHAIRMAN : You can say all
these things during Budget.

SHRI RAM BHAGAT PASWAN : At
present the policy of the Goveroment is
I urge that there should
be a representative of Scheduled Castes
and Scheduled Tribes in the Commission
8o that he may see whether the reservation
quota fixed for these people is being proe-
perly filled and whether the policies of
the Goveroment are being properly imple-
mented. Otherwise it becomes proble-
matic and they ar¢ not getting even their
genuine quota. . .

MR. CHAIRMAN : Kindly sit down
now.

SHRI RAM BHAGAT PASWAN ;
Lastly, I want to say that 95 per cent
population of North Bibar. . .

MR. CHAIRMAN : This is not to be

-recorded.

Shri Ram Bhagat Paswan, whatever
you arc saying now is not being recorded.
Therefore, you may kindly sit down.

SHRI RAM BHAGAT PASWAN :
All right, Mr. Chirman, Sir, I resume my
seat and thank you.

[English]

SHRI PIYUS TIRAKY (Alipurduars) :
Mr. Chairman, Sir, I take this opportunity
to draw the attention of our young Railway
Minister to certain things. His fore fathers
bad been the ruling Kings and perhaps
that quality he must have. It is because,
be has much more responsibility. “Always
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{Shri Piyus Tiraky]

right from the Prime Minister, top to
bottom, all are speaking of tribal people
and backward areas. But unfortunately,
2 crores of people are ljving in the Eaatern
gone and they have asked for a new direct
train from Dibrugarh to Ranchi and they
have the support of about 2§ Members
from both the Houses who have requested
the Ministry to sanction Because there are
tea gardens from Madhya Pradesh to
Orissa and Bihar. All the tribal people
are working there. They are very much
eager to have a direct train. Now.a-days
people want dircct bus, direct fligh'. So, a
letter has been received today itself. The
request has been very politely rejected.
He has gaid, due to constraint of resources
like spare line capacity, terminal Ffacilities
and rolling stock, it is not feasible, The
line is already there. You have connected
Chandigarh because some exploiters want
labour there. For Chandigarh, that was
possible. But peopls now want for their
own sake a direct train and that demand is
a genuine demand. You must have great
love for them. You subject in Gwa'lior,
most of them are tribal people. So, please
go through the representations which bave
been signed by a number of Members—
about 28 Members of Parliament from
Bastern zone, Bihar and Orissa also—and
reconsider the issue. I expect this matter
will be reconsidered very seriously and
sympathetically so that this new train from
Bibrugarh to Ranchi mush be given to the
poor people and the tribal pepple who are
working in Assam and in many projects in
the Eagtern zone.

There is an agreed policy of the
Government that all the district head-
quarters must be linked with the railway
line. In the EBastern Zone, the Govern-
ment is looking forward and have started
some work. I am bappy that some work
has been taken up and some scheme has
been taken up. But they must be expedi-
ted because the area has bten neglected
for years together. You have already
taken up the following schemes :

1. Balipara-Bhalukpong—Assam/
Arunchal Pradesh

2. Silchar-Jicibam—~Assam/Manipur
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3. Lalabazar-Bhairebi—Assam/
Mizoram

4. Dharmanagar-Kumar-
ghat —Tripura

5. Amgurk-Tuli —~Assam/
Nagaland

6. Guwahati-Burnibat—-Assam/
Meghalaya

These are the new schemes you
bave taken. They have to be
expedited because PBastern zone is very
much in need of Railways. They want to
have a connectionp with the rest of India
because we have been neglected and cut-
off from the rest of Irdia. That side of the
people want to come and see¢ what is India
and mingle with the other peopie also,

PROF. N.G. RANGA : It is necessary,
from security point also,

SHRI PIYUS TIRAKY : Yes, we need
it from security point of view also. Next
thing is, upto Guwahati. to Siliguri etc.,
tea gardens and tea industry are there.
These two pairs of trains, 1/2 A.T. Mail
and 3/4 Metre Gauge Assam Mail have
been cancelled and it is a great loss to the
tea garden people, because the tea industry
is profitable industry at present. They
were used to send the tca packets or tea
boxes on trains but unfortunately the trains
are cancelied and are not available. So,
they are taking to trucks and trucks means
increased price and tea planters will be
happy if they can avail the train for
sending the tea box 8, Tbese tw, trains
must be restored agamn  which have been
cancelled to facilitate the tea gardens
which are very much in need of lcading
and unloading facilities for coal and other
necessity  items veeded for tea gardens.
Three more trains are COming to Delhj
from Eastern side. That is all right. But
Mr. E.bagwat Jha Azad hus said that with
few kilometres of doubling the broad guage
line in Bibar portion, the trains would run
much faster. Because of the gaps of few
ki!omctrga in Bibar, the trains gt present
are running slow. [ yrge the Government
to fulfil this gap. The trains coming from



A87  Suppl. D. for 6.

the Eastern region must be faster and they
should come in time and the people in ibe
Bastern region should feel that Government
is looking after equally all the people in
various parts of India.

[Tvanslation]

SHRT BANWARI LAL PUROHIT
(Nagpur) : 8ir, definitely there has been
improvement in the functioning of the
Railways during the last two years. Just
now, we were discassing about the meals.
1 wou!d tell the hon. Minister that itis a
very good step which he has taken for
serving meals in the new pack. It keeps
the meals hygienic whereas previously, we
had to take food in u-scleaned utensils.
With the introduction of new system, that
problem is over. But it needs a little more
improvement. The focd which is cooked
in Delhi is of good quality but the food
which is supplied from Amla is not of good
quality. It needs to be improved. Wh:n
1 enquired about this. I came to know that
South Indian dishes are prepared there
whereas the preparations here are North
Indiap opnes. I suggcest that an e.timate
should be made as to how many passengers
are South Indian and how nwny are North
Indian. Therc 18 no need to be demoralis-
ed. It is a good steps, and there is need to
improve it a little more. This good thing
has been done for the first time.

Besides, there is great need for replace-
ment of coaches. Presently, oid coaches
are in use. Calcutta Express and Calcutta
Mail from Bombay pass through our area.
The condition of the coaches in these trains

is so deplorable that the people do not .

want to travel by the First Class and they
try for three-tier. In this connection, I
bave written several letters but the position
bas not improved. Of course, something
has beeo done in the name of repair but
that is indequate, Attention should be
paid to this aspect,

Both are prestigious trains. Y.ou
should pay attention to the trains passiog
vla Nagpur. These trains remain over-
srowded. The population bas increased
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with the result that the condition of the
traine is such that people are stuffed in
them like cattle. In the un-reserved
compartments, there is 80 much rush that
it is not possible even to open the toilet
door. Once one finds room to sit, one is
unable to move apywhere eise. Therefore,
there is need to increase the number of
coaches =0 #5s to accommodnle the passenge
ers. Presently, cnly one ttousand to
twelve hundred coaches are manufactured
whereas the requirement is three thousand
coaches. Therefore, you should think as
to how pioduction of the coaches can be
increased.

Today, maximum corruption is8 there in
the Railways. Recently, I read in an
editorial that if the work at the upper level
i8 done efficiently, the efficiency percolates
down to the low:r level. You have started
in the right direction. My experience s
that if an M.P. approaches at the upper
level, his work is done. I may tell for
your infcrmation that there has been
improvement at higher ievel but at lower
level there has not been any improvement,
Corruption is so rampant that when we
travcel, we find that the rescrvation is shown
as full at railway staions, but we do not
know how the conductor manupulates, that
20 to 25 berths are found to be vacant in
the train.

SHR1 MADHAVRAO SCINDIA :1
would request the hon. Member that he
should send such information to me.

| English]
Whenever such a thing happens, they can

give it in writing.

[Translation]

SH 'I BANWARI LAL PUROHIT : I
agree that you bave even suspended the
guilty persons, But

[English]

I am writing maximum number of lecttera
to you,
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[Shri Banwari Lal Purohit]
[ Translation)

We have seep in the trains very often
that two or three senior Railway officers
travel by A.C. Yov should ask them to
check the trains for two hours during their
journey of 24 hours. If you do this, there
will be less corruption. If possible, you
can ask M.Ps. also to do this duty. If you
give us power for even two hours in the
name of social service, we can show you a
lot of improvement. Unless you give us
this authority, we cannot do this work......
(Inserruptions)

SHRI MADHAVRAO SCINDIA : My
submission to you is that you may kindly
note down their names, time, date and the
train number and send that information to

me.

SHRI BANWARI] LAL PUROBIT : We
se¢ such cases happening daily.

Nagpur is a centrally located city. It
is located in the centre of Bombay and
Calcutta as well as Delhi aod Madras,.
Reservation quota for this station is very
low. You may yourself get this checked
and pay attention to this. '

Now I wou'd request for certain facili-
ties for my own constituency which require
a small exponditure. There is one Defence
Pacto:y in our area located between-Kanchi
and Ambajari, Nearby, there is a labour
colony also. Some 25 to 30 thousand
workers work there. There is one railway
line also and Defence Department too has
no objection to the proposal. 1 request
you to start a shuttle train there. This
will benefit the poor labourers.

In our area, there is one Pandwa city.
It has a big orange and cotton market in it.
You can lay a railway line at a distance
of 30 to 40 kms from the place. This
will help in the development of the area.

One train for Sewa Gram has also been
anpounced. This Sewa Gram train should
b¢ extended upto Bombay. With this
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~ facility, our area will be developed and

the poor will be benefited.

SHRI ANOOPCHAND SHAH (Bombay
North) : Mr. Chairman, Sir, I rise to
support the Supplementary Demaunds for
Grants for the Railways. For the Jast two’
years—since Shri Madhavrao Scindia took
over the charge of the Railway Ministry—
we have been submitting to him the
problem: of Bombay concerning Railways.
Recently, 12 coaches were attached to the
suburban train on experimental basis. My
submission is that it should not be only on
experimental basis. Suburban trains
should be provided with 12 coaches. There
are five stations on the Western Railway
where this train can stop. I request that
the plaiforms of these stations should be
extended—

[English]

—where there is possibility to extend.

{Translation)

By doing <0, you will be able to give more
facilities to the passengers. Therefore, 80 -
far as the question of suburban treins of
Bombay on the Western Railway i= concer-
ned, you should go ahead with the facility
of providing 12 coaches to the suburban
trains becavse the present capacity at the
Church Gate station bhas exhausted. The
frequency of this train with 12 coaches, that
you have introduced, should be increased
aod it should be provided with more
facilities. It should stop at the maximum
number of stations. Wherever the plat-
forms are smaller in size, efforts should be
made to extend them and I hope that
provision for these works will be made in
the next Budget. '

So far .as the Bombay Suburban trains
are concerned, it is said every year that
the Bombay Suburban Section is running
in loss. However, this is not the real
situation. If you want, you can separate
the Bombay Suburban from the Central
and the Western Zones, and create a new
zone in order to know whether the Bombay:
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Saburban Section is really earning profit or
is ineurring loss, The position right oow
is that every train remains over-loaded and
carries passengers at least three times its
capacity and you gel revenue three tinves
more. In spite of such high returns, you
can see the conditions under which the
Bombay commuters travel. Yet they travel
by trains because they have to go to their
places of work. Whatever business they
have to attend to or in whichever industry
they may work, they have to travel by
trains in order to reach their destinations.
The people associrted with the develop-
mental! works of the Qovernment compul-
sorily travel by such trains. Hence, efforts
have to be made to give them maximum
possible facilities.

A little while ago, I had mentioned
about the Railway Bondes, You have just
declared that a Reilway Financial Corpora-
tion would be set up under the Ministry
of Railways which will issue bonds in order
to raise funds for increasing the facilities
in the Railways.

Besides, during your visit to Bombay, I
approached you personally, ia order to
discuss the issne of Diwa— Wasai line.
This line is 42 kms. long. You had
assured me that you would be taking a
personal interest in the matter. Today,
this line is functioning merely for the sake
of goods traffic. You had said that you
would be making more provision for it
Only Rs. five crores are required for this
purpose. If the required funds are spent
on it, this line can also carry Passenger
traffic.

You might be aware that an agita‘ion
has bzen going on in Pane, for the last fuw
months, which was suspended on the
Government’s assurance thai the proposal
of siarting 8 train from Pune to Ahmedabad
via Diwa-Wasai would be implemented.
Yesterday also, I met a Rai'way official in
the Railway Board in this connection. His
coalention is that the Diwa-Wasai line
caonot be opened for passenger traffic until
a provision of Rs. flve crores is made.
Taerefore, I woild request you to arrange
for this money as eurly as possible, so that
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a goods traffic line could be converted into
a passenger traffic one. By starting this
line, the pressure on Bouwnbay Suburban
traffic could be reduced and pecple could
8o to Gujarat and Rajasthan from Pune
directly. In this way, the pressure on
Bombay Suburban trains will be reduced
and the people living in place: like Pune,
Sholapur, Kclhapur will be able to curtail
the distance by at Jeast 60 kms. They will
have to travel 60 kms. less which would
imply saving of at least four hours of
journey. At the same t'me, the hardship
of charging trains will also not be there.
So, I would request ycu once again, as I
had done during your visit to Bombay also,
that efforts should be made to introduce
a train on the Pune-Ahmedabad line via
Diwa-Wasai at the earliest. It would be
beiter if we could provide money for it as
early as possible, If the required infra-
stiucture could al o be provided on that
line, the work can be done faster and you
had promissed to make eftorts in this
direction,

These were the two issues which I
wanted to raise. The first concerss
Bombay Suburban traffic, in regard to which
I bad raid that it must be made into a
separate zone, and necessary arrangements
for providing funds must be made in order
to provide 'he required facilities to the
commuters This is for you to see how
much money you can allocate for it. With
these words, 1 support the Demands.

SHRI KAMMODILAL JATAV
(Morena) : Mr. Chairman Sir, I support
the Demands for Grants presented by hon.
During the last
two years, there has been a tremendous
improvement in the Railways. The travel.
ling conditions of the passengers in all
trains have vastly improved as compared to
the past. I would like to congratulate
bon. Shri Madhavrao Scindia for that,
Besides. I would also congratulate bim
for providing a stoppage to Malva Express
at Morena and also for beautification of
the station. However, I would also sub-
mit, that there is no direct train available
for travelling to Abmedabad and Calcutia
from Gwalior. The people living in
Gwalior and Chamba) region bave to go to
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Tundla, Aligarh and Delhi to reach
Calcutta or Ahmedabad and have to spend
Rs. 60 more in the process. Therefors, T
would request you to introduce a direct
train between Gwalior and Calcutta
Similarly, there being no direct link bet-
ween QGwalior and Ahmedabad, another
direct train may be started from Gwalior
for Ahmedabad.

Besides, I have one more submission
to make. The Jayanti-Janata Express
coming from Jhansi stops at Morena, but
the same train does not halt at Morena on
its down journey from Delhi. 1 would
request that the Jayanti-Janata Express
starting from Delhi must be given a halt at
Morena.

I have yet another submission to make.
There is a bridge over tiver Chambal near
Dhaulpur which has a very heavy traffic,
If this bridge is rendered un-operative due
to some reason, then a n:w bridge will
have to be constructed which may take
another ten years to complete. Hence, I
would request you to cogstruct 8 new
bridge, so that such a situation could be
averted.

In my constituency, not even one km,
of new railway line has been laid during
the last forty years, The distance bstween
Dhaulpur and Amba is 50 kms. I would
request you to extend the narrow gauge
line upto Amba., Similarly hon. Shri
Shaotilal Dhariwal has requested a number
of times—to extend the narrow gauge line
at Shivpur upto Bara. This will immensely
benefic the people. With these words, [
thank you for giving me time to speak.

SHRI MOHD. MAHFOOZ AL1 KHAN
(Btah) : Mr. Chairman Sir, st the outset,
I would like to congratulate hon, Shri
Madhavrao Scindia on his assuming inde-
pendent charge of the Railways, after hon.
Shri Bansilal left for Haryana to take up
his ncw assignment as the Chief Minister
of that State.

I am not in favour of the Supplementsry
Degpands presented bere andy  therefore, 1
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oppose them. When we are facing
dificulties, why must we praise them 11
regret to say that there was a time when no
Railway line was there in Etah but for-
tunately hon. Shri Rohan Lal Chaturvedi
became the Deputy Minister of Railways
and a pew branch line from the main
Tundla line was laid, which connected
Barhan with Bath. (Interruptions) Before
16.00 hrs I was elected to this House, the

’ * then congress M.P, from Eath
said in his election meetings that in the '
event of his being elected again, he would
certainly get the railway line extended fiom
Buth. A survey was. duly conducted and
other formalities were also completed.
After I was clected to the Lok Sabhsa, ]
asked a question in the House, in reply to
which the following figures relating to the
losses incurred were given :

1982.83—~—Rs, 60.60 lakhs
1983-84~Rs. 60.58 lakhs
1984-85—Rs, 41.61 lakbs.

This was the reply that I received. [
was very disappointed at the state of
affairs. You are not paying any attention
to it. What I want to say is that you get
the entire rail map of India. checked and
see—which of the railway lines are eco-
nomical and which are pot. lastead of
Jaying new lines, you may extend the lice
that I have referred to. But you are not
doing it.

Hon, Shri Bhagwat Jha Azad was saying
that every Member is concerned only about
his own constituency. I am alfo of the
same view that every - Member represents
his own constituency and looks after the
interests of his State. Had hon. Shri
Roban Lal Chaturvedi been here, the line
between Etah and Farrukhabad would have
been laid. When I am unable to come to
Delhi from Bath by train, how can I think
about far-off places. The situstion is one
of being ‘nearer the church, farther from
the God. The hon. Members are talking
of distant places like Assam and Bengal,

MR. CHAIRMAN : You may continue
later, Shri PV, Narasimha Rao,

L
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16,01 hrs.

STATEMENT RE : DEMANDS
OF JUNIOR DOCTORS® FEDERA-
TION OF DELHL

[ English]

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT AND MINIST-
BR OF HERALTH AND FAMILY WEL-
FARE (SHRI P.V. NARASIMHA RAO) :
Hon’ble Members may recollect the State-
ment T had made on 10th November, 1986,
in rcgard to the Resident Doctors’ strike.
I had indicated that though the Doctors
bad threatened to go oa strike, the efforts
to find an amicable settlement were still
dbeing pursued. These efforts have been
continuing and the differences in regard
to the various demands have narrow d
down.

The finance Minister and myself had
discussions with the officials to decide on
the concessions we cun offer. Evenas I
am speaking to you, the officers and
representatives of the Resident Doctors
Association are meeting to thrash out a
mutually acceptable solution. I hope
that by tomorrow the situation would
become clear and I will be sble to place
the relevant developments and facts before
the House.

— e s ~St——

16.03 hrs.

" SUPPLEMENTARY DEMANDS
FOR GRANTS (RAILWAYS)
1986-87 CONTD.

[Transiation]

MR. CHAIRMAN : Shri Mabfooz Ali
Khan, now you may speak for two minutes.
Your time is already over.

' SHRI MOHD. MAHFOOZ ALI KHAN :
1 bad written to the Minister about this line
The hon. Minister replied that the people
travelled there without ticket. I may tell
you that this is a weakness on the part of
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the Government, Why do they not check
it; why do they let them travel! without
ticket? '

In her story titled ‘‘Swadeshi Re”,
Chugtai has written thus="‘The train bas
stopped. Iam told the driver ha$ gone
to bring wood. He will bring wood, make
coal out of it and then the train will
move’®. This exactly is the condition of
the branch line and there is nobody to
improve it.

Shri Scindia too might have read the
theme of this story. He should also pay
attention to the railwav line of this area.
His mothei’s paternal home 1is in this area.
Shri Scindia should also speed up the
railway line work in this area. There
is po doubt that our Minister is very
competent. He belongs to a royal family
and has a very high status wheareas I am
an ordinary person but he must visit Btah
once, only then he will come to know
whether it i8 possible to come to Delhi
from EBtah or not, I had given a sugges-
tion for improving the Etah line with a
request to extend it upto Farukhabad. a
distance of 90 kms. The Minister for
Parliarentary Affairs is sitting here and
she comes from Kannauj. 1 would request
her also that either she should get this
extended or a8 new t:ain shou!d be started
since Kannauj also lies on this line and
there is only one train Marudher Express
available on this line wbhich does not have
A.C. and First Class A.C. coaches,
(Interruptions) : This is very essential and if
it is not done, it would be really disappoint-
ing. Shri Scindia is a young, dynamic and
efficienst Minister and if we do not approach
him whom else should we approach in this
regard. If he does not want to take up
this matter as we belong to the opposition,
it will not be good on his part. He should
think in terms of country as a whole. The
furniture in the waiting room of Tundla
Station detes beack to 1957. You shouid
also pay attention to such things,

MR. CHAIRMAN : You please sit
down. (Inserruptions)
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SHRI MOHD. MAHFOOZ ALl
KHAN : I would like to mention one
more point. Lucknow Express and

Mzarudhar Express must stop at Daryao-
ganj Railway station which falls between
Farukhabad and Kasganj Divisions of
North Eastern Railway. Ballapur, which is
a halt station at present, should be made
fulfledged station. I hope that you would
give consideration to my suggestions.

(Interruptions)

DR. CHANDRA SHEKHAR
TRIPATHI (Khalilabad) : Mr., Chairman,
8ir, I rise to support the Demands regard-
ing Railways, presented in this House.
The Indian Railways have cer'ainly showed
improvement in  its functioning.  The
Riilways have established a record by
handling one Jakh tonnes of freight more
than the target. This is a fact which
cannot be denied either by the ruling or
the opposition Members, It is also true
that punctual ty in the timings of depar-
ture and arrival of the tiains have also
been maintained.

Mr. Chairman, Sir, when I saw the
booklet on the Supplementary Dem' nds
for Grants, I found that a sum of
Rs. 80,93,33,000 bas been ecarmarked
for the repairs and maintenance of the
railway lines Mr. Chairman, Sir, although
the NE.R. covers the largest bickward
area, yet it has been allocated only a
sum of Rs. 4,20,23,000, whercas a sum
of Rs. 13,09,57,000 has been allocated
to the South Eastern Railway and Rs.
11,32,05,000 to the = Western Railway.
Sir, this regional imbalance should be
removed. Since, removal of regional
jmbalance and the backwardsess is the
object of the Central Government, and the
allocations from the Supplementary
Demands for Grants made to the N.E.R. is
very small, I would request that it should
be suitably increased.

Mr. Chairman, Sir, whatever work
you take up, whether it is construction
of railway station or waiting rooms or
whether it is gauge conversion, it should
be complcted once it is started. Ip
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Northern Eastern Rauilway, the work of
gauge conversion from Gorakhpur to
Lucknow was completed in eight months
‘time but I am very sorry to say that the
gauge cooversion work from Banaras to '
‘Bhatni and Bhatni to Georakhpur bas not
been completed so far although it was
taken up 3-4 years back. Whenevera
question is asked in this regard in the
House, a stereotyped reply is given that
there is paucity of funds. You have to
complete this work. It is a different
matter whether you complete it in 20
years or in 50 years but the fact remains
that the work which can be completed at
present at & cost of Rs. 2 crores would
require Rs. 72 crores later on. Therefore,
I request you that whatever be the work,
once it is taken vup, you should ensure
that it is completed. When you take up
dozens of work ata time and abandon
them midway, this neither achieves the
object of railways now of the Government.
It only causes inconvenience to the public
and results in large scale misappropriation
of Government funds. I would like to
8 .bmit to the hon. Minister that now it
is time to change the line of thinking, A
change in the modes of working will have
to be effected and the Government wil]
have to think how can they provide the
maximum facilities to the public with
minimum funds. I am very sorry (o say
that even today Eastern Uttar Pradesh
is backward because all important towns
are not connected with the railway lines.
Forty years have passed since we achieved
Independence. We have bcen demanding
right from the time when Shri Jagjivan
Ram was the Railway Minister that Gonda
should be linked with Shahjanva yig
Gahdaval Bakhra, Bausi, Dumriaganj and
Uttraula. Lakhs of w.avers live in these

arcas. The cloth woven by them s
marketed to as far places ag Assam
Mcghalaya, and Nagaland. Their live]i-

hood depends on its transpor(ation, In
the absence of railway facilities, ‘thoy
find it difficult to get the raw-material and
as a result thereof their produce becomes
costlier in the competitive' market, Con-
scquently, their children are being driven
to starvation. There is a place called
Bakhra where bronze and copper wares
are produced amd are also repaired
Because there is no railway line thete:
this craft capnot be developed angd as .
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cesult of which lakhs of people are likely
to be rendered jobless. There is. only
one shed at platform no. 1 at Khalilabad
station whereas platform no. 2 and 3 are
without sheds. You can well imagi.ne
the plight of the passengers. during
summer and rainy season. There is a
quota of 30 second class sleeper berths
at Basti for those going to Bombay V.T.
from Gorakhpur. The wailing room does
pot have a facility even to accommodate
10 persons, whereas 30 persons arrive
and another 30 leave the station, which
means sixty passengers. There is no wait-
ing facility for A.C. and First class
passengers. Therefore, I request vou to
provide two separate rooms, one for the
AC. and first class passcngers and the
other for the passengers of second class
with an increased sitting capacity.

Now 1 would also like to draw your
attention to the medical facilities. Train
accidents occur quite oftenly railways do
not have any arrangement for the diagnosis
of the persons who suffer brain injuries.
A Cat Scan machine should also be made
available so that the persons suffering
from brain injuries could be treated. 1
also want to tell that the persons who
travel from Bombay are looted between
Bhusawa) and Jhansi. Daily, there is a
complaint that passengers are looted by
the police. The gap of Rs. 95 crores,
which has benn left even after raising the
freight charges should be abridged by
checking these thefts instead of levying
further taxes. I have seen that the rail
ways spend lakhs of rupees on litigation
and even after that the payment has to be
made. This should also be looked into
so that crores of rupees could be saved.
1 would conclude with a couplet,

Unka yo Farj hai, Usko Jaane Wobhi,
Mera jo Far} tha, Maine Pura Kiya,

Mufhko Tauhin-E-Saki Gawara Na thi
Jaam Khall tha, Phir Bhi Uthana Para.

(English]

‘ DR. KRUPASINDHU BHOI (Sambal-
. put) * ] rise to support the Supplementary
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Demands. for Grants of the Railways ina
mood of tension, First, I congratulate
the young and dynamic Railway Minister
who has brought the railways to the right
track as at the time of emergency. Itis
considered as cerebro vascular system in
the country and it is a life line of our
economy. In this context, many of my
opposition friends have criticised the hike
0 railway traffic and parcels apd they have
given the version of Railway Traffic Enquiry
Committee. By this they have taken into
consideration only one part of the Coms-
mittee’s Report regarding increase in the
freight, but they have not taken. into
account what the same Committee had
recommended, in 1977-78 price line—Rs.
36,000 crores in two decades the railway
will require to mcke a successful attempt
to cater to the needs of the whole country.
Now the rate will be more than Rs. 70,000
crores. I will urge upon the hon. opposi-
tion members to realise that there is no
alternative with the Minister but to
increase the traffic rate.

Indian Rallway is the second largest
railway under single management throughout
the world and it is having more than
61,000 route kms, 10 lakh locomotives
and at the same time the same number of
trains, the passenger traffic travelling daily
is more than one lakh ; the traffic handled
by the railway is 7.5 to 8 lakhs daily. So,
itis a gigantic task which the railway is
carrying ; and to maintain the economy—
as all my friends bave expressed their
views that the Planning Commission should
not criticise the functioning of the
railways—the Planning Commission must
allow more money so that the whole

economy of our country will be in a better
shape.

The only Indian Railway is serving for
social obligations and no other country is
dealing with social obligations like moves
ment of military Personnel ; they are
taking them under subsidised rates ; con-
sumer goods, etc. But, at the same time;
I request the government and the Prime
Minister through the House to sceo that
the economy which we are losing by way

of social obligations should be ocompenssted
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by the budget. Since there isa lull in the
House, I want to chant a sloka in the
Houss for the knowledge and information
of the House.

'Pushpeshu malll, Nagreshu

Naari Surambha, Purusheshu

Madhavrao,  Nripvareshu  Rama,
Kavyeshu Mahakavi Kalidasa,

biin,

My hoa, friends, Shri K. P. Singh Deo
and Mr. Patnaik have urged the same thing,
Unless I repeat that ¥ will be failing in my
duty. 1Itisin my constituegcy. On 14th
September, 1984, the Prime Minister, who
was then the General Secretary and now
Prime Minister, bad laid the foundation
stone for a Sambalpur railway line and a
Sambalpur Division, Last year, Shri
Madhavrao Scindia gave Rs. 7 crores and
‘this year he has given only Rs. 2 crores.
Instead of riding the ladder, we are coming
down. It should be increased. This year,
‘he must give Rs. 15 crores for rail line
aud § crores for the Sambalpur Railway
Jivision. There is a suspicion in my
constituency that it is goihg to be a very
small one, but at that time when the
foundation stone was laid, the hon.
Minfster of Railway, Shri Ghani Khan
Choudbary had given an impression that a
minimum of 18,000 people would be
employed. So, it should not be a small
one. At the same time, [ requ:st the
hon., Minister to give a minimum of Rs.
$ crores for the Attapali site which has
been decided. At the same time, he
should introduce Kalinga Express which has
stopped. The condition of the Jakpura
Banspani Railway line needs immediate
attention and the Hundai Corporation has
written to the Commerce Ministry. The
Railway Ministry sbould pursue them the
suggest tons given by them will fetch Rs,
170 crores to the Railways,

I wsll congratulate the Railway Mini-
ster once again and I will ask the Opposie
tion people not to always behave like the
Oppotition, they must behave, as responsi-
ble people and they must know that the
figures, data and statistics show that the
present paformance of the Railways, for
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the last two years especially is comparable
to that during the time of the Emergency,

SHRI SOMNATH RATH (Aska): 1I
rise to support the Supplementary Budget.
There is a lot of difference between the
Budget and the Supplementary Budget. A
surplus budget has teen converted into a
deficit budget for no fault of the Ratlway
departmert, the policy of the Railway
department being to eradicate regional
imbalances and to develop areas mostly
inbabited by Adivasis, Harijans and poor
people I request the Railways Minister to
cousider the following, —I am not going to
repeat what the o'her Members have said
aboot railways in Orissa. The railwey
communication in Orissa being the least,
the following may be considered,.

A techno-economic survey has been
conducted for a railway line from Khurda
to Bolangir in Orissa. At the beginning jt
was intended that - it will stait from
Chatrapur in Ganjam district up to Bolangir
But it was taken away from Cbatropur to
Khurda. *

A Port at Gopalpur-on-sea s g0ing to
be completed. The Policy or principle of
the Governnent being, development of
ports, communication of this und eveloped
area is essential. I request the hon.
Minister to see that a survey of the railway
line from Berhampur to Barpala to be
takea up simultaneously to connect the
railway line from Khurda to Bolangir, 1
have written a letter to the hon. Mipister
end be has replied to say that due to
financial constraint it i not possible, It
costs only Rs, 25 lakhs and the Orisss
Government has come forward to bear it.
The Chief Minister has written to the
Railway Minist;y that the Orissa Govern-
ment is prepsred to pay this amouat of
Rs. 25 lakhs. So, as there.is Nno conse
traint of funds, I would request the hon,
Minister to sce that RITES, which is now
conducting an economic survey from
Kburda to Bolangir may be entrusted with
the survey from Berhampur to Daasapalla
connect the above railway line. Because
there is no paucity of funds, there is no
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restraiot on funds, the Orissa Government
having come forward to bear the cost, it
can be taken up. Also, since the Planning
Board of Ganjam district has emphatjcally
demanded the survey to be conducted, I
request the hon. Minister to direct RITES
to conduct the survey.

SHRI K. MOHANDAS (Mukunda-
‘puram).: I rise to speak on the Supple-
mentary Demands for the Railways. Recently
the Railways bhave increased the freight
rate by 15 per cent and the additional
revenue to be collected for the remaining
part of the year is Rs. 313 crores. Ina
full year it may be anything around Rs.
1000 crores. By anv account it is a very
steep increase. This is certainly going to
pu:h up prices of practially everything
which is transported by the railways.
Already the prices of essential commodittes
are rising. The fresh freight increase will
add further to the general price rise.

It has b:come a regular practice to
present huge Supplementary Budget. This
practice is me nt for dispersing the budge-
tary imposts o-er different periods. For
example, if all the increases are to be
effected in the general Raiilway Budget,
the impact would be very great, Sothe
Government wants to disperse it.  This, in
fact, introduces uncertainty with regard to
the frright planning. One cannot make
any advance calculation with at lecast one
year is perspective in regard to the freight
rate. This will uitim.tely affect the freight

traffic.

Now, coming to the railway develop-
ment, my State of Kcrala has received
s.aat attention from the Railway Board.
The railway iovestment io Kerala is beiow
the national average. When there arc 10
kms of railway lines for a lakh of popula-
tion at the national level, it is only 4 kms
in Kerala. During 40 years of indepen-
dence, Kerala has not got any worthwhile
railway project. Tbe Ernakulam Alleppy
coastal line is under coonstruction, Thais
has been going on for quite some time. The
original cost of this project has gone up
very much. But even now, it is nowwhere
Qeat completion. In every Budget the
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Government makes a very meagre allocas
tion and thus the project has got delayed.
I would take this opportunity to request
the hon. Minister to make adequate
allocation of funds for this line so that it
could be completed in 1986-87.

Another important railway line, which
has been in demand since long, is the
Kuttipuram Guruvayur railway line. A
former Railway Minister had even ordered
the survey of this line. But afterwards
nothing has happened. I need not tell the
hon. Minister about the importance of
Guruvayur. He must have visited the Sri
Krishna Temple at Guruvayur at least
once. Lakhs of pilgrims visit this temple.
At present, one has to depend entirely.

16.27 hrs.

[SHRI SOMNATH RATH in the chair)

on road transport for reaching this
place. If this railway line is constructed
from Kuttipuram to Guruvayur, this will be
a great help to the pilgrims. Moreover, it
will be a very profitable line. I would,
therefore, request the hon. Minister to
make some provision in the next year’s
Budget for this line and thus get the
belessings of Guruvayurappan.

There has been persistent demands for
some railway undertakings in the State.
When the neighbouring S:ates hke Tamil
Nadu, Karnataka and Andhia Pradesh have
more than one railway undertakings each,
Kerala has none., Last year there was a
proposal to set up a railway coach factory
in Kerala, but due to unknown reasons it
was not set up there. 7This is an example
of neglzct of Kerala by the Railways, This
must stop. Kerala must get i1ts legitimate
due. I would, theiefore, request the
Governmeat to set up at least a railway
coach factory o Kerala during the
Seventh Five Year Plan.

( Translation]

SHRI RAM SINGH YADAV (Alwar) ¢
Mr. Chairman, Sir. [ support the Supple.
mentary Demands for grants, presented ig
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the House by the hon. Minister. The hon,
Minister bas opened new avenues for the
~ expansion and further development of the
- Railways by =ctti~g up a Railway Finance
Corporation. Besides, a Communication
Centre has been set up at a cost of Rs.
800 crores, which is very important
in itself and would be helpful in increasing
efficiency and punctuality in the Railways.
I hope that this equipment will not
only benefit the Railways but will also be
helpful to other departments conpected
with communications.

I want to congratulate the hon. Minister
for paying full dividend this time. Besides,
" the Railways have reserved considerable
amount of funds for wear and tear and
have earned a profit of Rs. 120 crores.
The hon. Minister, the officers and
employees of his Ministry deserve congra-.
tulations for that. During the last six
months, the Railways have earned Rs. 106
crores more than the target fixed for this
period, on account of freight and have,
thus, increased their income. It gives
us a hope that the Railways will
further increase their income. The hon.
M!nister had rubmiited a long perspective
plan for 15 years a few days back. Accord-
ing to that plan, you will need about Rs.
45,000 crorcs f.r the' next 15 years. You
have formulated the long perspective plan
for the period 1986 to 2000 A.D.
" with an outlay of Rs. 45,500 crores.
As such, you will need Rs. 45,000
crores out of which you hope to get Rs,
20,000 crores from your own income and
apother Rs, 25,000 crores from the wear
and tear fund. I hope that the measures
adopied by you in this Department will
provide a new direction to the Indian
Railways and, they will be helpful in
evolving new programmes for expansion.

T thank the Railway Minister for giving
consideration to a new railway line project
for Delhi which will be 36 kms, long and
will facilitate smooth flow of traffic in the
city.

The Railway Minister deserves thanks
also for paying attention to observing
punctuality in rupning of trains and now
the trains adhere to the time schedule,
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Coming to my own constituency, I
would like to tel]l that during the Monsoon
Session, I had stated through a question
that the Railway Ministry had agreed in
principle to construct a railway over-bridge
in Alwar. You too had afreed in the
House that you were ready to construct the
over-bridge. T had raised this question on
24.7.86 in reply to which your reply was :

[English]

“The Western Railway and the
State Goverments are jointly
examining the proposal for
construction of a road bridge in
replacement of existing level
crossing near Alwar station. . .
After finalisation of the proposal
the work will be considered for
inclusion in the works programme
subject to priority accorded dy
the State Government and avai-
lability of funds,*

[ Translation)

I would like to submit that all for-
malities in this connection had been com-
pleted. The local Urban Improvement
Trust had told you that they were ready to
release matching gran!. The Survey work
had also been completed. In reply to a
supplementary, you had told that it would
be consiructed in the near future. I want
to remind you that it bas not been inclu-
ded in the current Sup,.lementary Demands
presented by you., I rope that you will
include it in the mext Budget or in the
Supplementary Demunds for Grants that
would follow.

I would also submit that the Alwar-
Mathura line project was initially estimated
to cost about Rs. 34.74 crores. This pro-
ject was commenced in 1983-84 and now
its cost has escalated to Rs. 44.56 crores,
During this period the pace of work was
very slow the funds released were too
meagre. The cost has escelated by Rs. 10
crores within four years and if the present
trend coutinues, the project initially esti-
mated to cost Rs. 34 grores will cost Rs.
20 to 30 crores more in the coming two
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to four years and, thue, the cost will
exactly be doubled. In the last Monsoon
Session, I had poin‘ed out that farmers
had not been given compensation for their
lands which hive been acquired for the
‘project.. Land for railway track has been
acquired but no compensation is being paid
to the people. In reply to my question on
31 7 86, it was stated that :

[Bnglish)

““Advance compensation could not
be paid to Land Acquisition
Officer, Alwar in 1985-86 due to
constraint of resources. Action
is being taken to deposit the com-
pensation amount now demanded
with Land Acquisition Officer,
Alwar.”

[ Transiation]

: You know how preciovs farmers” land
"is? Taey c>uld not grow anything on it
- during the last three years. Therefore,
you must teke immediate agtion in pm-
suance of your assurance given in the
House.

The Chetak Express staris from Delhi,
Now the departure time bas been changed
to 12.15 from 12.35. There is a Railway
Station named Baswa near-my constituency.
A two minutes halt at that station has been
given to it whereas I have b:en trying for
the last six yeats to get a two mioutes
stoppage to this train at Harsauli railway
station. It connects t(wo tehsil head-
quarters and one sub-division headquarter.
There is no other . mode of trans-

port available for the passengers there.
Therefore the Chetak Express should halt
for two minutes at Harsauli railway station
There is no road connection between Alwar

- and Rewari and, as such, travelling b:t-
ween these two places can be possible only
through this train. I fally hope that you
will Sive necessary orders for giving 8 two
minute stoppage to Chetak Express at

- Harsauli station. I hope that you will

. consider it sympatheticaily asd will order
an immediate action. :
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[English)

SHRI C.P. THAKUR (Patna) :1
congratuiate the young dynamic Minister
for increasing efficiency in the Railways.
He assures that further revenue will be
‘earned by increasing efficiency.

Regarding utilisation of other sources
for ecarning revenues, Railways "in the past
started carrying accompanying loggage of
the travellers of the Indian Airlines. - But
it was discontinued because of theft. This
should also be utilised for earning more
revenue.

Regarding curbing claim and corruption,
if it is minimised, this will further increase
revenue of the Railways, But the Report
is completely silent on this point.

Coming to snme of the local problems—
creation of anal Headquarters for Bibar
was almost finalised when Sbri Kedar
Pandey was the Railway Minister bat,
unfortunately he died and it did not
mature,

There should be rail bridge over Ganga
at Patna. When Shri [ N, Mish a was the
Railway Minister, this had almost been
finalised. Unfortunately, he died and this
scheme has been pending since then.

Bihar is not connected with South with
any good train. Bombay is the economic
capital of India. It is not connected by
any good train with Bihar. This may
please be looked into.

I requested for extension of Mahanagri
and Ganga Cavery to Patoa. I am not
interested in this train omly. You can
provide for dny extra fast train connecting
Patna with Bombay and Madras—i.e.
Patna with South and Bombay.

Our Governor of Bihar wrote about
connecting Patna with South.

. The area between Patna and Gaya is
over-crowded. There should be double
line between Patna and Gaya.
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There was private rail service between
Fatwa and Islampur. This has been dis.
continued and it has been taken over by
the Railways. You may please start rail
service in that area.

There are certain facilities which the
parsengers of Bihar want j.e, Pantry and
dining car between Patna and Ranchi
Section. Ranchi is the second capital of
Bihar. There is a High Court there.
Provision of A.C, Chair car between Ranchi
and Patna should be there.

Today there was debate in this House
that there Is 1ot of unrest in the tribal area
of Chota Nagpur. There was assurance
that the socio-economic probiem in that
area will be solved, Many headquarters
are not connected with iraia service, I
request that there should be conversion of
meter gauge between Ranchi and Lohardaga.
There is a small area between Ranchi and
Tori. Ranchi and Tori may be connected
with train service. [t will provide facilities
to the people of that area.

Hazaribagh, another district beadquar-
ters, is not connected with thetrain service.
Then Dumka should be connected by rail.
Sitamarhi, another district headquarters, is
not connected with train service. There
should be train services for all these
district headquarters, So many district
headquarters ia Bihar are not connected
with railway service,

Sir, there are smaller problems like
construction of overbridge near Binka Ghat
and Ranipur Khirki pear Patna. I think
that this small probiem can be solved by
the Railway Mnister.

There is one small station Dubaha in
the North-cast Railway. A lot of people
come to that station. So, there should be
some extension of facilities such as waiting
rooms and stoppage of more trains there.
The waiting rooms in the Railways are
mostly occupied by the RPF people, 8o, I
request the Minister to look into this, I

NOVEMBER 13, 1986

(Rlys.), 1986-87 380

bope the demand of Bibar will be taken
note of. Generally in the first letter the
Minister writes that the matter is ‘being
looked into® and in the second letter he
writes that ‘t cannot be dooe’. That
should not be the case. So, I request the
Minister to consider the various demands
of a backward State like Bibar.

DR. DATTA SAMANT (Bombay South
Central) : Sir, a provision of Rs. 519
crores was made in the Railway Budget for
implementing the Fourth Pay Commission’s
Report. It is quite unfortumate that in
this House the Report of the Pay Commi.
ssion concerning §2 lakhs of the Cenatral
Government servants has not been discussed.
In fact it should have been discussed, but
this Governmeat has no guts or they are
afraid of discussing it because of the labour
problem. So, that should be discussed and
implemented immediately.

Sir, the workers of the Railways are
Only about 15 lakhs and the annual burden
on the Government will not be more than
Rs. 250 crores or Rs. 303 crores. But in
these four months—I am talking of only
wage rise~—you are going to collect about
Rs. 330 crores because of the increase in
the freight rates and parcel rates. In
198 7-88, by this increase in the freight
rates, the hon. Minister is going to collect
about Rs. 1000 crores per year. At the
time of Budget in March you said that
there is not going to be any rigse in the
passenger fares and freights, but next year
you are going to have about Rs. 1000
crores because of the rise in  the freights.
So, this is the way the Government is
working—by backdoor entries. For
publicity’s sake, they talk about workers,
I-am asking a categorical puestion—you are
giviog bonus every year. It is a burden of
about Rs. 250 crores or so. Why has not
the hon, Minister made this provision at
the time of the budget this year 2 At that
time you did not increase any rates for the
sake of publicity. Such type of things
should not have been there, Because of
the classification of various categories of
cargo this freight rise will not be 15 per
cent, but it is going to be more,

(Inserruptions),
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Some provision was made in the budget
for the arbitration and court settlcment.*®
He should clarify it. This is regarding the
Shivpuri Court in Madhya Pradesh. On
220d August 1985 a settiement was made
out of court between Gwalior Forest
Prodict Ltd. and **, a clerk in the office
of the Divisional Manager of Railways,
Jhansi. A few acres cf land including the
railway station building was glven to the
Trust by the Rsilways and for that only Rs.
6252 were given by the Trust to the Rail-
ways. This is a big land on the Bombay-
Agra road. Its value isa few lakbs of
rupees. **who is the owner of Gwalior
Forest Product Ltd., is a Managing Trustee
of Scindia Trust and thercfore, the hoa.
Minister must explain this dispute decause
the case is pending in the Shivpuri Court
for 8 years, It is a very serious matter*®
So, let us be very clear abouat this. In
fact, the hon. Railway Minister sbould
make a statement when such a type of
allcgations are made and when inquiry is
called for.

'AN HON. MEMBER : It is a wild

all egation.

DR. DATTA SAMANT : It is not =
wild allegation. The land belongs to the
Railways ** Managing Trustee of the
Scindia Trust got the case settied out of
court. (Interruptions) Only for Rs. 6000/~
it was scttled.** is a trustee in the Scindia
Trust. (Interruptions.) The hon. Minister
can explain it.

KUMARI MAMATA BANERJEE:
This is irrelevant,

MR. DBPUTY-SPEAKER : "Don’t
involve the person. I will not allow
that. You do not bring the person’s name,
I cannot allow it to go on record.

(Interruptions)
The name would not go oa record.

 SHRI BANWARI LAL PUROHIT :
Sir, you should expunge it.

**¥Not recorded.
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DR. DATTA SAMANT : 1t was pending
in the court for 8 years. The whole land
is given for Rs. 6,000. (Interruptions)

MR. DEPUTY-SPEAKER : I would
not allow this.

DR. DATTA SAMANT : For 8 years,
it was going on., These are the things
which are to be cleared. Let the Minister
explain. Why was it pot settled for 8
years 7 The land belongs to the Scindia
Trust. 8 years, it was in the court, It

was settled by the trustee of the Scindia
Truost,

SHRI AJAY MUSHRAN ; Sir, ona
point of order.

MR. DEBPUTY-SPEAKER : What is
your point of order. I have already told
that it will not 8o on record.

SHRI AJAY MUSHRAN : Sir, my
point of order is that the hon. Member is
planting doubts about the working between
the Railways and some Trust. But he has

-noright to bring the Minister into it

individually and those remarks must be
expunged. This is my point of order. You
must ¢expunge those remarks.

MR. DEPUTY-SPEAKER : 1 have
already said that it will not go on record.
I bave already told that. Why are you
bothering about that ?

DR. DATTA SAMANT: ‘Everything
will come on record.

MR. DEPUTY-SPEAKER : If thereis
any allegation involved, I will not allow it
to go on record.

DR. DATTA SAMANT : **
trustee of the Scindia Trust,
on the record, (Inierruptions.)

is the
1t should be

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : Sir, it is an
important discussion on Rajlways, wWe
bave alrcady listened to him. The reply
is also to come today.

*¥Not pecorded,



MR. DEPUTY-SPEAKER : Any
allegation ipvolved will not go ou record.

DR. DATTA SAMANT : Sir, he Is the
 managirg trustee of the Scindia Trust. It
was settled out of court.

SHRI V. KRISHNA RAO (Chikballa-
pur) ; That is not the way of bringing in
allegation.

MR. DEPUTY-SPEAKER: Please wind
up. You are unnecessarily  wasting
time. .

DR..DATTA SAMANT : My time was
token by arguments. Now, I come to
Bombey. Sir, Mankur-Belapur line is
pending for a number of years. Bverybody
including the Ministers and the House are
taking stepmotherly attitude regarding
Bombay, as if Bombay is good only at
pight. Regarding this railway line, the
State Government is prepared to spend
70% amount and the Central Government
is to spend only a small amount. 1t will
also be recovered in 5 years. Further, it
can be used everywhere. It is an income,
It is not merely an investment by the
Government. Similarly, Mumbra-Bhasin
railway line was completed 6 years back.
But at present, only goods traffic is there.
Passenger trains should also be introduced
go that it would connect Central Railway
and Western Railway. Island platform at
Badar is to be taken up. Itis pending

with you for a number of years. It involv- -

ed only an expenditure of Rs. 7 crores.
It can give relief to about 4 lakh

passengers.

Regarding double unloading system at
V.T., some stables and lands at Carnak
Bunder should be taken. possession of so
that work may be started.

MR. DEPUTY-SPEAKER : You give
in writing. Please sit down.

DR. DATTA SAMANT : In Bombay,
there are stations between 2 kms, and
even for travelling 2 kms. or ose km. a
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passenger has to pay one rupee as ticket.
Therefare, this should be considered and
the amouat may be reduced. :

SHRI I. RAMA RAI (Kesargod) : M.
Deputy-Spesker, Sir, I am supporting the
Demands for Grants relating to Railways.
I am grateful to-you for giving this
opportunity and I should thank the Minister
for having given some attention for the
Kerala line, especially from Shoranur to
Mangalore. This line passes through a
very thickly ponulated area 3nd people on
both sides of the railway line are anxious
to see the development of railways. At
the same time, their existing rights of
crossing the railway line for tranmsport
should not be disturbed. Most of the
unmanned Jevel crossings are being
closed.

I have one suggestion regarding the
over-bridges. Most of the over-bridges are
yet to be completed in that lines, Usually,
the railways ask the State Government to
give money for the construction of the
over-bridges. We know the plight of the
Kerala Government where there exists
scargity of funds, Usually, the ideas of
constructing those bridges are dropped
though these bridges are vital for the day
to day trapsport of the people of that
locality. I suggest that the funds either
from the Central Road Fund or some
other Fund may be diverted to railways
and railway ministry straightway utilises
the funds for the construction of the over-
bridges instead of going through the
paraphernalia of State  Government
procedures.

One more idea is the mobilisation of
fund, On tbis Mangalore-Shornur line,
there are lot of valuable lands possessed by
railways. I suggest that some remunerative
scheme in those areas such as shopping

centres and get enough recurring income for
the railways,

SHRI MOOL CHAND DAGA : The

hon. Minister should be asked to give his
reply tomorrow.

SHRI 1. RAMA RA]
distance trains are made
necessarily, '

H The long-
to wait gyne
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MR. DEPUTY SPEAKER : Mr. Daga,
please take your seat, .

MR: I. RAMA RAT : Railway officials
can 'pay attention to see that long-distance
trains can be given some stoppings in some
of the important stations on the Mangalore-
Shornur line since for crossing of trains,
these trains are made o wait unnecessarily.
Most of the basic amenities put forward
by our friends have to be provided in my
line also.

The hon. Minister air dashed to our
area last time when a train accident took
place there. Irequest him to travel by
train (o such far off places once in a way,
especially in the Mangalore-Shornur line,
to see for himself the basic amenities in
that line.

There ts a proposal for the survey of
Mangalore-Udipi line, The survey work,
I hope, must have completed by this time
but before our term in this Parliament
expires, we hope to bave that line
completed.

I once again ask for the speedy imple-
mentation .of the on-going works at pre-
sent, especially my Station Kasargod Station
which is reaching completion. They have
to get some more amount from the Railway
Ministry for the completion of the recons-
truction and remodelling of the railway
station. T hope the hon, Railway Minister
will pay attention especially to
developed far off places of our country
with regard to rajlways.

[ Tyanslation]

*SHRI V. KRISHNA RAO (Chik-
kabal'apura) : Mr. Deputy Speake:, Sir, I
whole heartedly welcome the Supplemen-
tary Demands for Grants In respect of
Railways for the year 1986-87.

Our young and dynamic Minister Shri
Madbhava Rao Scindia is doing very well

*The speech was originally delivered

in Kannada,
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to improve the performance of railways, -

The trains are maintaining punctuality,
There is considerable improvement in the
quality of catering services. The cases of
thefts and rebbery have come down to a
great extent. These are some of the exam-
ples of the improvement in the railways,
Therefore, 1 congratulate the
Minister Shri Scindia for his efficient
functioning and put forth a few suggestions
for his kind consideration,

There are thousands of gangmen in the
railways who are working as daily wage
employees for the last eight to ten years,
I urge upon the Minister to kindly regula.
rise their jobs,

A vest area of the railway land has
been taken over by the farmer and they
are . enjoying the benefits of this land for
the last several years. If the rai'ways are
able to get back this land it can generate
revenue worth several crores for the
railways,

The conversion of Bangglore-Mysore metre
gauge line into broad gauge is a very long
pending demand of the people of Karna-
taka. Many thousands of passengers are
travelling daily on this route. This demand
persists since the time of Shri HC.
Dasappa the then Railway Minister. As
promised by Shri Bansi La] a daily train
beitween D:lhi and Bangalore must be
introduced at the earliest.

Baogalore-Miraj line is also a very
important line which connects north India
with South India. It will also be boon
to the people who would be travelling
towards Bombay This high- density route
must be converted into a broad gauge line
immediately.

There is a parrow gauge line between
Yelahansa and Bangarpet. A train with

- a few passenger coaches runs on this line.

There is move to stop this service. Instead
of stopping this service I demand that this
route should be converted into broad
gauge line as it is serving a very useful
service te the people of this area.

hon, -

-
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A survey has been conducted to link
Bangalore and Tirupati via Madanapalli,
I request the hon. Minister to take up
this work very soon as it enables thousands
of pilgrims of Karnataka to reach Tirpatti
with ease.

From Bangalore city there is only one
train which goes to QGuntakal at 6 P.M.
There are no trains thereafter throughout
the night. There are saveral important
places like Raichur, Mantralaya, etc. on
this route. Hence it is very essential to
introduce a train between 8 and 10 P.M,
on this line. -

There is not a single train which runs
directly between Bangalore and Varanasi.
Ganga Kaveri train runs between Varanasi
and Madras, At least 4 bogies should be
sttached to this train from Bangalore so

that pilgrims and many other passengers of

Karnataka can travel to Varanasi directly.

Kittur Bxpress runs via Balgaum. This
is a very important train in that area aod
there is a loag pending demand of tf:e
people to change the name of the train.
Like Jhaosi Rani Laxmi Bai Kittur Raui
Chennamma was a great freedom fighter.
I plead with the hon. Minister rename
Kittur Bxprese as “/Kittur Rani Chennamma
Bxpress”. This would certainly inspire the
people of that area, and fioally I would
énd with a request. Chikkaballapura is
noied for potato cultivation and potato
grown here are sent all over the country
especially towards north India where th;re
is a great demand for this variety. With
growing cultivation of potato and traffic on
this line it has become absolutely neces-
gary that more seats should be ear marked
for the trains passing through this place.
In particulat [ would suggest that atleast 6
geats should be reserved and booking
facilities made available to Ch'kballapur ?n
Karnstaka Express and  Nizamuddin
Bxpress. With these the difficulties will be
solved to some extent. I hope and trust
that the bon. Minister would kindly con.
cede to this very modest request of this
area. Once again supporting the demands

§ conclude my speech.

P RS S

. This marks an
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STATEMENT RE : STATUTORY
MINIMUM PRICE OF SUGAR
CANE FOR 1987-88

[English)

THE MINISTER OF PARLIAMEN.-
TARY AFFAIRS AND MINISTER OF
FOOD AND CIVIL SUPPLIES (SHRI
H,K.L. BHAGAT) : The Central Govern.
ment fixes the statutory minimum price of
Sugarcane payable by the sogar factories
for each season, under the Sugarcane
(Control) Order 1966. Upto the season
198386, the cane price was being fixed at
the commencement of the crushing season.
.However, while fixing the prices for
1985-86 in November, 1955, the Govern.
ment had also announced that the statutory
minimum price of sugarcane payable
during the season 1986-87 (Ist October
1986 to 30th September, 1987) would be
Rs. 17,00 per quintal linked to 8s5%
recovery with proportionate premium for
higher recoveries This practice of announg.
ing the cane price a year in advance is
intended to enable the cane growers to
know the minimum price that they would
be getting for their produce.

Continuing this practice, which was start
ed last year, the Government bave decided
that, for the next season 1987.88 (beginp.
ing from Ist October 1987), the statutcry
minimum price for sugarcane would be
fixed at the basic level of R, 18.00 per
quintal linked to a recovery of 8.5% with
proportionate premium for higher recoverijes,
increase of Re. 1/- per
quintal over the price fixed for 1986.87.

.

SUPPLEMENTARY DEMANDS
FOR GRANTS ( RAILWAYS),
1986.87—Contd,

[Translation]

*SHRI A.C. SHANMUGAM (Veljore) :
Mr. Deputy-Spcakgr. Sir, oo behaif of
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ATLA.D.M.K.I welcome the Supplemeantary
Demands for Grants for Railways brought
forward bafore this august House by the
hon. Railway Minister. But, at the same
time, I would like to point out certain
defects in this proposal. Sir, some hon.
Members of this House have all praise for
the hon. Railway Minister for his pragmatic
approach in solving the problems. I am
also prepared to join them in their praise
provided the hon. Minister considers
some new schemes for implemeatation in
Tamil Nadu.

Sir, the hon. Minister has in his pro-
posals estimated an additional yield of
Rs. 313 crores by way of increase in
freight rates. He says that this increase in
freight rates is to meet the increase in the
sa'aries, wages and additional DA and
bonus to be paid to the railway staff con-

sequent 01 the acceptance of the Pay -

Commission’s recommendations by the
Goveramen'. But it would be appreciated
the additional payment (0o be made to the
staff is met out of the General Fund
of Central Gov.rnment. Mr. Dutta
Samant has said they have estimated this
yicld of the order of Rs. 313 c.ores, but
actually the collectich would about Rs.
700 or Rs. 800 crores in a year. I wculd
like to know whether the Railway Minister

would conside. taking up some new schemesg .

with the collectione of this amount. Io the
March ’86 budget, the then hon. Railway
Mioister mentioned an anticipated net
traffic income of Rs, 106 crores.

Sir, the additional collection of freight
charges would not affect the rich people
and the producers, Suppose the price of
a particular coosumer item is Rs. 50, the
sellers would inc-ease the price of that
item by adding 15% to the price. So, the
whole burden would fall on the commoo
poor people. Therefore, I would request
the hon. Railway Minister kiadly to con-
sider this and wihdraw this hike in freight
rates. The government is known for its
good administration if the public utilities
are not touched wheoever the government
proposes new ‘axes. For example, in
Tamil Nadu, the Goverament has net
increased bus fare even though the Worid
Bank bas beon insisting om the State
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Government for the increase before it could
consider giving loan to that government.
The Tamil Nadu Government has not
agreed to it because it would greatly affect
the poor and common public. The World
Bank has also insisted on the Tamil Nadu
Government for increasing the power rates.
But the Tamil Nadu Government did not
agree to that proposal and they are giving
power free of cost to ths poor farmers
having pump-sets in their fields, They are
also giving electricity free of cost to each
hut in the villages. In this way, the Tamil
Nadu Chief Minister, Dr. M.G. Rama-
chandran has been helping the poor and
the weaker sections an Tamil Nadu., §
would like to know whether the Railway
Minister has plan to keep away Tamil
Nadu from the map of railway network
of the country. My friends from Kerala
and Karnataka have said that their States
have not been considered for any
new schemes. But I would stress like to
draw the attention of the hon.  Minister
that Tamil Nadu has been completely
peglected in the matter of new railway
lines and other facilities. I3 Tamil Nadu,
not a single Kilometer railway line has
been laid for the last many years. But at
the same time, many new railway lines have
been laid in ‘the Northern part of the
country. I understand that an amount of
Rs. 160 crores was sanctioned for track
electritication in the Northern Railways,
Out of this, about Rs. 60 crores have been
sutrendered. If this huge amount s
allocated for the Southern Railways, they
can take up 3 or 4 pew schemes for the
Southern States.

I come to next point. In 1983-84, the
Centre hadsanctioned Rs. 53.46 crores for
Rapid Transit System to be completed in
Madras. Now, the cost of this scheme has
gone up to Rs. 91 croces. If the Govern-
ment sanctions only two or three crores of
rupees, the work cannot be completed
within the stipulated time. Therefore,
whatever scheme is approved, Government
shouid sanction at least 1/3 of the cost of
that schemne and complete the work within
3 or 4 years. When the hon. Railway
Minister visited Madras recently, he pro-
missed to sanction an amount of Rs. 2.5
crores for this work. But 1 understand
that the Railway Board Members have ng
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sanctioned that amount. 1 would request
him to sanction this omouat immediately.
Moreover, Sir, the Central Government i
insisting the  State  Government to
cootribute 50% of the cost of this work.
I may peint out here that the State
Government would always come forward
to give land and other facilities, but it is
not possible to meet 50% of the cost of
the works. Tn this context, I may submit
that recently the subjects of Bdueation and
Forests have been brought under Con-
current List. If the Centre considers

bringing Railways also under the Con-

current List, then the State Government is
prepared to meet 50% of the cost of all
the schemes. The taxes freight charges
and fare are collected by the Ceatre and
the administered prices also go directly to
the Centre. The State does not get a
tingle penny out of this.

Sir, according to the Census, th-<re are
about 70 lakhs of people in Madras City.
In this about 20 lakbs of people go out of
Madras and return to their homes in the
evening. Ian another 4 or 5 years, the
Madras City will bave to face possible
traffic congestion. Therefore, to avoid
this situation, the Rapidi Transgit System
should be completed on a priority basis.
It was plamned that the Calcutta Metro
Railway Scheme was to be completed at a
cost of Rs. 100 crores. But due to inordi=
pate delay in completing this work, the
cost has escalated to Rs. 1000 crores or
even more. Likewise, the railway line
construction between Karur-Dindigul was
estimated to cost Rs. 19 crores, but because
of inordinate delay in completing this
work, the cost of this work has gooe up to
Rs, 52 crores. So far, the government
has sanctioned only Rs. 4.3 crores for this
work. Whatever 1ailway line constructed
there, is geiting qusted. Therefore, I
would request the hon. Minister to look
jnto this and do the needful. I would also
request him to consider doubling of the
electric traction between Tambaram and
Madras Beach,

Another important work to be taken
ip hand is the Mana.Madurai-Rames-
waram bridge repair work, In the last budget
only one lakh rupees were ssactioned for
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this work, The total estimated cost of
this repair work was Rs. 50.5 lakhs, I
would therefore request the Government to
cotaplcte this repair work immediately. All
of us know that Rameswaram is a very im-
portant pilgrim centre,

Sir, in my consituency, that is Vellore,
near Katpadi junction, the present bidge
connecting Vellore and Chittoor is very
narrow and because of this many accidenss
have taken place. It is therefore necessary
to broaden this bridge. Another long.
standing demand from the public is
that at Vellore Railway Station a
bridge should be constroted across the
railways lines. The railway lines cut
across the Grand Trunk Road. 1t js all
the more necessary to construct an over-
bridge at this point. Sir, I would also
request the hon. Railway Minister to
consider conversion of meire railway lines
between Vellore and Tiruvannamali and
between Vill upuram and Tirupati into broad
gauge railway lines. There are lakhs of
people travelling from Madras to Madurai
and Tirunelveli and also the same number
of paople coming to Madras. I would
request the Government that the present
metre-gauge railway lines between Madras
and Madurai and Tirunelveli may be
sidered for conversion into broad gauge
distance of about 650 Kms. In Tamil
Nadun, about 75% of the rail track is under
metre gauge system,

Sir, at present, in the Vaigai Express
and Pallavan Express trajns, there is no
A/C Chair Car. There has been a long
standing demand for the provision of this
facility in these two trains. These trains
run through 10 districts of Tamil Nadu,
The hon. Railway Minister may please
Now, the Tamil Nadu
Express is running thrice a week. This is
a very importaot train ruoning through
many States and coonecting Southern and
Northern part of the country. I would
reqaest the hon. Minister to consider
running this train daily.

Sir, from Baogalore to Pondicherry a
new railway line may be constructed touch-
ing Dharmapuri which is the. constituency
of the hon. Deputy-Speaker, South Arost
District and North Arcot District so0 thas
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Pondicherry and Karnataka are connected
by rail via Tamil Nadu. Between Jalarpet
and Bangalore, the track should be electri-
fied. The Jalarpet Railway junction is in
‘a very dilapidated conditiop and it requires
a lot of repairs.

" Sir, in the end, I request the young
and dynamic Railway Mnister, Shri
Madbavrao Scindia, kindly to consider
my requests and do justice to the people
of Tamil Nadu. I also thank ‘you Mr,
Duptey-Speaker,. Sir, for giviog me this
oppotunity of speaking on this subject.

SHRI ZAINUL BASHER (Ghazipur) :
Mr, Deputy Spesker Sir, at the closing
stage of discus:ion on the Supplementary
Demand for QGrants of the Railway
Ministry, first of all, I would lke to
congratulate the hoo, Railway Minister for
assuming independent charge of an
important and large department like the
Railways. This is for the first time that a
Mioister of State has been entrusted with
independcnt charge of the Railways. Had
Shri Scindia not been an able, efficient and
hard working person, the P.ime Minister
would never have repos:d such a confidence
in him. Do not think that I am here for
flattery. But it is true that it is only
because of his ability and efficiency that
such a big responsibility has beon entrusted
to him.

My relations with 3hri Scindia are not
very intimate but it i8 a fact thit working
of Railways has signiticantly improved ever
since be took charge of the Railway
Ministry. Taerec has been au iacrease 1n
freight carriage, and puanctuality i the
ruaning of trains has also improved vastly,
At the same ume the corrupuon In
Railways has aso becen b.ougnt down
sigmticantly, Waenesec any complaint
about ‘corruptlion is made, he takes an
immediate aciion. It 18 by po means a
small achievemeat that all otficers and
employees of the Ralways fear his
authocity, But it has been a misfortune
for every Railway Minister that wheaever
they presented the Budget in the House,
they had to face all sorts of criucism from
one and. ail. The Rauway Minister s
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asked why a particular project initiated or
promised could not be completed or why
a particular train did not stop on =a
particular station. Even if the Railway
Minister achieves very good results but he
has to encounter such criticism at the time
of presentation of the budget. This is his
fate. If a factua)l view is taken, the hon.
Railway Minister cannot be held responsible
for it. I know that many railway projects
and construction works of railway bridges
must have been started five to ten years
back bur it is in no way justifiable to blame
the Railway Minister for it. It is also not
possible to accomplish every thiog within
two years or to make improvements in
every field.

Mr. Deputy Speaker Sir, the only thing
that T want to say through you, is that why
the Planning Commission has been ignoring
the feelings of the Parliament for the last
some years. Every year, we have
discussion in the Parliament on the
Railways and during the discussion every
hon, Member demands that Planning
Commission should allocate more funds to
the Railways. How the Railways can
function properly untl more funds are
provided 7 Why the people in Yojaua
Baawan’ do not understand the feelings of
the Parliament? 1 feel sorry and so docs
this House because all the Members of this
august House as well as those of the Rajya
Sabha have been asking the Planning
Commission for the last many years in
succession to allocate more funds for the
railway projecis but they do not do so.
Why is it g0 ? The second thing which I
wanl to »ay, has been said earlier also and
f would again ask why the Rallways are
not exempted from its couiributiou to the
Ceatral Fund for some years? Why the
railway dividend, which goes 10 the Contral
Fund, is pot given to the Rauilways for
S0I0C years $0 as (0 complets the projects ?

Sir, everyone knows that the Railways
cconomy, defence,
development, agriculture and industries,
This being so, why the Plaoning Commission
overiooks this fact and ailocates less money
to the Railways. I wouid hke to request
the Hon. Prime Minister thiouga you 10
use his good offices 0 gel muximum



398 &uppi. D. for G.

[Shri Zainu! Basher]

al'ocation for the Rallways from the
Planning Commission. The Finance
Miaister should also consider exempting
the Railways from its contribution to the
Central Fund for some years,

Sir, I know that the time at my disposal
fs very limited but it is obvious that I
would like tosay.a few things about my
own constitaency -also in this short time.
I bave to make only one demand as
regards my constituency. The metre-gauge
line between Banaras and Chapra cannot be
converted until the Planning Commission
allocates funds. So I would suggest that
the Magadh Expre:s running between Delhi
and Patna can become an important train
to link our district with Delhi if it is given
.a stoppage at Dildar Nagar Junction, As
at present that train steps at Buxar between
Patna and Mugalsarai whereas Buxar is not
even a district hea.quarter. Therefore, I

request that the train should stop at Dildar’

Nagar ‘Junction which is also a district
headquarter.

Mr. Chairman, Sir, one more demand
I would like to make which does.not relate
to my constituency alone but to the entire
Eastern Uttar Pradesh. This demaad is
also to the benefit of several hon. Members
who have slready spoken., The demand is
that a pew train should be introduced
from Varanasi to Delhi which should start
at ovening from Varanasi and reach Delhi
by morning and Vice-versa. Sir when a
new train can be introduced from
Allahabad to Delhi, why it can not be
introduced from Varanasi when there are
80 many trains to Declhi passing through
Allahabad ? Therefore, 1 request you to
start a new fast train from Varanasi to
Delbi. Tbe Kashi-Vishwanath Express,
which runs via Lucknow, takes a very long
time. Thercfore, I hope that the ‘hon.
Railway Minister will definitely introduce
a new train from Varanasi to Delbi which
should cover the journey over night.

{English]

MR. DEPUTY.SPBAKER : Barlier it
w s announced that the bon. Minister would
tep'y at § pm. There are still many

NOVEMBER 13, 1986

(Riye), 1986-8) 886

Members who wart to particlpate in this
debate. In view of that, we can allow the
Members to speak upto 6 p.m. The hon,
Minister can reply on Monday. I thiok,
the House agrees to that.

AN HON. MEMBER : You can extend
the sitting of the House toduy beyond 6
p.m.

Y

MR. DEPUTY-SPEAKER : The
Minister has to go,

THE MINISTER OF STATE IN THR
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIKSHIT) : Keeping in view the desire of
the hon. Members to participate in this
discussion, we can extend the time for this
debate upto 6 pm. The hon. Minister for
Railways bas to go ; he canrot sit beyond
6 p.m. He has to go out of station,

SHRI AMAL DATTA : That can be
postponed.

SHRIMATI SHEILA DIKSHIT : Let
me complete. We would try to accommo-
date every Member today provided the
Members  also cooperate I am also
willing to give you some time on Mooday.
Beyond that I cannot do anythinﬁ. Four
hours were allotted for this and we would

have spent more than four hours on this
upto 6 p.m.

MR.  DEPUTY.SPEAKER : The
Members may speak upto 6 p.m. today,
The hon, Minister will reply on Mon lay.

SHRI R.S. MANE (Ichalkaranji) ¢
While supportiog the demands of the
Railway Ministry, at the outset I must say
that {o the history of Indian Parliament,
there is no other Minister except this young
hoo. Minister Madhavraoji Scindia,  who
has been praised by every member of the
House. Some hon. member has stated that
be is dynamic, eathusiastic and energetic,
He has got an able and wise head on big
small shouiders,
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Sir, asyou know, there is not other
ajteriative but to joorease the freight
charges of goods end psrcels of -the
Raflways. As all the hon, members bhave
praised him, in the bargain, I would suggest
that he shculd at least try to minimise the
financial furden on the Indian people by
$ per cent.* "Instead of 18 per cent, he
should raige the prices by 10 per cent only
and prove his ability. This is my challenge

to him,

All the other hon. members have given
‘some svggestions regarding their constitu-
encies and¢-I am also no exception to it.
My sugrestions are very few. As I come
from a princely State Kolbhapur and as the
Kula Devata of Shri Madhavrao Scindia
fies in my constituency in the Kolhapur
district, 1 would request him that a new
and modern building for the railway
station at  Kolhapur is an absolote
pecessity. Secondly, there is a long
standing demand of the people of Western
Maharashtra that the railway track from
Kilhapur-Miraj to Bombay VT should be
iocluded in the Central Railway and not
in the South Central Railway. This
demand has got a lot of justification. But
the Railway Administration is not allowing
this for the last 10 to 12 years. We are
persistently demanding that this track
should be included in the Central Railway
just for the sake of union and labourers’
welfare, just for the sake of the deyelop-
. ment of industries and just to give justico
to railway passengers of that area. But
pothing is finally heard so far and whatever
is heard is in the negative till n.ow.‘  {
request the hon. Minister to apply bis mnpd
practically to this issue. Instead of going
through the notes of the burcaucrais, he
ghou d apply his mind persopally and see
. the files and papers and he should see to
it that this track i included in the Central
Railway in the best interest of the Railway

Administration  as well as ranwayl
passcogers.
Thirdly, I would request the hon.

Minister to extend the Jhelum Express and
Koyna Express from Pune to Kolha pur. 1
also request in the Miraj-Kolbapur Railway
Lipe, there should be improvements and
better facilities in the sailway stations,
railway  accommodation, extension of
platforms and sales godowns and so on.
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Now I would like to copngratulate the
. hon.. Minister for introducing the Railway
Finencial Corporation,

Lastly, I would request the bon.
Minister that he should apply his mind on
whatever few suggestions that I have made
and do the needful in the matter,

-

SHRI BALWANT SINGH RAMOO-
WALIA (Sangrur) : Mr. Deputy Speaker,
Sir, 1 will pnot take much time of the
House. I want to stress vpon only two of
three points.

Firs'ly, all of a sudden, all, the trains
that are going to Punjab were cancelled.
Great concern was expressed by Memters
of almo-«t all the Opposition Parties. My
"points, here is that Government of India
must come out with true facts as to why
these trains have beep caocelled, and why
in such a large rumber. Due to hiding
of facts, the rumours are rife, rumours
are bhot from Delhi to Wagha Border that
this thing has happened. This can be the
reason, Due to the cancellation of trains,
the Share Market and even in the general
life there scems a lot of panic.

Sir, all those trains which are going to
Punjab were cancelfed. People are
suffering. They are facing difficulties.
People who have gone to the Railway
Station, all of a sudden, they wers told,
¢he trains were not coming neither from
Punjab nor to Punjab. So this is my
point. The Government must tel! the
public, if it is not against the interests of
the nation, as to why, the trains are being
cancelled.

»

Secondly, Punjab coatributes, 65 per
cent foodgrains to the Central Foodgrains
Pool. At present, foodgrains puichased
by State agencies for Central Foodgrains
Pool on behalf of FCI is rotting open for
the Jast 2.3 years. It is piling up every
year. Luckily, even this year the growth
of paddy is, the best, throughout Punjab
compared with the rest of India. It was
due 10 natural calamities that paddy was
destroyed in many parts of the country and
now paddy is being purchased by Punjad
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State Agencies on behalf of FCI. It is
" rotting in the open, Even yesterday, it
was to'd to me by the Chief Minister that
foodgreins worth Rs. 900 crores is rotting
in Punjab. My point is when we
approached the FCI, everybody here had
lot of complaints against them. FCI had
become the den of corruption. Now, I
will tell you that Rs. 900 crores worth of
foodgrains is rotting in Punjab, We are
being punished for producing and
planting these things, Now, the State
agencies purchase these things, but the
Railways are not liftine it , . . FCI says, we
are prepared to lift, but there is shortage
of wagons and the Railways are not
cooperating. So, | would request the
dynamic Railway Minister to kindly check
wp 8&ni provide maximum pumber of
wagons for lifting the purchased foodgrains
which is lyi-g in Punjab so that at least,
this thing can be improved. The hon,
Minister should =also clear bis position
regarding this, so that we may be able to
know where the blame is to be put and at
what level and whether FCI is in the wrong
or the Railways.

Thirdly, I request that double tracking
{s almost being completed from Delhi to
Jalandhar. But, it must be completed
from Jalandhar to Jammu so that, the
tourist industry can flourish and get boosted.

Sir, I would also request that at least
one day train must be added from Jalandhar
to Jammu.

My friend Shri G, L. Dogra also
requested me to press upon this point,

So with these few words, I stand to my
commitment and I finish my speech within
3.4 minutes.

[¥vanslation]

SHRI SHANTI DHARIWAL (Kota) :
Mt. Deputy Speaker, Sir, I rise to support
the Supplementary Demauds for Grants and
congratulate the young Railway Minister for
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the progress achieved by the Railways
under his able leadership, whether it is in
the field of freight carrisge or in the
improvement in the speed of the trains, I
a'so support the proposed increase of 15
per cent in freight rates to meet the
additiopal burden on the Railyays asa
result of the recommendation " of the Pay
Commission and prodoctivity bonus,
Besides, I thank him for not increasing the
passenger fare.

Several Members, who participated in
the debate, have pointed out that the
Planning Commission does not allocate
adequate funds to the Railways for its
developmental work, such as, introduction
of new trains and laying of new tracks. I
also striong!y demand from the hon, Piime
Minister, through you, to make an arrange-
ment to provide more and more funds to
the Railways because all Members who
participated in the discus<ion have demand-
ed new tra‘ns from one place or the other.
Their demands are rot fulfilled. At
various places, foundation stones have bcen
laid but the work is yet to start.

A new railway llpe is being laid from
Kota which is my Constituency to Chittor-
garh but now its work has been held up
for want of rails a'though initially it was
taken up speedily. I wrote a letrter to the
hon. Minister that since he was laying new
railway lines throughout Madhya Pradesh,
he should be kind to Rajasthan also ..
(Interruption.) enough railway lines have
been laid in Madhya Pradesh by now. Al}
the platforms have. been improved. ...
(Interruptions) Kota and Gwalior are
adjoining areas. Therefore, I request you
to take care of Kota-Chittorgarh railway
line also. Take care of your ncighbour
also. If you keep your neighbouring area
developed, that would provide you strength,
I request you to restart the constructiop
work of Kota-Chittorgarh railway line
which has been held up for want of .
rails,

. Secondly, there is a town named Baran
in my area. ‘(Interruptions)......Are you
saying that this is 20 per cent of the
Budget ?
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SHRI MADHAVRAO SCINDIA : I am
saying about budget.

SHRI SHANTI DHARIWAL : I am

saying that the work was in full swing but
was held up for want of rails.
(Interruptions)

(English]

SHRI MADHAVRAO SCINDIA : They
are having some problems with the supply
of rails.

[Translation)

SHRI SHANTI DHARIWAL : Secondly,
Baran is a town located between Gwalior
and Kota with a population of 55,000,

SHRI MADHAVRAO SCINDIA :I
request the bon. Member that while making
complaint, he should also mention the fact
that 20 per cent of the total Budget has
been allocated for that railway line.

SHRI SHANTI DHARIWAL : For
this, I shall thank you twenty times.,

I have a one sentence complaint, The
work has been held up and it should be
taken up speedily....,.(Interruptions).....,.
You allow me to speak lest I should
deviate from the point.

I want to say that Baran is a big town
with a population of 35 to 60 theusand.
There is one Shivpur village in Morena
district which connects it with the adjoiniog
area. If you could connect this Shivpur
village with Baran town eves with metre
gauge line, it would be very beneficial to
lakhs of people....(Interruptians) the
bridges bave to be constructed.

Besides, I would like to say that Kota
is an industrial city and people from
different States of the country are working
there. It has a population of mors than
five lJakhs. Two trdins in which the poor
and middle clasg people used to travel hgve
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One of them is 19

Down and 20 Up and the second train is

Janata Bxpress. The other cancelled

trains such as Frontier, Jammu Tawi,

Deluxe etc. are the trains for the rich

people. I would like to say that now the

in a position to

travel. If any one wants to come to

Delhi from Kota, the ticket is issued upte

Meerut and not upto Delhi. In Jammu
Tawi, the ticket fs issued upto Ambala.

How then the people will come to Kota ?

If you want to cancel any train at all, you

may cancel Deluxe, Frontier, Jammu Tawi

or Sarvodaya but you must restore
Dehradun Express because it has very
good timings. About 80 per cent passen-
gers of Kota and nearby areas, travel by
this train because of its suitable timings,
Therefore you should make arrangement to
restore this rrain. :

The traffic has also increased conside-
rably. Five bogies are attached to
Dehradun Express at Indore. Why don’t
you introduze a new train from Kota by
attaching some more bogies ? If you want
to show it is Madhya Pradesh quota, you
may start it from Ratlam because thou-
sands of passengers have to return from
Kota station disappointed. The reserved
seats are forcibly occupied by other
passengers and the railway officials do not
object to it, The incidents of quarrelling
frequently occur, which creates a law and
order problem.

(Intcriuptlons)
Allow me one minute more,
(Interruptions)
[English]

MR. DEPUTY SPEAKER : Now you
please conclude, I am going to call Shri
Virdhi Chander Jain.

(Interruptions)
MR. DEPUTY SPEAKER : Please sit

down. Nothing will go on record. My,
Jain.

( qumapd;m:)“

**Not recorded.
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{Translation]
SHRI VIRDH!I CHANDER JAIN
(Barmer) : Mr. Deputy Speaker, Sir, I

welcome the Supplementary Demands for
Grants relating to the Railways. Since the
Government had to pay more to its
employces by way of dcarness allowance as
a result of increase in prices, the hike in the
freight rates would throw fresh burden on
the people because it would lead to further
increase in prices. I would like to request
the hon. Minister that he should ensure
that there is no increase in the passenger
fares in the coming Railway Budget, other-
wise, it would adversely affect the poor
people.  You have increased the freight
rates and now you are thinking of increas-
ing the fares My submission is that it wiil
hit the poor people.

~ Secondlv, we had constituted a Re-
forms Committes which has also submitted
its recommendations. They have recom-
mended creation of two railway zones, A
large area ol our meire gauge is covered
_init. If a North Western Zone Is created
as recommended by the Committee, it
would immeasely benefit the people of
Rajasthan, in general and those belonging
to our area in particalar, 1 thorefore
request that you should consider this
proposition.

It is the policy of the Government to
give priority to constrection of railway
lines in the bickward areas. My own
area—Barmer and Jaisalmer—is one of the
most backward areas in the country, it
belng a d-sert arca. My own constituency
fs as large as the entire Puajab State, but
even then no railway line huss been laid
there. Your predecessor, Shri Bansi Lil
had announced that no new railway line
will be laid. It has made our future dark
because without the Railways there will not
be any development. It is my submission
that a railway line may be constructed from
Pathankot to Kandla. Work on Bikaner
Section is alrcady in progress. If a railway
line is laid from Bikaner to Jaisalmer via

“Kolays and Phalodi—a distance of 101
kms.—Jaisalmer will have a direct connec-
tion to Delhi. Jaisalmer is & major
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tourist attraction and if this railway line is
laid, it would further enhance its impor.
tance. Jaisalmer is impottant for another
reason also. Indira Gandhi Canal has
reached there. There are po-sibitities of
striking gas and petrol reserves in Jaisalmer -
district, Since gas has already been struck,
it is necessary to consider this project.

Another thing of which I want to make
a mention here is that ther - is heavy over-
crowding in train No. 265/266 which runs
between Jodhpur and Ahmedabad via
Bhildi. This is the only train for the
passengers of Barmer and Jaisalmer
districts and it is linked on the way to
Bhuj expre<s from Bhi'di. It causes a lot
of inconyenience to the passengers. You
make this train an independ:nt train
because we have a large number of passene
gers and it would enable them to reach
Ahmedabad in time.

One thing more. There are Gazetted
officers who travel by First Class. Along
with them, station Masters and Tehsildars
have also been allowed to travel by the
same class. It creates a lot of rush in the
First Class. We have agreed in principle
to do away with First Class, Second class
and Third class. It is, therefore, necessary
to have an Iinter-class so that these
Tehsildars, Station Masters and other
officers of the Railways who travel by the
First class can avail of this class and the
difficulty of over-crowding is removed.

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : You have
drawn the line.

SHRI VIRDHI CHANDER JAIN: A
First class bogie from Jaipur to Delbi is
attached to Delhi-Ahmedabad 201 Up. Its
airconditioning does not work properly and
the bogic also bumps. I have been con-
stantly raising this matter in the House for
the last six years, but in vain.

SHRI AJAY. MUSHRAN You change
your coustituency.
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SHRI VIRDHI CHANDER JAIN : How
does the changing of constituency matter ?
It has nothing te do with my coastituency.
Itisan oid and worn out bogie. Who
‘'would like to travel by it in such a situa-
tion ? That is why I would liks to urge
the hon. Minister to replace it. Munwa.
Khokarpar railway linc which connects us
with Puikistan, should be expeditiously
restored. The Members of the Railway
Board have already visited the area aund I
would like to ask as to when the inaugura-

tion will taken place and when the service *

would start 2 Please throw some light on

it also.

With these words Sir, [ support thess
Demands and thank you for giving ° me an
opportunity to speak.

[English]

RAGHUMA
Deputy-Speaaker, Sir,
I rise to oppose the Supplementary
Demands, the way in which the hon.
Minister has introdluced them. Fiftten per
cent rise in the freight rates is proposed
the total amount required for this is Rs.
320 crores and unfortunately this has been
taken up to fulfil the gap due -to the PRC
report, and athers. Bverybody knows that
the PRC report is there, that pensi~n is
there, and that T A. D.A enhancement is
there. But, without saying that it is
because of the PRC report, or claiming
that it is due to paynient of pension and
other things, the railway freight charges
have been inciesed What do the outside
people think ?  For the sake of enhance.
ment of dues to the employees, they are
chargiog . more, that is what it is. To
whom it will burdan? It is. going to
burden the poor people. What will the
poor people think of the Railway Ministry ?
Bverybody knows and you a'so know that
there is a Puy Commission report pending,
You should bave included it in the regular
Railway Budget itelf. Why have you
brought it into the Supplementary
Demands ? Ia €uture, please avoid this.

SHRI M.
(Nalgonda) : Mr.

Comung to my constituency as well as ”

my State problems, thercis & long pending
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- factories,

‘action has been taken uptill now.
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demand for the construction of a circular
railway fine around Hyderabad city.
Whenever we represent ‘about it, you pay
a deaf ear to it. I request you to take it
up as soon as possible, :

Another area is conversion of metre-
gauge line from Macharla to Guntur into
You are giving very meagre
amount for this line. You have to
increase the amount sufficiently go that
this line is completed well in time.

There is another line from Tirupathi to
Khatpadi which has to be surveyed. I
request you to include it in the Seventh
Plan.

There are two lines Nijzamapatnam %o
Nedadabrolu and Macharla to Raichur
which require to be taken up immedia-
tely for construction as survey of these
lines has already been done.

There is an urgent need of construce
tion of a road under-bridge in Aji'nagar
near Vijayawada. 1 request you to include
that in the 1987-88 budget as you have
already promised to take it up.

In my district, there are many cement
They are prepared to deposit
with the new Railway Finance Corporation
which you are golng to set up, certain
amount if you are prepared to take up the
line from Jaggaiahpet to Vishoupuri which
connects the main line of Bibinagare
Nadikuda. I request you to consider
their request and construct this line,

I have represented to yvou about two
or three things pertaining to my constitue
ency One is ttoppage of Narsapur
Express at Bibinagar aod of Dakshin
Express at Bhongir. [ have been represent-
ing about it for the last two years. I
have personally met you and the former
Railway Minister, Shri Bansi I.al- But no
Please
do something and Please look into it angd

do something.
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I bave also represented for the cons-
truction of level crossing gates at Pedakan-
dukuru and Kondumadugu- But that has
not been considered. You have promised
that they will be taken up whenever funds
are available. Whenever I represented
about these, the same old reply is repeated.
I request you to consider this. Construc-
tion of the old line between Kakinada and
Kotpalli has been lying pending for the
last many years. That also requires to be
taken up immediately.

I know that all these things require
buge amount. But You have got less than
7 per cent of the total budget. Previously,
from 1952 to 1960, the allocations for
railways were 13 per cent. This has been
reduced to 7 per ceat. You have to
approach the Planning Commission for the
allocalion of more funds for your Depart-
ment. And then only you can take up all
these things. You must take us into con-
fidence oo this. BEvery Member is interes-
ted for more allocations for yosr Depart-
ment. Wes support your demand for
increased allocation. We request the
Planning Commission through the Deputy-
Speaker, to enhance the budget allocations
for the Railways.

I am yet to see that day when thes A.P.
Express reaches Delhi on time. Yesterday,
I was held up at Amla for 14 hours be-
cause there was some derailment and it is
a single line track. This line from Delhi
to Madras is the longest line which con-
nects south to north. This line requires to
be doubled and then only this problem
will be solved.

[ Translation]

SHRI JAGANNATH CHOUDHARY
(Ballia) : Mr. Deputy Speaker, Sir, I am
highly obliged to you for giving me an

opportunity to speak and (o give sugges-

tions on the Supplementary Demands for
Grants of Railways.

8ir, I belong to Bailia district which is
lo the far cast of Uttar Pradesh. Iam
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‘sorry to say that neither the Central
‘Government nor the State Government is
paying any attention to that area because
itis in the far east of the State, on the
Bihar border. The people of this disteict
have actively participated in the Quit India
Movemrat in 1942 and also in the fseedom
stauggle. I regret to say tha: even afier
40 years of Independence, the condition of
Ballia district continuer to be lbe same.
It has not made progress in any. respect.

The main reason for this tardy pro-
Press has been the absence of a broad
gauge line. That is why the big industria-
lists and the Government could not set up
any industry in the area. As a result of
this, the youth and workers bhave to
migrate to Punjab and other States in
search of livelihood and they have to face
innumberable difficu ties on that account.
Under these circumstancs, 1 urge the hon.
Minister to make efforts for the conversion
of Indara-Ballia narrow gauge line into
broad gauge one. The work on Varanasi.
Bhatni broad gauge line is in progress..
Firstly, I would like the Government to
accelerate the pace of work on this pro-
ject and secondly I would request that the
narrow gauge line betwe :n Indara junction—
which iies betweer Varanasi and Bhatni—
and Ballia be converted into broad gauge
line. The distance between these two
points is 60 kms, If this line is constructed
it would enable industrialists to set up
factories there which -in turn would pro-
vide employment to educated youth and
workers of the area. I have been cons-
tantly requesting the hon. Prime Minister
and the hon, Railway Minister for it and I
hope that they would certainly agree to it,
I would request the hon. Minister to make
necessary provision in the next Railway
Budget for Indara-Ballia broad gavge line,

7

Sir, our former Railway Minister, Shri-
mati Mohsina Kidwai paid a visit to
Ballia some months back. The people of
the area had made an impassioned
appeal to her for the construction of an
over-bridge on the level crossing in Ballia.
When the people from rural areas have to
80 to the courts or hospita) in Ballia, they
have to face a Jot of inconvenienoe because
this level crosing remains closed for hours
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together. There have been so many instan-
‘ ¢es, when a serious patient going in a taxi
or any other vehicle had to wait at this
level crossing for a long time and died at
the gate itself, because this Jeve! crossing
was closed. There has been o long standing
demand for the construction of this . ovet-
bridge. I, therefore, urge the Government
to take it up on priority basis. ‘

Hon. Shri Scindia has nent & letter to
the Chief Minister of U.P. to seck his
approval in this regard. A copy of that
Jetter has also been marked to me. I
would like the hon. Minister to impres
upon the hon, Chief Minister to grant the
approval immediately and lay the founda-
tion stone of the over-bridge. The pecople
of Ballia district would be highly obiiged
for this gesture. The hon. Railway Minister
‘bas been kind to provide reservation
facilities at Batlia because earlier the
pcople had to go to Buxar to get a reser-
vation ticket. Now the oaly problem is
thit even though we jet th: reservation at
Billia ws have to eatch the train at Buxar
which is oo broad gauge line. This causes
great incoovenience to the passengers be-
cause thecs is no buas cormection to that
place. I would like the Raiiways to run
‘special buses between Ballia and Buxar for
the coovenience of the rajilway passengers.
With these words, I express deep gratitude
to the hon. Minister and support the
Demands for Graits. He 12 a young, able
and dedicated Minister who has shouldered
such a high responsibility and ‘I am sure
that he would certainly accept my demands
and try to implement them expeditiously.

SHRI MOOL CHAND DAGA (Pali):

Mr, Deputy Speaker, Sir,I am all praise

* for hon. Shri Szindia and fully agree with
o.her hon. Members who have showered

similar praises on him. But, at the same

time, I would like to ask tum wheiher

there is any reserve fund in the Rallways

even today ? Therc should have been

some reserve fuad which could bave

- provided the required Rs. 600 crores shat
the [odian Railways the bigBest Public
secior Undertakiog in Ava—aeed today.
In the absence of such a fund, the prices
will go up and thire wili be an ali round
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inflation. This is indeed sad. I would
like to ask hon, Shri Scindia as to why
there is no reserve fund even though
Railways are an age old undertaking. I

‘feel that such institutions must have a

reserve fund. I would like to submit that
the expenditure on the Railway employees
by way of salaries, bonus, DA, pension and
now as a result of the implementation of
Pay Commission’s recommendations, bas
risen by 75 per cent over the last five years.

‘"I do not want to go iuto dotails as the

time at my disposal is short. Could they

" not anticipate this? It could have been

done by the Railway Board which compri-
ses able mer and experts in this field.
But this was not done and that is why the
hoa. Minister had to present Supplementary
Demands for Grants in the House. None
of the hon. Members have said that they
should have seriously thought about it.
Our social obligation has increased by 19
per cent. If he hon. Minmter
could listen to us, it would be so kine of
him and if Sheilaji could stop
talking to him we¢ would be obliged
because the time is short and I want to
draw his attention to a few important
ponis. The hon, Minister has said that
Rs. 800 crores are speut om suburban
areas. So far as uneconomic routes are
concerned, Government does not pay much
atiention 1o them, thereby incurring huge
losses. The KRailways being a  public
ungertakiaog, the uneconomic liaes coniinue
to operae. oSimilarly, there 18 surplus
staff 10 Government offices, but we caonot
say that 1t is so. That is wby the rallway
expenditure has been comtinuously increas-
iog, aading further to price rise and hence
dcarness ailowance. Someday, another
increase the House Rent
Aliowance wiil come up I wouid supSest
that you orcak 1his vicious circle.

Mr. Deputy Speaker, Sir, I would like
to ask the hoa. Mumister, througn you,
whether he has ever paid atienuoas to the
meire gauge lines. Ho shouid do 1t
immediately because the cuadition of metre
gauge lines in the country s deplorabio.
Wnereas serious attention 18 being paid to
the developmeat of dbroad gauge lioes and (¢
their modergisation and 150 tu computer-
isation o the Raliways, e coadiiou 0l
meire gauge Lnes coullnuscs (0 bg bad.
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Old_and obsolete coaches, inclading the
ones which are upserviceabie, are run on
these lines. The co:ch by which Shri
Virdhi Chander Jain iravels bamps oaly,
but
without doors.
into.

This needs to be looked

I wounld liketo draw the attention of
the hon. Minister to a matter which relates
to those areas of Rajasthan which are
predominantly inhabited by the Scheduled
Tcibes. We had requested to stop the
Ranakpur Bxpress at Nana for two minates,
but it was not accapted. This would not
only help the workers coming from Bihar
to alight there but also the tribals of the
area. . . . .(Juterruptions) We approach the
hon. Minister because he comes from
M dhya Pradesh and can get things done.

{(Interruption )
‘

18 00 hrs.

I would like to submit that even today
the Railways are not paying any attention

to metre gauge lines. Almost all the
coaches on these tracks are old and
obsolete. I would suggest thal a merre-

gauge Zonc should be created in the
country. The population of Pali town is
1.50 lakhs and, therefore, Pali Railway
station should be made a mode! railway
statton. This is my humble request.
Besides, the metre gauge lines should be
surveyed and the needful done in this
regard. With these words, I conclude.

[English]
SHRI AMAL DATTA (Diamond
Haibour) : Mr. uveputy-Speaker, Sir, |

must thank you for giviog me an opportun-
ity to make a supplementasy speech on
behalf of my party to oppose the Supple-
mentary Dewands,

Sir, [ think the Railways take great
pride in saying- all the time that they are
giving a great service to the nation in
moving the coal which is required to be

there are many coaches which are

NOVEMBBER 13, 1986

&

(Rlys.), 1986.87 412

moved mainly for these power stations and
other big industries like ste-] plants and
all that. You will be surprised to note
that the Raillways were asked in 1985-86
to move 124 million tonnes of coal by the
Planning Commission, but the Railways did
not agree to move that much of coal, they
only agreed to move 110 million out of
124 million tonnes which they were
requested to move and this is out of an
estimated production of 163 million tonnes.

So, tke Railways in fact are moving only
a small quaatity, not the entire coal but
only atout 70 per cent of the coal which
this coun'ry is producing. Another 30 per
cent is left to be moved by the road
transport. And this is where the Railways’
failure becomes very prominent bz:cause
coal is a bulk commodity which ¢ annot be
moved economically by road transport beyond
300 kilometres. But if you see standing
on the Grand Trunk Road, you will find
thousands of coal trucks plying every day
bringing coal from Dhanbad or Ranigauj
area to Punjab, Haryana, Delhi and all
these places. This is one of the greatest

failures which anybody can observe just by
standing in the street and observing how
many truckloads of coal are carrying coal
over loog distances. The Railways’
failure is not only in not being able to
carry coal, but also in taking out good
quality coal and then delivering bad
quality coal to the thermal power.stations
thereby making the eatire nation suffer by
damaging the power stations. And how it
bhappens 7 It happens because they take
such a long time in their shunting and
shuttling operations, in their way they
will make the interchanges, ¢ven then in
the road sidings aond all that the wagons
lie there for days in and out. In the
mean time cither the coal is pilfered or the
coal is changed. Whatever happeas they

never keep any track of the coal wagons
themselves. They do not label them
properly, they do not care to weigh them
at the origia, they do not weigh them at all
in the destination so that the consignees
suffer not only because of delayed delivery

" of coal, not ooly because of non-delivery

of coal, but also because of deiivery of bad
quality coal and that is why the power
limauon in this country is largely because
of the Railways mnot carrying out lh.“'
dmm to carry the coarect quanmy ang

«
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quality of coal to the power stations and
the whole nation is suffering because of
that,

Anotber thing for which the Railways
are suffering is—it is of course the
.pational policy, but the Railwaysshou'd
take the initiative in abolishing this barmful
policy of freight equalisation so far as coal
is concerned. This has to be phased out,
as recommended by one of the Committees
—1 think it is the Mondal Committee
—but it has not yet been done and it is
for the Railways to see that they do not
stand to 1ss because of this freight
equalisation policy. It should be put an
end to and Railways must take the
fnitiative,

Then, what has the Railways done to
focrease its revepue by getting hold of the
general merchandise, most of which freight
has gone to the road because of the fact
the Railways do not provide the type of
tailor-made service which is required to get
that kind of traffic, which is high freight
earning traffic? They have done nothinyg
so far. We know even the container
service which they have instituted is mot
atltractive because of lack of proper services.
And the main bane of the Railways—
whether it is track or rolling stock or
wagons or whatever it is—is8 the lack of
maintenance, The Jack of maintenance
comes because of the fact that the workers
are not skiled to do. You just put
enybody on the job without giving them
proper training. The workers do not have
proper tools for maintenance even. There
is po p oper supervision. There is no
management and as a resuit of the wagons,
the coaches, the locomotives which should
be running without trouble for years
together do not last in our country beyond
a very. limited number of years. Even
after two years, after a major overhaul,
you will find the wagons are aimost on the
poiot of break-down and they are, in fact,
breaking down. That is why, there is so
much delay either in the passengers trains
or goods trains, thereby blocking up the

track,

) The other thing is the passenger traffic.
Of course, this {8 not the main revenue

i
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earning for the Railways. But it is a social
obligation, How do they discharge their
obligaticn ? Nowhere else in the world;
the people travel in the condition as they
do in India. I think, the Minister will
appreciate it. He is s widely travelled
man ; pe knows how people iravel in other
countries and how people have just to face
the problem of over-crowding in this
country. Even in the long-distance trains
they have to travel for 36 hours like that,
Every day, I hear the tales of woe from
persons who have to trave! in the long
distance . trains. There is no toilet
functioning. There is no fan ; there is po
light ; nothing. What is all this 7 1Is it
because of lack of money or lack of
supetvision ? There is no supervision in
the Railways at all today.

Then, some confusion bas been created
80 far as new lines in our State are concer-
ned because of tte recent visit of the Prime
Minister to our State. Some lines which
have been origin:lly thought of we thought
they had been sanctioned by the Railways,
but then they became practically d'éad.
They have been revived. 1 would like to
know from the Railway Minister what has
bappened to the Budge—Budge—Namkha.
na line. I have seen in the newspaper
that the Prime Mirister has said that jt is
going to be implemented. And then again,
it is said, “No, no, this is not that line
it ig some other line which is to be take:;
up, 1.e. Lakhikantapur to Namkhana, I
would ¢ry to impress upon the Minister
that this Budgc—-Budge-—Namkhana line
was sanctioned by the Railways. This wag
put up before the Planning Commission.
But it was taken back from the Planning
Commission on the plea that Railways
wanted to examine it more thoroughly,
Instead of resubmitting the paiticular
proposal, another proposal in another part
of our State, which bappen to be in the
constituency of the previous Railway
Minister was submitled (o the Planning
Commission, and 8ot approved and the
work started on that, ] am referring to
the line connecting Maldra to Balurghat,
I am told that the lipe was g0t sanctioned
by the previous Railway Minister and the
work started. But now I am told that the
work on that line was stopped. Now, the
Budge-Budge-Namkhana line which wag
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sanctioned long time ago is now b‘ecoming
all the more necessary because of the fact

that rew industrial complex is coming up .

in the Falta Pree Trade Zone to which
this would link both Budge-Budge and
Namkhana. It would have created an
industrial belt along the railway line route
from Budge-Budge to Namkhana, Whereas
what 1 hear is the other alternative route
is going to be taken up, Lekhikantapur to
Nawmkhana, there is no industrialisation
as that part of the same district does not
happen to bc at a!l industrialised. So, we
wanted this industry from Budge-Budge to
spread alopg this ' railway line up to
Namkhana and this line should be taken
up. If that line comes up, it would create
an industrial belt. So, please examine

this in detail so that it will really give a -

boost to the backward par: of that district
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and State, and not just something at the
moment which looks more attractive
becsuse a new line can be given at a
Jesser cost, Ullimately that line will be
dear in the long run. Therefore, this line
Budge-Budge-Namkhana - should be
examined and taken up to bcost the
industrial development.

MR. DEPUTY-SPEAKER : The House
stands adjourned to re-assemble tomorrow
at 11.00 A M,

The Lok S.bka skem adfourned till

Eleven of the Clcck on Friday,

Nobember 14, 1986/Kartika
23, 1908 (Saka)

Pripted by M/s. Vindhya Vasini Packagings, Delbi-110053. ' o





